Monday, April 10, 1978
Chaitra 20, 1900 (Saka)

LOK SABHA
DEBATES

(Sixth Serles)

YoL XII

[April 5 to 19, 1973/Chaltra 15 te 39, 1900 (Saks)]

Fourth Session, 1978/1899—2900 (Saka)

(Vol. XIIT comains Nos, 31—40)

LOK SABHA SECRETARIAT
NEW DELHI



CONTENTS
No. 34, Monday, Apni, 10, 1978/Chastra 20, 1900 (Saka)

CoLumns
Welcome to the Soviet Parliamentary Delegation T2
Oral Answers to Questions :
*Starred Quuuum Nos 657, 659, 660, 663, 665 to 668 and
671 . . 2—38
Short Notice Question No.4. . . . . . . 380
Written Answers to Questions .
Stnrrc%?msﬂom Nos. 658, 661, 662, 664. 669, 670 and 673
to
Unstarred Questions Nos. 6171 to 6:73, 6:15 to 6:83, 6:84 to
6205, 6207 to 6294 and 6296 to 6370 )
Papers laid on the Table . : ; : ; . ’ . 3285—a7,
458—59

Statement re Independence Silver Jubilee Time Capsule at Red
Fort, Delhi .

Dr. Pratap Chandra Chunder . . . . . . - 32738

Statement re alleged involvement of Indian nationals in hostilities in
Lebanon ¢

Shri Atal Bihan Vajpayee ; : . : " . . 330~=341
Matters under rule 377=
(i) Reported ban on export of onions :
Shri Dharmasinbhai Patel . S v 341—42

1) Service conditions of Assistant Engineers on Deputation
4 from CP.W.D. toP& T Department :

Shri Manohar Lai . . 3 . . . . . 34343

Demands for Grants, 1978-79 :
Ministry of Health and Family Welfaere : , ., |, | | 343—432
Shri Jagdambi Prasad Yadav . . . . . . 343—$7

*The sign -+ marked above the name of a Member indicates that the ques-
on was actually asked on the floor of the House by that Member.



(ii)

CoOLUMNS
Dr. Baldev Prakash . . . . : . : . 35768
ShriT. A Pai . . . . . . . . . 3687
Shri B. P. Mandal . : . . ' . : . 311—77
Shri Mahadeepak Singh Shakya . . . . . . 3781
Shri P. Rajagopal Naidu . . - . : .. 381—84
Chaudhury Ram Gopal Singh . . . . . . 38490
Shri Ramji LalSuman . . . . . . . 390—96
Shri Raj Narain v e e e 396432
Ministry of Education and Social Welfare and the Department of
Cuture . . . . . . . . .. . 433—s8,
45980
Shrimati Parvati Devi . . . . . . . . 43543
Dr. Ramiji Singh . . . . . " . : . 443—38

ShriP.V.NarasimhaReso . . . . . . . 45980



LOK SABHA DEBATES

———

Monday Apml 10, 1978/Chattra 20,
1900 (Saka)

—

The Lok Sabha met at Lleven of the
Clock

[Mr SPEAKER 1n the Chair]

WELCOME 'O THE SOVIET PAR-
ITAMEN1ARY DELCGATION

MR SPEAKER Honhle Members
at the outset I have 10 makec an an-
nouncement.

On my own behall and on behalf
o! the }lon ble Members of the House,
1 hare great pleasure mn welcomng
Hizs Excellency Mr A P Shitikov
Chairman of the Soviet of the Umon
of the Supreme Soviet of the USSR
and the Hon'ble Members of the Soviet
Parhamentary Delegation who are on
a visit to Indig as ouwr honoured
guests

The othex Hon ble Members of the
delegation are —

1) Mr N I Maslennikon Mem
be of Parhament

'3) Mr B R Rakhimov Member
of Parhament

3)Mr G V Tardjumaman,
Member of Parliament

(4) Mr ¥ D Kasyanenko Mem-
ber of Parliament

319 Ls—-1

2
The delegation arirved here this
morning They are now seated in the
Special Box Through them we con-
vey our greetings and besl wishes
to His Excellency the Chawrman of the
Presidum of the Supreme Soviet of
the USSR, His Excellency the Chair-
man eof the Council of Ministers of the
USSR, tie Supreme Soviet, the Govern-
ment and the friendly people of the
Soviet Union

ORAL ANSWERS TO QUESTIONS
Movement of Rice in UP

bat. SHRI NIRMAL CHANDRA
JAIN+ Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to gtate.

(a) whether Government on princi.
ples and n practice permit the free
movement of rice and dhan” through-
out India,

(b) whether 1t had come to the
Government’s notice that U P prohi-
bits free movement of rice and dhan
unless levy is paid on 1itf, and

(e) f so, what action Government
propose to take in the matter?

I'HE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA
TAP SINGH) (a) Information avail-
able with the Government of India
indicates that free movement ol rice
and paddy 1s already being allowed by
the State Governments, except with
respect to movement into and out of
the statutory rationing area of Greater
Calcutta and Durgapur—Asansol In-
dustrial Complex

(b) and (c) Yes, Sir For manten-
ance of public distribution system and
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for building up buffer stocks, it 1s
necessary to collect levy, wherever re-
quired. In such a case, it ig in order
to stipulate that levy should be paid
first, before iree movement of the re-
maining stocks can be allowed.

«ft finfw woy 9 . 1AW & faoig
& WYY | WE(AT. 1977 7 AAA T
YT KT AP WRAXT & WIABTRA &1
YT IT AT WO HAT BT AW A
TET A7 Y G WA T OATTT
T WAT AT, 41T qgAT & fA
w1 T8 @Y qra vgr & 1 IvEiE
IATHRN ARTA T 9 TALL, 1878 1
fafaa =q & =qe fray % -2 e
7 g Ay} e gufy ga7 g3 g
a7 9w 33K sy fraww wnEe
¥ 1977% a0 4 Fugw & fmig ¥
gd 39 97 74T 37 o7 fafow grye
€1 & aarfy 40 aar 60 wfawrr T
3T WTAIAE § ) 59 AR Ay faww
FT £9% T IZ F ) FT[A H IETGT
w3 et safar g ST ar W g 9w
9% ¥ {19 T T FHAE FIA AT
s & 7

st ey e fag : AW w5
AT 47 2 5 9 A77 A 37 Qv
&1 A1 FATET T AT T Q@
Fratrea & Aeafrga 8, 3aw1 wedt 57
QT & A 3z Frf A 1 A A
A E

st fefm wwg o ofr ST
T AT A 9L R gz oo 2
o e 3 ooy @ 2 v omafr &
# faia 37 % 74 741 %7 w1 faforr
graa A& £ 79107 4051 ho Fhere
74y e wfard 2 Fr g qur 2
fF o 77 Fay FrAAEY FY o @AY L

st wmy sy Tag : 1A A
ERFI AN T
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sht finlwr woy i afx gawr 2
& 1 ug vy @A ¢ s ¥ am g
LR

st Wiy s fg 2 ®A wEn fw
11 fawrr & oF qafyer faar 97
g faam oz aamAr ¢ fr awfen
wA & #fva fev W afw qag 4= 1
ar & gafam qgar geadt ¥ g

st ffe W W ;TR oA
7T AR AT UF & APHA FI
9T X ¥ v MR 8 ARG §IW
o o7 fF WA & A7 AW | AT
o g 3feT year | | Ifas g
q fA 4% ¢ w7 @ XN A
/AT 9% T 97 f§ wiva w1 o7 WW
qIAT AT G ifq Trae wiv o1 %1 g AT
TEE 1 I AE JTRITF o0 WA
¥ A & fig e owrea @
T30 RTST W7 ATTIOTET BRI HTAT
21 afagm # W a6 ¥ WA
AT AU & WY 97 2y waA
ST AV T7 FGT FIAATET ®V 771 famr
T ¥

st W sy fay A Ad R
LiciR AR il AL LR Lo RN
aodfrwr 7 soxfawr vy mfi g
IO ST q 17 ¥ Jowfawa dY &
AT AT TGN FT FEOq B, oA WYY
Ao a3 I 7 fAA ¥z A ar qo
FOAT2 I T AN A U FY FHA AN H
sarrr g=gt faAt & Ot S A qF
TN ETLAAZY FFTAA 7, TTARPAAT
&t fam v 20

ot frler wor Wy %47 7ot qETET
sAfca R fraaw A H o
e R gy g, g i wré
wifed~w qora woere & ardr fpy &



¥y wog ¥ axt wrr W Az §
g w ot qrdy § Wit 70 €97 3 A9
#e ¥ wm feww fodr @ oY forr W
¥ wwkdz qiedt @ a7 sem 70
%72 ¥ 2ft w1 mlY &Yy W W g3
o et frsr wYx v femrat vl
QT BT w1 7T guT 7 9y i
TUTE TFTT X ¥ FUA ¥ ST IO
7 far

oft wrw gare far o wEIRY
¥F 71 977 ®q ¥ 347 g4 % faqq

- N

SHRI " ARUMACIIALAM Some
of the States like Tamil Nadu and
West Bengal are against the free move
ment of foodgrains They are 1n favoul
o! gingle State zonal system  Since
these Governments are opposed to
free mnvement of foodgrams will the
(iovernment come forward to give up
the polics of free movement and res-
tore the single State rzonal system as
1t 13 demanded by Tamil Nadu and
West Bengal”

SHRI BHANU PRATAP SINGH Ac-
cording to my Information these Go\-
ernments are no longer opposed to it

MR SPEAKER He asked, some of
the State Governments arc for single
State ronal system, are you prepared
to consider 1t?

SHRI BHANU PRATAP SINGH 1
concede the point that there may be
one or two States which are opposed
to the land of removal of restrictions
but taking an overall national interest
in view we think, we have taken the
rnght decision. With our experience
during the last g0 many months we
think that this system should be con-
tinued It has given the best results
possible Producers have received
better prices. Consumers have paild
less Tor their rice.
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Examination and Revision of 1042
Courses

*659 SHRI K LAKKAFPA Wil
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state

(a) whether 1042 courses under
secondary education have been examin-
ed and revised i1n the hght of the enti-
cisms made by educationists and the
expenence gained so far in its imple-
mentation

(n) 1f so whether any subjects are
proposed to be taken out of the coirses
or whether the courge load wall be
otherwise reduced so0 as to reduce
reading burden gn the pupils and give
thim more tme for work experience
and other evtia cuarricular activities,

(¢) 1t the answers to (a) and (v)
above are 1n the affirmative, whether
it |s proposed o give an) concessions
to the students taking the Secondary
Examination in Marche—April, 1978
while valuing their papers and

(d) whether 1t 1s proposed to con-
tinue the 104 2 system or discontinue
it iIn wview of the unpreparedness in
some States to switch over to that
svslem?

THE MINISTER OF EDUCATION
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUNDER)
(ny to (d) A statement 18 laid on the
Table of the Sabha

Statement

{a) to (c) The courses and syllabi
for the 104-2 system of school educa-
fion have been subjecled to review by
two Commitlees appointed by the
Education Mimster in his capacity as
President of National Council of
Educational Research and Training.
The curriculum for the Ten-year
School was reviewed by the Rewiew
committee on the Curriculum for the
Ten-Year School headed by Shri Ish-
warbhay Patel, Vice-Chancellor, Guja-
rat University, and the recommend®-
tions of the Commuttee have already
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been considered by the Central Board
of Secondary Education as well ag the
Conference of Boards of Secondary
Education in India. The main re-
commendations of the Ishwarbhal
Patel Committee are given in state-
ment I laid on the Table of the House
[Placed in Library. See No. LT-2066/
78]. The recommendations of the
Conference of Boards of Secondary
Education on the Ishwarbhai Patel
Committee recommendations are given
in statement II. laid on the Table of
the House. [Pluced in Library. See
No. LT-2066/78).

The Ishwarbhm Patel Committee had
suggested cerf n deletions from the
textbooks prescribed for (lasses IX
and X and these deletions have already
been accepted by the Central Board
of Secondary Fducation These dele-
tions in textbooks will hold good in so
far as syllabi for class X examina-
tions in 1978 and 1979 are concerned.
The suggested deletions as accepted
by the Central Board of Secondary
Education, are given in Statement IIL
laid on the Table of the House. [Placed
in Library. See No. LT-2088/78).

The other Review Committee on
Higher Secondary Education with
Special Reference to Vocationalisa-
tion headed by Dr. Malcolm 8. Adises-
hiah, Vice-Chancellor, Madras Univer-
sity, has also submitted its Report. The
main recommendations of this Com-
mittee are given in Statement IV laid
on the Table of the House. [Placed
in Library. See No. LT-2066/78).

Both the Committees have lald
Stress on introduction of Socially Use-
ful Productive Work as part of the
curriculum both at secondary and
higher secondary stages of school
educstion,

{d) The (Conference of Fducation
Ministers of States and Unlon Terri-
tories held in August, 1877 resolved
that the 1042 gystem of school educa-
tlon may be implemented all over the
country before the end of the Sixth

APRIL 10, 1078
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Five Year Plan. Many of the States
have already switched over to the
1042 system of school education end
others have agreed in principle to
switeh over to this system.

SHRI K., LAKKAPPA: Sir, I have
gone through very carefully the state.
ment laid on the table of the House.

The basic gquestion arises out of a
statement appearing to-day in the
Indian Express. When my question
15 pending for the answer io be given
by the hon. Minister, a statement has
already been published in the Indian
Express to-day. Quoting that I would
like you to consider whether it is .
privilege Issue or not. I guote

“1042 system to be scrapped
soon”,

This is a statement issued by him or
liy somebody from his Ministry. He
has anticipated a discussion on the
Budget Demand. I quote from the
Indian Express of to-day's issue.

“The country is going to have a
new education policy. The new
policy will be announced by the
Union Minister, Dr. P. C. Chunder,
in the Lok Sabha this week when
the House discusses the demands of
his Ministry.

“It seems the Government s now

having second thoughts on the
10+4+2+3 system which was adopted

for the whole country at the Edueca-

tion Ministers’ Conference here on

August 11 last year, Some experts

have put forward the idea of an
8443 gystem”,

The Government hag given up its
mind.

MR. SPEAKER: Mr. Lakkappa, you
cannot read out from the paper. You
put the question.

SHRI K. LAKKAPPA: I am not
reading out. Such a policy statement
has been pronounced—either it may
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be by the agent of his ministry
or by himsell or by somebody else.
There is a convention that when the
Hoyse is going to discuss the Mini-
stry’s demands anticipating that, he
made the policy decision,

MR. SPEAKER: That may be raised
when the Demands for Grants of
Ministry of Education come up.

SHRI K. LAKKAPPA: Wil you

allow such things to happen? Sir, it is
a very serious matter.

MR. SPEAKER: The Education Minis-
try's Demands are coming up.

PROF. P, G. MAVALANKAR: His
peint is this: The starred question is
regarding the 104243 system to be
answered to-day by the Minister of
Bducation. When the Demands are
coming up for discussion either to-day
or tomorrow, <¢an the Minister of
BEducation or his senior officials take
the House for granted and announce
the anticipated decision in advance?

MR. SPEAKER: Anyone of you may
raise the privilege issue and that will
be considered separately.

SHRI K. LAKKAPPA: Whether
about these matter we can raise a
privilege jssue or not? Will you allow
us?

MR. SPEAKER: Yes. It is for him
1o decide and not for me.

SHRI K. LAKKAPPA: As regards
(a) to (d), the question of introduc-
tien of basic changes in the 104243:
has been criticised by no less a person
than the Prime Minister of this coun-
try—not once but twice. He has stat-
ed it. I would like to know from the
hon. Minister, is there any scheme
waorthwhile making structural changes
in accordance with this 104243 sys-
tem? What are the basic differences
between the Education Ministry and
the Prime Minister regarding the
structural chenges envisaged in this
gystem. I would like to have an
answer from the hon, Minister.

| CHATTRA 20, 1000 (SAKA)
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DR. PRATAP CHANDRA CHUNDER:
Sir, there is no difference of opinion
between the Prime Minister and the
Education Minister or the Education
Ministry. Whatever appears in the
Press, the hon. Member has just read
some part of it and said that the
Government is still undecided, I would
say that actually the matter is being
discussed at this stage and, in that
report, it is saild that the Education
Minister is having second-thoughts.
If the press publishes something on its
own, we are not responsible for this.

Anyway, 1 have indicated in the
answer—it s rather an elaborate
answer-—that this matter is being dis-
cussed from time to time and, as it
involves crores of our students through-
out the country in coming few years,
we have been very cautious in our
approach. We have been setting up
committees for discussing the matters
with the educationists parents tea-
chers and other groups also. And ulti-
mately the two committees have given
us their peports. These Committees
were set-up officially. Apart from
these two committees, there was an
un-officlal committee which was pre-
sided over by late Shri Shriman
Narayan. They have suggested that
the structure of secondary education
and higher education should be 8 plus
4 plus 3 instead of being 10 plus 2
plus 3. The whole matter is under
consideration and no decision has yet
been taken. In the course of discus-
sion on the Demands of my Ministry
when opportunity will come T will
make a fuller pronouncement on the
subject.

SHRI K. LAKKAPPA: I am not In-
terested in any utopian philosophies
being introduced. I want a categorical
answer whether 10 plus 2 plus 3
system has been examined and revised
in the light of the criticism made by..

MR. SPEAKER: The Minister has
said that the matter is under consi-
deration. Please put your second
supplementary.
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SHRI K. LAKKAPPA: Sir, this 10
plus 2 plug 2 has been iniroduced in
some States and the same thing has
been criticised by the Prime Minister.
This 10 plus 2 plus 3 scheme that has
been thought of by the Government
has completely ruined the entire educa-
lion system of this country,

I would ke to know whether n
view of the eriticism—both outside
and iaside—not only by the educationi-
sts but also by the Prime Minister of
this country would he consider to bring
about structural changes so as 1o
make this education system purposeful
ang programme-oriented in tune with
the socio economic change of the
society.

DR. PRATAP CHANDRA (CHUNDER:
Sir, the scheme now 1s to introduce
soclally useful productive concept from
¢lass I onwards. Similarly, we have
decided io reduce the book-load. Al-
ready \in the last examination held
by the Central Board of Secondary
Education about one-third of the con-
tents of the syllabus have been re.
duced and in the coming year more
reduction will he etfective. Apart
from that I have consulted the re-
presentatives of different secondary
education boards. A meeting was
held at Chandigarh in last February
where the Chairman and Secretaries
of Secondary Education Boards of al-
most all the Stales in India had as-
sembled, 1 had presided over the
plenary session of  that conference.
Afterwards that conference finally de-
cided that the scheme that hus been
put forth 15 by and large acceptable
to the whole country. That is the
present position.

ot TR AU FIMTEY : AEAATE
fuerr Wt T yEqT fqendr sgiAT #
=12 safsawa Efaaa 7 ar foear w7y
#Y #fams ¥ 21, &fsw qg =/Er San
& frar 4t &1 Ffwaa & v go fAn
27 WE FAT AT §27 1 21 AT 797
gAY awmr e fs @@ g arAa
77 g1 agy |17 foan o arfw gawgas
qAET
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o (T €40 Kk : WAL, ATH
wae A e rr i aw Wl &
v w18 oAt w1 wiysy a7 g fade
w00 &, gafar & qefad ara AT
7% 740 g% & 1 3AAT wrwr Wr AT g
fezaaraatsr iy

SHRI A.E.-T. BARROW: I am purtur-
bed about the policy regarding 1042
system with all due  respect to the
opinion of the hon. Prime Minister and
the late Shri Shriman Narain, this
policy was laid down by the Educp-
tional Bodies. the Kotharnn Comms-
sion, and before that therc was the
Emotional Integration Committee.

MR. SPEAKER: Mr. Barrow, please
come to the yuestion,

SHRI A.ET. BARROW: The official
hodies have been set up by the Minis-
ter There are 17 Sfates and the Union
Territories which have implemented
the scheme. Why does the Minister
not make a firm statement about the
mmtroduction of 1042 system?

DR. PRATAP CHANDRA CHHIUNDER:
1 have already mentioned that 1042
had been accepted by some of the
States but there has been some critl-
sism which has been levelled at the
system from ditferent quarters. There-
fore, It is now the question of year-
pattern. On one point here iz mnot
dispute whatsoever that the contents
of education should be changed 80
thut it should Le more oriented to-
wards life, Over that there is mno
dispute whatsoever. But now the new
formula is being put forth because
under the Constitution, we have got the
responsibility of providing 8 years
education. ‘Therefore, to highlight
that aspect, it has been suggested that’
the total year-pattern will be 12 years'
but now, whether it should be divided '
as B+4 or 10 plug 2 that matter alone
is being considered.

Encouragement to Kabaddi

#gg0, SHRI R. K. MHALGI: Wiil the
Minister of EDUCATION, SOCIAL
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WELFARE AND CULTURE be pleased
1o siate

(a) whether Government of India
formulated any scheme to encourage
Indian sports ggpecially ‘Kabaddr in
the country, and

(b) if so the details thereof’

fowt, Tam wsarw wiC wepf
warem # e Wt (st wen feg
neww)  (F) ST (@) faeew An
AT eI farmary

farwea

0§ AAT g7 F2 fAAeTT
FILE FT IIART 27 T fA0 ara
wrgrT 71 fom o 7o 39w fea-
frfgsz —-

(1) WA A7FT FT TG
AT 799 gAafrqar 1 w7
w€ arrgal ®qTHET A 399 AT
wiat § =R 5 foae gvers 7 ai
qgar 7% aifre gfagm & g 97
ufr® -aq 731 2141 71 Irafgear 4%
T o grrmar 2

(1) wrdrr F ®T ®=;T F
=q1IAT AT wyvAT % fove w5y @7
gfaiy e gETQ 1 I &
urqr g7 faary ggraar £ a1 @ 8,
A AT FARAET T, frqerT ST {
Trwfrg oY oY weg g &1 frafaa
YT F71 qrare o qrafaa ¥4y

(i) gTwre wagd, wray,
Tt gqfaar e TR weAw
IFHAN  Fad SR AT FF 4w
w0 # gmre gfaafen e
TR 76T STAY FITHY THET @ A
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T @ aw sifier v7 off §
faw 12 aTwr & i =ieq arr &
Zi

(1v) 71 =fger &= wwTOR
# ey w7 &r-an &7 g7 @ mfea
7l

(v) @ o syt i Frafas
fecamr qrzaw s F1 e g gw AT
(w=Y" wrar) & sqreew fegragn g
77 87417 M § Ay o« {6
To%E § 6 FATF FT 0F AT GTE-
FT AT AAT AT |

(vi) ¥ss@ w17 @« GF
arcirg & & gfawmar 71 oo aew
a1 a=fyar g g ¥ a9
sfrqr o g4 i £

(vi1) wa=¥ft |17 mram &%
ATTAIT AT § TAGAT q2WA 97
A 788 Q17 feRTd A T ¥
a0 wrra gewrT Zret fa=re fqo A
FurqE i

(vill) Fagdt w17 @rw da
ATYAT g AT #4797 4179 ¥ H
A7 99 3171 wryifaa 8 frafoamn &
qrorfRe & 1

(1x) savéy FF wrvdlm |/q
TFor HIT wigamt AT F foo sy
Taoafammg g & ot afrafaa &)

(X) |¥%77 FIIT wawET AT -
JT ¥ TR G g9 F7 IH §¥I7
faeia agroar < wrdr ¢ faq g1
W g TR ¥ /AL H
SHRI R K MHALGI It apepars
from the reply to my guesiion that
Government of India have proposed to
tike vorious sleps to encourage the

popular Indian games But my ques-
tion 15 when the Government issued
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necessary guidelines for giving pre-
ference to the games like ' kabaddi’
and ‘kho-kho’,...

AN HON. MEMBER: ‘Gilli Danda’
also,

SHRI R, K. MHALGI: When these
guidelines have been given to the
State Governmenis and to the State
Sports Councils, what is the response
thereto? May I also know how much
amount has been earmarked for this
vear for those Indian Games?

ot wery Py qwen - g5 gee
¥ Wbt 7Y ¢ fe afe ofwar e,

1982, W@ ¥ g N Fugd =1 %
R ¥ @w & sUR gg F onine
fear svirar | et w1 v dvw
# mfaw 577 ¥ fay  gevielw
wraferw aw ¥ alt arem @ aw
8 % 5 a2 €7 40 97 mar
HEIENT ¥ AT O® F¥ raT |

SHRI R. K. MHALGI: My question
was not replied. When these State
Governemnts and the State Sports
Councils have been issued the guide
lines regarding preference being given
to the Indian games, what is thelr
reaction? What was the amount ear-
marked in this particular budget for

the Indian games® That was my
question.

oY ey g sporeny 7 v ave
7 ol §, 7 fedt oF K & T F
- ad gt )

MR. SPEAKER: Have you consulted
the State Sports Councils? If so, what
are their reactions? What i8 the
amount you have allotted in the bud-
get? 1 think the replies are not giver
to these yuestions.

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): Kabaddi, Kho Kho and wrestl-
ing have already been included In the
All India rural gports programme and
these are being held gt the state level

APRIL 10, 1978
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and all the state governmenis more or
less are responding to this, not only to
this, bw'. to the other forms of Indian
gemes. We are providing scolarshipe
for Kabaddi, Kho Kho and other
games, Rs. 800 per annum per student
at the secondary stage of education.
A gimilar position obtainsg in respect
of Government of India’s sports talent
scholarship to the value of Rs. 600 oer
annum which are awarded on the basis
of state level championship. Most of
the statez are responding to our gulde-
lines,

SHRI R K. MHALGI: What uteps
have the government taken till now .n
regard to the inclusion of Indian games
like kabaddi and Kho Kho in the list
of olympir games?

DR. PRATAP CHANDRA CHUN-
DER: They cannot be included in the
list of olympic games because Kabad-
di itself is not jncluded.

MR. SPEAKER: What steps are ;ou
taking to include it?

DR, PRATAP CHANDRA CHUN-
DER' We are trying to make Kabadds
and Kho Kho popular in the States
and I have already said that the state
governments are  responding to our
guidelines

MR. SPEAKER: For inclusion in the
Olympic games?

DR. PRATAP CHANDRA CHUN-
DER; A large number of siates will
have to make a demand, now there is
no such representation by other states
Recently we ftried to talk to neigh-
bouring states like WNepal and Srl
Lanka and others g0 that we can
create a demand at the Olympic level,
only than the question will arise,

AN HON. MEMBER: There was
debacle in hockey, we do not know
who selected the team,

MR. SPEAKER: Education Ministry's
demands are coming. We are in this
question concerned with kabaddi and
nothing else,
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Unsovered Stocks of Foodgrains
Damaged

#8683 SHRI YASHWANT BOROLE
SHRI MOHINDER SINGH
SAYIAN WALA

Will the Minisier of AGRICULTURE
AND IRRIGATION be pleased to
state

(a) whether any estimate has been
made or the damage done to the food-
grains for want of proper warehousing,

(b) i so the extent of damage done
1o the uncovered stocks during the
last one year and

() whether any steps have been
taken to ensure the safety of the
stocks”

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH) (a )and (b) Yes, Sir
Out of & total quantity of 138 millhon
tonneg of foodgrain., i storage as on
1-3-1978 a quantity of 51 mullion
tonnes was under CAP (Open) storage
A quantity of 284 lakh fonnes was
affected due to heavy ramns Aoods,
cvelones etc duning 1977-78 Of thas
upto 1-3-1978 a quantity of 29,865
tonnes has been scgregated as damag
ed ang unfit for human consumption

(c) A Statement 1= laid on the

Table of {he Sabha

Statement

The Zollowing
woid loss —

steps are taken to

(1) The slocks are stored on
wooden crates and covered
with speciglly fabnicated poly-
ethene covers to protect them
from rains

(ii) Nylon ropes are provideq for
proper lashing of polyethene
covers to prevent blowing off

Oral Answers 18

of covers due to high wind
veloaity, stormg etc

(i) Monofilament nets and cover
tops are also provided in
mejor CAP complexes for
additional protection against
the vagarieg of weather

(iv) Periodical replacement of
polyethene covers is arranged
to ensure protechion of *ood-
grains

(v) Aeration of stocks by Lftng
the covers 1s meticulously done
to ensure protection of food-
densation

(v1) Special attention 15 paid ta
regularly inspect and preserve
the stockg stored under CAP.
Large siockg of foodgrains
even after storage for nearly
two years in CAP, are in very
good condition In fact, the
CAP storage technique adopt-
ed by the FCI has saved lakhs
tonnes of foodgramns which
would have been otherwise
completely damaged gag there
Wag no storage space avail-
able to keep the stocks

(vi1) Varioug steps have been taken
to increase storage capacity to
replace CAP storage These
include making the optimum
use of the existing storage
capacity by raising the height
of the stacks, hiring of cover-
ed space from gll available
sources, construction of
godowns on a large scale by
the FCI and encouraging cons.
truction of godowns by private
partieg under  guarantee
scheme ag per the FCI's speci-
fications

SHRI YASHWANT BOROLE A
huge quantity of 284 lakh fonnes has

part (c) of the question, 1t has been
stated that large stocks of foodgrains
even after storage for nearly two years
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in CAP are in very good condition. I
want a clarification on this point,
whether it ig correct in view of the
heavy damage that hag been caused by
storage in the open.

SHRI BHANU PRATAP SINGH: 1
will try to clarify. Storage under
CAP gives different performance in
different parts of the country. In
those parts of the country where we
have cyclones or such other natural
;phenamenon, quite often the damage
is moyre compared to other parts where
such abnormal weather conditiong are
no¢ there. Thig is overall damage. I
have also to emphasise that of this
-only about 29,665 tonnes have become
unfit for human consumption. CAP
‘under certain conditions in most parts
of the country is giving fairly satis-
factory results.

SHRI YESHWANT BOROLE: Could
‘the hon. Minister give the breakup of
the figure of 2.84 lakh tonnes—how
much is due to unnatural conditions,
:and how much natural conditions?
I woulg like to know—whether under
normal vonditions, this open storage
‘hag led to huge loss and damage or
‘not,

SHRI] BHANU PRATAP SINGH:
"The figures of damage are not avail-
:able separatly for these two categories.

=t 7z fag darmar : F AT
wgag & quar wgar g & g7 ava o
20 AT 27 §F WY A 77 AT 2
I F TS FT 37T 93+ & HIT T2,

S @RS § FE gh § 99 W)

AAARE F 3T OFvA fqar g ?

- THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): This year we are
taking up two million tonnes of pri-
vate storage, This is a scheme under
which two million tonnes of private
cover storage is being set up and we
are also energising the World Bank
‘Scheme for storage.

DR. VASANT KUMAR PANDIT:
May I know from the hon, Minister as

APRIL 10, 1978
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to how much quantity of damage
foodgraing which are not useful for
human consumption was disposed off?
In the past it has been our experience
that merchants go, buy it in the open
auction and again send it to the rural
areas to eat. Therefore, what is the
method of disposal and whether it is
being utilised for making Cafttle Food,
manure or fertiliser. How do you ac-
count for the damage foodgrains whl.ch
go into the open market?

SHRI BHANU PRATAP SINGH:
The damage stock ig first sent fo the
State Governmentg and it ig also classi-
fied into different categories, some
which are fit for consumption of cattle
and others which are. only fit for
making fertiliser or manure, which is
dumped ang it ig not at all auctioned.
It ig'only that portion which is fit for
consumption by cattle which is to ke
mixed ir} cattle feed that is auctioned
and we maintain a list of such buyers
and it is only to them that we sell this
kind of material and it is expected
that they‘will not use it for human
consumption.

sfPito Sto waf : & W wEzT ¥ U7
731 Jgar § fF waT waw asy
WORIT & qrd wAlT T &TF § ST AT
F e gr*‘f%r T FAIT FT 2TF T
EL1 g_ qiFr q grEfas &1 Wig 75
w97 qfg  fagea & A1 GFTF 1H
AT €21 § 99 w7 W 105 €7 ufa
Trza & w19 ¥ 39 F319 IATTH I
A AT ZATATIZI Z 1 AT AAF q1R
Iq fx fafY 51 2@ &, 90 % fau awwrT
FFAT AT fF S AT FE I A
aq | (ew@ata)... ... /

MR. SPEAKER: It
from the question.

does not arise

SHRI P. VENKATASUBBIAH: The
hon, Minister has said that private
godowng are also being requisitioned
and that World Bank funds are also



21 Oral Answers

being utilised for the purpose May I
know from the hon Minister whether
the Government hasg got any p10-
gramme of proviading protected godo-
wng to the foodgraing that are being
produceg 1n the couniry so that they
are not exposed to the vaganies of
monsoon ind so that they may not
spend huge amounis by way ot 1nt
to private traders ] would like 10
know whether they have got any
programme and how much amount 1S
mnvolved in 1t and Wwhether they are
going to provide enough space for the
storage of the<e foodgrains

SHR] BHANU TRATAP SING I
The progrimrme 1 verv much there

MR SPEAKER The latement
shewsg that a large number of godowns
will be built

SHRI BHANU PRATAP SINGH
Some we are getling and we aic 1ls0
malang under World Bank Scheme I
ran gssure the House that the storagt
under CAP will be progresavely re-
duced very much But at the same
time there will remain some storaige
under CAP for the simple rea~on that
therg are certain peak seasons when
we have to hold stocks for 1 few
months and under those conditions the
CAP arrangementis 1, the best nd
most economical

e e fafamser war st
witfrrm  (Tyw fafem gsito
Ty g wTeE e Q)

*665 ot of fg wrf o2w - ¥ar
whu wite forwrg st fafafaa o
STEY ¥ Frer qw fagvor awr s v
T Ff ¥ ey e

CHAITRA 20, 1000 (SAKA)
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(%) w1 ag &= ¢ fr o
HFEARA 4 wdd 1977 29 famrax,
1977 W7 24 FATA 1978 #1 77
AT & AT e ST fafrw qar
Fraifay sfafraw (mea fafar Toe-
I AN oo SrgEtar n§E) ¥
ANIIT F77 K AT R A7 afr ay,
AT AT ATEIT 3177 F7 1T arcrg
T AT 19T AqT

(@) 377 "vm ® ® ¥ A
At a7 e fem Artm oA fra
T *AFT7 F1 07 91T T & 17 A¥
TEAFTT 1 7 qre 39§79 Fq@y
¥ A1 gEAET AT A AT FATETC
T2 AT FAAT

() =1 a37707 7 wrr A7 372
TG TH AT R 917 afg g1 AT qrafvor
G ¥ 97 AT & ¥ a7 ¥2A ¥
IET & I AW a7 faa 7a7 w1
fafamas aar smaafar atafras &
T2 444 frar amm gqre

(2) q771A = gnfrer qEm w7
afaarg & & fag g g ST
T FIAAET 7 77 fawre g

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PERA-
TAP SINGH) (a) 1o (d) A Stabe-
ment ig laxd on the Table of the
House
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Statement

tions

APRIL 10,

1978 Oral Answers

(#) and {l‘): The nature of demands made by the Government of Cujarat in their communica-
to in the question and the action taken thercon are indicated belew :—

NATURE OF DEMANDS
()

ACTION 1AKEN
(2)

(1) Lelter of y April, 1977

(i) The State Governmst may be allowed to grant 1. 'Thu was not accepted. In view of

permuts for the establishment of new
huller rice mills without being required to instal
machinery.

single

(ii) The date of modeinivation of ﬂum::?
5 years

huller mulls be extended for a period

from goth April, 1977.

(i) Che daie of moderniauon m wepect of sheller
type rice mills be  extended for a further
period of 2 years

(2) Telex dated 27th Derember, 10)77.

(not 2nd December, 1977 as wefened to in

the Quiestion).

advantages of better out turn and less
brokens thiough the
cquipments as compared
mills of conventional t

ission for establishment of new single
;:ulirr mills will not be in the
intercst.

Single huller mills weie brought under the
purview of modernisation me on
29th July, 1976. The State Government
was informed on  98-5-77 that a maximum
period of 5 years 1. e. upto 28th July, 1982
was available under the rules for moderni-
sation of existing single huller mills

Lhe State Government was informed on
28-5-97 that the question of extemsion
of time limit for modernisation of shellr
mills was under consideration of the Gov-
cinment of India. It has since been
decided to extend the time limit upto goth
April, 1980 in respect of rice mills
o llertopes Tioersed peior 15, Soih

uller t i ior to
April , |975m Govmuup:t of Gus:r'::
and other State Governments have {gm
informed of this decition in a letter dated
44°78.

2. A decision was taken and communicated
to all Staie Government on the 15th
December, 1977 to the effect that new
single huller mills of 15 horse power and
less operating in rural areas and handlng
dehusking of p!:_r-hﬁkd

to

be
within a period of 5 yeans
licence. The main w for allowing
time upto 5 yearns to ers making -
holed rice o that in the  case of par-
hoiled rice the difference in  yield
between the traditional wunit and the

can be as high a8 6 per cent. It i in the
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(3) Letter dated 24th Famuan 1078

3

national mterest w se tlat  Jlowes
of thw magmtude are  avouded
In view of this  the State Geovernmen s
propsal for extendwg the concession to
smgle huller mulls handhng raw  paddy
was n t agieed to and  the Siate Govrrn-
ment was informed of this by telex dated
joth December 1077

The State G rom nt have requested that permut  For the reasons stated aganst (2) aboie the

wed ) be granted  request of the State Government has not

wthyit a1y trvhuon fuspeerally «f process-  been acceed to and thev aie beingins

Ly single luatlees mav b
g of pyw buled 41l vithout no lerni-
sation

{c)  According to final estunates thmod

lakhs tonnes in 1976 77 In view of

form d 1 cordingly

uction of paddy in Gujarat was of the order of 8 51
advantages explained above 1t wall not be possible to

exclude the single huller millsain Cnjarat from moder anisation progiamme

(d) Nationahisud Banks have agrecd t) finance schemes of inodernnation of rice millsindu-
ding single huller mills on concession d rate of nterest

ot ud Tag Wik Rw  FAAT FT
A w37 Rzqzrdoar 2 qg (2) 9
frar §—— ardior &1 7 1479 1o
qeq wieT #r WX I99 774 A 47
FACA At F1G ¥IAY § w1 eqrfaA
FL3 # gyafa & ar adr &, afer
% az gwit F6 I AEAT ¥ arua
7 5 25t ® wrfg & w=T wghar
FOFT AMA BN "~

AL QAT F HIAG TAW & FreATor
dar ¥ 4z oty avaer A7 7@ eer
&t eqi7 fax gt @ vaw Amg faw
qra 7Y 7T ¥ FAA FT ST AT FAT
TACIT ATAT 2 | TYST RGIT & 400 97T
I & fRy der T v v Ay
fAFEr v v 7 A & A1 TH AT
faer ¥ qrg faw ara 41 €9q Y g
¥ AT JT AT AN ATAEATHI A VLA
fafan vossts Bgauw Fr argafmr
gz & war ey Frar W 7 afe @
av & W afE A, aY I war FIOw
§?

st wm wew fag  LAAT 9EA
wrw 7z & fF 91 v g F e ged
¥ IR ATAT AT AZT AFAT FAT
ATAT o B ATEA AW AT ZA
o fr ¥ g T O apA 3 WA
mrarr g =7 famw a1 WA AT
7T 2 fF AT o 7R STEw aET 8% 0

gt ar 77 9 & fr e Avn w
7 g2z 7 A A7 AT WA A
Er @ /T Iuea & AT e e
q7 Wt A FIF q4A AT AqT T AT
aFAr & 1| &7 wraATT e ¥ fAEEa W
FTfaar g fr afe & A v & AW
gaEr fr frg 9% 17 @ B2 dAE q9%
W U=BT A@AT qA FU mMEw  F
qHATT &1 FIMAT AT ATAT

stod fagwrf adm  mow weEm
Rewz ¥ 77 (1) 7 wer ¥ fr
oA 77T A faw 24 s Ty,
1978 &1 9Ty frar @ fr faar fasy
e Y famr smafirrro & frs e
% fao aefae 3 #t gwfy vom
T AT TEE AT H qFT FAT KA
TRt R !
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st sve Fag : sty ¥ T
wrga g s &y el & s fea rat 3w
so@ v g @ fr e gae & e
FEN § AT qI7 SqUqeE TTER @A
#a¥fF $AH © TTAZ FTAFA @Y FET
1 TEE & W gTAE g g W
a7 9 3791 79 ¢ f get vome
gz 2 fad vsar & e
TER FAT A1AT & 97T SHEFT AT
& 771 & AfeT TaAvA ¥ a7 Amace
A TEY T AT

sit #ig Ao : M FEIET W
T2 F GHIYIL HAT 7

MR SPEAKER This s about
Gujarat

ot Wgw dem a7 A AW 2
gad & fam @ Frw A g w2
R Ty feafr mwran & arera wwET
& 2 771 fr TA% qraw zzw @ Al
wHlaTE w9A #, W1 I AT AT
BT 2 TATT T AT A A F
fAn THWIA FT7 7| AT ATATT GHIA-
W ¥ T AEE AW 7 TR g
=9 Ar3w 71 arfaw A ArvfE gaT 99
qF wtv A w5 S o g 7

sftwr s g : w7 rzorarfoa
a3 71 ¥ fa=re Agr ¢ wnifa naT
[ty I 2 faAa = 9N
ey wrAvAr? arg gr e & faear
2 3y 47 worA o taw AFAr ¢

High Altitude National Park and
Sanctuary in Ladakh

+666 SHRIMATI PARVATI DEVI.
Wil the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state’

APRIL 10, 1978
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(a) whether Government propose
to set up a high altitude national
park and a sanctuary in Ladskh;
and

(b) 1if so, the details thereof?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA) (a) and (b) The
Jammu and Kashmr Government
have intimated that they ure consider-
ing a proposal to set up a national patk
in Ladakh No detalls of the propoeal
for such a national park or in regard
to setting up a sanctuary have how-
ever been received by the Government
of India

st qrt Wt TI WRRA,
g 7 qEr A, arfar /1 WE
ZrAt & | A% A AT qWAAT q9qqT @,
a7 ArQy gfxar 7 sfag 1 AgA A
qrrar °rE €, WIREZ AW WY
srr (frem) oY X8 @I 7 AT AW
% | Prey 37 %Y AEAT WA TH AT AT
73 ¥ 1 &7 % forre g7 wré T T
% | TCETT EW Y I WA AT AFRI
o T & ok s sEm T TAE?

T 7 ATETT GG A AT G-
AT TATEA A AT TR E, I €1 e W
~aar qaT & Tl gGa ¥ FAT 97
¥ ThT w4

ot geefie fog s @ ATETE
mzE Sradoa & fay ox € W
Ze1r, & 9T ¥ FFET & TR BT IR
T TAASI FA ST R TN F
37 of 70 %7 Z7 feqr AT 1 IT F AT
nx g7 21 af, g § AT 0T
o AT WAT WY Wy ¥ IEA A
w7y v 4 ) Iq & e T@
7 AT w1 mar fs “omarr’ gfen
#1 AwAe aT€ ¥ weqd Fea oTw AT
£ o & e S g ¥
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W E | et e SR gTeTT ¥
graar g gforar fieit ¢ fr 9@ a2
waT Zr < & IeEiy iy 3z Ay
FgamT e demry wXE7

swe v o ofy dva wfe § e

¥ fou foite srfowoer

* 667, ot TRET et 4T
5fq 717 fqarf wat a3 wfit 37 ofa
gug gfa ¥ 377 % Ao fasa wifu-
FIMFATH | 3019, 1978 FATvifEa
ST Ao 273 % AT ¥ qwd H qz
T 1 ¥ T 1

(%) 777 waar 3=7 v
w1 ang qary 21 favig aifarn Ty
# w1 wfiwrt 2. ol

(=) #ar g717 wfq %1 sire sfa
guT gAMF &1 WAVIFRAT I7 TTEYT
fasrT w307 7

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) The barren
landgs like mountains, deserts, etc.
cannol be ecunumicully brought under
cullivation. Reclamation of cullur-
able waste land including old fallows
is_being organised by the Statn Gov-
ernments and there ig no need for
crealing a special authority for re-
claiming guch lands at the Centre.

(b) Yes Sir.

st Trrardt aredt @ FAY WRIRT
q wax wara § xarar § frogw A
wt qfe w1 weddew # orar arfes
%z fox & v A1 3 | wUT HIETC AR TAITA
® w7 wHY ——afx 7w TO€ A7 4
&t foim fear a9 & g oo afr
2T wr @S a3 ?
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T 9T 77 oft qawny W EAr
i f5 a0 @ & g a2 ok
FxT qfy av, frw-fem wow aoere &
foraaY s ¥fw AT ¥ fwad gfw
a7 w1, §7 faar § AT 39 w1 &
& ang o fear &

st goefier fag women 97 0F
firen &Y w781 , xv ¥ A gw A
TZIEY XATF H WY §, 3@ gAY A
% mrar §-—xx fag ¥7 v | &=t
s, ag AT gfww & g9
gaq feor £ FHAT 97 gar-aaT

gat gAT § 1

ar T doz &, FEA-HE AT
g—3q # I A 865 T,
FATIIT ¥ 2158 AT, WeW NAW
¥ 4301 B¥IWT, AAIT A 3744
9T, TT 11068 ¥wEWT A
ferr %1 3 : wEEHA-gET §Y IHTC
M A 4 IATT LWENT, GATA ¥ 15490
$3ZUT TA AT T T 27890 FNIHAT
YT &t Foare far ma ¢ -

st TwETt qret @ wAr S ¥
ooy waTE ¥ w77 ¥ R e g
w1 FA1T wOfE Ay A www
7 gHEAT | 59 & g0 A & qeAr
wrgar §——dar fr I 13 W,
*t sara faar ar——ar I A 179
e gwew< od e &, forr &7 wfy
T FATAT AT AFAT & 1 3W AW FY
foafr #1 2aw gu——gard zfe @
FATFOT 3 FUT 38 9@ F2AT
et wf g, fow wy 709 1 w0
a1y % qFre frar argwar & fog &
9 AW %7 ¥ M IAGEAT FY ATA-
At &7 SR EY gRAT & ) THE
warar @ qff @ fodw F@ ¥
HAWT 50 WA WWT §T OF G A6
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T FIE AT GAT ) T aww w T
i eary § x@d g war WY www wrg
9 ATE B TrAr FA0q fa qre w4y
FaT T oA i g ara gy WA ?
#qif A FY¥aT ATéA WA 2, IT AT
grrzar fFRY A7 TSw AT ¥ QA
¥ argT &) T WA TgT w9 faadt 3
a7 I FY Fod o7 IgA samEr

B ot goolte fog e @ @
TraiT wIgew Ao 18 fawe 2 daw
dgger FrEETAT ¥ wrar § | gafen
FIT IFEN FTFEAT F | TETAF 169
arq 7 qfw A wTaw Fa g
gHAT } IAFT A1 TF WIS AR AL
FAITA §Z AT EEA AT R 48 169
e g ) A dAr @ w67
agT AZA7 FF 7 7 A9 75z A%
ag F19A & 1S AT FFAT § ATy ) o#=
97 & T ATE AT /HAT A | IW [T
W g AT FAT ITAT R

=t T qrenly @ A wEiRT
F vEy ot waq faar qr I A IWA
qg Fa1 91 94T 4 ¥ wawia qgTer
Wirzardt sifz et wwer gy, o
faaeqdY xq & Ffy ¥ werta 7@ smar
I ARAT | Aqrfy Ao, ard Fwe-
aray qfn, a7 77 7 AR vy T
wfr A g0 e gfr Gar §, for
T8 HIMT aF qUFT AT GHAT ) B
Tror 974t G 7T 90T 169 wT@
BeTT ¥ MW SATAT A4T ¥

T 77 TH TAX QA7 a1F *F
5§ 7

ot goofte fag s A7 oY 7Y
w¢r at fie g7 # go At i ¥ fiw
928 wrenht § A /Y ¥ wrfaw qe
o7 et B 1 Afer ad wrel wrgam)
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st g fir T, ool : 77 SRl
THAEGT BT AT 9T F5q7 TATEN Y
FEY nFy  wig & weY mERT ¥
Farar & e = 2o owe qfw e
9RO W AT KT & | WT qZM WIT
TTAEGIA Rl FF77 59 fegfar wadr §
i xa Yarew &1 fraow w7% g ang
AAT &% | 74T A1 OAT FaEeqr w4r {§
AT 974 F A1gT & qE1 97 o qar gy
w14 & 9 gA gAdar g A P Ty
fretw &+ gfradt v mifgaf=ar
75 97 A1 fear A0 | wa7 A9 fanw
1 fraaw gy %71 awa £ A1 97 W0
=q AT W AT & T Aar /i
sifgaifadt ¥1 9F 97 %5 47 ver
Friq 7
st g fag women : 9% o
faar ar fr ag gwrv ofuwy v adr @
f¥ &m 9z 9v. 2 & ) 9g 797 ATEIT &1
T | e A IR wTACE
&t ag oo § fr Tagw & fraeramw
F fan 7w &) wiAeY mafadr %4 8,
Frew mafrit 7@ 2 yrmT M W 99
T uE guT & | few A1 F arvE Ar
#9e7 xar 99 W fodw fearman g
SHR] VASANT SATHE: What is the
total acreage of lang that would he
available in the Chambal ravines as
well as other areas? Is there any pro-
posal that an authority like the World
Bank or the UN. Development Fund
should come forward to help in a large
programme of reclamation of this

land, and what is the Government's
attitude thereto?

SHRI SURJIT SINGH BARNALA:
So far as the first part of the question
ig concerned, it does mot arise from
the main question. That does not
relate to Madhya Pradesh, otherwise 1
would have given the acreage. Re-
garding the second part, if a particular
scheme iz posed, we can surely take
the assistance of monetary agencies
like the World Bank.



3
MR, SPEAKER: The: question is
large emough to cover Madbya Fre-
desh, but probably you require notice.

SHRI VASANT SATHE: The ques-
tion 18 about a special authority for
econvermon of barren land into culti-
vable land. We must have an idea of
the acreage of the land I have asked
only about that,

SHR] SURJIT SINGH BARLANA: 1
¢an give he acreage for the whole
country Barren land—2358 millon
hectares, culturable waste land 1886
million hectares

sl wwwn agepen ¢ welt T
¥ w1 § e oodw, Ate qwde G ot
&8 darare & wrias aamgr o wwar
& X AT wrger g f g St qrA R
firereit darare & wrfaw aaré g ?

&t gotw fag aomen @ oy
woal 9T ke smr ) oww Y
nEm e § o o v
Qwafgz 3% afd & grr g

Local Printing by Ministries/Depart-
menis

688. SHRI MOHAN LAL PIPIL:
Will the Mimster of WORKS AND
HOUSING AND SBUPPLY AND REHA.
BILITATION be pleased to lay g state-
ment showing:

(a) the total amount spent by the
t

local printing during the years 1975,
1676 and 1877; and
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wwrwa ¥ cromeish (st o fwe) ¢
(¢) g gsa o oY § wix
T 9ZW 9T 7@ & wroet

(@) womty Borf & s 6
wH F ¥ g gor W qw www g
§—

2

(i) W wowre et o
whyEr wark ewar ¥ qfz w0

(ii) &% sat 9 wfy dw o
T AT ¥y difwg gwa & s
ST AT e R 0

ot wiger o fafew: Frs-fire aner
¥ ot afr ad g § von swomi
Wk agd fear g fe g
whee & o oft § ) & wgm oA g
fie s7 ame & 309 TR wr -
AR AW AR fr sqarag
ETEHEA Tz §T &7 7

ot o fewt : AX Q) gEar W
AT §IT qTw I Ty & anoAr )

MR SPEAKER: 1 days notice was
given to ¥you

off wvgw wrw fafew wga & e
T & arg fefadEes wig & fs 7
e et o, s wgmr om0 | 4
T wTeer g wrew qwTe e
AR X vt 50 frarest ) 37 fed
T dfaw s o1 a1 =E wR W
FwT fawre § wfe ag ot wrewy gy
@ 8 e qwr or e ?

ot Tm fowe @ At &7 avwy w5
warer A} & 1 58 T e <3 & ormy
Tt dw gwar wy wr WAy
fewma w1 wnfr § ey g @ wgr

(rwwew) ™
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off rmghreeet & firdew W
wiget ¢ Fe 21 Ferer ifew fear war
) fo ot sty wg fear & e o
qra % @ § o frw v ox s
T & ) g1 aré wEly dw W@ A Wqr
T o ol agy &% ? gAwy 21 Faw a
hfew fawar £

MR SPEAKER I have mentioned
to the Minister that he has sufficient
motise ang he should have collected
#he Information. Nothing more can
ba dene, He hag promised to do that

st wiq g wrelt o Sew-
W ST T qw Wy § P X T
PR

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA-
BILITATION (SHRI SIEANDAR
BAKHT) Thig information has not to
be collected from the Departments
under my Minstry alone All ths
information has to come from a num-
ber of Ministries and Departments and
that 1s why there is delay

MR SPEAKER Next question—@69
PROF P G MAVALANKAR There
18 no supplementary at all’

MR SPEAKER You will get oppor-
tunity during the Demands

PROF P G MAVALANKAR We
cannot speak on all Demands

SHR] JYOTIRMOY BOSU No
doubt you have to get up early ir the
morning but certainly you have got
Jet speed today (Interruptwons)

wgge afcdreT & sovie wrn fy
Tegw

7). hgwm s ¢ W
firnfor it ererrer ever gfer wite gewtr
qat ag FaTy # § A fr

AFRIL 19, 1378, -
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(w) warersy sRwaveTed WY
gfeataar & aemte dtar e o qw
¥ art ¥ v weary gy ¥ fag wRyy
fear &,

(&) war ¥y aoer< & @@ @
¥ fauior & forg eyt T §, o

() afz g1, &Y x5 g7 92 Frmfor
#1d w2 aw qreey g ?

frator v s ot gfer et
gafe shit (st fowe wwr): (¥)
arc(a) ofr gr) wqd 26-5-1976
1 ardr #r 7 ot

() Fraar w1 I FEHTT FIT
sTat-aaw fear wrar & fwey et aw
frater wrd qroew 4 femr g 7

st gww oge : & WA o ¥
AT wga & aregT afgromr &
wrta g% a1 9 ¥ S fraar ad
g, frad way & are & & ? i
T F AR X ALY A & A
sz foar & fis fraio wid Wi e
forar srg ? gfg g1 &Y wew 9 ¥w ATAIT
¥ war ware frar g ?

oft fawre wew : 26 wE, 1976
w1 ag a7 farar a7 or fo @ g ¥ awd
¥ AT T TRR 6 WIW 93 g ¥
Ot § 3787 75 Fred a5 wT
19 BATT 750 394 wa¥z wre gfear
Fft 1 Sfwx I3X gg wgr o 9 fr
g %1 Wy wrfe T wor v AT fvaat
oY gt ki % gfaar N wgraaw
Y T ot vt @efY o o gy ey
¥ &t wf ot ez qaddz A cfoar 4t e
R g ¥ ¥rww 10 aTW Fo PR W
Ik o fier o oy e 16 wrE %o
gwft, ot g o frarc o 8 fie 21
AT 90 EITT 800 ¥o FriT |
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i ot gww oot : oTx 12 EW Y

¥ § ¥ oyl Wi eroomdi &
¥R X w1y & e o ¥ wy faray s
FA® T IR AT Wi X A, AT
¥ fariy, 7 foard & argn Towen fed
o ¥ araTTHA & gy §, W @
#* ¢ WY oW ¥ T wrda) WY oW
&g & dry ¥ A qrar § 9w
oA & fad ITEY 500 ¥ Ml aEr
T TRTATT WO quar § fe ¥x QA
& gY 1 T€t %o § foF et e qR
Weg NAW ¥ W ITHTCO § AT W
gt v WreaTsiva gY@ xawer
w77 agT & fF Ay IAEY guT anr O
Fear & 97 WAt aw qf) sqaedr
aft HT R § ) wsq A2w Ay faAr
wgrqar fod  wex  far wondt
wriay wt wnrar & A% g ger
frator s alc R o g At A gEd
Frxard § ITFT G @A $T €T W
witer ware w7 7

it fowme wer © w0 qW F
geyfrga § 1 wrrlts azey & ey
g E TE ST AN ¥ @y Qg gy AW
foar aar at fe 75 Hreft g 6 ¥
Fra gowre At

MR SPEAKER Q No 672—Shn
Hukam Chand Kachwai—not here,
‘Q No 873—Shrl Mntyunjay Prasad—
not here Q@ No 674—Shn C K
Chandrappan—not here Q No 875—
Shri Bairagi Jena—not here Q No
676—8hri Sura) Bhan—not here The
Question List is over

S8HR! JYOTIRMOY BOSU Sir,
under the rules you can authonse
some other member to ask a question

MR SPFEAKER Not I, the member
£an
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SHRI JYOTIRMOY BOSU: You
can.

MR SPEAKER Now, let us have
second round

Q No 658—Shn GY Krishnan—
not here, Q No 661—Shr1 Gananath
Pradan, not here, Q No 662—Shri
Sarat Kar—not here, @ No 684—Shri
Ahmed M Patel-not here, Shri
Chitubhai Gamit—not here

SHRI JYOTIRMOY BOSU On a
point of order, Sir Rule 48(3) reads
“If on a question being called it
1s not asked or the member in whose
name 1t stands is absent the Speaker
may, at the request of any member,
direct that the answer to it Dbe
given '
I request you to allow other mem-
bers to ask the question

MR SPEAKER I will consider it

SHRI JYOTIRMOY BOSU After
120 Clock”

MR. SPEAKER No, no tomorrow
Question Hour 1s over

SHRL K A RAJAN I would like to
make a submisston Mr Speaker Sir,
I have given a calling attention notice
on the Bailadila firing

(Interruptions)

MR SPEAKER On the Bailadila
finng question I have allowed it for
tomorrow

SHRI M KALYANASUNDARAM
Mr Speaker Sir with yaur permis-
sion I have given a calung attention
notice

MR SPEAKER  After the short
notice question

SHORT NOTICE QUESTION
Induction of Indusirial Houses inio
Deep Sea Fishing

+
SNQ 4 SHRI JYOTIRMOY BOSU.
EHRI K. LAKKAPPA
Will the Mimster of AGRICUL-
TURE AND IRRIGATION be please
to state:
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(a) whethey Hindustan Lever,

Brooke Bond India and J. K, Chemi-
cals are being allowed to enter the
field of Deep Sea fishing as a measure
of diversification;

(b) whether Kerala Assembly had
passed a resolution expressing econ-
ctrn at the induction of large indus-
trial houses into deep sea fishing, and

(¢) if go, what are the facts there-
of?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a) No
§ir, not yet

(b) Yes Sir

(c) The Kerala Assembly had pas-
sed a resolution on 10-2 78 as follows

“This House requests that the
Govt of India should cancel their
decision to introduce mechamsed
fishing by private industrialists in
consideration of the fact that this
will land lakhs and lakhs of tradi-

twonal flchermen of Kerala in un-
employment and thereby cause grave
financial hardship to them ”

SHRI JYOTIRMOY BOSU I am
told that the Government 1s intending
to give permission to these veteran eco-
nomic criminals, multinationals You
know that Hindustan Lever, in their
premuses in Ghaziabag wag caught with
a tanker load of adulterateq oil for
production of dalda the other day.
Brooke Bond was caught for involce
manipulation the other day and penali-
sed for the same Then you will see
in black and white in the case of JK
who is notorioug for economic offences
and invoice manipulation, These are
the people who are suddenly being
patronised for grant of deep gpea
fishing 1 would hke to understand

APRIL 18, 1078
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from the Minister in the Context of
following: Whll it not pose any serious
problem of security in the Bay of Ben-
gal, Arsbian Sea and the Indian
Ocean, that 18, allowing multina-
tionals to go and operate there and
that will give a complete freedom to
them to trawl and operate in the In-
dian Ocean’ In the name of deep
fishing, these peoplé are doing actual-
ly coastal fishing because fish asre
available more in the coastal area than
in the deep sea water As a result,
lakhs of fishermen, traditional fisher-
men are being deprived of their live-
hhood and there is no watchdog body
to see where they are operating Once
they are given the licence and with
asteamer, they are free tomove wher-
ever they ke This 18 a departure on
the part of the Government from the
established practice in granting permis-
sion to big business houses to diver-
sify their activities in ghip building. I
would like to ask the hon Minister
as to why this departure from the
earlier decisions of the Government
and why ig 1t that they are 1gnoring
the Kerala Assembly's unanimous re-
solution  which clearly shows the
thorough approval of the people of
Kerala and we join them and we fully
approve what the Kerala Government
has done? Therefore, in the context
of thus, I would like the hon Minister
to tell this House what they intend
to do and also he should give us an
assurance that these big houses should
not be allowed to do any mechanised
trawling No private industrialist
should be allowed to dg any mechani-
sed trawling in sea fishing in the coas-
tal area

SHRI SURJIT SINGH BARNALA:
In 1877, 200 miles of economic zone was
declared and now we have an exclu-
sive right in 200 miles from the
coastal line to fish, India can fish in
those waters So far, we did not have

ther
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particularly In areas near Ands-

decided that, by March 1879, we
should have 200 fshing trawlers of
various sizes It is under that scheme
that fishing trawlers were conmdered.
Some were being imported and some
manufactured in the country Under
that scheme also there are certain re-
servations Some priorities were fixed
the first priority was for cooperatives,
the second was for State Corporations
if they wanted, the third was for smal-
ler private entrepreneurs, and the last
was, larger houses Thig fishing busi-
ness 1s & capital-intensive business .

SHRI JYOTIRMOY BOSU Who told
you that?

SHRI SURJIT SINGH BARNALA 1
know it, you also know It A fshing
vessel of a large size would normally
cost anything between Rs 1 crore
and Rs 5 crores Small persons can-
not enter into this. This 13 a new
business for our country We are not
yet used to it So we are also think-
ing of having some zones fixed The
State Governments have also  been
asked to go into this matter There
are four types of vessels One {s con-
ventional fishermen with boets which
are not mechamzed which are in a
large number—may be a lakh or more
Then there are about 14 000 mechani-
zed boats Then there are shightly
larger trawlers trawlers of the size
of about 20 to 22 metres and then up-
wards These are the various types
of fishing vessels with us We are try-
ing to have about five kilometres from
coastal line for the smaller fishermen,
the conventional fishermen, whose
boats are not mechanized beyond
that upto & distance of 10 kilometres
for fishermen whose boats are mecham
zed, beyond that for the trawlers
Thig 18 what ig being considered by
us .

MR SPEAKER You have not ans-
meered his question what guarantes {s
provided so that they do not fish n
the coastal area, i the nearer srea—
5 or 10 kms ?

SHRI BURJIT SINGH BANNALA:

foreing authority?

SHRI SURJIT SINGH BARNALA:
Enforcing authorities’ are also being
considered For the first time we are
entering into the deep fishing business,
and for some tume these difficulties
will have to be faced

SHRI JYOTIRMOY BOSU I have
asked him why they have totally igno-
ted the Resolution—I am told it was
a unammous Resolution—that the
Kerala Assembly has adopted The
people of Kerala have sald

“This House requests that the
Government of India should cancel
therr decision to introduce mechani-
zed fishing by private industrialists
1n consideration of the fact that this
will land lakhs and lakhs of traditio-
nal fishermen of Kerala in un-
employment and thereby cause grave
financial hardship to them™”™

He has not samid anything about that

SHRI SURJIT SINGH BARNALA.
We are not ignoring 1t We are con-
sidering it— in what manner the in-
terests of the small fishermen can be
protected We are also writing to the
State Governments to have theiwr sug-
gestions in what manner the interests
of gmall fishermen can be safeguarded
so that we can keep the larger boats
away frem the coastal areas where the
amgll fishermen are plyjng We are
considering this very seriously
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SHRI JYOTIRMOY BOSU: My
second question i this. It has gone
on record that the Agriculture Minis-
try had paid no heed to the Resolu-
tion adopted by the Kerala Assembly.
They have also admitted that there
is no policying or enforcing authority.
It 15 a paper project. Actually 1t is left
to the multi-nationals and big houses
to do what they Lke at the cost of
small fishermen My question is, since
there s serious depression 1n the
Indian shipping business

SHRI D. D. DESAI Shipping business
or fishing business®

SHRI JYOTIRMOY BOSU Shipping
business,

SHR1 D D DESAI Shipping is one
thing and fishing 1s another

SHRI JYOTIRMOY BOSU Would
they consider the public sector going
into the deep sea fishung business and
also, at the same time, modify some
of the wessels for acting as fishing
trawlers or mother or factory ships
for the shipping industry?

SHRI SURJIT SINGH BARNALA:
The priorities fixed by the Department
dearly indicafe that the first prionty
has to go to the cooperatives, secondly,
to the State Corporations—if they want
to come in and ghow interest m ii{—
and then, alter that, to smaller en-
trepreneurs gnd some engmneers who
are interested and, last of all, to the
larger houses for whom some condi-
tions have been laid down that they
should not be under 40 metres in
length, which would cost more than
Rs. 1 crore, and that they should re-
main 10 kilometres away from the
coast. They can fish in the Bay of
Bengal and near the Andamans, but
they should not intervene in areas
where small mechanised boats or tradi~
tional boats are plying.

MR. SPEAKER: What about convert-
ing them? He has suggested the con-
version of some of the ships to make
them fish in deep sea waters.

APRIL 10, 1978
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SHRI SURJIT' SINGH BARNALA:
T could not follow the question.

SHRI JYOTIRMOY BOSU: I will
repeat it. Indian shipping is passing
through an unprecedented depression
market. We are having a number of
Indian owned vessels lying idle for
lack of cargo. Would you consider
starting a public sector industry for
sea fishing and make use of some of
these vessels through modifications as
trawlers and. at the same time, as
factory or mother ships®

SHRI SURJIT SINGH BARNALA:
This matter has not come up to us so
far These ships cannot be converted
mmto fishung ships because certain
technigues have to be provided in the
fishing area They have to have aflsh
hold and they have to have freezing
faciities, catchung facilities etc All
these facilities have to be provided——
and none of them has shown any in-
terest so far.

SHRI K. LAKKAFPA- The answer
given by the Hon Minister is neither
satisfactory nor conducive to the coune
try 1t 1s detrimental to the interests
of the country because this deep sea
fishing admits of a deep game in in-
ternational operations. You might
have heard of Union Carbide. There
are certain factors operating. There
are some big forces who interfere ia
our internal affairs and claim soverei-
gnty over the sea. That is why the
green signal bhas been glven 1o big
houses by the present Government.
‘(Interruptions). ‘Large houses’ expan~
sion in the sector is understood to
have been taken up here recently by
the Government after obtaining ‘he
approval of the Monopolies and Re-
stricted Trade Practices Commission
and there is an amount of pressure
by the Government to help monopolists
and multi-nationals, Even biscuit com-
panies are, by diversification, entering
into deep-sea-fishing. A major blade
preparation company is entering Into
it and a soap factory is entering into
deep-sea fishing. It has become &
multi-national operation. I will read
out the names if you want.
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1

Even when the regolution was passed
in the Kerals Assembly, T put a ques-
tion at that time Even this the Fin-
ance Mimster had stated that they had
not done I will put a separaie ques-
tion on that {ssue The operating
monopoly houses in this field are. Tata
Ou Ml Co Lid, Xonkan Fisheries,
New Indian Fisheries Ltd , Union Car
bide, ITC Ltd, Calcutta, Britania Bis-
cuwts Co Ltd, Bombay, Brooke Bond
India Ltd and Hindustan Lever Ltd.
And the Minster says that they have
not done this

Even in spite of the unamimous rego-
lution by Kerala Assembly not to hand
over this trade to the monopoly houses,
detrimunt il to 11khs of people involved
tn this trade who could use mechanis-
ed wnoats constructed m our country
ghy mse the technical know how of
our couniry this ;5 bemng done
(Interruptions)

Why 1s this Government having a
solt=corne1 for these monopoly houses
and even pressurising the MRTP 1o
oblige and allow operation of deep-sea
fishung by these mulli nationils and
big hbusiness houses and monopoly
houses a2 against the public sector of
this country”

SHRI SURJIT SINGH BARNALA
In fact the hon Member has not put
a question he has repeated

SHR1 K LAKKAPPA 1 have put a
question |t 18 an nsult to the nation
He should not say that I have not put
a question

(Interruptions)
MR SPEAKER Do not record
(Interruptions) **

SHRI SURJIT SINGH BARNALA
Today, the hon Member is appear-
ing so sensitive that he does not
allow me to speak He has spoken
for a conmderable time but he has
only told what they, the previous
Govesrnment had been doing They
had been encouraging multi-nationals
I have got a record with me
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SHRI JYOTIRMOY BOSU: What
i the record?

SHRY SURNT SINGH BARNALA:
So far, particularg of deep sed fishing
vessels now being operated by large
houses are furnished below They
were allowed imports of trawlers etc.
under the 1468 and 1873 schemes and
none of them has come under the
new Scheme so far. They were.
ITC LLTD, Calcutta—2 vessels, EIID
Parry Ltd, Madras—2 wvessels, Brita-
ma Biscuite Co Ltd, Bombay—3 ves-
sels, Union Carbide about which he
was talking just now—8 plus 2 cha-
tered vessels, Konkan Fisheries Ltd,
Goa~—4 vessels, New Indian Figheries
Ltd, Bombay—3 vessels, Tata Oil
Mills Co Ltd, Bombay—2 vessels
Twenty-four trawlers were brought
into operation during the c.evious
regime so far This 1s the record I
have

SHRI K LAKKAPPA He has rot re-
plied to my question, he os talking of
the previous Government (Inter-
ruption)

MR. SPEAKER That answer is
relevant because you accused this
Government of pressurising the
MRTP to give permustion to these
people The Minister {s asweting
that he did not give it it is the pre-
vious regime thit had given it
He is answering the charge that you
are making as if this Government is
hend in glove with them

(Inferruptions)

MR SPEAKER PFleagse do not re-
cord

(Interruptions)**
MR SPEAKER No you are not
allowed

(Interruptions)**

MR SPEAKER: You are not entit
led to the second question

(Interruptons)**®

**Not recorded
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MR. SPEAKER The _normal prac-
tice has beetd, ohly thb‘#ﬂé aQ
like in any other questbn?’had! ﬂto
supplementaries, the other, qu¢stioner
only one.
(Inferruptions)™® .

MR. SPEAKER:: Do. |,sKolcapasnot
allowed.

w{reelt T ¢ ST FHRTWHA
qEY Y ¥ qarAT 3 W L9CR AT Y
TET ] AT 13 507%,; 1 93 5, FlaT L
¥ B2 aeerare S A i
% ST QAT Y I R PR
“iﬂ' T T e m%ﬁi&-m.sw
g:
The report of ,The . Comfiitfaé—

to go into the: a{iezahqnsnﬂ:ﬂ@_ii
houses in marine” Industty,

qOa AAT S W@WHF AT I8 w‘r
384 feargan g(q‘rrmraﬁ Pttty o
Fuer 7 faure frar Al sy o
B12 wBH! Al F §3eeq 71 s fefgan
gSAW AT @ £ v T A4, THE,
A & FFAR F Ao rmu vy ey
BIE WS AT qTely, A

AR F¢ Trad F X TZHHFAS,

g | o 9 § o oW farr
forar wiar § 1 & st gL f ﬂﬁr
FTHFT aﬁ'!@ﬁ' F¥: S a@ma
¥ @ § ag faega mw&wgm
Tl wgad &9 9 fagx 31 o o
B2 ABATAIT FHHT a9g & 7 W@ .

..

MR. SPEAKER: Please come fo the
quéstion.
simalt. Fos M3, /T F3 A0
F FIH AT IW Y F g & 19
Wig | AR R0 ey
F 5T &Y ¥ FpAd Bgaeg & S
fpT wraw & 30 fpaidiET & e WY
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T 7B 95X 71 F FTRE fm Ay
AFT AT A0 AT § 1 TWF TEOA-
Ry ¥ fae A a7 1 w7
ST T 9T FET B g
A FL TR § A g F A=}
RE 7 2R T §, F 7 I X
B ohy o wedi 71 79 fawear
& @@ dwsimr 57 7w ofsaw T
Wit aww A ST
AN, i AT Ceferma g ¢
I FIXM TG FTH AG! g7 AT | g
a3 fefezad geds ot gFENE FWQ
BT WORFBAT ARFAC Y wOAT
WP owy § |- I Srore 9T
TEaEY ¥4 8z fuadt g | 38 991
e THST ATT FT T THIL ¥ ghagr
ﬁﬁ%ﬁmwﬁ‘ TWHAT AIT FT F1E
gfgur a1 gz Y fasdl. g @V g
#r I Afa & S poEEIT B dE@w
FEFE R vt w9y ggrar 7 3 A W@
FE AT ¥ gEaa g fawdr g
ﬁ"ga‘ Y farar 2 afFT =t gaT T8

BBE FRPATHT I AT AT (g F30T ?

w goiw fag awmEr @ B

. ABHATT ¥ $E€C WY ar & gAwT &

Wﬂmﬁ*%ﬁw F-TE & fag
Yocgor aox a% Teat oy ag. oY T QY
qHTE AT A w9 fear sTUrd 9w
QT I T AT §, TAR AN dar
FHTY & 4ra sdagq | gt 910
g, AN DAS FRI AN F wBH
AGHLH A § AL ZH 9 TE FT
q5d | AfFT e &y ar aEr
SE T 2 Fe et W wre
ghar 7 wg oR- feax-d7  wedy
ﬁﬂﬂ agr&aﬂﬁramwr
FAT AT R : WA WAL
wiEe o ¥ serar fF 10 A aF B
Hedt oFed arer (9T & gy daAESE
ew 7@ §) 30.4ig av AdTgSE
F1ZE F13 AT I F A0 T3-q8  TrO0H

**Not recorded.
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wout qey awd 81 & wrnfig sl of
¥ g wgaT g—-wwarA ¥ wA ¥
sroet ot farenfY § wc wrg #Y Ay
& fr arg< & AT & ogrr WY A Wt
¢ fofr o< §, ot grw & Q¥
200 o7 TFE ¥ § 1 wowarT gfvaa
D ¢, w1 N wweg wrf Far
7w wrqw amdd fs 10 A ¥ o
91T 30 W & wex AT aF FrIod &,
® 99H] 7 9FF &% W WU IFET
& 37 w1 |wr faweir ) & ag o ST
argAT g 5 w117 & wwAd ¥ ol
A7 & i *qr qwrA §, form ¥ W
fo2w 1A #1 95T 7% ?

f zray fag s AX g
wrX A A 2zq w1 frarg e fea Pren
s F7 F Amx & fea avg a
afxeama wvrar 127 8, F00fF oy
qAAT ARG weZA w22q /YT FAC
®za ¥1 3 #ay 17 wifew 2
AT FUT K AT B EAIIT A TG
1z & 148 fead 72 30 ¥ ag da-
Arger wiZq & faq, av 20-25 92
1 giqegTe 71E2R &, 37 F iy foord
L AT 3T F 9T TN {AMGT AT FIIAR
AT RFARMT T | ATH FLI ATHIATH
w1 WY TART &, wgr B FrIvd A
AT A 40 NET F ad ZrIwd
HITE %3 §§, 912 ZI3Wd AqE 7
I EE |

MR. SPEAKER: He is consulting the
States It is a larger question.
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BHRI EANWAR LAL GUPTA3]
Andamans is a Unjon Territory. It is
for us to enact the legislation.

MR, SPEAKER: He wants a uniform
legislation. He is consulting the States.

SHRI KANWAR LAL GUPTA: Howm
will he enforce it? That was one part
of the question.

MR. SPEAKER: That is also under
consideration.

Now, Papers to be laid on the Table,

(Interruptions)

No please Four questiong I have
allawed Half an hour I have allow-
ed.

SHRI AMRUT KASAR: You are
not allowing us to put questions That
is a burning problem.

SHRI JYOTIRMOQY BOSU: You
should allow him Sir.

MR SPEAKER: No please. Now,
Papers i be Laid

WRITTEN ANSWERS TO
QUESTIONS

Assistance t0 Educated Unemployed
for Construction of Godowns

*658 SHRI G. Y. KRISHNAN: will
the Milnister of AGRICULTURE AND
IRRIGATION be pleased to lay a
statement showing:

(a) the number of godowns in each
State for storage of foodgrains and
sugar procured by Government,

(b) whether Government have glven
any assistance to the educated yn-
employed till December, 1977, for the
c.;luastl‘uction of this type of godowns;

(c) it go, the details thereof!
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THR Qr gTATR, IN
i MR OF Ao

PRATAP SINGH) (a) A statement is
laid on the Table of the Sabha.

(b) and (c) There 15 no scheme as
such for giving assistance to the

tion of

. avenueg of employment opportunities
are increased whin construction
works of this type are undertaken by
the public sector organisations en-
gaged In such activities

West Bengal 278
Assam ~ . 141
Bibar 97
Oruss . &3
NEF. . . . . 35
Haryans 98
Punjab . . 158
Himarhal Pradesh ]
JEK . . 7
Dellu . - 7
Rajasthan . . 145
Uttar Pradesh . . 317
Andbra Pradesh . . 197
Karaataks 6y
Tamil Nado . 73
Kensla . . . . 74
Mabarssbtra. . . . 0
Gujaent P . 56
Madbys Pradesh . . a6

Total . . . . 218

Writien Apsqers s
Ipfcusive Catile Deyglopment Projgct

*881, SHRI GANANATH PRAD-
HAN: Wili the Minister of AGRICUL~
TURE AND IRRIGATION be pleased
to lay a statement ghowing-

(a) the amount of money sanctioned
by the Government during 1076 to
1977 for diflerent Intensive Cattle
Development Projects, *

(b) the way in which the money is
being utilised and its impact to aug-
ment milk production in the country,
and

(c) thé amount received so far by
the State of Orisss and nature of
Project undertaken in Orissa and in
other States?

THE MINISTER OF AGRICUL-

TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a) to
() Information is being collected

and will be Dlaced before the House
as soon as it 15 received

Self-sufficiency in Beeds

*§62 SHRI SARAT KAR Will the
Minster of AGRICULTURE AND
TRRIGATION be pleased to state:

(a) what 1s the production capacity of
the National Seeds Corporation in

respect of seeds;
(b)towhltuimtthodmndm
peedg in the country s being met
therefrom;
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wummmm.dm
programmia in colldborition with the

World Bank. to atfain self-sufficiency

in the production of high yielding
varieties of seeds; and

(d) if so, the dehﬁn thereot?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (ay to
(d). The National Seeds Corporation
deals primarily with foundation and
certified geeds, for which there is a
limited but growlng demand in the
country. The bulk of the demand for
sepds is met by the farmers themsel-
ves who take good care to retain suffi-
-clent. ﬂll&_l}tm.el of their produce
which could be used by them as re-
liable seed, particularly in the case of
sef-pollinated crops, suck as wheat
and paddy. During the year 1977-78,
the National Seeds Corporatlon made
available 4.18 lakh quintalg of certi-
fled seeds of the major cereal crops.

The Government of India in consul-
tation with the States bave evolved
.a programme to meet the country-wide
tequirements of high quality certified
seeds. The World Bank have agreed
fo fund this programme in large mea-
sure.

The programme envisages adequate
production of breeder seeds, founda-
tion of necessary infrastructurs there-
for, independent quality conirol
‘agencies in the States and setting up

‘“_n& ﬁah e« Mn&sm
ted InterfState marketing by the

National Seedy Corporatlon, the esta-
blishment of a reserve stock of seeds
at the national level to meet ahort-
fallg in years of Snldﬂmtemml-
and the sponsoring of research and
trial in the production of breeder and
tmmdnﬂnnl_eodutvmhm

Demand and swum_u;
Gujrat

864. SHRI AHMED M. PATEL:
SHRI CHITUBHAI GAMIT:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to lay
2 statement ghowing:

(a) what was the demand of Gujarat
Stale for Jawar, Bajra, Rice Malse and
Wheat for the years 1975-76 1976-77
and 1977-78;

(b) what was the quantity supplied
against this requirement;

(c) if it was less than the require-
ment, the reasons therefor; gnd

(d) the measures taken by the Gove
ernment to fulfil the requirements of
Btate?

TEE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IBRIGATION (§HRI BHANU
PRATAP SINGH): (a) snd (b). The
position regarding demands received
trom the Gujarat Govetnmani for
foodgrains from the Central Pool, the
mmﬂmmmmm
mdthondmld’hhb.rﬂu M
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Govt. against the allocationg mads, I8 as unders—

(Figuras in lokhs Tonnes ) ~

Year Demand

Rice * Wheat GG. Rice Wheat

%0 foake

C.G. Rice. Wheat OCG.

Allotment

1975-76 . vI5 558 ago
w9677 sa 1roa 020
297778 o1y 388 a4

508 038 ©O43 ¥ O
'oa  0'4 - o8y o117

015 98 108 o006 a'ss 1y

%p;-ﬂ-nn upto 15-3-1978

*0,G. —Coares grains (Jawar, Bajra, Maize, Milo—category-wise figures not available).

() Allocations of foodgrains were
being made on a month to month basis
teking into account, the demands
received from the State Govt. every
month, the availability of stocks with
the State Covernment, from local
procurement etc., the avalablity of
stocks in the Central pool, the ofttake
by the State Govt, against the ear
ler Central asllocations, the relative
needs of the other States/Union Ter-
ritories, the market availability and
other felevaent factors, Keeping in
view the factors mentioned above, the
allotment of foodgrains was made to
the State Govt. to the maximum
extent possible.

(d) The gemands of the State Govern-
ment for rice and wheat are fully met
at present. It has, however, been not
possible to meet the requirements of
Coarsegrains of the State Government.
The stocks of imported milo in the
Central Pool have been mostly ex-

“hdusted and there have been no im-
ports since, The internal procure-
Jaen$- of coarsegrains is made by the
F.CL only as a price support measure

and there has been practically no pro-
curement by the F.C.I. for the Central
Pool so far. The State Government,
however, have been advised that addi-
tional quantities of wheat could be
allotted from the Central Pool, in lieu
of Milo/other coarsegrains, if the State
Government so desire.

Aig from New Zealand for Dairy
Industry

*§69. SHRI C. K. JAFFER SHER-
IEF: Will the Minister of AGRICUL~
TURE AND IRRIGATION be pleas-
ed to state:'

(a) whether Government have
held any negotiations with the Gov-
ernment of New Zealand recently
for the development of dalry indus-
try in India; and
(b) if so, the details in this regard?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJTT SINGH BARNALA): (a) No,
=r.

(b) Does not arteé ,
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*g70. wR O wrw aww wf :
w1 i it Teerk st fafafay
wrawrdr A arar g faror qur =W
T TR WY wuy w8 fin

(%) w77 wfgwy i ww
Fraga < frde ko 3ak fag Fearg
gfearal &t waeqr v G AE
gy Al PoasT d;

(=) w7 gt fawrk qroT & wo
¥ qrx wiEr wt oF gET AW g
‘g ga & fag ot Wit waw fag
wht" & fagry o FOwrre sifand
&Y &% = frg AT,

(w) afe gr, &t w1 g% Aeme
Tl g7 aun-ay srdww & weein
wox Ty ¥ waEr ¥ W f<emre
ritfradt & gl ¥ qm A wqw plE
vfir & fag e glram o soreer
O 57T g o7 fawre , oix

(w) afz g, dr s aw ?
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wie it feut Wit (o gever
fag wormr): (%), oF 1974~75 &
qfr & Iyt & wreet & wpETe I
wf gy fafaw do 5@ aw) da w1
25 5 whrew T | wwre, ofef o
fa wadt o &1 74 5 wfwa Q)

(w) feagm @1 A€ STy
qoere & faaroe Wy &)

() Wik (). & warer dar 4y
g

wu wiw § ferefuw vt o) wopor

*g72. W JWN W WU : WT
foom, wow wemw oy dewfy s
fvafaumg wrm W gra@ ad
1975=176, 1976 — 77 aYT
1977-78 % uw wer wiw &
fafaw favafaarom &1 fag au @Y
QX §EIEET %7 Ufir aam & o
faaCor WWT Szer 9T WA #) g HA T

fowy, warw weamw site depfr Wit
(w0 wwrw wxr w) : fagew
T wed 9 W fam war g

firarew
wna frefeg@re e am fea a1 wepeTA
1975-76 1976-77 1977-78

1 Qodhofag 1,58,080.00 8,74,250°00 10,68,750.00
2 W 3,96,191,50 16,49,472.18 24,18,600.80
3 Py war i 2,13,278 00 3,85,262,00 3,92,696.53
s v 10,17,526'10 21,080,257 33 31,05,153.69
5 wawyx 4,96,497.91 16,01,255.60 16,28,497.27
¢ fuaraft 8,01,584.86 13,04,032.92 11,76,525 00
7 Roquero ¥y —_ 3,000.00 4,750°00
8 e 7,29,578'00 15,53,857.83 22,68,251.77
9 wWwre 14,01,004.89 23,85,836' 34 37,73,188.30
10 fuows 9,67,866.99 18,19,075.10 22,27,117.08
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(*) w7 T &1 "X 17
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o ks ¥ werfer awrare ¥
e foamr may 3,

(=) afy @, o 9a & avg wur &
aur fwrelr vy & @y ww qvar oy
auT IW WY ¥va et § W W
wTeT, ¥, ST ®Y IATCH AWy Atk
wfe # 7 ¥ ow o W g W
wm fewn gor,

(7) wratfom g a1 v ww
Ut AN AR oy ¥ ofeew W
¥ & wAT T AT AT WD F
wyr v qoart omit § st aft A
an gaer e gfafewe s &
fox st afawr@ fordre g,

(v) wiafw  weomg o e
Jare ¥ Fwg wT A goarg WY
Yo e ¥ fag =k nfiwrd
fordere &,

(¥) v 4w ¥ ww aw  wyr
W\ T wre #r v § wwr x@ ¥ wyr
oform foedr 8, oiie

(w) wiesr & Qut  raradt
gaaufer w1 0wy & fay vy it
Y of Tt & woAr v o faw g 7

whe site frerk shwrwer % oo sV
(st wry s fg) : (%) o ot
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o Wk T Iw oY qwa faw wox
et Wt wre Tk ¥ P ofgi oo
® ¥3% WAl W WA v &
vfoormreres, o sTerc X ad 1961
75 ¥ drow o ¥ a eite feer @
ofear  awow wowrd o ¥ fag
R TwW ¥ qf wpw Frates
wnt & fasg o racfed &% 1 2150
are wrere ¥y v wrofin ¥ ford
ard 2 fed o F, o fr g ol e
wiw wrfe ¥ v o W
won§ foq m wwrw ¥ gw g
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Frraet o wrdfafe & eqew ), Forgdr
g vt 1 fe fielt &l & frsz Fawr
Iq g ¥ erar erae fivar ot qewr §
afa 90 & gro aeark fear aar oA
oA ¥ 1-1/2 vamw «w 1
wraa fars fireny ¥ firg. 3wt fear
T ¥ weT 7 @) W RE &1 aeafue
yrat & a0 vk quw wft & 1 aarfy,
qg ey Samdy § 1 dafew ot
¥ €19 WEWY ¥ age wmenr s
wr fawes <wr v §

wine 3% ¥ Wy o) AogEwETh
fo Wgwr oo wrr wrae wiefree &
TreRt ¥ wgETe AW e wwdrer
¥ wary quAt oT o & figarer oo
wr @At &w ATeT gy At wAr-
forer fomr smar § o Tk wworaw
¥t sarfore waa arar 0
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fve wiw s ETO O AT WY e
&y &1 w6 weary fwrenfir wft
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“Dharna” by Afded School Teachers,
Delhi

*874. SHRI C. K. CHANDRAFPPAN:
Will the Minister of EDUCATION,
SOCIAL: WELFARE AND CULTURE
be pleagsed to state:

(a) whether teachers of Govern-
ment aideg schools in Delhi went on
a “dharna” 1n Delhi on 15th March,
1978,

(b) it so, what are their demands;

(¢) whether a deputation of the
Government Aided School Teachers
Association met the Education
Authorities and the Chief Executive-
Councillor, Delhi; and

(d) if so, the gteps being taken
to look into their grievances and
settle thewr demeands?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) and (c) Yes, Sir.

(b) and (d) According to informa-
tion received from the Dellu Admunis-
trafion the following demands were
made by the Government Aided School
Teachers Assoclation The action
taken by the Delli Administration is
indicated against each demand

Astion taken by Dalks Administratson

L)
1, Full and simelyplymtd'nlnrybe ensured %Mh’ procedures already worked out

in all the aided schools.

nulrltlul:'l]rl.nttoﬂeb
lehoolwwmhpnymturm"vaf
_alel‘ is relemsed quarterly in advance.
amount is credited to the Sc'hool
Staff Account maintained in banks
t to the school which :lopcnul
m by the Principal of the school
dukuwd officer of the ou
Directorate working in the




theplylclled‘prhdﬂa
reduced by

The disparity between
&dﬁcpnym.lud ::the nhd' scales of teach Delhi g3 the
a proportionate increase pay y teachers m
teachers, ungc b

g. The selection grade be given

all teachers on

eight years service il:oa grade.

ment funds. 18 proposed to amend
the Deily thool ucation Act, 1973,
to enable Government to bear 100
expenditure  on  staff salaries in @

cascs,

The Delhi Adnunutration u of view that
no rumﬁuhnn exuts At present to revise

scales were mtmdwed only from
1-1-19%73 on the recommendations of
Pay Commissivn.

Tt is not femuble to conceded this demand in
the light of the critera lsid down by Go-
wvernment, on the recommendations of the

4.‘1:: kload of teachers be rationalised Under the provisions of the Delt: School

Education Rules, 1973 (Rule g1 read w:th
Rule 114), every teacher ia
dmhlkumhthm mmbnun

8. The service conditions of the employees of aided This demand cannot be conceded in view of
nhnrl.tynchnnkhe at twith those of non-

of service etc.

in matter of security

6. Allthe rhiile el
to twelve year Senior

et

&emﬁmdﬂrﬁck of the Consti-
tution of India. %

The Admn has
be it already  up-graded

criteria of peed of the , availability
of sccommodation, availa of
L e Ty Ay
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ﬁ: Consultative Committees be formed at all A scheme for setting
.ndlhcu‘hndadminmbethmghly Comﬂi

&mbm&ﬁt of (0.GH.S. be extended to the At present the em
teachers and cuphyead’lbeadedwbmhin

of a Joint Cousultativs
ttec is un consideration of the

tion,

of the Delhi Admn
o by the Central qu;
ment Schemes. Aeul'dmgly e
benefits 0. this scheme cannot be made
auﬂ;l:.lcto the employees of private aided

&re not cover

q. The Covernment Aided Shools Teachers Asso- There are 38 Associations of various cate-
cistion is

‘dejure’ and be given

Mmmodnthninthcﬂuocﬁmd!ducb

tion,

10. The Delbi School Education Act, 1973, and the
Delhi School Eduration Rules, |g_s&3‘ be got m-

endyd suitably in consvltation wi
ment Aided Teachers Ansociation
“GASTA".

gories of teachen in Delhi who demand
recoqnition and other facilities. It is not
practicable to sd: scparate accom-
modation to of the = Associations,
Proper co ordination of the activities of
the various Associations is prorosed to be
ensured when the Joint Consultative
Committee is constituted.

The various Associations ol icacher in Delbi
will have opportunitv at the a reiate
time to present their poinm of view about
the amendment of ihe Delbi Schocl Ednea-
ticn Acr, 1959,

University in Northern Orissa

*§75. SHRI BAIRAGI JENA: Wil
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) whether there is any proposal
to establish another University in
Northern Orissa;

(b) if so, whether any group from
U.G.C, has gone to Orissy to survey
the proposal; and

(e) what is the report of that
group and whether it would be
laid on the Table?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER):
(a) No proposal for establishing a
University in Northern Orissa has
been recelved from the Government of
Orissa either by the Government or
by the University Grants Commission.

(b) and (c). Do not arise.
319 L83

Mofhhdphlyhgmtln
Colleges affilisted to Dethi
University

*676. SHRI SURAJ BHAN: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) whether it is a fact that perma-
nent appointments of Principal, are
lying vacant in some of the Colleges
affiliated to the Uhniversity of Delhi
and ad hoc arrangements are continu-
ing for quite 4 long time;

(b) if so, the number of such Ins-
titutions;

(c) whethe, it iz not considered
contrary to the smooth functioning of
the organizations and counter to the

interests of the teachers and the stu-
dents;

(d) whether the University of Delhi
has exercised effective control and
effective gteps; if so, the details

of the action taken; and
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(e) whethey there 13 any time hmit
for continung such ad hoc appomnt-
ments, 1f so, whethey this was ob-
served, if not reasons therefor?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUNDER)
(a) to (e) According to the informa-
tion furmshed by Dellm Umnversity,
posts of Prmucipals in three colleages
have not heen filled on substantive
basis for reasons given below —

(1) Dayal Singh College

‘The post of principal tell vacant on
4-2-1976 and officiating arrangements
were made Later, the post was adver-
t1sed by the College The Execu-
tive Council of the Delly Unversity,
however iesolved at 1ls meeting held
on 28th April 1977 that it would not
be appropriate to appoint the Principal
on a substantive basis till such time
a5 the college 1s taken over by the
Universily details of which are being
worked out by the Unneisity in con
sultation with the UGC

(2) Desbhandhu College

The permanent principal of the
college took up an appointment on
22nd July 1975 1n the Delhi Umver-
sity on tenure basis The post of
pnncipal cannot, therefore be filled
on a substantive basis so long as he
retains a lien on that post

(3) Shyam Lal College

The post of Principal fell vacant on
24rd July 1977 on resignation of the
permanent incumbant The post has
alrteady been advertised for the second
time on 2nd January 1978 A meet-
ing of the Selection Committee 18 being
convened shortly

wreeta depfn & afcena o1 gar ww

617 1. &7t %@ O qyvet : W fov,
aww weaw site depfie 7ot 73 war
' T oG f8 FuT. wrEw
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gepfe & aficoaw & fog firmon mfaw
=y ot § awy 7y afe fen S &
fog =7 #Y ot § oo W ww W
¥ fog wowt WY s & i e
¥r omefY & 7

faw, wwre s site depf
it (wrosmw wr  wr) : @ewfa
fawma e = ¥, e, wfwdemmt
wfaf@), geer o1 301!1:‘!
%‘%’ﬂ*ﬂﬁ'ﬁm,mqﬁﬂ'wt
Faaeliy quTaaT oy vt areefar g
#oqfcoaw & gafaa & 1oy SrRiTeg
arg 3 gfA=9 oY rx@T qaEAT 49,
g g wawe T wfe-
T, W T T ge-
mea, T emgfe rer anf,
faswft wenm geqrw, sfas e
ey g swrfat venfe afigm
wepfa faurr gro wxfan o fat o
geamt ¥ ofey  wwar wAETO W
AT ¥ FgEET Y geETe @
g wofwa fev o §

¥y a9z & wfafors o grve
6 AT N wet e aw
IR AW ¥ awW | wgfaw
<13 & qficoaw & fag woeh Qe i
WY fafird o) coaenr st 8 1 1977
78 WX 1978-79 & g ¥=Na v
T Y dw A s oy anghr &
wava gu g fefaom @
whe § —

(omar oY &)
o 1977-78 197879
-m 597.00 732.23
W . 313.20 698 72
A 910.00 1480.95

—
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Dams at Kaliar and Munar

6172 SHRI K A RAJU Wil the
Mimister of AGRICULTURE AND
IRRIGATION be pleased to state

(a) whether there 18 any proposal for
a project undertaken by Kerala Gov-
ernment to construct dams at Kallar
and Munar near Niyamakadu the
catchment area of Amaravathi River,

(b) 1f so, whether he is aware that
this construction of dam will make the
Amaravathi River Project area of
Coimbatore District into a desert

(c) thus being the case what action
he propose to take 1o prevent this
catastrophe

(d) whether theie is any proposal to
aivert the water already used for Hy-
dro electricily of Idukki scheme by
constiucting a tunnel of 7 kilo metres
length to be brought into Niyamakadu
and

(e) 1f 80 whether he 15 aware that
this will facihitate irrigation of 2 lac
acres of dry land in Coimbatore Dis-
tricts? -

THF MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGII BARNALA) (a) No proposal
for construction of dams across Kallar
and Munar near Miyamakadu has so
Iar been received from the Govern-
ment of Kerala

{b) and (c) Do not anse

(d) and (e) There 1s proposal to
divert the waters used for power
generation gnder Idukki Scheme to
be brought into Niyamakadu by con-
struction a 7 Km tunel

Production of Sugar

6178 SBHRI DHARM VIR VASISHT
Will the Mimster of AGRICULTURF
AND IRRIGATION be pleased to state

CHAITRA 20, 1900 (SAKA)
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(a) the total production of sugar in
the first four months ending 31st Jan-
uary, 1078, and

(b) the total closing stock of sugar
with the factories as on 31st January,
1978 as against on the same date last
year together with reasons for major
difference 1n the position?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH) (a) The total production of
sugar in the first four months of 1977«
78 sugar season 1e upfo 31 1-1978 was
2745 lakh tonnes

(b) The total closing stock of sugar
with th factories as on J31st January
n 1977-78 sugar season was 2420 lakh
ifonnes as agamnst 18 64 lukh tonnes on
the same date 1n 1976-77 sugar season
The main reason for higher stocks on
31st January this year 1s the increase
In carryover as on 1-10-1977 by about
74 lakh tonnes as compared to the
carryover as on 1-10 1976

Affairs of Indian School of Mines,
Dhanbad

6175 SHRI A K ROY Will the
ninister of EDUCATION SOCIAL
WELFARE AND CULTURE be pleased
to gtate

(a) whether the attention of the
Mimstry has been drawn fo the news
1fem published 1n the Coal field Garette
dated 21st January 1078 and 29th Jan-
uary 1978 on the affairs of Indian
School of Mines Dhanbad 1if so delals
theiefore and

(b) whether the Ministry propose to
have a probe into the matter to ascer-
tain truth in it and to take action either
against the management or against the
journal”®

THE MINISTER OF EDUCATION,
SOCIAl WELFARE AND CULTURE
DR PRATAP CHANDRA CHUNDER)
(a) Yes Sir A statement indicating
the points made out in the Gazette 18
attached

{b) The Indian School of Mines,
Dhanbad ls an institution deemed to
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be a Unversity under Section 3 of
the UGC Act, 1956. The general super-
intendence, directions and control of
the affairs of the School are vested in
the Executive Board of the School
The Executive Board 1s being reques-
ted to look into the matter.

Statement

Major points rawed in the Coalfield
Gazette

1 Sponsoring of too many re-
search projects without suitable
guides starting of new courses with-
out teachers

2 Mis use of power and a high=
handedness by the Director in the
name of discipline

3 Irregulanty and favouritism in
appointments and promotions

4 Impartial Inquiry Committee to
enguire the total assets of Shri
Marwaha and his nedr relatives

Ranganathan Committee Report

6176 SHRI KIRIT BIKRAM DEB
BURMAN Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state

(a) whether it is a fact that Ranga-
nathan Commuttee appointed by the
Government has sgince submitted 1its
Report if so what are the details
thereof and

(b) what follow up action has since
been taken thercon”

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) and (b) The Rangana-
than Commiftee appointed by the Gov-
ernment has submitted its report An
Empowered Committee was set up by
the Government for the implementa-
tion of the recommendations of the
Ranganagthan Commitee A statement
shown the recommendations of the
Ranganathan Committee with the Gov-
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ernment’s decisions fhereon is laid on
the Table of the House [Placed in
Library See No LT-2067/78]. The
Government have already implemen
ted the decisions on recommendations
No 5068 10,14 18,31 34,37,41,42, and 4o

Sugarbeet Crop

6177 SHRI P RAJAGOPAL NAIDU
Will the Mimster of AGRICULTURE
AND IRRIGATION be pleased to state

(a) the area unde: sugarbeei crops
mn the country,

(b) the quantity of sugarbeet con-
sumed ty sugar mills and

(¢) whether the Government are
gwing cncouragement to sugaibeci
crop?

THE MINISTER OF AGRICUL IURL
AND IRRIGATION (SHRI SURJII
SINGH BARNALA) (a) Sugarbeet 18
cultivated 1n Rajasthan State in the
drea of the Ganganagar Sugar Mills
Sr1 Ganganagar The area under
it was 1140 ha n 1877-78 It is also
grown to a small extent in the area
of Dharmapur: District Cooperative
Sugar Mills Ltd Dharmapur1 Tamil
Nadu

(h) In 1976-77 the quantity of sugar-
bett consumed by the Ganganagai
Sugar Mills was 32823 metric tonnes
and by the Dharmapuri Distt Coop
Sugar Mills wag 401 metric tonens

(c) Yes Sir The Govt of India
are implementing during the Vth Plan
a Centrally Sponsored Schefe for the
development of sugarbeet in Rajasthan
For encouraging its cultivation sub-
sldy on sugarbeet seed is given to the
farmers at the rate of 100 per cent in
the first three years of the Plan, 50
per cent in the 4th year and 25 per cent
in the fifth year Besides, demonsira-
tions on beet cultivation practices are

Jy laid and technical staft
provided to advise the farmers in the
improved methods of beet cultiviation.
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(w) w1 sw afefa &7 wen
v 90 w1 fear 8, W

(m afe g, a1 = afefa ara

ofwy gro gwm ¥ st o
TR #) qTe F7F W17 W
go fro wo afte ®1 wgmAT Wra
qeay ¥ g & e < ¥
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frp uw fadmw afafa fager W
€ 91

(w) =i, &
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(3) 1877-78 W 1978-79
¥ frg 98 wi@ oqm s @R
=iy | WTo Wo fio Wo 7 WY 1977-
78 % gET v fag 2 W s &
Wi WA WY e Wl wifeg
X g8 f6 I 4w aORIC & qwIT
o 37 & fat amedie #F ong

(4) EEREETEI T FIHCH

AHET SqOT §fgw 1978-79 &
25 wirws aw g1 foav ang

Unsold Plots in Janakpurl Delhi

6179 SHRI 8 S. SOMANI. Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA.-
I'ION be pleased to state

(a) the number of residential plots
earmarked for Group Housing and ndi-
wvidual consiruction in A-2 Block Janak-
puri which have not been disposed ot
80 far either by auction or by alloiment
by the DDA;

(b) the number of such plots v hich
have been disposed of but on which no
construchion has come up so far and
are lying vacant,

{c) the reasons for inadequate utilisa-
tion of open spaces in the Block resuit-
ing 1n its tardy growth, and

(d) the steps being taken to ensure
construction of houses and fuller utili-

sation of vacant publie land in the
Block?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT). (a) In Block A-2 Janakpuri
32 acres land 15 earmarked for Group
Housing which has been allotted to
the P&T Department for their staff
housing. 7 plois earmaked for indivi-
dual constructions have not yet been
disposed of.

tb) T2.
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(c¢) The pocket has been planned as
per norms laid-down in the Master

Plan The open spaces have been fully
developed

(d) According to the lease agree-
ment the individual has to construct
the house within the specified time
Extention of time 18 allowed only
after charging penalty As regards
the Group Housing pocket P&T De-
partment will put up staffl quarters
after taking over possession for which
formalities have been completed

TWENT ¥ WET ¥ W g g e
Troream ¥ feron

6180. St ®lzT Wvw W WT
gt st foarf wat ag aard & wor
war fw

(v) = wreim o fana §
€& v & fFrrdm oy g & i croreamr
¥ fawawt garf amage fad &, o
¥ warfty &7 3 @R 7R g F eq14 97
amge ¥ Wy Ty wfear iy wv sfaw
T WY gEET & Averw § wavivy S
s faaoo feqr oz

(=) afz g, A 57 & 721 FrC0r
g,

() = qamg &F T § anr
wa g wfean foew o & Wi forer
qar§ Are1gT & A wgT A
wify sqwf a3 FowTy AR F wowre
fsd 7% oqrivg A # qaw ¥ W@
frer ofy ¥ T AT ), W afe @
at 1 A AwR & Ay =% st @
v §;

(w) = #xa= a1 fawre e
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Tribal Area Development Agency
. during VI Flan

6181. SHRI GIRIDHAR GOMANGO:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether the Ministry asked the
Government of Orissa to prepare the
project reports for the Tribal Area
Development Agencies for Sixth Five
Year Plan;

(b) it so, the progress of the project
reports reported to the Ministry by
that State, and

(c) the guidelines issued by the
Ministry for preparation of project
reports?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH): (a) No, Bir.

(b) and (c). Does not arise.

Study of Sanskrit in Delhi Schools

6182. SHRI DURGA CHAND: Wwill
fhe Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) whether it is a fact that encour- -

agement is given to the study of Sans.
krit in Delhi Government and aided
schools under the 104-24-3 pattern of
education;

(b) if so, the details thereof;

(c) what is the minimum number of
students required for introducing Sans-
krit subject in IX and X classes in
Delhi Schools?

(d) what further facilities are given
for the propagation of the subject in
Dethi Schools?

' H
THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARAKA-
TAKI): (a) Yes, Sir.

(b) Facllities for teaching of Sans-
krit ag a language are provided upto
10th Class. At the 4 2 stage, Sanskrit
can be offered as a core subject or an
elective subject.

(e) 12 in urban areas; and 6 in rural
Aareas.

(d) Students are encouraged to take
up Sanskrit as an additional language
in case they do not want Lo take it
as one of the two compulsory langua-

Promotions in C P.W.D.

6184. SHRI S. D. SOMASUNDARAM:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) the reasons for not filling up the
vacancies in the posts of Assistant En-
gineers Civil/Electrica] in Central
P.WD. in the Southern region;

(b) whether it has not affected the
performance in 1977-78 than budgeted
for; and

(c) the reasons for not creating addi-
tional sub-divisions, Divisiong and ecir-
cle in CP.W.D_ in spite of increased
workload in the Southern region?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Under the Recruitment
Rules, 50 per cent of the vacancies
to be filled by promotion in the cadre
of Assistant Engineers, are to be
filled through a departmental com.
petitive examination. ‘This examina-
tivn is to be held in July 1978. The
vucancies will be filled up after the
examination,

(b) No, Sir. The number of vacan-
cies left unfilled in the Southern re-
gion is only 10, 7 on the civil and 3
on the electrical side.

(c) In a vast organisation like the
Central Public Works Department
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there is always an in-built capacity to
absorb fluctuations of workload.
Moreover, because of increase {n pri-
ces an increase in workload, expres-
sed in financial term does not always
represent a proporiionate increase in
workload in physical terms All these
1hings are scrutinised before ganction-
ing new units. However, in the Sou-
ihern region the following additional
units were created during 1977-78

(1) One Project Team of Super-
intending Engineers’ level consisting
of one Executive Engineer's unit,
two Assistant Engineers’ (Civil)
umts and one Assisiant Engineer's
(Electrical) unit, at Mangalore.

(1) One Project Division of Ex-
ecutive Engineer's level, with two
sub-divisions (Civil), one sub-divi-
sion (Electrical), one additional post
of Assistant Engineer and three
Jumor Engineers at Cochin,

(m) Two new sub-divisions

(1v) Three sub-divisions Ly ftrans
ferring from other regions

U.G.C. Grants to Universities in
Maharashtra

6185 SHRI VASANT SATIIE: Will
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the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state;

(a) the amount of grants provided by
the U.G.C, to each University in Maha-
rashtra during the past three years;

(b) whether amount of grants will be
increased in respect of Universities
which were provided small ur no
amount of grants; -

(c) how many applications are pend-
ing before the University Grants Com-
mission from the different colleges of
Maharashtra for aid: and

(d) whach colleges applied for gid and
for how long they are pending before
U.G.C. and how many of them were
sanctioned and paid in the last three
vears?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER) (a) According to the informa-
tion furnished by the University Grants
Commission, the grants sanctioned to
the universities in Maharashtra during
the past three years are as follows:—

197476 1976-77 1977-78

Rs. " Re “Rs.
1. Bombay University . . . . 5682,473°5% Bo,71,860'B0  51,89,878-23

2. Konknn Krishi Vidyapeeth " g . 2,500° 0D .o
3. Mahatma Phule Krishi Vidyapeeth . 500+ 00 5,788 50 27,165-03
4. Marathwada Universty . 0,64,416 40  17,71.170°17  21,68,705-19
S Nagpur University . . - +  24,36,789°33 40,36,845-68 G6a,11,842° 71
6. Poona University . " 46,06,487°68  47,31,2685-60 1,10,22,908.68
7. S.N.D.T. Women's I.Imvcrmyl . + 98,01,878:-89 59,68,178'85 24,19,482°09
8. Marathwada Krishi Vidyaperth . . 4,750 00 88,700+ 00
9 Punjabrao Krishi Vidyapeeth N . 1,000° 00 1,009 00
10. Shivaji University . N 12,51,966° 53 15,11,414* 12 §B,71.407° 66
i1, Tata Institute of Social S-uenm (TISS) . 6,04,067°80  0,10,484°83 26,16,88:1+8%
Non-plan maintenance grant for T.LS.S, e 15,04,643°81  15,50,000+00
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() Development grants to the four
Agrieultural Universities in the State
are provided by the Indian Council of
Agricultural Research. All other
universities in the state are already
receiving substantial assistance from
the Commission on the basis of the
development programmes approved.

(c) and (d). 221 colleges applied for
development grant from the Commis-
sion during the Fifth Plan, of which
165 are being assisted. Only 5 appli-
cations received in March, 1978 are
pending with the Commission,

Teaders for Ronky Defence Project

6186. SHRI VAYALAR RAVI: Wwill
the Minister of WORKS AND HOUS.
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) whether tenders have been
called for Ronky Defence Project.

(b) it so, how many tenders were

received;

(e) whether it included any ofTer
from public sector; and

(d) if so, why the public =ector has
not been given any preference?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION (SHRI RAM KINKAR): (a)
Tenders have been called for the supply
of Nitric Acid Concentration Plani
of 30 tonnes per day capacity for Turn-
key Defence Project (the word ‘Ronky’
appears to be an error).

(b) Five tenders have been received.

(c) One offer from M/s FEDO.

(d) According to the present policy
of the Government Public Sector un-
dertakings are not to be accorded any
price preference in the matter of
Government purchases and they are to
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be given only purchase preference. No
decision has yet been taken in regard
to placement of contract against this
tender. The Government's policy re-
ferred to above will be kept In view
while taking the purchase decision,

afversit ainrer % Yoorer &Y WAt
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(v) war d@qwr Tor wwlwr ¥y
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Drinking Water Schemes in Assam

6191 SHRI AHMED HUSSAIN Wil
the Mimister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state number
of villages with names which have
been identified in Assam under Cen-
trally sponsored scheme for supply of
drinking water district-wise®

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) 'The information is given
in the attached statement
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Rural Water Supply Schemas approved wnder emirslly sporsorsd Scheme in the State of Assam.

81, No. Name of District

Name of Villages

3

2. Kabri Anglong (Hill areas)

3 Goulpars .

LI

Maibonghazar 2. E & D Colony 3. Block
HQ{. Rail Colony 5. Korpasa, 6. !h
1umpubuli 7. Girs pur basti 8. PWD

ll{n lndmna!imumm 10. Kalabari
u. t 8 basti 12, Dl yngls

obhd g"'m' liage 17, Frk
nl 1 atinga v 17. Fruit
Kul mul vmlinuﬂmg:l h.ntlh s

v 20, m Police Camp
Chaiatian, besti 8¢, Loaghing o9 Singaal

tian ti 24. gting 25. Singn
basti 26. Kangdambro 27. Natun
Elaza 28. Harangajaw 29. Maharaja
Desowah basti 30, Rangapar basi g1,
Dcﬂudm 32. Rangkhal 33. Maharaj
basti Chattakoke,

Smupn 2. Lernglung Rongpi 3. Mara
pm Sartetimung gaon 5.
uﬁm 7. Img lFumimg

gaon, 8 Dnnh Dol.moka
lazari 10, Dukmohhnzlr 1 1.
Dokmoka i 12, Dokmoka Polire
Station 13, moka Road Point 14,
Orang goan 15, Dokmoka

sary Area. 1, Dokmoka Forcst

y Arra 17 Dokmoke H. E. Area
18. Up-Dokmoka Road Sonapur 19.
Up-Dokmoka Hale Rongfor nn Tlpper

geon ani Beluka goan 21. Sing Teron-
22, Jallnnvtllage 23. bcmo uan 24.
F:gnrm Karunabey goan 26. Iongti

House gom Q7. 'I‘mhamnn ns.
Phuloni 29. Langhing Bazar Illpll'l
1. Colonies of R &BE&D
. H. 82. Goraimari ga
m 35. Panigoan 3 Snlahm :w.
38. l’andupln a? Tarabasa
Sonari goan 40. 41
Tarabasa Rnnghmg gnln 42.
longhen goan 43, Mnhk‘.u. Harinapur
tiagnan 47
I.r.mgtuk 49. Baroi
goan §n, Garukata 51,
in Sanen goan 59, Trunkagoan
ongrigoan 58, an!slllu ﬁ Rgm.
'ﬂlhge 59. Ch:r-gmn B 3
Bnimlhngm.

. Bandarshi 2. Habangiri 3. Goraprita
4 Pachania 5. Moligoan 6. Amguri
7. Becimari 8., Salhari 9. Raghunnandan-
pur 10. Dolguma 1. Mohammudpur

12. Kld.nmtala ﬂ. Burduchar :4
Krisnai guria pt. 15.  Krimnaj
II 6. ‘illparn Mi’.ﬂdul‘n P1 l"1“

para Milandubi Pt. 7T 18, Khar

et
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Totpara 23.

Ra 27. South Tokrer-

chara 28. SmE Tokrerchar sa- Faikh-

owa I go. Duanskuri g1. i

92. Garmow gg. Balasd: g4. Manuman
g5. Dupgur.

1. Bonda; 2. 3. Bijoynagat
Kokiabar: 3. Ulubari 6. Agiag 7.
ga.hon 8. N ngiJ Bohory Reserve
10, Bhnnﬁur 11, jan 12. Banm
13. Niz-Juluki 14. Udalbari 15. Alag-
jar 16. 17. Tamulpur 18
Deghehipur I%.,w 20, Bhakau-
para 2l angbari 22, Iuma
29. Puramigudam I 24. Puramgudam 11,
25. Halo-wagoan 26 Nis (lgul.CblI:
g27. Jamunamukh 28. Nowgayapam
29. Sapkati 30 Dondua Majgoan gi.
Bonpuma 32. Kapabera. ., o p

]
Darean . . . . . L 1ajhar 2. Haugorh 3. Balinha Hab
5 € 3” R.jmpurhu 5. Velapara wilage 6.
i 7. Gubthati 8. Avangpara
g. Balintha 10, Somyul 51, N, C.
Sopajuli 12, Kaliholla 13. Bamurjul
“G". Daparbatia 15. Moina chubun
16. Kal l:h'l.'ll;\ll’l 17. Sﬁ':ruum 18
Gossaigoan 19. Ienga-chuburi go0. Bara-
lunara 21. Elmhr chubur1 g2g. Barali-
mara 23. Boara chubun g4, Singla
chuk 25. Doomdooman goan g6,
mat: 27, Kachangoa g8, New
pao 2g. Silpuit 30. Simarn pather
goan §1. Silmari pather No, 1.

3. Sibsagar . . . p + 1. Jalakhat 2. Nowboisa 3. Nirigoan

agadera 5. Dehingia 6, M, :n

. Chapan: Bharalua 8. 9.

odijan 10. Relegoan 11, Maharagoan

12, Chowdung goan 13, Pahuchung

étmw' tia goan 15. ungoan 1b.

17. Titaba: 18, Majgoa

;ﬁi;u jia goan 20. Kachungoan o1.

jjangoan 22  Saricuttra farm  ag.

{ khowmop . . . ) .

7 Dibrugarh -« « « .« 1. Lapeta Kachari 9. Niz-Mankata 3.
Rongmola 4. Mirigoan 5. Bindakota-
go.n 6. Mulikgoan 7. Borali odaigosn
. Pakherigan goan g. Radiong goan 10,

Tmﬁlnlwm . Tongon, i 8
Kali i3, K::hljll’. B Al e

8. Lakhimpur . . . . + 1. Nizslaluk 2. Padumom

3 Pachim
Laluk-T 4. Pachim Laluk 1I 5. Karuna-
m&ﬁmnmns.m..
gaon Q. .
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o Cachar . . . -

to. Kamrup .

11, Sibsagar .

New Schams,
1. Dubrucar . -

2 Sihsagar . . o . .

3 PO . . .

1. Udharbond 2. Dwrganagar 'l 1 3
Moning Lecikai 4. Keithei 5. Mayni
leikay 6. Miasman Leikai 7. Mutim
Leikai 8. Babul Leikai 9. Salcharpara I
10, Snlchlpnm I Sah:baplu I

l;: Ghi r I, 13 13(11:;:1 p:;r
s 14 arpur 15. am 16,

Mazirgaon 17. Changartal :8’.31 Snigauri

North 19, Smun Sgputh go. Naharpur

ar. Ryperchawk 2. Jaganathpur |

23, Malupa saidpura 24. Atampur 25.

Masanpur 26. Maskpur 27. Jalapur

28, Kandig-ram 29, Chaithya Nagar

30. Tangibari g1. Ratabari 32. Atangar

P4 huhnhnné:.ﬂ(-candlmq bati 35,

Bazarighat 36, 1 bazar g7. Pahartal

34 Paldhar.

1. Dcwnpm 2. Varuapa:a g, Arrapara

Laputula 5. Grusaipara 6. Kewot-
pnn 7. Charalpara B, Mirzapmt q.
Geanakpara.

.8 Gehatamgoan g
(Gehondhakori 1, . Gehuondakuii-a
[% Cllahap.ll.har 6. *ﬁmg goan,

1. Kaochun 2. Bhajani g§. Geandhia

1,‘._ Tamubikhat id;on‘ei 6. Nis-

engakhat 7 hhhmrphn 8. Saru Abhoy.

9. Ghungi goan 10. Chakalivena

ll r2.  Asamiagoan
No. 2, 13. Ausamia goan-3.

ui-l pukhuri 2. Salamidhana ge
lhbh:h & Lu.chulum 5. Doliagoan
6. Hatignon 7. Ban Dhekiakow B8,
Dhekiakhowa g¢. Dhekiakhowa Baria
m. Khlnihn’m 11, Telia Sonari
12. Duligoan 13. Moloikumar
Knowammn 15. Muslimpara 16,
31!!1 17.  Deodhaigoan
18, Hltirnunlgnln 19. Batanpuria 20,
Katheriputi 21. Deorajan 22. Abhoy.
puria 23. Kaibartagoan.

» Niz-Raj 2. Nalapara 3. Samabarl
Jnmu asti s, Nln-Guhpw 6. Bilatia
Hazari-kachawk

ongorna 8.
Enllun 10, Dhenudhar 11,

Chowk.
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¢ Lakhimpur e e e 1 Dhalpur 2 Dagoan 3 Danka 4 CJutia-
goan 5 Bhnlo Dalarm 6 Baiapail ana

7 Namatichawk 8 harchewk o Mmme-
pathar 10 hanchewh 11 Goalpathar
12 Bharali-chuwok Do 1 14 Bliwrah-
rhawk No 2 14 Bakulgoan 1~ Rlimn-
ma haga 16 Khehia block 12 17 “aga-
khola Block 2 18 Nlampam 10 Dbels
pa e Habn

5 Kamrup [ . . t Ambur 2 Balgun 3 Bikeangpy 4,
Rhans rabaty Fav r  Bhangabain Wes
16 Puhackucha 7 Barnali hucht
8 SuwaHihl g Nyvaina 1o (1 aman®
Satra

6 Goalpara. . ' i . 1 Dalaspara Bazar 2 Paulpaa 3 Naze
sara  Malapana 5 Bawunpua 6.
mapara = Gatkapma { Bacrtal g
Durgipmr 10 lobuwpw 11 Bariaton
12 Agmonubazar 13 Rbhelban 14
Kaldt ba Bazar 15 Boromary 16 Maspd
para 17 Kaldoba Baimanpara 18 Bala-
1an 19 DBhauparr .0 Sufangun 2I.
Duplhara Pt 22 Dhupdhaia Pt-2
23 Dupdhara Pt 11l 14 IDigali Pt-I
25 Dagal PT-11 46 Ingali PA 11T 27.

Bergnan Anibuan

= Nowgonu . 1 Nz Bopnpa 2 MNathaban 3 € a1 dbi-
born 4 Abhkcln 5 Tongaban 6 “Sarshe
goan 7 Bajarungoan 8 Dorangal goan
g Bhurbondcr 10 Ralahgui 11 Baran-
gabar: 1. Anguugoan

f  Cachar . - . v Bamjavapur Pt I 2 Barjaupur Pe T

7 Ni-Katgora 111 | Siddew Ka-
E:'pur 6 Algapm 7 Algapur 1\, 8,

ragar 9 Kathichiin Bazar 10 Rngfur

11 Rangpur 1T +; Ronggw TIX
13 Rongpur IV 14 Pinaro=
gar 15 Khujab 16 Akbarpmt 1%,
K.lmkmﬂlrgrlm q:ﬂ Prasarpur 19 I:mprlp

1 20 tangdeopar 21 Thiarpm
22 Fakuabazar 29 F"n'\!dplh‘mn 24
Kundrapahaiia 25 Muara 10 Jeteia
27 Sonabann 28 Sankarpwi .o Diupure

9. Kabn Anglong « + « + . 1 Sokanjan 2  Phywowd faclont, area
mhol v£lag;nk= Ghaial I;:ll 5e
pur an 7 Hongkavam

Adana willage

w N C Hibs . . . 1 Chandrapur nagar 2 Rherbond 3
Natun alachand 4  Nob-di langung
5 Sambar village 6 Tubang village
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Alleged decline in admission and re-
cruliment of non-Muslim in Aligarh
Muslim University

6192, SHRI A. MURUGESAN:
SHRI C. N. VISVANATHAN:
SHRI P. S. RAMALINGAN:

Will the Minister of EDUCATION,
BOCIAL WELFARE AND CULTURE
be pleased to state:

{a) whether it is a fact that there
4s o continuous shift in the secular
admission policy of the Aligarh Mus-
lim University ang the percentage of
very meritorious non-Muslim gtudents
ndmitted last year came down to
nbcut 17 per cent from 36 per cent or
s0 of previous years;

1) whether this isolationist policy
is justified in an institution enjoying
wide national support both financially
or atherwise;

{r) whether thig discrimination has
become almost 100 per cent in Uni-
versity appointments and promotions

- of the teaching staff in utter disre-
gar:d to merit; and

(d) if so, what steps Government
propose to take to safeguard the inte-
rests of non-Muslim employees, tea-
ching staff and students in the Univer-
sity?

THE MINISTER OF EDUCATION.
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER):
(a) to (d). According to the informa-
tion furnished by the Aligarh Muslim
University, there has been no sub-
stantial decline in the percentage of
non-Muslim siudents admitted to the
University during the last 3 years, as
ig evident from the figures given
below;

—— —

Year Muslims Non- Percen-
admitted Muslim tage
admitted non-
Muslims
1975-76 3357 1150 255

1976-77 2656 13 29'8
197778 79 196 26B

APRIL 10, 1978
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The University hag also denied dis-
crimination against non-Muslims in
the matter of appointments to teaching
posts during the last 3 years, the re-
levant figures in this behalf are given.
below:—

Year Non= Muslims
Munlims

1975 . . 6 41

976 . . . 5 6o

1977 . . 11 62

Appointments to teaching posts in
the University are made by the Ex-
ecutive Council of the University on
the recommendation of Selection Com-
miilees in accordance with the pro-
cedure laid down in the University
Act and Btatutes after inviting applica-
tions through advertisement in all the
leading newspapers. The University
Act also contains necessary provisions
for safeguarding the interest of its
employees and these provisions are
considered quite adequate.

w dw du Pm

6193 st s fay wigwe
w1 foen, www wener wwn wepfr
wfT 7g @A 1 Far w3 f

(v) v ag aw & f& 1972 ¥
1975 & T gz A AW, 2EgT §
“gré T Ao wrer’ S17 T
A wRwr’ qw o 1 gEwt ¥
AT ArE gATT € F AGLET A
e w1 s@ foegamit & fag e
¥ gt 7 Wy ¥ wprooy g wr g
qt; sl

(w) afe o, & @@ qfr & ferg
farshare whgeTdr wY ¥ &% fowr T
£ W afec i, @ @ e §
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o wr g0 q%ETY ¥ A w1 e
®T ware fegr ar wr § ?

fvrr e s wwr gl
dwrer ¥ cew shit (ot owr fag
qom): (v) W (@) g8
Wz gt faw 03X o dFT qER R R
qfaw or, wiws =7 § e w2 of
4 | A% TG ATE GG § ¥
¥ w7 faqr wgr qr, &Y @mETegEar
= g §oamE aeY ?, fwy
g & @y wqgfv gt & @Y
oy, gife 57 s 2% atar &7 qar
AT AT OET &

Movement of Rice/Paddy within
State of West Bengal

6194 SHRI PARMANAND GOVIND-
JIWALA Will the Mimister of AGRI-
CULTURE AND IRRIGATION be
plewsed to state

(a) whether 1t hag been brought to
the notice of the Central Government
that the West Bengal Gov-
ernment 15 circumventing  the
Central Food Policy by pio-
mulgating orders under section
144 of Cr P C in the distiicts proh:i-
biting the movement of rice or pad-
dy from one area to another area
even within the State, and

(b) i so, what steps are being ta-
ken by the Government?

THE MINISTER OF STATE IN [HE
MINISTRY OF AGRICULTURE AND

IRRIGATION (SHRI BIIANU
PRATAP SINGH) (a) Im-
position of resirictions on

the movement of foodgrains through
promulgation of orders under Sec-
tion 144 of the Criminal Procedure
Code by the West Bengal Govern-
ment has come to the notice of the
Government of India through some re-
presentations and Presg reports The
State Government have stated that or-
ders under Section 144 of theCr P.C

319 1L8—4
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have been issued by the Dastrict
Magistrates in the State because of
the apprehension of breach of peace
in the surplus dustricts and with a
view lo preventing illegal seizure of
paddy by “JOTEDARS” and its re-
moval, These orders are of Lmuted
duration and have nothing to do with
arcumventing the food policy of the
Central Government

(b) Does not arise

IuT Stn ¥ Wigy wfv o ¥ o
L]

6195, sit warer wew yive:
w1 i sfre Feard 747 a2 7oy &
7 w4 fw a7 97 ¥ I7 @AY
# AT YT § AET JHETG AT R WAL
¥ dhge qfa wt gaehor #F wgrgar
¥ gfw g e s W § 9 agr
T A AT B A § fr 1@ ww
7 AT 7 wawdy Gak 7 w07 w7
7% ¥ fawq gl 97 ¥r W aw QY
a1 & w7 fEam wragT sy wmr g ?

whe etk st (st goofr
fg woarerm ): wady AAr & QA
Fax SAw ¥ gAY (F7T9T), FAA
(v ) aar g (wraw) ¥
100 Sfram - wEaAr ¥ AvAR
wfr ® grar aqr sregae gyt ¥
FAITRTO FY OF % 19 8§ T FT ATARIT
qfFqrEar A ¥ | Frwar § wvix
g4 A& Wl A 1oy qar P9l wHHR
¥ wiwwf Y 10 wAY-gHG I g
Y adT § war o frwmr o Foaly
& oaE o ¥ /N F FIF AT N
8 Ay WM w73 & fag e
W@ @ ¥ AwAT T awHaATgES
fawrmas oy 3 )
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TR WY Jweel wr unEw

6196, W WA mWN ATeNY :
w1 iy Wi feweg st ag wor =Y
v v fw

(%) v fafaw Tog qTowrdy &
¥ty woere ¥ af 1977-78 ¥ fal
fala g el ¥ AT F ¥R & W
¥ fay v fear @, W% afz o,
aY fea-fier oo ¥ fisw fiper & Wi
frax sdH) ¥ fod wquw fer §,
I

(w) = ¥+ qTErT 7 T
¥ 1977-78 ¥ far Ia4y v &
WATX T4THT w1 At wier wafen
fear 8, o'z afz gr, @ fafww oo
w1 T feedr wmr ¥ oS
wafear for & & a9 9g wmwew
FO ¥ T WTRE WA A § ?

sfw oite fawrf sioft (st goofier
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¥ w0 ¥ fafaw 3dod) o e wege
woft § o 1 93X Taw s W
¥ AroW ¥ &g et ¥ e
feqr arer & 1 Tt ¥ ovow Y
v, fafw o & wenie W
WX AW Ry, TAT oy ¥ fafew
wual Y @ faarr WY
AT 7% qr8 ITE I4T ¥ worTT
T fawT w0 & g wroe agwfy
¥ WIHTT 9T D6 ¥ w7 F S50 &
fraw wraegwamy darc #Y omlY §
A Rty qoiwAY T o TOETC T
& IO ¥ e A wETE wY
wifer dremg WY g ot § afe
T 6 T WHAREATH £, T 0F
IIE Y E, wig SeqeT ¥ qU
frar o1 w% WY afy = o @1 A
N FTT IE QT fear or &%
1977-78 ¥ fau fafww =y a9
e dar W ¥w e wraEawy
%1 gafA qTAT OF fegvor weer & )

fag worw) @ (T) W () fararor & fgq g wrrd wrafen sy
g R frEife ST 8 e = Y qwia §
farerewr
1 977-78 ¥ fag Sdurt ¥ g frre srawae am
(7Yt =)
L] qr ¥  qtar 4w
1 WY 93 325926 103343 22711 451980
2 wen 30177 990 871 4878
3 fagr 141441 26528 12210 180179
4 awaa 192886 80467 25382 298735
s gfearm 163545 22774 8709 195028
6 fimraa iw 6016 985 211
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1 2 3 4 5 6
—_— .

7. W AT FEHR 8260 2757 — 11017
8. ®AREE 205781 66125 48722 320628
9. ®ve 38767 28420 24631 91818
10. wsaNRW 95390 41405 3237 140032
11. HETOTy 175907 83072 66297 325276
12. wfrge 2330 803 526 3659
13. #yrg 1098 755 139 1992
14. AnmdT 114 84 61 259
15. 3éEr 54313 7359 3060 64732
16. qwra 130189 88596 —_— 218785
17. TIReqT 111897 22050 4058 138005
18. afasmrg 277200 88000 91300 456500
19. faga 848 145 250 1243
20, FATHIW 711830 93839 49495 855164
21. afmw Fm= 119088 31581 34199 184868
22, M AT fasared 11 6 3 20
23.  GETE T 550 275 27§ 1100
24, ZTET AGTACAL ZAAT 367 78 —_ 445
25 A& AR Aqr i 2675 1474 1066 5215
26 fa=at 2842 721 190 3753
27. faavr 11 5 1 17
28. e 4484 2220 1969 8673
29. FTEIIE 21340 9900 14300 45540
30. wyard 4617 4753 4305 13675
31. gATad a 880 2640 1320 4840
32. fran 13569 4050 8708 26327
33. wfimg 694 59 32 785
34. fHrad (vaegd) 35680 2044 14255 51979
35 fafeew 405 340 163 908
L 2853968 818643 442656 4115267
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fagre ¥ gfcar wkos o wit

6197. W faamaw STy TTAw -
w7 wie gt feark af7 oF Ty &7
¥qr T f

(v) wv og &= ¥ fy fane &
FEvwr, fadges afrgr & 7
& g ¥ gaw Wi Ty 9 fowd
qfrormeasq 74 #Y s O @
# g AR

(w) faerr #v 1977-78 W7
1976-77 7945 qux fea¥ 27 747%
arrg fr o7 w7 3wy afrar famdl
wrAT 7oAt ?

¥l wiT fourf oot (st goaite
fog weAmet) :(7) W 7 1 Ty
1977-78 ¥ amy ¥ f@re o 7 Faw
Fgw= FY n3¥ Arar A s €
qrafeg g 7§ 1-8-1977%7 1 14
arg WD =7 T4 FT TR L6
Wt cqT T 91 | TR AfAfoe e
g ¥ waAr fawr oy Aar
7T TET FT GAATH IFET R ARATSGAL
oEr 21

(@) 7% 1976-77 & W
0 88 ATy HrzdY T T AAAT ¥ faw
1 g4 1977-78 (F7Ad 1977 &
swadr 1978 AT) 1 52 Ame Hizdr
= AT 9T TG F FATS oy
€ | ITIF AAT H 197778 *
dYTTR T ®Y 2 18 ArEw WEd 9
gt meard S i dr = fe 1976-
77 ¥ FAT 1 77 AW A A @emmk
&k oY

APRIL 10, 1978

Written Angwers 104

Benefit of Irrigation to Caltivators of

Ruffled and Uneven Land

6188 SHRI DALPAT SINGH PAR-

ASTE Will the Mimister of AGRI-
CULTURE AND IRRIGATION be
pleased to state

(a) whether 1t 18 in the knowledge

of Government that the land under
cultivation in the country 19 not of

one type at all the places and some-

where 1t 1s uneven and ruffled, and
somewhere 1t {5 gravelly and full of

stones where 1irmgation work is not

easily possible, and

(b) uf so the steps taken o1 propos

ed to be taken by Government tc give

the benefits of irrigation to the cultiva-
tors of such lands?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURIIT
SINGH BARNALA) (a) Yes Sir
Land under cultination in the country
varies from region to region depend-
ing upon local geological and physio-
graphical factors Development and
utilisation of irrigation in some aieas
are more difficult than in others

(b) The steps taken or proposed to
be taken include

(1) Undertaking ground water In
vestigations and development in all
areas including hard rock areas and
bouldary formations,

(11) Undertaking Major & Medium
Irngation projects after due gofl
svrveys and arranging for land le-
veling and shaping in the command
areas, go that lands can be wrigated
efficiently,

(m1) Providing institutional finan-
ces for construction of well/tubewells
etc as well as for land development;

(1v) Undertaking measureg for
stabilisation of ravinous areas and
providing irrigation facilities.
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womsiw gt fow, e ¥
JETT WY

6199, WY ngnitaw fag wwa :
w1 giw o faaf wet oy womd
o war w4 fr

(%) wrrwaw wre faw, wEam,
JuT v2w *Y wifr ¥ S g
= &,

(@) wwr faer & &t & gw femd
q¥E ™ ¥ wwa A wf,

() = fam & wfewfey
et & wivor g e € ot
AT & NI A (v o g,

(7) w% afrmreres g zrfq
w1 =Ya M| g, Wi

() = A N AT W REATE
s g7

wit et Fearf wwree % o det
(st wq 5w fag) : (%) wramay
wrr e, sdwraw, soT w2w &
TR & sfaf a4 ¥ A e
1250 Hzfr =1 §

(w) & (v) wifeor g sm
AW WOHITF qTw HYY & W< qar-Ay
¥ qar ¥ qew g oo € ooy

8.C. and S.T. Etudents admitted in
Schetls and Calleges in Dol

6200. BHRI AMAR ROY PRADHAN
Wil] the Mimster of EDUCATION,
SOCIAL. WELFARE AND CULTURE
be pleased to state the number of
Scheduled Castes and Scheduled Tribes
students who have been admitied s
general students in Delhi Colleges and
Schools during current academic year®

CHAITRA 20, 1000 (SAKA)
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THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARKATAKI)
Final statisties gbout enrolment of
Scheduled Castes/Scheduled Tribes
students in Delhi Schools and Col
leges for the academic gession 1977-78
are under compilation

Allocation for Community Develop-
ment Programme in M.P.

6201 SHRI MADHAVRAO SCINDIA:
Will the Mimister of AGRICULTURE
AND IRRIGATION bLe pleased to
state

(a) total allocation for Commumty
Development Programmes in Madhya
Pradesh and its break-up from diff-
crent sources hike Centre and State
during the 5th Plan period,

(b) 1ts utilisation upto the end of
February, 1978,

(¢) whether 1t 18 also a fact that
the States ghare 15 much higher, keep-
ing 1n view the limited resources and
its backwardness, and

(d) if so, Government's
thereto?

reaction

“HE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH) (a) to (d) Information
is being collected and will be laid on
the table of the House as soon as
possible

Panchayat Election in States

6202 SHRI SAMAR GUHA Wil the
Minister of AGRICULTURE AND IRRI-
GATION be pleased to state

(a) W it is g fact thatin many
States like West Bengal, Tripura and
others, Panchayat Elections will be
held very soon;
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(b) 1 so, whether the Prime Mims
ter has expressed a desire that these
Panchayat elections should be contest-
ed not on party basis,

(¢) if so, whether an all-party con-
sensus should be arrived at for avoid-
ing party conflicts at the lowest stra-
tum of our society, and

(d) if so whether the Government
will make an effort for the purpo-t?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH) (a) ['us Ministry has
no information as to whether Pan-
chayat e'ections are geing to e held
very goon m the States where these are
due

(b) te (d) Accoiding to report which
appeared in the Press the Prime
Minister told the Chairman and Mem
bers of the committee on panchayati
Raj Institutions when they called on
hum that elections to panchayats should
be held regularly and as far as possible
efforts should be made to achieve un
ammty Party politics should be kept
out from Panchayati Raj bodies and
decision arrived at by consensus As
the Committee on Panchayati Ra)
Institutions has been constituted to
enqure into the working of Panchayat:
Ra) Institutions and to suggest measures
to strengthen them so as to enable a
decentraliseq system of planning and
development to be effective they will
no doubt consider the Prime Mimster s
above views and make suitable recom-
mendations 1n this regard in their re-
port to be submitted to Government

Rural Development Programme

6203 SHRI PRASANNBHAI MEH-
TA Wil] the Minmsgter of AGRICUL-
TURE AND TRRIGATION be nleased
to state

(a) whether 1t Is a fact that the
Planning Commission has set up a
voluntary participation group for

APRIL 10, 1978
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rural development to evolve a strategy
for active and meamngful participa-
tion by voluntary agencies in rural
development programmes,

(b) if so its main functions,

(eY to what extent it has helped 1n
the rural growth,

(d) whether they have recommend-
ed any measures so far, and

(e) whether their recommendations
will be taken into consideration while
formulating the next five year Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH) (a) Yes Sir

(b) The termg of reference for the
group are —

(1) To identily and spell out with

a view to utilise optionally the role

and participation of volnnlary
agencles—

(a) In preparation of plans for
Rural Development

(b) 1n 1mplementation of Rural
Development Plans

(2) To recommend machinery In
the Central and State Governments
for assmsting voluntary agencies and
for earmarking funds for the pur
pose

(¢} The recommendations of the
group are awaited

(d) No Sir

(e} Yes Sir

ot ot e WY

6204. WY vy worey Ty @ W
e wite fewrd mfr o aovr o T
wit i :
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(w) war wwTC ¥ 1971-72 ¥
Y 9T JEAaEs qedr WK
WG AT FEAV AT §; W

(@) =F 1971-72 & 1977-78
¥ wafy & 2w A £ gEmET "o
¥ firriy 3fz g 2 ?

via st Faurk swrem o
dat (s A Wy feg) : (¥)
1971-72 ¥ a1z fadr ar SR &

g 1 A6 st AT fadfr o iy
T 1-10-71 ¥ ] IR WEF
&1 =X duw fagwor @ £ st &0

(®) 1971-72 % Frw <Y
& IOrs # wifE wyew
156. 44 ¥q7 gfr fmes o
1977-78 wrra & fag TasT
e 220 T wia feErw
mr g

+1

i1

1-10-71 & 305, "qe

30-11-728% W qT
1~-12-72%  26%  30°,°
14~12-73%% '
15-12-73% 20%, 37.50%
28~2-75 &% .
1=-3=-75% - 209, 45%,
2-s=-y6me '

e ———

e R AN e
T IMET  HT AT g
UFF AT T I
% 7T

3-8-76% 157 457,
31-10-76 7%

1-11-76 15% 41.509%,
3]-—]2—766‘%’1

T 11778 15% 45%
15-11-770%

16-11-77% 1239,  274%
28~2~78 8%
1-3-78%  12}%  274%
14-3-78 xX5% +5%

L CRCU Gl G
15-3-78 11°,45% 278% +5%
WIWMT  qAGF ATCE

Rehabilitation of Refugees in
Kashmir

6205. SHR] D. B, CHANDRE GOW-
DA: Will the Minister of WORKS AND
HOUSING AND SUPPLY AND REHA-
BILITATION be pleased to state:

(a) the details regarding the ques-
tion of rehabilitating the two lakh
refugees of 1947 conflict in the State
of Kashmir;

(b) whether it is a fact that the
Finance Minister of Jammu and
Kashmir has stated in the Assembly
of Jammu and Kashmir that the
Central Government is not in mood
to discussg it; and

(¢) if so, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION (SHRI RAM KINKAR):

() 1. Payment of ex-gradia grast
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About 1,35,000 persong had migrated
from Pakistan-Occupled—Kashmir
after Pakistani aggression in 1p47.
The relief and rehabilitation benefits
provided to them include, inter-alia
Payment of ex-gratia grant of Rs. 1000
per Lamily settled on land and Rs. 3500
per family for only those having a
monthly income of Rs. 300 or lesg who
were seitled otherwise than on land.
A gum of Rs, 456.42 lakhs has so far
been paid. As on 28-2-1978, 12 cases
were under process.

2. Raral Rehabllitation in Jammy ande
Kashmir State

Out of 31,619 familieg who got them-
selves registereq 22,715 families appli-
®d for rehabilitation on land. On an
average, the families were alloited up
to 4 rngated or 6 umirrigated acreys of
land depending on the size of the
family. 21,116 families have already
been allotteq agricultura] lands to the
extent of 7.17 lakh kanals of both
evacuee (6.11 lakh kanals or 0.90
lakh acres) and non-evacuee land
(1.06 lakh kanalg or D.13 lakh acres).
The cases of 1500 families were re-
jected.

After the refugees had been settled
on land, they were given takavi loans
to help them to buy bullocks, seeds and
implements. A basic loan of Rs, 500
was Eiven 1o each family, but in certain
cases g subsequent loan of Rs, 500 was
also given. The total amount of loans
advanceg was about Rs, 1.11 crores,

The question of making up deficlency
in caseg of ghortfall in the allotment
of land asg per prescribed scale is
under consideration of the State Gov-
ernment whose final recommendations
are awaited,

As intimated by the Goverament of
J & K, provision has been made In the
Agrarian Reforms Act to provide for
conferment of the status of occupancy
tenafity on agriculturel lands in the
cultivating possession of the displaced
perséns,
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3, Urban Rehabllitation in Jammn and
Kashmir State

Out of 3385 wurban families who
sought settlement in towns, 1784 were
allotted quarters/mlots, 1244 applca-
tions were filed for want of response,
73 applications were rejected. 494
cases are under process,

4. Rehabllitation oulside Jammyu and
Kashmir State

5309 families were settle outside
the State of J & K.

(b) and (c). The Govermenti of J & K
had gent a scheme for sinchioming
housing grant of Rs, 3000eachto 1650
Dnsplaced Persons familieso! 1947. 1he
State Government were informed that
since the refugees of 1947 had bLeen
assmisted with the usual ex-gratia grant
and since they hag been settled long
back, the Department of Rehabilitation
had no further allocation of funds 1o
provide for this purpose. The Govern-
ment of Jammu gnd XKashmir has inti-
mated that it was on this sapecific issue
that the Finance and Rehabilitation
Minister of Jammu and Kashmir siated
in the Jammu and Kashmir Assembly
during the course of general discussion
on Budget as also during the discussion
for Grants for hig Mimstry that the
previous Government had agreed to
provide funds for slum clearance
whereag the presen{ Government had
declined to do so. However, the Cov-
ernment of India have not at any
stage declined to discuss the matter
further,
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Enforcement of Prohibition

6208 SHRI MANORANJAN BHA
KTA Wil the Minisier of EDUCA-
TION, SOCIAL WELFARE AND CUL-~

TURE be pleased to state

(a) what are the present Govern-
ment agencies responsible for the en-
forcement of prohibition policy of
the Government

(b) whether some new Government
set up 15 being created for effective
implementation of the new prohibition

policy, and

{e) 1f so, full facts and details about
the propoted new  Government
agency?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI
DHANNA SINGH GULSHAN) (a)
The State Governments are responsible
for the enforcement of nrolbitior
since the ubject, relating to the pre-
duction, manufacture possessian
tran=port, purchase and sale »f intoxi-
cating Lquors as also levies of duties
of excise on alcoholic hquers for human
consumption come under Entries 8 and
&1 of the List II (State Last) of ike
VI1 Schedule to the Consti*ition of
India

(b} No, Sir
(c) Does not ari-e

of Mediom Irrigation
Schemes of MP

Clearance

6209 SHRI SUKHENDRA SINGH
Will the Mimister of AGRICUL TURE
AND IRRIGATION be pleased to state-

(a) whether it 1s a fact that the
Central Government have cleared the
three medium irrigation schemes 1n
Madhya Pradesh, and

(b) if 5o, the details regarding the
estimated cost and the revised esti-
mated cost of these projects?

APRIL 10, 1978
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THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) and (b) The
names of three medium schemes, of
Madhya Pradesh and their estimated
cost as cleared by the Planning Com-
mission on 27th March 1478 ure given
below:

Name of scheme Fatimat-
ed et

(Rs. lakhs)

1 Majhgaon Tank Project 94:0

2 Sahibkhed: Irrigation Peoject 103 17
3 Shivnath Duermon Project 39 65

R — - -

Since these are new projects, the
question of their revised e<timateg cost
does no{ urise

»  Jawaharlal Nehru University

8210 SHRI KANWARLAL GUPTA-
Will the Minister of EDUCATION
SOCIAL WELFARE AND CULTURE
be pleased to gtate

(a) does Government propose to
change Jawaharlal Nehru Univeraity
Act <o that some of the colleges of
So:th Campus may be attached to it;
an

(b) 1f not, reasons therefor?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (a) and (b) No such proposal
1s undei conslderation of the Govern-
ment

Autonomous  Academic Institutions

6211 PROF. P G MAVALANKAR:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the University (Srants
Commission have formulatsd and
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implemented the programme of
having a few select colleges all over the
country as “autonomous’ academic
institutions,

(b) it so broad details thereof,

(c) the UGCs financial assistance
to such autonomous colleges over a
full year and the broad categories
for which such a grant 1s given, and

(d) whether  the autonomous
colleges will give thenn own degrees
etc”?

THE MINISTER OF EDUCATION
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) :a) to (d) According to the
foimatior furmshed by the Universi-
ty Grant, Commission a schemre to
confer qutonomy on selecteg collegeS
was finahsed in 1977 Under the
scheme the colleges concerned wall
have autonomy m the matter of deter-
munation of curricula courses of study,
evaluation methods and other related
matters The gtatus will be conferred
by the umiversity and thic will require
amendments to the relevant Act. if the
existing Acts do not have such provi-
sion The degree will however con-
tinue to be awarded by the University
concerned, but the name of the autono-
mous college will be menticred in it
Any assistance arising out of the auto-
nomous status would be only marginal
and related to the special academic
programmes developed by the colleges,
which would be provided by the Com-
mission on a cent per cent basis for a
period of flve years
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Disposal of Butter Milk Powder of
Delhi Milk Scheme

8212 SHRI SHIV NARAIN SARSO-
NIA Will the Minister of AGRICUL~
TURE AND IRRIGATION be pleased to
state

(a) whether it 15 a fact that the
stock of Butter Milk Powder held by
the DM S has frequently been down
graded and disposed off at reduced
rates thereby causing huge losses to
Government,

(b) if so the total quantity of
butter milk powder so down graded
In each year since 1974 (Grade-wise)
and the total loss suffereq by Gov-
ernment on that account, and

(c) the reason for such down
gradation and the responsibility, if
any fixed thereon?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI SUR-
JIT SINGH BARNALA) (a) No
Sir Butter Milk Powder 1s not fre-
quently down-graded by the DMS
However, the quality of stocks beyond
four monthg 15 checked and down-
graded, 1f necessary Such down grad
ed powder cannot give same returns
as 1t would have 1f orginal quality
had been maintained

{b) The requisite information s
indicated 1n the enclosed statemeni

(c¢) Butter Milk Powder 18 dcwn
graded whenever the powder in bags
showg deterioration by way of deve-
lopment of discolouration, lump forma.
tion and rancidity All efforts are
made to dispose off guch perishable
commodities withun its shell hfe
However, sometimes due to poor
market demand and other problems n
finalisation of the contract, aelays
cannot be avoided No particular
individual can be held responsible for
the losses to the DMB due to such
down-gradation
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Btntement
Quantitus of Butter Milk Powder doon graded dureng the ysar 1974 to 1977 (Year wrse)

Year ‘A’ Grade to ‘A’ Grade to ‘W Grade to Total loss
‘B’ Grade Trade Waste Trade Waste

(?n“{p} Amount 24 a-l;ﬁ

Quy Amount  Qty Amount
(nkgs) (nRs) (mnkgs) (mnRs) (in Rs) (mn Rs)

(1) (2) (3) (4) (s) (6) (n

1974 nl ml ml ml mi ml ml
1975 11,780 57,722 00 3540 36,780 6o 159f0  Byfx g0 1F2,044 (0
1976 1,220 3,086 €o 5306 21,041 00 9,530 5,08 20 20,210 Ho
1977 a, 20 8,206 oo 2,160 11,016 oo Boso 7,648 50 27,860 50
Total 15,720 69,104 6o 11,000 69,737 60 27,540 1,00,352 10 2 i Icq O
frftow  fdmem  (qw) & (%) ¥ ‘rfaam qar’ wawEyy,
fagfe fagre ¥ %t & welt wga w59
way § arenfes feafn ¥ wome wogr
6213. st Tm famre wvwamw a1, Wi
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siwrew ¥ e W (W o fewe)
(w) = gfe wix fagew find- (%) ofr, @
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Meastize to EBeducy manulacturing
Cost of Sugar

6214 SHRI M RAM GOPAL RED-

DY Will the Minster of AGRI(LL-

TURE AND IRRIGATION be pleased
to stale

(a) whether Government has taken
any measures to reduce the manu-
facturing cost of sugar, and

(b) it so the details thereof?

THE MINISTER OF STATL IN 1HE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH) (a) Yes, Sir

(b} Cost reduction 18 g cont nuous
process The principal steps under-
taken by the Government compiise the
following

1 The Goveinment have sponsored
a scheme for sugarcane deselopment
entailing an outlsy of R, 3§ crores to
underiake intensive cane develop-
ment programme in the sugar facto-
11ee’ aress with a view to increase
the yield of sugarcane per hectare

2 A gcheme of harve-ung ol suger.
tane on maturity-wire basis has
been recommended to be adopted oy
the sugar factories which results 1r
higher recovery of sura

3 A soft loan scheme for moder-
nization of the exislilg units 15
being implemented through the In-
dustrial Financial Corporation of
India so that the factiries may be
able to replace obsolete machinery
with modern effiient machinery
which would result in better capacity
utilization higher recovery and
therefore, reduction in cost of pro-
duction

4 The sugar factovies have been
advised to instal waste heat recove-
ry units for improving the working
efficiency

CHAITRA 20, 1800 (SAKA)
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5 Bugar factorieg hive heen ad-
vised to take steps for betler utuica-
tion of the by-products of the sugar
industry lhke bagasse for manufac-
ture of paper, molasses for use as
a cattle feed ete

6 Emphasig laiq mm ' imoortan e
of Research and Develoniient eflorts
relating to sugarrane gand suger
processing technology

Asian Rural Service Corps

6215 SHRI R V SWAMINATHAN
Wil the Minister of AGRICULTURE
AND IRRIGATION be pleased to state

(a) whethe: it 1s a fact that eigh-
teen nternational experig and seven
Indian observers had a conference 1n
Bangaloie on 9th March 1978 {o dis-
cuss the establishmrent of an Asian
Rural Service Corps compTising
young men and women volunteers
with a zeal for seirvice and dedica-
tron to improve the social and econo-
mic conditions of the rural poor,

(b) if so whether the Union Gov-
ernment have decided to help this
organisation,

(c) if so to what extent, and

(d) whal are the proposals that
were discussed at the Conference
and how they are to be implemented?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH) (a) and (d) Yes Swr The
Asian Institute for Rural Development
Bangalore (a registered  pub-
lic charitable Trust) helda -ession at
Bangalore (March 5—111978) to consi-
der the poss:bility of forming an Asian
Rural Service Crops The fession was at-
tended by foreign and Indian delegates
with experience of recruiting and de-
ploying volunteers in a rural setting
The draft recommendations of the
Session deal with the varlous aspects
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of organising an Asian Rural Service
Corps and the setting up of a Regional
Traiming Centre with the cooperation
of potential participant agencies.

(b) and (c). The recommendations
of the Session have not been finalised.
No proposal has been recelved so far
by Government

Promotion of Circus

6216. SHRI HITENDRA DESAIL
Will the Mimster of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state

(c) whether Government recognise
vircus getivities as an art of physical
culture and enterlainment; and

(b) f so, what steps are taken by
Government to promote these activi-
ties”?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI
DHANNA SINGH GULSIIAN): (a)
and (b). Circus is a State subject.
However, Government have been en-
couraging Circus as a recreational ac-
tivity by granting raillway concession
for movement of Circus troups and
their luggage etc., in respect of bona-
fide Circus companise for thejr perfor-
mances The Statc Governments and
Unijon Territory Administrations have
also been requested to encourage Cir-
cus by granting exemption from pay-
ment of Entertainment Tax, allotment
of open grounds for Circug shows at
nominal rent, help m maintenance of
law and order, temporary allotment
of quota of foodgrains and other
-egsentia]l commodities,

Share of Scheduled Castes and
Scheduled Tribes in Promotion

6217. SHRI R. N. RAKESH: Will the
Minmister of AGRICULTURE AND
IRRIGATION be pleased to state:

APRIL 10, 1978
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(a) total number of posts filled in
each category of posts with specific
shares of Scheduled Castes and Sche-
duled Tribes and in such employment
and also the number of posts de-
reserved in each category in the
Ministry and 1ts attached and subordi-
nate offices including public sector
undertakings and reasons thereof; and

(b) the number of departmental
promotions/upgradation of posts in
each category of posts and how many
posts have gone to Scheduled Castes
and Scheduled Tribes?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) &nd (b). The
required information 1s being collected
and will be laid on the Tanle of the
Lok Sabha, as early as possiile

Governing Bodies of Central Schools
of Tibetan Refugees

6218 SHRI K B CHETTRI Will
the Minister of EDUCATION SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) the criteria laid down by the
Education Ministry to constilute the
Governing Bodies of the Central
Schools of Tibetan Refugees in the
country;

(b) whether it 1z a fact that the
children of the non-Tibetans do not
get admissions; and

(c) it so, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARKATAKI):
(a) As it wag considereq expedient
and desirable to establish schools In
India for the education of the Tibetan
refugee Children and to arrange for
their admimstration and management,
the Government of India esiablished
the Central Tibetan Schools Bociety
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(later named Admumstration) jn 1961
as an autonomous organisation under
the Mimstry of Education and BSoctal
Welfare The Governing Body of thus
Administration consists of represen
tatives of Ministry of Education Ex-
ternal Affairs Rehabibitation, and re-
presentatives of His Holiness The
Dala: Lama The Chairman of the
Governing Body 1s the Joint Secretary
ooncerned with school Education im
the M mistry of Education Department
of Fducation

(b) and (c) The Central Schools
for Tibetans are meant primauly for
providing  educational  facibties at
school level to «mldren of Tibetans
refugees 1n Indin  However the chil
dren of Indian members of the statl of
the schools are also admitted In the
schoolg at Dalhousie Darjeeling and
Tezu children of Defence personnel
to the extent of 10 per cent of total
enrolment and subject to availability of
seats 1in the various classes ure also
admutted

Eajasthan Canal and other Major
Irrigation Projects Behind &chedule

8219 SHRI S R DAMANI Wil the
Mimister of AGRICULTURE AND
IRRIGATION be pleased (o state

(a) whether Government have
studied the reasons as to why the work
on the Rajasthan Can 1] Piojects could
not be compleled even after 20 years,

(b) if so the details thereof, and

te) 1f not, whether Government are
considering undertaking such detailed
studier In respect of this project and
other major irrigation projects whose
completion hag lagged behind the esti-
mated time schedules?

THE MINISTER OP AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a) and
(b) In the earlier stages, the progress
on the Rajasthan Canal Project had
been slow inter alia due to constrant
of resources and non-avallability of
adequate quantities of water during
non monsocon periods for drinking and
construction purposes due to absence
of a storage dam on Beas This is no
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longer the case Againgt an average
annual expenditure of over Rs 48
crores during the Five year period
preceding the 4th Five Year Plan, the
expenditure during the first three years
of the 5th Five Year Plan has been
about Rs 63 44 crores and the expendi-
ture duning 1977-78 18 Likely to be
Rs 28 crorcs  With the considerably
stepped up outlays, the engineering
works on Rajasthan Canal Project are
evpected to be completed by 1983 84

(¢) The factors contmbuting to de-
lays 1n execution of projects and con-
struction of various works have been
gone into 1n detail from time to time
in course of periodic review« and reme-
dial action for removal of bottlenecks
and provision of adequate inputs
taken The progress of construction
of this project as well as some other
mportant piojects 15 now being closely
watihed by Central Monitoring Unit
in Central Water Commission AS
such the need for undertaking any
{resh gtudy in this 1egard 1s not felt

Student unrest in BHU and AMU

6220 SHRI SAUGATA ROY Wil
the Mimister of EDUCATION SOCIAL
WEI FARE AND CULTURE be pleased
to state

(a) whether Aligarh Muslim Um-
versitv ang Banaras Hindu Umversity
are in the gnp of students’ unrest and
are closed,

(b) 1f <o, the 1easons for this un-
rest and

(c) the remedial steps taken by
Government in this regard”

THE MINISTER OF EDUCATION,
SOCIAL. WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) )a) to (¢) The Algarh Mus-
Iim University 1s neither eloced noOr In
the grip of students unrest The Bana-
ras Hindu Umiversity wag closed on
11th March, 1978, following agitation
by a section of the students for weigh-
tage of markg in the Pre-Medical Test

and reservation of seats for University
students 1n the MBBS course The
reopening of the University has since
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started in phases with effect from
March 31 and will be completed by
April 10, 1978

Area under Forests in Himalayan
Region

6221 DR VASANT KUMAR PAN
DIT Wil the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state

(a) the figures of Forest area in the
Himalayan Region during the last 3
years, and

(b) steps the Central Government
have been taking themselves and also
through the State Governments to siop
felling of trees 1n the Himalayan area?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURIIT
SINGH BARNALA) (a) and (b)
Necessary information 15 buing collect
ed from the States of the Himalayan
Region and will be placed on ieceipt
on the Table of the Lok Saha

Reduced Licence fee for the Under-
ground Market Complese in Connaught
Place New Delhi

6222 SHR[I K MALLANNA
SIIRI BilARA1 BHUSHAN

Will the Minisler of WORKS AND
HOUSING AND  SUPPLY AND RE
HABILITATION be pleased to state

(a) whether Government s attention
has been grawn to the Indian Express
dated the 4th Maich 1978 regaiding
proposal to reduce the licence fee of
shops 1n the undergound market com
plex in Connaught Cucus in a bid to
ettract small shopkeepers of Janpath
Yusafza; Market and Panchkuin Road
while these shopkeepers aie reluctant
to move to that place because they
fear loss of business, ang
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(b) if so, the detmls regading the
policy of Government in this regard
as well gg the amount which has been
spent 1n constructing thug complex?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HEBILITATION (SHRI SIKANDAR
BAKHT) (a) Yes Sir

(b) The latest policy of the Govern-
ment is that those shopkeepers (from
out of the undermentioned categories)
who wish to leave their presenit shops
and desire to obtain shops in the
Connaught Place underground shop
ping Centre may be allowed to come

(1) Punchkuin Road—98 (all those
who fall within the NDMC
area)

(11) Janpath Stalls—71 Nos
(in) Tir'etan Stalls—24 Nos

{1n) Connaught Circus (Yusufzal
Market)—117 Nos Others who
do not wish to take these
shops may not be forced to
come the remaining shops be
let oul on tender

A sum of Rs 15000 lakhs has so far
been spent in the construction of this
complex
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Sugarcane Produced and  Consumed
by Mills in Punjsb

6225. SHRI BHAGAT RAM: Wil
the Minister o AGRICULTURE AND
IRRIGATION be pleased to state.

(a) how much percentage of sugar-
cane produced n Punjab 18 consumed
by the existing sugar mills in the
State,

(b) what steps are being taken to
increase the existing capacity of the
sugar mills, and

(c) what incentives are being given
to the sugarcane growers in Punjab?

THE MINISTER OF STATE IN THE
MINISRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SNGH): (a) 15.91 per cent during the
sugarcane season of 1976-77 The

figure 15 provisional.

(b) Detaild Instructions were 18su~
ed by the Government to all sugar
factories 1n the country including
those located in Punjab in the year
1974 apprising them of the possibilities
of substantial expansion in their exist-
g capacity under the liberalised
lLicencing policy with a view to achiev-
ing higher installed capacity of the
plant and machinery etc, and crushing
of gdditional quantity of cane likely to
be available Besides this, regular
industrigl licences were granted for
gubstantial expansion and for new
factories.

(c) No incentives are given to the
cane growers in Punjab by the Central
Government. However, to supplement
the efforts of the State Government,
the Central Government have sanction-
ed a Centrally sponsored scheme far



(lii) adoption of
timely plant protection measures, iv)

1
E
:
!
:

2. The pattern of financial assistance
provided in the scheme for various
activitieg is as follows:—

(1) Production of foundation seed, technical gtaff
st block | staff and staff

() Demonstrations ..
(iii) Training of cane development workers

(iv) Plant protection equipment

{v) Construction of link roads

100%,

+ + Ras 1000/-perha.

. Stipend to the traines
@Rs. noof- trainee per
month  an honorarium
@ Rs. 15/~ It cture to the
scientiais] T,

. . cost of the equipment to be
?ﬂ!‘:ornc by the tral Gowt.

and 88% by the Swmtc
Gowvt.

. State Govt, beneficiaries and
Central Govt. in the ratio
of 1fg:1/g:1/s.

3. The financial assistance provided
under the scheme to the Government
of Punjab is as follows:—

Year Funds
released
(Rs. in Inkhs)
197576 1°%0
wh77 - . . . g8
e &5y
197879 (proposed) 768

Constractional Works by CP.WD, in
Metropolitan cliies

6226. SHRI JYOTIRMOY BOSU:

Will the Minister of WORKS AND
BOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) total wvalue of construction
works done by CPWD in Delhi (old
as well as new) Greater Calcutta,
Greater Bombay and Madras, year-
wise, during the periog 1874-75 to
1876-17;

(b) whether gome cities are lagging
behing others in respect of construc-
tion works; and

(c) if so, the factors responsible for
the same?

THE MINISTER OF WORKS AND
HOUSING AND SUPELY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (c). Requistte infor-
mation is being collecked and will be
laid on the Table of the Heuse.



i 333 - ‘Witten niietrs’ CHAITRA %0, 1000 (SAKA) '~ Weitten Answwers . T34

€237, BHRI G. BHUVARAHAN: Will

. the Minister of AGRICULTURE AND

ITRBSGATION be pleased to state:

(a) whether Government have any

prepesal to utilise the Cashew Apple
whish is now going waste; and

(b) it so, in what manner it is to
be utilised and if not, the reasons
thereof?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) Yes, Sir.

(b) The World Bank aided Kerala
Agricultural Development Project has
provision for setting’ up a pilot plant
for Cashew Apple processing under the
Sub-Project for Cashew Development.
The Central Food ‘Technological Re-
search Institute, Mysore has been re-
quested to prepare the feasibility re-
port with reference to utilisation of
cashew apple for production of soft
drinks, semi-finished and fnished dis-
tillates. *

Cashew apple is already being used

in Goa for manufacture of alcoholic
drinks namely Uraq and Feni.

Restricted availability of Cashew
apple within a short period of barely
96 days in a year and ifs higbly and
quickly perishable nature (involving
problems of quick transportation of
apple from flelds to factories) are
severe constraints in utilisation.
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Stagnation of Water at Mayspuri,
New Defht

6229. SHRI S. B. PATIL; Will the
Minister of WORKS AND HOUSING
AND SUPPFLY AND REHABILITA-
TION be piemed to state:

{c) what §s the proposal fo remove
the above sanitary conditions; and

(d) what is the permanent arrange-
ment propoved by the DDA for the
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colony {0 remove accumulation of
water on the road surface and the side
drains during rains?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT); (a) to (d). Information is
being collected and will be laid on the
Table of the House,

Development of Master Plan Road No,
33 by D.D.A.

6230. SHRI NATVARLAL B. PAR-
MAR. Will the Mimster of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether it is a fact that A2D
Block of Janakpuri, New Delhi flanked
by Pankha Road and Master Plan
Road No. 33 which was earmarked for
Group Housing purposes has not been
developeq by the DDA 5o far although
the colony has been in existence for
the last ten yeara or more;

(b) whether it 1s also a fact that the
said site 1s ideally situated and could
be utilised for public 1nstitutions com-
mercial-cum-office complexeg or group
housing projects;

(c) the reasons for not taking the
development of the site in hand; and

(d) the steps that Government pro-
Pose to take for fuller development
end utilisation of this grea?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) fo (d), A2D is not a
block but a group housing pocket which
has been allotted to the P&T Depart-
ment for their staff housing. The peri-
pheral serviceg have already Leen pro-
vided The internal services have to
be provided by the P&T Department.
The rest of the area in Block A2 is
comprised of plotted development
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which has slso been  dispossd of sub-
stantlally and a number of houses has
been constructed by individuals.

Though the site ip 1deally located, it
can be utilised only for construction of
group housing, with provision of con-
venlent shopping centre and nursery
school. The pocket cannot be used for
office complex or commercial use.
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{c) Claims were filed by the Govern-
ment of India against five major U.S.
Grain exporting firms for a notional
amount of 215 million Dollars repre-
senting two per cent of the total
value of the grain supplied by these
firms to India during the period 1961—
75 so as to conform to U.S. Rules and
procedures which stipulated that a
claim can be filed against a firm only
if 1% per cent of the grain sup-
plied by it is either short weighed or
is not of the quality contracted for
and this has no relationship with the
actual claims. However, list of non-
conforming shipments indicating de-
ficiencies in weight and quality were
forwarded to the five firms against
whom claims were filed and also to
two grain suppliers who had expressed
their willingness for out of court set-
tlement.

Hostels for working Men and Women

6234. SHRI BALDEV SINGH JAS-
ROTIA: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
LCULTURE be pleased to state:

(a) how many Hostels are there in
the country giving State-wise list and
places in detail which provide resi-
dential accommodation to working
men and women; and

(b) whether there is any possibility
for such hostels in such States which
are lacking by the end of this year,
giving budget proposals?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SO-
CIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARKA-
TKI): (a) Information about the
number of hostels for working men
and women in the country is not
available. However, under a Central
Scheme, assistance has so far been
sanctioned by the Government of India
for construction/expansion of 129
hostels in the country for providing
residential sccommodation for working

APRIL 10, 1978
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women. A statement giving the names
of places where hostels have been
sanetioned is attached. The Depart-
ment of Social Welfare has no scheme
for provision of hostels for working
men.

(b) The provision for the scheme
for 1978-79 is Rs. 200.0 lakhs, Requests
from voluntary organisations (which
fulfil the conditions of the Scheme)
for hostels in cities where a minimum
of 25 women need accommodation,
will be duly considered.

Statement

List of cities where Working \Womens
Hostels have been sanctioned.

Name of city No. of
hostels
sanctioned
Andhra Pradesh
1. Guntur: . . " . 1
2. Hanamkonda (Warangal) . I
3. Hyderabad ¢ . . 4
4. Vijayawada 1
Assamn
1. Gaubhati . . . . 2
Bihar . . .
1. Jamshedpur® . : s i
2. Patna . . . . I
Haryana
1. Ambala . . . 3 )
Gujarat «
1. Bhavnagar 2 s : 1
2. Jamnagar . ’ 1
3. Rajkot 2
4. Surat 2 . . I
5. Vadodara . . . I
Fammu & Kashmir
1. Srinagar : g : 1
Karnataka
1. Belgaum . ¥
2. Bangalore . v
1. Hubli-Dharwar: I
4. Mangalore: . . I
5. Mysore City . . 5 T
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Name of city No. of hastels Name of arty Ne. of bostels
sanctioned sanctisned
Madras . .
Loais v Madu. | 4
Gachin (Broakulam) ' ¥ ) [
N . e e
2. Koshikode (Calicut) . s 6. . . . &
8. Perumbawoor 2
4. Trivandrum : Tripera
s 1. Agariala . +
Madhya Prodech Ultter Pradesh
1. Bhopal . [ ]
& DugBhlumagac ; : Dabm . . . "
4 Indore . 1 8. Gorskhpur . i
abalpur . . 9 4. Kanpur . . 2
,a‘ {lﬁml‘ i 1 Lucknow . 2
2 Upam . N s . Meerut E 1
P hre . West Bungal . . .
1. Amravati PO ; e Ceaas ’ y
s. Bombay . 5 - . Andoman & Nucobar I'slands
0 w. - - 1
E mﬂ' . PR ? 1. Port Blur 1
Poona . . . . 3 Chendigark
7. Sholapur . 1
1. Chandigarh . . 8
Moghalara Deths
B Bony ! t. New Delbi s
s ' ) Goa Damen & Diu
1. Imphal a
1. Panaji e
Orissar .
Migoram
1. Bbubaneywar . 1
2. Cuttack , N 1 1. Auzawal . 1
Punyab - T T
1. Abohar . . . 1
. Amritsar . . . 1
3 Bhatnda : Conversion of Secondary Schools i
4, Jullmder 2 Delbi into 10.}-2.4.3 Education Pattern
& Patisla H
Rejosthon 6236 SHRI JANARDHANA POO-
JARY. Will the Minister of EDUCA-
1o Ajmer . TION, SOCIAL WELFARE AND CUL-
% Jafpor O 1 TURE be pleased to state
Sl = (a) whether it is a fact that all the
1. Gengwk , . . . 1 Secondary Schools in the capital have
not been converted into 10423 edu-
Teanil Nadu cation pafttern; and
ta Colgmbutese . . [ ]
% Kaochipuram . . . 1 (b) if se, the remsons thezefor? | .
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THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARKATA-
KI): (a) No, Sir The new pat-
tern of education is applcable in all
Secondary schools in the Umon Ter-
ritory of Delhi affihated to the Central
Board of Secondary Education How-
ever, the plus 2 stage has been pro-
vided 1n approximately 2/3rds of the
former Secondary schools According
to the phased programme, the plus 3
stage of education will be introduced
in colleges in Dellu from the acade-
mic session 1979

(b) Does not arise

Preservation of Wild Life

6236 SHRI SURENDRA BIKRAM:
Will the Mimuster of AGRICULTURE
AND IRRIGATION be pleased to
state

(a) whether 1t 15 a fact that due to
fantastic rise in the prices of wud
animals hke tigers, wild cats, Lons,
elephants ete, expansion of zoos wild
hie ganctuaries circus companies areé
suffering,

(b) it so, what steps Government
propose to take for the preservation
of wild hie which apart from com-
mercial angle 13 nccessary for main-
taining balance m nature, and

(¢) if so0, the details thereof?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA) (a) to (c) The
information is being collected and
will be laxd on the Table of the Sabha.

Scleetion of Mark ‘77" by Modern
Bakerles

6237 SHRI P KANNAN' Will the
Minister of AGRICULTURE AND

ERRIGATION be plessed to state:
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(n) the circumstances under which
the mark ‘77" has been chosen for
new drink by Modern Bakeries;

(b) whether representations have
been received against use of the mark
‘17 from S Muthukaruppa Pillai &
Song of Salem, Tamil Nadu, who are
said to have manufactured and sold a
soft drink under mark ‘7T for past
nine year,

{c) if so, the action takem by Gov-
ernment thereon with particular refe-
rence to infringement of rights of
Trade Marks, and

(d) whether Government propose
to give distribution rights for the new
drink to the said firm to compensate
for theiwr loss of business?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH) (a) Among the various
names suggested for the new beverage
to be marked by Modern Bakeries, “TT
was chosen in consultation with the
advertising agents as the most popular
and evocative

(b) Yes, Sir

(e) “T7 was one of the marks used
by M/s Aujolo Chemical Works,
Poona who had given the franchise to
M/s S Muthukaruppa Pillai & Sons
of Salem among others This mark
was neither registered under Marks
Act nor an application was made for
1tg registration

Modern Bakeries (India) Ltd. have
acquired rights to use the Trade Mark

Works, Poona There is, therefors, no
infringement of the rights of the Trade
Mark in this case.
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Coby Right of ‘Boskis

6238. DR MURLI MANOHAR
JOSEIL: Will the Minuster of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state’

(a) whether Government are aware
that an impression has been created
in India and foreign countries that the
copyrights obtamned from foreign
authorg and publishers are not being
made proper use of and the payment
of royalties 15 manipulated to the dis-
advantage of authors and publishers;
and

(b) whethe; Government propose to
chénnelise the copyrights of books
through Government agencies in order
to ensure farr deal to the Indian and
foreign authors and publishers?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (a) and (b) No, Sir

Controversy about History Text Books
6239 SHRI G M BANATWALLA:

SHRI MUKHTIAR SINGH
MALIK:

‘Will the Miuster of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state

(a) whether Government are aware
that some vested interests in the coun-
try have created a controversy about
some of the history text books in the
country,

(b) if go, whether Government have
the views of the National
History Congress in regard thereto; and

(c) what is the action taken by Gov.
ernment in this regard?

‘THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER): (a) The Government are aware
of the contreversy about some text-
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(b) No, 8ir.

(¢) The Government have Invited
the expert oplnion on these history
textbooks

'
Kendriyh Vidyalayag i Orissa
6240 SHRI K. PRADHANI: Will the

Minaster of EDUCATION, S8OCIAL

WELFARE AND CULTURE be plea-
sed to state:

(a) the number of Kendriya Vidya-
layas (Central Schools) functioning m
the State of Orlssa;

(b) whether Government have given
any concession to the students of

eduled Castes and Scheduled
Tribe~ glso in these Central Schools;
and

(¢} 1if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-

(b) and (c). 15 per cent and 7-1j2
of fresh admissions in every Kendriya
Vidyalaya (Central School) are reser-
ved for the children of transferable
Central Government employees ba.
longing to Scheduled Castes and
Scheduled Tribes
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Edueational Training Institute in
Bastar District

§242. BHR] AGHAN SINGH THA-
KUR: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND CUL-
TURE be pieased to state.

() whether there is any educational
training institute in Bastar district m
Madhya Pradesh;

(b) if not, whether Government are
considering a proposal to set up train-
ing institute there with a view to re-
move backwardness of the district; and

(¢) if so, when and the name of the
place where this institute is proposed
to be set up®

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARKA-
TAKI): (a) ﬂom, set-up by the Gov=

ernment of India

(b) No, Sir. This falls primarily
within the purview of the State Gov-
ernment.

(c) Does not arise,
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Drinking Waisr iy ise Biates

433. SHRI FAQUIR ALI ANSARD
Will the Minister of WORKS AND
HOUBING AND SBUPPLY AND AE-
HBILITATION be pleased to state:

(a) whether Government hgve asiked
the State Governments to solve the
drinking water problem and explore
all possible gourceg of financial assist-
ance for the purpose,

(b) if so, the salient features of the
Central directive to States in this re-
gard,

(¢) the extent to which the Btale
Governments have started work to
provide drinking water to the people:

(d) the percentage of people in the
country who are at present geiting safe
drinking water, and

(e) the Central assistance being
provided to each State for this purpose
and the steps taken to ensure its pro-

per use?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) and (b) The Btate
Governments were asked on 30th May,
1977 to indicate the stage of impleman-
tation of water supply schemes for
problem villages to enable the Gov-
ernment of India to assess the require-
ment of additional funds for those
schemes during 1977-78, under the
Centrally Sponsoted Accelerated Rural
Water Supply Programme,

(¢) Under this Programme, Wsater
Supply Schemes of 13048 problem vii-
lages were taken up during 1877.T8
by the State and Umion Territories
Governments

{d) According to information awsil-

able, 80 per oent (approx.) of urbam

and 10 per cent (approx.)

of rural bas been presd-
ded with safe drinking water.
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(e) Under this Programme the fol-
Jowing Central Grants-in-aid were
released to the States/Union territories
during 1977-78.

Name of State/Union territorv ~ Amount
of aid
given
during
1977-78

States (Rs. in lakhs)
1. Andhra Pradesh - 5 15230

2. Assam c > 5760
3. Bihar . . - .- - 24280
4. Gujarat . 332+ 8o
5. Haryana E . » 142°10
6. Himacha! Pradesh . o~ oo 6o
7. Jammu & Kashmir . . 152*80
8. Karnataka .. 142'20
9. Kerala . : E . 10200
10. Maharashtra . = . 312-80
11. Madhya Pradesh A . 252:80
12. Manipur 2 . . 52°50
13. Meghalaya > 2500
14. Nagaland o . . 77 50
15. Orissa . % : . 182'8o0
16. Punjab . : . s 102:10
17. Rajasthan - : 252° 30
18. Sikkim . : . . 36+ 50
19. Tamil Nadu 21730
20. Tripura e . ] 8o- 50
21. Uttar Pradesh . 252- 8o
22. West Bengal . . 242- 80

Ulnion Territories

1. Andaman & Nicobar Tsland 20-00
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2. Arunachal Pradesh . . 20 00
3. Goa. Daman and Diu . 10+ 00
4. Delhi - 5 = > 10* 00
5. Mizoram e - g 15°00
.- Pondicherry . - g 10* 00
He ADi 6 o5
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The above assistance was in addi-
tion to provision of funds made under

the Minimum Needs Programme in the
State Sector.

To ensure that the scheme appro-
ved under the programme are imple-
mented as expeditiously as possible,
special financial assistance (included
in the assistance detailed above) was
given to the States for setting up Mo-
nitoring Cells and Investigation Units
under the State Chief Public Health
Engineer to investigate and monitor
the progress of schemes. In addition,
the officers of the Ministry of Works
and Housing maintain close liaison
with the State Government authorities
for watching the brogress of imple-
mentation. Also, financial assistance
was released according fo the Progress
achieved on ground,

Allotment of Plots in Pritampura, Delki

6244. SHR] KACHARULAL HEM-
RAJ JAIN: Will the Minister eof
WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION bz plea-
sed to refer to the replies given
Unstarred Question No. 4690 on 2
July, 1977 and Unstarred Question
No. 3501 on 12th December, 1977 re-

garding allotment qf plots in Pritam-
bura, Delhi and state:

(a) the progress so far made with re-
gard to the development of plots in
Pitampura;

(b) by what time this work is likely
to be completed and actual allotment
of the plots made to those who have
given their option in this regard:

(c) the number of persons who have
given their acceptance for alternative
plot in Pritampura Residential Scheme
and deposited one thousand rupees
each with the D.D.A.; and

(d) the number of plots developed/
to be developed for allotment to these
applicants?
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THE MINISTER OF WORKE AND
HOUSING AND SUPPLY AND RE.
HABILITATION (SHRI SIEANDAR
BAKHT): (a) and (b). A statement
is enclosed.

(e) and (d). 1380
Statement

POSITION OF DEVELOPMENT
WORKS IN PRITAMPURA RESIDEN-
TIAL SCHEME

1. PARKS: These have been de-
marcated and provided with grill fenc.
ing in all the pockets except in pocket
‘B’ Dakshini and ‘E’ Uttari Tendergs for
pocket ‘B* (Dakshini) have been re-
celved and ere under scrutiny. Ten-
derg for ‘S' Uttari are being invited.
The expected date of completion 1s
June 1078.

2 ROADS: The road work has been
completed upto phase I expeept in
pockets KAT where only metalling has
been completed. The phase-II work is
1o be taken up only safter 50 per cent of
the plots are built upon.

8. WATER SUPPLY: 80 per cent of
water supply lines have been comple-
ted. In pockets DHEK. (Poorvi), UT
(Uttari) and C&D (Dakshim) which
were originally earmarked for group
housing and later converted into plot-
ted ares, the work is at varying stages
of design, estimating, tendering and
allotment, and iz expected to be com-
pleted by September, 1978

MCD supply is not yet avallable in
this area. Interim arrangements will
be made through tube wells, spome of

4. SEWERAGE: 70 per cent work on
the main scheme has been completed
except for pockets originally earmark.
ed for group housing but later convert-
ed into plotted area where the work is
nvaﬂmmuddulnlu,uﬁmn.
ing tendering ang allotment. The
work is expected to be
by June 1979.

i

i
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The final disposal of sewer from
thig area is to be done through Rithala
trea

6. STREET LIGHTING: The work
has to be executed by the DESU.
Necessary funds have been deposited
with them. DESU has assured to com-
plete this work within one year.

Subsidised Houses by D.D.A. for per-
sons of Low Income Group

6245. SHRI SHIV SAMPAT] RAM:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether it is a fact that the Delhi
Development Authority was supposed
to provide housing for low income
groups at a subsidy and for the middle
class at cost price;

(b) the extent to which the benefits
of the scheme have accrued to the

people;

(c) the particular reasons for which

the D.D.A. startsd earning huge profits
on the auction end sale of land for

commercial use and houses for the
rich; and

(d) whether there is any propossl to
improve the image of DD.A. in the
eyes of general public and if so, how?

THE MINISTER OF WORKS AND

BAKHT): (2) and (b). DDA bas
reported that by and large LIG and
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Auctions are resoried to in respect
of commercial plots and plots for high.
er income groups who have the capa-
eity to pay.

(d) The following measures have
been imtiated:

(1) public have been given access
to the Vice-Chairman and other
officers of the DDA at any time
without restriction, for amelioration
of their grievances,

(i) delays are being eliminsted in
settling outstanding issues

(ili) a Commuttee has been consti-
tuted by Government to make gn
indepth stuly into the working of
the DDA, for further improvements

Non-Availability of Text Books for
Eleventh Class

6246 SHRI SHANKER SINHJI VA-
GHELA Will the Minuster of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state

(a) whether it s a fact that the
students taking Eleventh Class exa~-
mination nexy month could get two
of the text books only this month and
the other two text books have not so
far been mede available,

(b) whether his attention has also
been drawn to a book wheremn ques-
tions have not been printed by the
NCERT &t the end of the chapters;

(c) whether hus attention has been
drawn ty a newg item which appear-
ed In 'Nav Bhara;y Times' dated the
11th March 1978 under the heading
‘Gyarahvin Kaksha ke chhatron ki
stithi bari Dayaniya', and

(d) it so, the steps taken or pro-
posed to be taken in the matter?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Forty textbooks (counting
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published by NCERT direetly or by
private publishers on its behalf, were
required for Clasg XI for the session
1977-78 In March, 1078 all the forty
textbooks were avallable.

(b) In the book on General Geo-
graphy of India, the Editorial Board
had not been able to prepare exercises
for want of time It was decided to
include these exercises in second part
of the book meant for class XII

(¢) and (d) The news item relates
to part (a) and (b) above in addition
to upgrading the schools to XII stan-
dard Out of 600 Higher Secondary
Schools 1n Delhi, 419 have been up-
graded to XII standard Necessary

arrangements for opeming XII class
and for providing staff accommoda-

tion and other facilities have been
made

worer® & qrit ¥ Feerhat & e
w g% wwen

62 47. it wwre Ty oft Tyswr w
pft wix faef wolt @ aa & T
wt fr

(%) w1 ag s § fr g ¥
Ferarg sfcTormmsn & frwiw & sfom-
e WAT A9 9T A 3T W,

(=) afs er @t v afcrrsmmy
% arw wgrd foms g7 e A W
£ g & W g vy afareer &
a7ia feay g €3

(7) wed gy o & fanfean
B g7 T F fay F wOeTe R
w1 e el § Wi ww wd ¥ el
T gL o feadr fasim war
W ggraar o v &, W<
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(w) wwx fosx wrfewdt wiw
swrfer g ?

ghu wite Frerd st (ot geehe
fog wovre, : (%) ¥ (W), g
e ¥ il fat & wiy afem
S WET &7 ey A geAr Gon § At
wargafra gl gt qrr o weEw
faurt afc@ramm & woar s ofe
graemat & ot fmier STy g aw
g iwfrs ev & Qi w9 ¥
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1 2 3
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3. g3 44 18
4 W 37 6
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(7Y) 1 -
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3ty
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6. AT

7. W
8. @I
9. THAAT

10. frgz
11. wfnder

(7) fearoy qa-faen § W<
faarg afctrma 1 Fearra To
grert gra fear wmr § 1 vefag
7y TTea worre ¥ fordrdy § fe @
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¥ fag ¥ra sgrmar sw AN AT
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fret fufee @w wea ofraoe &

wufus Awr AT |

- G ™ o B
-

Appointment of Panja¥l Teachers ia:
Deld

8248, SHRI B. 8. RAMOOWALIA:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state how many PGT

appointed in Government Schools in
the Unlon Territory of Delhi in 197
and what is the plan for 10787

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SO-
CIAL WELFARE AND CULTURE

tion, no PGT (Punjsbi language) was
appointed during 1977, because thare:
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Wit 0o vacancy. 7 TGT (Punisbi lan-
gvage) were appointed on short term
basls. 5 vacancles of TGT (Punjabt
Janguage) carried over from 1977 will
e filled during 1978. Fresh vacancles
of POT/TGT (Punjabi language) dur-
g 1078 will depend upon enrolment
fn the academic session 1678.

fireelt 3% wrereniter vafendt ot dey

62 49, it gwr X AT TV :
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Better Sewerage Facilities

6251, SHRI P. K. KODIYAN: Will
the Minister of WORKS AND HOUS-
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ING AND SUFPLY AND REHABILI-
TATION be pleased to state:

(a) whether Government's attention
has been drawn to a report appearing
in ‘Indian Express' dated the 17th
March, 1978 under the caption *“A
different kind of Sangam”; and

(b) if so, the detaily and what
measureg are taken to provide better
sewerage facilities and other amenities
to prevent the health hazards?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir,

(b) Initially the Sewerage System
of this colony was being maintamned
by Slum Department. In December
1976 sewerage services of this colony
were checked and deficiencies amount-
ing to about Rs, 56,000 were intimat-
ed to the Slum Department. This
amount has been paid to the Delht
Water Supply and Sewearage Disposal
Underteking in March 1978 and mat-
ter regarding removal of the defici-
ency is being processed. The internal
water supply and sanitary installa-
tions of these quarters are bemg
maintained by the Slum Department,
There are complaints of blockage of
Pipes which are being rectified. No
BW. drains were provided in this
colony due to paucity of funds at the
time of development. Estimates have

Examination of Compartmental
Candidates

8252, SHRI RAJ KESHAR SINGH:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to stater

(a) whether 10th Class compart-
mental candidates in Delhi during the
academic year 1977 were not allowed
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to sit in the 11th class and clear the
‘compartment’ in a particular subject
side by side with the 11th class exa-
mination causing great loss of one
year’s time and hard-earned money
of the candidates parents who predo-
minantly belongs to weaker section
of the society;

(b) whether this practice of dis-
allowing clearance of compartmental
paper with the next class examination
Is in violation of rules and regulations
in force in other schools, Boards and
Universities of the country; and

(c) if so, whether Government pro-
pose to reverse the last year’s practice,
which is detrimental to the interest
of weaker section of the society, by
allowing the compartmental candi-
dates to sit in the next class and
clear the compartmental paper along-
with the next class examination so
as to avoid unbearable burden, finan-
<l or otherwise of the candidates
and their parents?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION.
S80CIAL WELFARE AND CULTURE
(SHRIMATI RENUKADEVI BARA-
KATAKI): (a) Compartmental can-
didates were allowed provisional ad-
mission to class XI, subject to their
clearing the compartmental examina-
tion held in August, 1877. The stu-
dents who failed to clear the said
compartmental examination were not
allowed to continue in XI clasg be-
cause a sgtudent is not allowed under
the Rules of the Central Board of
Becondary Examination to take two
examinations of different classes in a
calendar year,

319 Ls—8
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(b) The Rules of the Examining
Boards/Universities in other parts of
the country do not apply to students
of institutions affiliated to the Central
Board of Secondary Education.

(¢} The Central Board of Secon-
dary Education does not propose to
modify the existing Rules,
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Retirement of Director Genetal, Indlan
Council of Agricultural Kesearch

6254 SHRI DHIRENDRANATH
BASU Will the Miuster of AGRI-
CULTURE AND IRRIGATION be
pleased 1o state

(a) whether it 15 a fact that Dr M 8
Swaminathan, FRS is going abroid
after retirement from the position of
Director-General of Indlan Council of
Agricultural Research Institute and
Secretary to the Government and if
80, what alternative arrengement has
been thought of by the Minister In-
charge, and

‘b) mn consideration of his utmost
efficiency as a Scientist 1n Agnicultural
Research Institute and of world
fame, whether the Government 1s try-
ing to persuade him to stay on and
extend his period of service?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA) (a) and (b) Dr
M S Swaminathan Dhrector-General
Indian Council of Agricultural Regearch
and Secretary Department of Agricul-
tural Research & Education, had given
notice of wvoluntary retirement from
service with effect from lst Apnl, 1978
to devote his time to research and
academic pursuits He had no inten-
tion of going abroad

After discussions with the Mimster
for Agriculture and Irrigation and the
Prime Miruster he has withdrawn the
notice, and will continue in his present
assignment

cfwolt foeelt % ool ot weh

6255. st cwon ferdt @ T
frmtter oite s vy qfie wite Qe
wft qy wma #r g w@ £
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Resettlement Colonies during Emer-
gency in Delhi

6256 CHAUDHURY BRAHM
PRAKASH
SHRI M. A HANNAN
ALHAJ.

Will the Minigter of WORKS AND
HOUSING AND BUPFLY AND RE-
HABILITATION be pleased fo state.
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(d) if so, when and 1f not, why not?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Statement 1s enclosed.

(b) The total amount spent towards
capital works of these Resettlement
colomies during the emergency as re
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ported liy the Delhi Development
Authorily is given below:—

Year Exapenditure incun ed
197576 Rs 2 13 crores
1976-77 Rs 12 35 crores (mchui

ding the cost of land o
Rs 2 27 crores adjusted
by Dehi Adminstra-

ton )

(¢) gnd (d) The accounts were
audited in January/February, 1978 :ni
the audit report is awaited,

Etatement

Plots developed in resettlement colomas during emergency ( from 13t Fuly, 1975 to gret March, 1977)

Sl Name of the Colon: No of* Suze of
& ame y el s
1. Jahangirpun . . . . 22900 2534 ‘ds
2. Shakurpur . . . e 8146 Do.
3 Mangolpuri . . . M 26132 Do
4 Sultanpun . . . . N . 16000 Do.
B MR AT } . . . . 3816 Do
6. Jwalapuri
7. Khayala . . . . . - 3299 De.
8 Chaukhands . . . . . . . 1499 Do.
9. N.G Road Extn . . . . 2168 Do.
10. Nand Nagri . . . A . " 10215 Do.
11. Gokalpuri N . " ' . . 2400 Do,
- ol : - 806 Do
19. Kalyanpuri J
1 !rilokpu.rl.
i’ . . . . . . . |m Do.
15, Himmatpuri
. . . . 1642  Do.

16. NewSeelampuwr ., ., . .
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§1. No. Name of the Colony

No. of plois Sise of plet

17. New Seernmpuri PO . « . 2988 925sq.Yd.

18. Dakshinpun

39. Dakshinpuri Exn. ’  dageer e

20. Khanpur . 1053 Deo.

21, Sad-ul-Jub . . . . . . : . " 252 Do.

e2. Haderpuri . . . . . B 5432 Do
144308

Occupation of land by DLF. in
Chittaranjan Park, New Delhl

8257 #HRI DILIP CHAKRAVARTY.
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILV1ATION be pleased to state:

(a) whether a sizable portion of
land in Chittaranjan Park, New Delhl
earmarked for the former displaced
persons from East Pakistan has been
occupied 1in an unauthorised manner
by the DLF, a private Housing Agen-
cy, and

(b) 1t so, in what manner the De-
partment of Rehabilitation propose to
compensate the eligible displaced per-
sons from the former East Pakistan
who are awaiting allotment in the
Colony?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION (SHRI RAM KINKAR): (a)
No land forming part of Chittaranjan
Park colnny as per ganctioned lay-out
plan has been unauthorisedly occupled
by the DLJF, a private housing
agency.

(b) Does not arise.

fingre % oy it T s Fewrk
e
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wT wrd gt m § wfe s Qv
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w1 qar fem o o

Amendment to Urbap Land Ceiling
Act

62589 SHRIMATI PARVATHI KRI-
SHNAN Will the Minister of WORKS
AND HOUSING AND SUPFLY AND
REHABILITATION be pleased to
state

(a) whether the West Bengal State
Government had requested the Union
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Government to make some amend.
ments to the Urban Land Ceiling Act;

(b) whether the State Government's
suggestions have been rejected by the
Union Government; and

(c) 1if so, what are the amendments
proposed by the State Government and
the grounds on which they were re-
Jected? |

THE MINISTER OF WORKS AND
HOUSING AND SUPFLY AND REHA
BILITATION (SHRI SIKANDAR
BAKHT) (a) Yes, Sir.

(b) Mo, Sir

(c) It 18 not :n the public interest
to divulge the proposals for amend-
ment However, the suggestions of the
West Bengal Government will be con-
sidered while finahsing the proposed
amendments to the Act.

Legisiation for Safeguarding the
Rights of Handicapped

6260 SHRI MUKHTIAR SINGH
MALIK

SHRI G, M BANATWALLA.

Will the Mimster of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state

(a) whether he has stated on 23rd
March, 1978 that a working Group of
Experts would be constituted shortly
to go into the question of safeguard.
ing and promoting the rights of the
handicapped through legisiation,

(b) if 50, by when it will be consti-
tuted;

(c) whether it bas also been stated
that there is a need for changing the
attitude of the society towards the
handicapped besides efforts to rehabi.
litate them:;

(d) whether Government are aware
that a number of handicapped had got
their names with the Employment Ex-



173  Wniten Angwers CHAITRA 20, 1900 (SAKA)

registered wn Delhi

change during
1976-77;

(®) 1f so, what are their regustra-
tion numbers, year-wise,

(f) number out of them prowvided
employment, and

(g) the ime by which the remaining
will be provided employment®

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION SOCIAL
WELFARE AND CULTURE (SHRI
DHANNA SINGH GULSHAN) (a)
Yes Bir

(b The Government i1s appointing
a Group very shortly to suggest
measures for giving a legislative base
to the rehabilitation of the handi-

capped
(c) Yes Sir

(d) to (f) The numbher of persons
regisiered with the Special Employ-
ment Exchange for the Physically
Handicapped and the number placed
i 1976 and 1977 13 as follows —

— — - -

) car o s No placed
tere
1976 890 158
"9 . . . 695 110

(g) Every effort will be made to
assist the remaiming registrants, it is,
however, difficult to indicate an exact
time Iimt

Subsidy for Agricultural Purpose

6261 SHRI B C KAMBLE Will the
Minister ot AGRICULTURE AND
IRRIGATION be pleased to state the
total amount of subsidy granted to
each State and the Union Territories
during the last five years for agricul-
tural purpose?
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THE MINISTER OF AGRICULTURE
AND IRRIGATION (S8HRI SURJIT
SINGH BARNALA) Necessary infor-
mation 18 being collected and would be
laid on the Table of the Sabha

Cotton Research Instituie and National
Land use Survey Instituts, Nagpur

6262 SHRI VASANT SATHE wWill
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state

(a) what 15 the actual expenditure
incurred against the allocation approved
during 1977-78 for establishment of
Cotton Research Institute and National
Land Use Survey Institute at Nagpur
and the proposed gllocation for 1978-79
and the broad details thereof

(b) whether 1t 18 a fact that Land
Use Survey Organisafion has not been
shifted from New Delhi to Nagpur as
Scheduled and the reasons therefor,

(c) what gteps are taken/proposed
to ensure execution of these projects
strictly ag per schedule and

(d) details of tfne schedule for com-
plete establishment of these organisa-
tions at Nagpur and allocations so far
utilised on execution of these projects?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA) (a) to (d) The
information 18 given below separately
for the Central Cotton Research In-
stitute and National Bureau of Soil
Survey and Land Use Plannng

'l Central Cotton Research Institute
(a) For the year 1877-78 the budget
allocation for the Central Institute of
Cotton Research Nagpur was Rs 2800
lakhs, agamnst 1t the expenditure has
been Rs 2331 lakhs The allocation
for the current year (1978-79) 18
Rs 5000 lakhs The break-up i» given
in statement I

(b) Does not arise.
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(c) The Institute 18 already funetion
mmg at Nagpur mnce Beptember 1975
and the facilities with regard to stafl,
laboratory and farm are being streng-
thened

(d) Does not arise

2 Naotional Bureau of Soul Survey
and Land Use Planning (a) For the
National Bureau of Soil Survey and
Land Use Planning the budget alloca-
tion for the year 1877-78 had been
Rs 7443 lakhs and the expenditure
had been Rs 5200 lakhs The alloca-
tion for the year 1878-79 for National
Bureau of Soil Survey and Land Use
Planming 13 Rs 12028 lakhs (9500
Plan4-2528 Non Plan) The break-
up 18 given 1n statement II

(b) The process of shfting of the
Headquarters of National Bureau of
Soil Survey and Land Use Planning
has already been started smce Novem-
ber 1977 The Audit and Accounts
Section has already been established at
Nagpur Establishment Wing 1s also
being established there At Nagpur
these offices are to be housed in an
old building of the Vety College which
earher belonged to Punjabrao Knshi
Vidyapeeth Akola after renovation of

the building

The delay m shifting 1s due to re-
novation of old building and provision
of suitable research and laboratory
facilities st Nagpur The renovation
work 193 still 1n progresg and 1s nearing
completion The Bureau has already
started moving to Nagpur in phases
The shifting 18 being done in phases In
view of the interest of the research
work in hand

(¢) 1) The post of Director of
Nationst Bureau of Soil Survey and
Land Use Planning has been filled and
the Director 18 in position since January
1977

APRIL 10, 1978
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(u) The Regional Centres of the
Bureau are being further strengthened
with necessary staff and laboratory
facilities

(ul) The Burean proposeg to
complete the details Soll Map of India
within next 6 to T years permod

(d) As stated in portion ‘b above
the shifting of the National Bureau
of Soil Survey and Land Use Planning
15 being taken up in phases, since the
building and the laboratory facilities
are yet to be completed at Nagpur
and the shifting of the office of the
Director of the Bureau i{s hkely to be
completed by June, 1978

Btatement 1

Central Institute of Cotton Rusearch, Nagpur

Plan 50 o0 lakhs
Non-Plan Nil

Rs
Pay of Officers . N 5 90
Pay of Eatablshment , . %' 00
Allowances and Honoraria . . 650
Capital Worlks . s s 15° 6o
Contingencies . . . 7' 00
ToTaL . . . 50" 00
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Statement II

National Burea of Soil Suroey and Land Use

Planning (ICAR) X.T.C. Bulding, IARI Compu
o Delki-12.

Break up figures of the sanctioned budget grant for the year 1 978-79.

Sub-Heads

Plan Non Plan.

1- Pavof Officers . . .
2. Pay of Estahushment . . N

3. Dearness Allowance , .
4 Over Time Allowance . .
5. House Rent Allowance . . '

8. City Compensatory Allowance . N
7. Other Allowances . . . .

ToTaL EsTT. CHARGES: . g

Traveling Expenses, . . . .

Other Charges (excluding Major Construction Works) .

Works., v . . N .

Granp ToTaL

Ban Imposed by Stateg on Export of
Milch Animaly

6263. SHRI VASANT SATHE: Will
the Mimister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether it is a fact that the Gov-
ernments of Gujarat, Hajasthan, Har-
yana and Punjab have imposed a ban
on export of quality milch animals
outside their States;

(b) if so, details of the ban jmposed;

(¢) whether such a ban has affected
the deiry development programme in
Maharashtra and in other States of the
country; and

80,

CVRY
to help these Stales in proouting good
milch animals? .

+» 627100 2,40,000

. . . ' +  7,08,600 10,438,000

« .+ 568,30 535000
5,000 5,000

1,99.500  1,66,000

70,600 69,000

41,300 a7 000

. 22,53,300 20,835,000

: . 1,60,000 75,000
. 24,86,700 3,70,000
. . . 46,00,000

. . . + 95,00,000 25,28,000

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI SUR-
JIT SINGH BARNALA): (a) to (d).
The inforamtion {s being collected from
the concerned State Governments (De-
partments of Amimal Husbandry/Vete-
rinary Services). The same will be
placed on the Table of the Sabha as
soon as received by this Ministry.

Procurement Price of Paddy in Bastar

68264. SHRI AGHAN BINGH THA-
KUR: Will the Minister of AGRICUL~
TURE AND IRRIGATION be pleased
to state:

(a) 'whether Government have fixed
uniform price on all Indla Uasis for
procurement of paddy;
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(c) i s0, the reasons for not giving
this price to the farmers in Bastar
District of Madhya Pradesh for their
paddy?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH)* (a) Government have fixed
a uniform  procurement price for
coarse variety paddy for 1977-78 mar-
keting geason on all India basis The
prices of other varleties vary from
State to State and are fixed keeping in
view the normal varietal differences.

(b) and (¢) Government have issu-
ed instructions and necessary arrange-
ments have been made for purchase
of glj paddy of fair average quality offi-
ered for sale by the producers at the
procurement prices so0 as to prevent
fall in prices below that level, with
a view to safeguarding the interests of
ihe farmers. Accordingly, price sup-
port has been given to paddy in Bastar
District also.

W T @Y ¥ T agrwer W
Im

6265. &l witwrw : sa1  wiw
whr fawrf #dt a8 A & gur 26
& :

(%) wra ® dpR T §Y X
wa & qfier gweT (WRw W )
A 10717 1077 aF 3w fardy
wfor ¥ wygroar s gk

(w) g wgrrn waw T #
Fo-fer eqrt ®Y o € v fenrt-
firedt &t m€ W @ w1 W few
oAt ¥ fad femr omm; oW

(1) forr  ofcirmet & fd
wifes ggreen & o & I o gl
w wrawrd?
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wf dte etk st (ot geoier
feg wonwr) : (v) @ (w). gw
60.04 WTW TZ ¥ e ¥ wgwrAT
war fet & 40 O ST FT F )
&Y faaor 1 7 fear war § avaar
AT Wi mr &1 [ wanm
¥ van wav) R dewrgwA-2069/
78]

() wfy w1 safr  fagow 2
% fear m & 1 oY oY TEH X @
fear wat & 1 [wwrww F var v
tfud s qudt 2069/73]

Requirement of Fertilizer during
1978-79

6266. SHRI M. RAM GOPAL REDDY:
Will the Mimister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether any assessment has
been made about requirements of
fertilizers during 1978-79; and

(b) if so, the total requirement,
total production in the country
contemplated and steps to meet the
shortage, if any?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) Yes, Sir. The
requirements of fertilizers are assessed
separately for the Kharif and Rabi
seaons after holding Zonal Conferences
with the representativeg of Sstate Gov-
rnments and [jnanufactures before
the commencement of each crop season.
For 1978-T9, we have go far assessed
the requirements for the Kharif season.
The requirements for Rabi, 1978-79
will be assessed In the month of July,
1978.

(b) The total net requirements of
N, P and X fertilizers for Kharif, 1578
are assessed as follows:
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(in lakh tonnes)
K Total

12,80 4-08
As against the requirements, the

total production in the coluntry of N
and P fertilizers as estamated by Minis

N

1 50

The requirements for K40, are en-
tirely met from importg as there 18 no
indigenous production of Potash The
defiat 1in domestic production of N
and K,O, 18 also met from Imports
for which arrangements have been
made.

“fit whae” dreeay, wog W
it g

6267. W wnt Ty wrg wdw ; ¥ar
firwtar W e e g e gde
s T a6 § R fr

(€) war ¥y gowrs, qorow
o ¥ Sag Ra § AT T,
ot wezfiver sgrear wht ¥ o EATA R,
fgm feft afaz, arew e A
feefr woar Wt &, ofe g, @
sfe o fwelt ofir o et § ey g
few =q 7 @t anht ;

(w) afe =ff, o) €7 & @ oo
[ $

(7) wr wuerc o frert wx
faeh g ¥ w1 § e ofe A,
N 9 ¥ ey erow §; Wi

.39 19.27

try of Chemicals & Fertilizers is as
below —

(in lakh tonnes)
P
3 8

(w) wx feadft ot fom w
faelt wgaar ¥ o7 feart § oaar
g «x ot iy ?

fomfor e wmame o g et
grufe wat (wt frwmtwe) : (%)
fasim wgrar & fad w1 wqow
s gy g

(=) & (w). ex &Y T 9zar)

Functioning of rice mills in Orissa

8268 SHRI BAIRAGI JENA Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) how many rice mills were func-
tioning in the State of Orissa and at
present how many are defunct and
how many are idle;

(b) what are the reasons of non-
functioning of rice emills and since
how long thess are not functioning;
and

i
%8
H
en
;
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH): (a) to (c). Information cal
led for from the Government of Orissa
is awaited and will be placed on the
Table of the Sabha ag soon as re-
cewved.

Agreement of Sugar Preducing
Countries

6268, SHRI P. RAJAGOPAL NAIDU:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether the text of a new inter-
nationa] agreement to bring world
sugar supplier intp line and to raise
the present depressed free market
price of gugar wag approved by 60
countries during the year 1977:

(b) if so, whether gur country also
was amongst those countries; and

(c) the details of the agreement?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SBHRI BHANU PRA-
TAP SINGH)- (a) Yes, Sir. It was
approved by 53 exporting countries.

(b) Yes, Sir.

{c) The principal features of the
Agreement are as follows —

(i) Quota-type Agreement:

It is a quota-type agreement with a
provision for regulation of marketing
with reference to certain trigger prices.
India has been allotted a Basic Export
Tonnage (BET) of 8.2f lakh Metric
Tons Raw Value (MTRV) besides a

(v) Trigger points in the price range:
1. Quota . .
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quota of 25,000 tonnes under the agree-
ment with EEC.

(ii) BET for the first 2 quota
yesra-—re-negotiations later, ete.:
The BET fixed will be in force for the

first two quota years, [e, 1978 and
1979. It is to be re-negotiated for the
years 1980, 1981 and 1862 during the
first quarter of 1980, In the event of
failure of re-negotlations, a fall-back
formula will be applied to automatic-
ally determine the revised BET. The
main feature of this formula is that
for 1880, it will be based on a weight-
age of 50 per cent on existing BET and
50 per cent on actual export perform-
ance and for the subsequent years, it
will be based fully on the past export
performance since 1878,

(i) Annual Quota,

Each year, the International Sugar
Council will determine that year's quota
of the exporting countries which will
be related to the BET as a percentage.
The quota will, however, not be reduc-
ed below 85 per cent of the BET norm-
ally or 814 per cent in exceptional
cases of over supply.

(iv) The Price Range:

The price range in the Agreement
18 11 to 21 US Cents per pound. This
price range, however, does not mean
that the guaranteed minimum price is
11 US Cents per pound or that the
maximum is 21 US Cents per pound.
The actual price will always be sub-
ject to normal trade agreement and
laws of supply and demand. The ob-
jective is to stabilise the prices within
the middle sector of 13 to 15 US Cenis
per pound by the operation of the
quota/stock mechanism.

\i) The quota of the countries would increase in the rising mabets
by 5% each time when thg prices have been lower hefare

il
" '""’m:."z:z:;,;c.s 2 T e e

:s, 12 and 11
(iil) Quotas would

prices rise, stocks would be released in three tranches at
:g.nand’u cents per pound respect]

. Special Stecks . . (W)

have been higher before and come

L' ts per pound respec

uspended if the price gor’rhcyond 18 cenls

vely, Otherwise,

Muwmﬂdhhuﬂt upfoumulul’a.smimonmuml
period of Sirst three years.
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(vi) Special Stocks and financing
thereof:

The exporters will maintain a special
stock of 2 5 milllon MTRV which would
be bullt up during the years 1978,
1970 and 1980 at the rate of 40 per
cent, 40 per cent and 20 per cent each
year respectively Contributionsy will
be paid on all sugar imported by mem-
ber countries and on sugar exported
by exporters to nen-members at the
rate of 028 cents per pound to start
with The stock financing fund, thus
built up, will be used to give loans to
exporting memberg for holding stocks
at the rate of 15 cents per pound per
annum These loans will be interest-
free and repayable only when stocks
are released in nsing price situations
If duning the currency of the Agree
ment, prices do not go up to the levels
of the stock releases the loans will
not be subject to recall and will, there-
fore, become a grant

Frfe reltege wie yemtfire swwile
oW prafigue fetoew & o
aficwsn

6270. Wt geafew Wi : ®ar
frerr, e wewre st wegfe 7t g
Tty oY yar 4 e

(%) w ffc vedrege Wi v
e Fvwniiz g ooefegas fama
&1 M ww 6 frft eRMge we
Praeaz whw @ for o §, W

(w) afe gt amr & afewdr
G AT RRMT T 7

flony, wrrwr e vt wepf
wt (Wt weTe wr ww) @ (¥)
@t ot

Written Answers 186

(w) wroha srafa e fowrer o
qur aferg grar € ok g & wa
gt & for o oy sfonfone
wriewTT W SRR 8 wiew sagwr
w¥ wiidfRrafawe
ofced® foar mar &

wigfen nfedf eqr wopgfer o
wifedt & winfedt & firell &
& for wfawrd

6271. WY g WX wewW :
wr fawr, Wy werw Wiy Wowf
wat oy sark ) vor &0 fw

(%) wraw goer sveor fwTr
¥ afwn  smfemt § frodt anfat &
wharfeaY & fpay &7 a1 ® fa¥ o
wwqfaa afeerd frgeer fear o
t!

(=) afe =, ot 9 & faui *
v w1 wfewd s g,

(7) wr @m us wiasrd
QAT AT AEIARMA & Fratey F
frqw fiwar mar §, o

(%) wefmgaam adeo fawm
Fud 1953 % wa o wgfva arfe)
awt wgh srranfadt & fead afie
fawrdy frgeer f7 0 Wt T A &
et safer wftws awr Iv-wdvers
v g?

fam, envor wearer wite wepfy wat
(Wte wETwwwn) : (6) ¥ (7)
i gueew waw ¥ firdmw
(Smrew) wAT EHT TC WTR WORTT
7o Pruffes firest awr and fufe &
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WAATC TR GO W & A
wraterst awr wg fivdere & wrafew F
wigfer ofe a1 aqgfer worf
¥ adfat ¥ figgl o tawre w2 §14

(¥) =7 ® ot & @it ax A Y
THE AW 1974 A% WIAT w12
Foea @ T T 1974 7 ¥ 7 FEET
¥ oformerey 75 favie faay mar fie
TE '+ aw ¥ qF1 ¥ Frepaw Aop, AR
Imewn praeafir ¥ gyt arfag)
w1 wqafer s & fg o
widera @ wtd | aqgfem wifeat aer
wqgfeA wranfadl & searfrgy gier
af q@t ¥ wygas feafa Frafafaa
: —

e ‘W & W
Fv-sdfiew  gaacafay 8
-y oA afwmar 2
Fu-qetAY AfEs wWrar 1

-y W
agas wEE qaatfay wiwaar 2

Intensive Pulses Devslopment Pro-
gramme in Maharashira

6272 SHRI R K. MHALGI: Will the
Minmster of AGRICULTURE AND
IRRIGATION be pleased to state

(a) the namesg of districts in Maha-
rashtra which have beepn selected for

intensive development programmes
for pulses;

(b) since when the intensive devel-
opment programme has been under-
taken in that State;
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(c) what ig the total amount of
money provided by the Cemtral Gov-
ernment for the above programmes
in Maharashtra and ity break-up dis-
trict-wise and pattern-wise; and

(d) whether the evaluation has
been conducted of the money spent
and the production increase and if so,
the nature thereof?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA)- (a) Pulse develop-
ment programme is being implemented
throughout the State.

(b) Pulse development programme
is being implemented in the State since
1873-74.

(c) A total amount of Rs 20.06 lakhs
has been released {o Maharashtra
State under the Centrally Sponsored
Scheme on Development of Pulses dur-
ing the last 5 years ie. from 1973-T4
to 1977 78 The funds are not released
district-wise or pattern-wise

(d) No evaluation has been conducted
8o far.

National Piap of Action for Women

6273 SHRI R. K. MHALGI: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) whether 5 National Plan of
Action for Women was drawn by Gov-
ernment of India and hag been sent to
State Governments in the year 1876;

(b) what action has been taken by
the Maharashiry Goverument in re-
gard to the same;

(¢) if no action has so far been
taken, the reasons therecf; and

(d) what measures have been
adopted to remove the sald difficul-
ties?
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‘THE MINISTER OF BTATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARKATAKI)"
(a) The National Plan of Action for
women drawp up by the Government
of India was sent to State Governments
In mad-1977

(b) to (d) The Government of
Maharashtra constituted a State Level
Committee and a Steering Commttee
in December 1976 for a period of 3
years, under the Chairmanship of the
Chief Minister and the Minister for
Social Welfare respectively, for ymple-
mentation of the National Plan of
Action for Women

To prepare schemes or projects on
the basis of the recommendations con
tained in the National Plan of Action
for Women the State Government has
constituted 3 panels of Experts on (1)
eradication of social ewvils, (2) Educa=
tion, Health & Nutrition, and (3) Em-
ployment Opportunities

The State Government has also de-
cided to create a Special Cell in the
Directorate of Social Welfare for actual
implementation of schemes and pro-
Jects

For providing economic and other
asmstance to women particularly from
the lower middle classes, a Corporate
body called the Mahila Arthuk Vikas
Maha Mandal was established in 1975
and it is functioning now

Letters from M Ps, to Ministry of
Education

6274 SHRI DAYARAM SHAKYA:
Will the Minster of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state

(3) the number of letters sent by
the Members of Parliament to the
Ministry during the period from lst
April, 1977 to 8ist January, 1078 and
the number of letters replied and those
not replied so far; and
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(b) the action being taken by Gov-
ernment to expedite the reply to the
letters of Members of Parhament in
tuture? |

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUNDER)*
(a) and (b) The requusite nformation
is being collected and will be laid on
the table of the Lok Sabha

T WY 1976=77 ¥ 1978-79
e fewrf o oWy fagew
afcirmit & fag wpom

6275. Wt wifegwf W
g o faerf @t ag amd &
g w3 fe e

(%) ¥ ge1v 3 qFdA TUAT
w1 fafww feank agqr a1g fqao ofe.
gt & fog ot 1976-77 & A
ferfy wfm *r wqerr fear;

(7) ®&  1877-78 & &
fenddy afin &1 wper faur wav s
v dfn &1 efer suar per it
afz af oY vq & @ v §, A%

(w) ot 197r-78 ¥ wwwa:
fooermt maar ey i aar fewr w
® ?

ofir siie fawmy ot (st geoita
fag wormm) : (&) awEl ® ¥
AT SETG WA WX W SAHT
¥ ww i <Y ot & e wg feelt fafre
am, &y wear fowmeid & aer
afr vt | e wOeR W
0w A dWm wgmar #
wfafoer, g fewrk oot o
gufer ¥ ¥l ar¥ & forg 1076-77%
wd F e 3 v O ag o afeer drwr
agrrer fy of o | Tea ¥ Wt wet,
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atff WX wwwat & ST WrAws
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(%) ¥y nd 1976~
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for war quwr war T e A
T TCEX ¥} I\ A & fag
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aYT awr gz 9T @ & ot o

oaen e

6277. it eitwrerw wzer :  way
firer, wwr ™ @l el wat
Ty Fari ¥ PO wwW

(%) am  woerT & fawe W
W ¥ Wl v & T o) e
¥ awel TXEET ¥ oI UTEW
w1 v afower 33 47 wriww arvw
s w § ofe g, N wx W
afe T & X8 & wav wrew §, W<

(@) wr ¥8 gl & ar swwr
¥ e e ag wriwn w ot g
Wicafeyg AT RTAWM E?

fowmn, ww wawm sttt wepfie
ot (St wAW Wy W)

(%) o, gt
() g o o mff § )
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‘grere wrorrelt Wit W et
v feefieow

6376. WY WM TEW : W
whe i frerd st ag amm® & ¥
& fr

(%) w1 ¥w ¥ g geAd
st At wraw fw & angfee-
wo (e <t vl & wme) & e
%! yo wirc avt ¥ firkr earfirn &% fear
mr §; W

(w) afe @, @ ferhr wafa &
ferd, Wi afx Y, @1 9€ & FT AT
?

wie site fawrd swrew & Tyow sl
(st Wy wora feg): (%) W (@)
v Farr geore ot Y 29 g
1976 ¥ 5 & W wiasaw wafw &
T % wo wefe
2+ ¥ adw w1 ¥ frd wrgfrdhee
wrdwT & g & ey waf o st
o ¥ fay eufia gy fear mar § 0
awfy, amfir et & wer ot W e
am Y W@ Fare of o1t ST 15
qrmfer e & wa wie W A
farer geere Firall WY wmede ¥ ardw
¥ 5 o oY wafw & forg wngfnder
W Wer gt g R

Type V ang Type VI Governmeat
Acoommodation

637 SHRI DURGA CHAND Will
the Minister of WORKS AND HOUS-
"ING AND SUPPLY AND REHABILI.
TATION be pleased to state:

(b) what are the plans of Govern.
ment to cover the employees on
waiting list for the above-mentioned
type of accommodation in the near
future?

THE MINISTER OF WORKS AND
HOUSING AND SUFPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) in 1978-79, it is propos-
ed to take up construction of 120 type
V houses, but not of type VI houses.

(b) As and when quarters {fall
vacant, these are alloted to the offi-
cers on the waiting list Plinih area
standards for classifying different
types of quarters have been revised
downwards and the existing houses are
to be reclassified It 1s expected that
after reclassification, there may not
be any marked shorfage of quarters
for people, at present entitled to type
V and VI quarters.

Sheds for Vehicles im the Central
Government Quarters, Madras

5280 SHRI 8 D SOMASUNDA-
RAM Will the Minister of WORKS
AND HOUSING AND SUFPFLY AND
REHABILITATION be pleased to
state.

{a) the reasons for not putting up
permanent cycle|scooters|car sheds in
the Central Government Quarters
Complex at Indira Nagai, Madras,

and

(b) will Government put up sheds
at least i the year 1978-797

THE MINISTER OF WORKS AND
HOUSING AND BUPFLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) and (b) These are type
IV quarters, Car sheds are not provi-
ded in such quarters. Cycle/ scooter
sheds were not included in the plan of
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Alistment of Land for Construction
of sthoo] at Indira Nagar, Madras

6281. SHRI 8. D. SOMASUNDA-
RAM: Will the Minister of WORKS
AND HOUSING AND SUFFLY AND
REHABILITATION be pleased to state:

{a) whether it is a fact that nearly
iwenty type IV Quarters are vacant at
Indira Nagar, Madras for want of
oceupants;

(b) if so, will the Government of
India agree {o spare some Qaurters to
start primary classes from June, 1878
by Kendriya Vidyalaya Sangathan
which has decided to start Central
Schools at K. K. Nagar and Indira
Nagar/Besant Nagar Complex; and

(e) will CP.W.D. agree to spare
some portion of vacant land available
at Besant Nagar to Central School
Sangathen to construct Kendriya
Vidyalaya?

THE MINISTER OF WORKS AND
HOUSING AND SUFPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT). (a) No, Sir.

(b) The question of allotment of
accommodation for the Kendnya
Vidyalaya will be considered on re-

i~¢ of proposal from the Department
' i

{c) The question of allotment of land
15 under examination.

Confirmation of AEs in C.P.W.D.

6282, SHRI S. D. SOMASUNDA-
RAM: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to

state;

{a) the date upto which the Assis-
tant Engineers Civil/Electrical in
CP.W.D. have been confirmed;

(b) the number of confirmed posts
available in the posts of Asstt. Engi-
neers Civil|Electrical in C.P.W.D. and
the number confirmed so far (ason 1st
April, 1978); and

AFRIL 10, 1978
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(¢) the reasons for the delay in
confirmation and the target date fixed
for confirmation and filling up the
vacancies of the posts of Executive
Engineers in CP.W.D,?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The last confirmation
made was on the Civil side—with
effect from 1-12-1989 gn the Electrical
side—with effect from 1-4-1970.

(b) On the civil gide 116 Assistant
Engineers have been confirmed against
680 permanent posts. On the electri-
cal side, 37 Assistant Engineers have
been confirmed against 185 perma-
nent posts

(¢) The seniority of Assistant
Engineers and the principles behind
it remained under litigation upto
6-1-1977 when the Supreme Court
quashed the earlier principles follow-
ed by the Department. However, the
Supreme Court made certain ohser-
vations and the whole matter was re-
examined in the light of this. No
target date can be fixed but Govern-
ment till take the final decision as
e&'l'ly as possible,

As regards the filling up of the pests
of Executive Enginners, Departmental
Promotion Committee meeting shall
be convened as soon as the seniority
in the grade of Assistant Engineer is
finalised.

orfiv awt ¥ wyet & fewre ¥ el
forw dw ¥ g™

6283. ot opwrf  nrfw : way
viw oie fowrf ol 7y aary o gor
G fw :

(%) war oo *r %€ feark
afiorar & waty ftr wt frmme wed
& Sive ¥ anfior AeY 3 wywl ¥ fywre
¥ foir feww &% & yo wgor W
Himmrar g g ¥ ;
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Tywi afge fedt off ord & far o
& § et oft wre 'Y wgrm Y
forelt & 1 arfy, T= afcarrar & fog

Tenders from FEDO/FACT for Ronky
Defexos Project

6284, SHRI VAYALAR RAVI: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) whether it is a fact that FEDO
or FACT offered tenders for Ronky
Project; and

. (b) if so, what steps have been
taken to accommodate this public sec=
tor enterprise?

Written Answers 198

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION ' (SHRI RAM
KINKAR): (a) Yes, Sir. tender has
been received from M/s. FEDO for a
Turkey Defence Project.

(b) Purchase decision has not yet
been taken against this tender. The
policy of the Government in regard
to purchase preference from public
sector undertakings will be kept in
view while making the purchase
decision.

fieenit ¥ e yrora ) fint

6285, st Tm fww gt :
ot wE wew

FT FeraxT, WRTH wEqTY AWT  HEE A
#dt ag qa WY T w46 o

(%) v feeslt & wdg wow
frfr for wfer e wgdfr ar @ &

(w) af g, oY xk W e
s §; W

(7) @ & qmara & foir ar
widardt & o W § ?
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wy ot vt el

2686. Mo Wl Areaw qvEg @
wat i o fowrf woft og oy o
goT WX fir -

(%) = 1077-78 & W
(fevax aw) fordY faf? o o
g€ waar = qdft o |

(&) =% gara wrq w7 & e
wr R feg @, o

(7) vwe o foeil & a2
& oformeaeg feadr wfas owifaa
m?

wfw witc fewrk stame & oo soft
(st Wy e Feg) : (%) WK (W)
1077-78 & dfraw  (fewsae 77
mw) 14 W Bl 7 Iumew
sTeew gy fear av | qorfy, TR ¥ 8
difigat 3 v ¥ e e S far §

¥ fae 1067-68 & o= § miY
¢t v sy frafe wx fer mar &0
o= qwEl ¥, oF foe w degrd
gffe § axeq & T Y difaw <o
TR IT wiw A o1 oY § ) A
awEl  § grafag wer el &
o WY Y WY g s fagrer wOA
& fag yeare sr 1 & @@ I
or-2ty & s 9 fararr Faa ormgam

(w) =Y swar swwew afy § o

awareer § B 5 vy Afgaf &

Q‘r AME X TN 3,000 FAAE
LA

33
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figeelt ferafirareory § wemreT et
| Fagfiemt

(%) w= frelt favafrorem &
wery w3 frafemt & wmer ¥
fo Too Fo &Y g77fl e FfrEATRY
# g ¥ wqw Ay ¥ e
Irfer <@t Aty IRiREd § A
fowar St o &, WK

(=) ofz g, & 39 & w7 *FTON
g ?

fror, e www Wit qewfa
Wit (To s W ww) : (%)
feelt fawafoorer qro0 &
AT & wqure Q| w wiwat a4y
firarr orranT & 1 FefreATR WY favatr e
st smaw gra fraifa & ow
Artqe ¥ WY & W{ATT ATATHTL
¥ faq qamr o § W fafwae
nfer s afufe o # wf fawrfon
¥ e 93 I frpwr fvr s 30

(&) s = 357

Licences for Bar in Delhi

6208. SHRI P. RAJAGOPAL

NAIDU. Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state

(a) whether licences for barg are
not resumed in Delhl; and

(b) whether prohimition is going
to be introduced in Delhi?
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THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIDHANNA SINGH GULSHAN)
(a) Liguor licences granted to 14
Club bars in Delhi have been wath-
drawn w.ef. 1-4-1878, The licences
granted for bars in hotels will, how-
ever, continue subject to additional
restrictions 1mposed on service of
hiquar,

(b) Yes, Sir, it is being introduced
in stages.

Wi WY et g o & ford e
gfew wfr & 912 fiwmrit WY
Wi agraar

F289. Tlo WA FTOW qrAAT :
w7 iy ity feert oy ag 7o &

Fa1 w1 T

(%) w1 wygles onfr & W
sufirdt F1 30 ggTaeT 7 a7 foie
fipar mar & Forr & qra ot ol @
TG Ty ITATS aAH & ane g S

(@) wr zw Ao ¥ qRRRE
¥ gra 10 wE way € afw
ey W

(w) ofe &, @ =waw wAw W
TAAEAT ®Y 1977-78 % rue Fiwerdt-
femet ofer wma e o o ?
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8

wfr i feenf ot (st gooltw
fog worer) : (%) @97 (w). ¥aw
et & o2 fiwamt w7

ol agraar s wor & fag Aré
¥l &

>
%
-
4
4
a
3
4.

wwifedr Y o 7€ @ aqgfer
Fifr & ffgdrsr &1 W@ @I

-

F o SO TR guAr
& gqE awwital & g9
9,37,566 WeqT ¥ ¥ IT A Hew
3,70,283 ¥ | wn IF =0T da
qraAT ¥ wnta agaeT Jueew g |

(v) = 1977-78 & FWW
qry gRw WX AT & fag area
W YHT §

(gmara)
weTTy yqfe fawre agraer
W WH‘[I‘RFIT
(wyE) o= = anr
weg X2W 6,90,078  2,2¢,446  2,09,110 4,37,556 11 27,834
TIAEATT 86,10,671 14,091,609 13,43,625 28,40,234  94,80,905

———

81
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House Site to Agricultural Landless
Labsurers

6200. SHRI SUKHENDRA SINGH:
Will the Minister of WORKS AND
HOQUSING AND SUPFLY AND RE-
HABILITATION be pleased to state:

(a) whether Government have made
assessment regarding  agricultural
landless labourers who are without
houses in varlous States in the
country;

Written Answers 204

(b) i so, what is the State-wise
break up in this regard; and

(c) the details of the house sites
given to the landless labourers in
each State under the Minimum Needs
Programme?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir.

(b) and (c). A statement showing
the State-wise position is appended.

Statement
Position av reported wple 30-11-1977

Seral Name of State/Union Territory Total number of No. of familics
No. eligible familics  allotted house-
Un::nﬂ"l?ers: ::::{ "anilllfples
nies)
[ 2 3 4
1. Andhra Pradesh . . 16,00,000@ 6,57,000
2, Asam . . . 2,20,000@ 49,050
3. Bihar . . . . . . 19580008@ 745000
4. Gujarat . 3:07,647@ 3,43.081
5. Haryana . . . f . 2,14,150@ 2,19,641
6. Himachal Pradesh ., . H495@ 499
7. Jammu & Kashmir . 18,000@& 5,186
8. Karnataka . . 8,46,000@ 7,68,158
9. Kerala . . . . . . 3,00,000@) go,000%
1o, MadhyaPradsh . . ., ., 913,087@ 756,975
11, Maharashtra . . . . . . . 3,65,000Q 4,61,900
12. Orisa . . § . . ' . 419,000@ 1,238,691
rg. Punjab . ) " 2,95,352@ 2,95.352
14. Rajmsthan . . 8,54,025@ 8,54,003
15. TamilNadu . + 14:97.000@@ 523,076
16, Tripura . . . .. . 42,650@ 98,307
17, Uttar Pradesh . . . . « 13,12,014@ 12,189,014
18, WestBengal . . 2,97,9208 2,97/999

-
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Unien Territorias
i. Andaman & Nicobar Tslands
2. Chandigarh . . .
8. Dadra & Nagar Haveli . .
¢ Delln . » .
3. Goa, Daman & Din .
6. Pondicherry .

Totar .

6,300@ 8,823

51@ 51

715@ 715

. 14,200@ 11,783

. P 16,000@ 1,435
_ 10,960@ 9,475
«» L15,04,537 73,36,010

*Previously, in Kerala House sites assuch were notbeing allotted. Only after the houses

were constructed the

houscs were being handed over to the beneficiaries. The State Governent wourd

up the scheme for construction of Houses on the house-utes on 2-10-75 and is now distnbuting house-

sites, The State Government have distributed 57,000

and 93,00 hovse-site

®According to the estimates made by the State Governments/Union Territories Administration
@@ According to the information received from the Planning Commission,

Man-Eater Pujarl in Dagoda Hills of
Pauri Garhwal, U.F.

€201. SHRI DHARM VIR VASISHT:
SHRI BHART BHUBHAN :
SHRI SURENDRA VIKRAM.

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) the total loss of Lfe both

Hilly due to the ravages of the man-
eater Pujarn;

(b) the steps taken to help the State
suthorities In overpowering and

pensation given to the victims?

cattle heads destroyed by the man-
eater as cattle are killed by normal
panthers as well, which are found in
the area in good number

(b) No help from the Centre has
been golicited so far by the Govern-
ment of Uttar Pradesh for hquidat-
Ing the man-eater.

(¢) The Govt. of Uttar Pradesh
have sanctioned financial help to
tamilies at the rate of Rs 5,000 for
each adult (about 12 years of age)
and Rs, 2,500/- for each child (below

12 years of age) killed by the man-
eater.

T e it & foedr vt v

6202. Wt WAT WA AW W
i wie fewrd welt oy aar o gor
W

(%) wur Tge wt wfx & ek
1976~77 & fufaw Tt # Wl
::rﬁwwﬁmﬁmﬂ;
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(@) 77 agraer &% & foir w7
T HTTEYE WAy Tar ?

vy ot fawrk soit (st geoier
Ty woren) ¢ (5) o2 faefrm s
#t Fawrioat & smre o7 &g sgraEn
A1 adwr ifr & W, 7d 1076-77
7 Spfas wrarst ¥ srfaa wroGt w
wfirw gYsrar wgrar & =9 ¥ frenfra
aformr frawe o ¥ —

N Frer
afwr

1 gFEsem 3 53
2. wRR . 2 00
3 fazrv 10 70
4 AN 4 25
5 fgmraq wqw 0 48
6 FAET . 7 00
7 % . 1.50
8 HeT HIW 5 00
9. wfmgy7 0 44
10 3 . . 5.10
11 99 . 2 44
12 afasmrs . 18 70
13 fagm : 0 51
14 397 3977 . 11.25

——

Rius . 72 80

————.

(&) %frm ==t o7 Tige fadas
o =iy afaf ©r frsrfon & s
T7 WTIRT Tl Y o g wgvaAr
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wrafea #Y ot § W ot g ey
g v g HATETC T Th Frper
fipar wra & 1 X g Y wE w3
/Y AR T KR &1QT 97 sqvy famr
strar & 1 o A faefta Foafy, svpfrs
AT ¥ T agArs ¥ e o3 et
wran grer gt dre o, sreergt
® w07 G AFATT Y FrAT o7 e
TAGET BT QAN F WATT T2 T
¥ fau oot ot & srafaa &
fam Tow % STl #1 =T

FOO T e W @ fel e

6293, WY yoifex @i : v
frrtor it e evar gfir site gt
AT TF AT WY FAT w67 O

(%) w7 og aw § 5 gewy 3
@Y oy A7 gl fa F w w-
=i ¥y wwra wTR ® Fw mw A Fy
fala frar §, Wi

(w) afz gr, v s ot ferr ?

fiiw wte wrere wer gfe ot
gt st (it feware wew) @ (¥)
o, 78 1 gewY felt safier Y = Tt
Far | 78 wert & frmiw & farg T
"oeTel, wrare $t, wEErd it
werfaat wrfe #t feefir agan 2 )
firat ster W7 wewrdy da AT weafat
woy wft wiwfat ¥ fag fear
WA & waraw & fog sqar 39% g
W € X% vy ¥ fag gzwy vt wiew
Tgram & weTA AT wwr )

(w) wwafiat ot geer o frefrr
agram ¥t wrar w@ Y ofedven &
w7 9T fadz §1
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Modium and Minor Irrigation Projects
Behind Schedule

6204 SHRI VASANT SATHE Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state

(a) whether it 1s a fact that good
number of munor, medium Irrgation
projects are far behind the schedule
in execution and the progress of these
works m varlous States hag been
severely affected as a result of acute
shortage of cement and other raw
material required for completion for
these projects

(b) if so 1mportant details of the
review of the programme of execution
in Irrigation sector specially central-
ly financed schemes

(c) whether Government propose to
consider setting up a task force on
implementation of Irrigation program-
me and suggest immediate ond long-
term measure

(d) whether the Government ol
Maharashtra and other states have
approached for allotment of special
enhanced quote of cement and other
materials for early completion of
these projects and

(e) if so what speual measures
have been taken in this regard and
details thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a)
A number of project authorities have
reported shortage of construction
materials such as cement and explo-
sives, thereby affecting the speedy
execution of the projects

(b) Irrigation 1s State subject and
urigation projects are planned and
executed by the State Governments
There i no centrally financed wrriga-
tion scheme

The progress and priorities and
strategies for development of irriga-
tion were reviewed at the Third Con-
ference of State Irrigation Ministers
held at New Delhi in November, 1877

Wnitten Answers 210

The Conference recommended that
adequate outlays should provade for
the on-going schemes to ensure their
completion according to time-bound
programme and advance action should
be taken in formulation of detailed
programmes of the works and for
procurement of materials and equp~
ments and recruitment of peisonnel
and labour and cieating other infra-
structureg such as preparation of
designs, drawiwngs and working et~
mates for component parts

The Government of India prov.ded
an advance Plan assistance of Rs 102
37 aorcs to some States during 1977-
78 to accelerate the progress on
selected on going major and medium
projects and for new starts

(¢) There 18 no such proposal under
consideration at present

(d) A pumber of project autho::t es
have reported difficulties in procure-
ment of cement due to cuts m alloca-
tions of cement allotted to them by
the State Governments short supp 1es
from cement suppliers and asked for
Centre’s agsustance Complaints about

shortage of explosives have also been
1ecerved

(e) Steps have been mmtiated to in-
crease cement production in the
country as well a, to import some
quantity from abroad State Govern-
ments have also been requested to
accord priority to irrigation projects
in the matter of allotment of cement
from their allotted quota Individual
cases of short supply of cement fiom
manufacturers are being taken up
with the concerned parties Action
has also been imitiated to import 1250
tonnes of explosives from abroad to
meet the demands

Functioning of Fair Price Shops m
Rural Areas

6206 SHRI C KX JAFFER SHA-
RIEF Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state
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ta\ the number of Fair Price Shops (b) and (c). In view of the sime-
in each State for distribution of food- able buffer stock available with the
graing 1n rural areas, Government, the demands of the

(b) whether Government have re- wheat and rice
ceived any complaints to the effect are being met in full.
that fair price shopsin the rural arees State Governments have been even
hardly function and that the quan- authorised to place indents direetly
tum of ration available is not adequate on the Food Corporation of India for
to meet the demands, and issue of wheat in anticipation of for-

{c) 1t so, what are the detals ment of India.

thereof und the steps Government have

taken tn improve thig practice of dis-

g!butl::lk gnﬂculnrlr in the State of The internal dlstribution of food-
arnataka graing within a State is the responsi-

the

THE MINISTER OF STATE IN cerned. By and large. the fair price
THE MINISTRY OF AGRICULTURE shops in all the BStates, including
AND IRRIGATION (SHRI BHANU Karnataka are functioning statis-
PRATAP SINGH): (a) A statement factorily in the rural areag and any
showing the number of fair price complaint received regarding inade-
shops functioning in the rural areas quate quantum of foodgrains ration is
of each State for distribution of food- taken up with the State Government
graing is attached. concerned for remedial action.

Statement
The Number of Fair Price shaps functioring n the Rural Areas in sach State,

State Number of fair As on
price shops
r 2

1. Andhra Pradesh . . . . . 16160 g1-1-78
2. Awam . . . ) ) . . . . 12890 §1-12-77

9. Bihar . . . . . . . . zobio g1-1-78
4. Gnijarat . ' . . . . . i 6998 90-11-97
5. Haryana N . . . : . . 379% 80-11-77
6. Himacha) Pradesh . . . . . . 2493 §1-10-77

7. Tammu & Kashmir . . . e . . got 31-8-77
8. Karnataka . . . . . . . . 11626 g1-12+77

9. Kerala . . . i . : . . . 10016 90-9-77
10, Madhya Pradesh . . . . . N . 12387 gt-12-77

11. Maharashtra . . . . . . . . 21048 30-9-77
12. Manipur . . . - . . . . 402 SL=10=97

13. Meghaaya . . " . . . . 1150 301 1-77

— —
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t 2 3
14. Nagaland . . 48 31-7-77
15, Orswa . . 7430 g1-12-77
16  Punpb . . . . 1015% g1-1-98
17 Rajasthan . . . 7833 30-11-77
18 Siklim ' . . 12 31-13+77
19 Pamil Nadu . . . 6oog gi-12-77
20 Trpura . . . . . 572 §1-13-77
ar  Utta Pradesh . . . . . a 18716 g1-1277
22  West Bengal . . . 12291 31-12<77
ToraL (Staivs) . 1,82,801
Union Ternlores
23 A&N Islands . e . . 181 90-11-77
24 Arunachd! Pradesh 98 31=12+7
25 Chandiga h P . a8 31-1-98
26. D & N Havel . a6 81-12-75
a7 Delm . . . qnd gi=1=78
28, Goa, Daman, Diun . 308 81-12-77
29 Lakshadweep . . . . . 21 31-12+77
jo. Musoram . . . 182 S1-12-77
3t Pondicherr . . . ge g1=1-78,
‘TorarL . . 1,208
Torar Arr-INpia . +  1,84,006

Preposals for Reservolrs in Shahpur
Project

6207 SHRI SUBHASH AHUJA Wil
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) the number of reservoirs in res-
pect of which Government of Madhya
Pradesh have submliited proposals
under the rehahulitation projeets;

(b) the pumber of reservoirs in
respect of which proposaly have been
submitted under Shahpur Project in
Betul distriot; and

(c¢) whether Government have ap
proved the proposals for reservoirs
submitted by Government of Madhya
Pradesh?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI RAM KIN-
KAR): (a) and (b) Government of
Madhya Pradesh have submitted pro-
posals for 3 reservoirs of which two
relate to Shahpur Project and one to
Barguja.

(c) As regards ong reservoir Scheme
in Shahpur, it has not besn found
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feasible by the Department of Re-
habilitation to participate financia]ly
in its execution,

No final decision has been taken on
the remaining two proposals.

g uwit § wrdron freqrfine afcerdf
w!  wwmr  wen

6206, =Y gWw wigar : waT
frsttwr st wrarer et g wite g
dofr Prerfafaes iy arn frrew
AWT-TZT 9T TR -

(%) war weq SAW ATEHTT 7 AY
gart & Frdva faeqtfeer afrardt sy
AT & a4y 7 FAT a8 ol
# firg w1 s o R,

(=) afx zr, Ar 37 faearfor
afica<t 7 forerar= dway wav § Pt
€9 389 & Fo garE v AT ¥ gt
qrate faar s 8, W1

(w) v ¥7 gy w Al ¥ &
g ?

frefor ot sarm et gfer e
gwafer stwred % o WM (st TW
fwe) : (%) o,

(&) s (w), I g 3347 )

grate Sfcoemsi & wenia eeet
¥ fod weal wy famiwr

6299, st gww wEE W7
fotor, it e e g eite g
deft ag qard 7 g1 ¥4 -

(%) =1 weg 9EW A@TT A
grate ofomn & wenia oAl &
forg Wit 1 fmfor w37 g S=ftw ¢
#TT ¥t HerR w5y §
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(w) foq afcaroame & st
el & fod Wi w1 frafor o oY
atr £t §,

(w) o afrdroemst & werle
et ¥ famp waat &7 famfor vy
nifer & 7 ¥ wl o v ¥ fao
Pt ifor 4t &, W

(w) =g w¥w mrwre ¥ gEEw
afcarommst & wemta el & fag
st a1 frator wva iy vt i £y
e A g7

frmiw st s oo gfe s
gwie s § o AN (W T
fowe) : (%) < am)

(@) fomm 397 & vmeg7 A
afrdrerr, faan @&t & oWt gEElw
gfrqraaT w17 e awpar & st
gt efrarer 7 = waA & faabr
7T wFT 2

(w) wmagr afraraa & =gAT ¥
g 6,22,660/- 77 ¥ afw 77T
L

(a) wer wqW AT A
20,99,8321- ¥ %1 v1fM FT /T WY
#

fagen-wheay arer dioen

6300. st WM wTgen : FIT fawiw
wire srarw wa gqfe st gawte welt
7g Famy 81 ¥ w0 f5

(%) #r w7 gqW XA J
Aqw faw %1 wey7 qratw afarar
% weiy fagmn—sfear avar o
¥ o g g seg o ofr , WX
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(w) afc g, oY w1 aoerc &
arawr ofoar ¥ fau oftefe t &
§?

fimior Wt smee ey gfe site
greiw dwrer & T WY (st Tm
fowe ) : (5) frgn

(o) gt ra A 2|
afeqrar & frqea & grade fawm
arur faeirg agaor AT ava @ @
g

wrodty wre (zrere) & ofeoaw @&
fed fedmt & @y

6301. W gww fag : ey wfw
wire faarf waT g8 TomA & Hor w4
fe .

(%) 7 a7 AT AR E
s W oAATT @ yawmd & e
ST 0T, WITA AT AT A wggr o
mrTey;

(w) afz &, at w1 77w 7
&7 T 0NEY FaY Ay Agrear & awr
TAT R £ F1E qrar qqrc v g ;
W

(w) afeet, oo satvar §?

vl ot frark st (st goofter
fag aeremt) : (F) @)

(w) aar (). ave¥ g &
QYo ¥ vt & Ak ¥ O warar
wf wift v § 1 aofy, W awre
# are af v AR A O WOl Qror
Rarc A & Ford ¥ g AT Wi et
¥ it firr o < &)

ferew srter & sfgw erew

6302 Wt wewwTOUw e,
w1 fown, W wemw it derfe
#at ag TATH W T w6

(%) ®r fgmras s3w & agw
ferelt Frt & 21t eqrr oz a e

€,

(@) afz gqr, a1 & fog =1 &
t ot T gemr A 7,

() 9% ¥ fer T, wraa
AT wEAT & it § o afk
oY %1 ¥&* W AAr fomr war & o
A% ¥ oFOr &, wWT

(=) o s Al & S woNE
9T ad-a1x feamn sqa far w7

ﬁlﬂh!ﬂll’lmﬂ!m
Wit (w0 WY wex ww) : (F)
91, g

(@) 11 & 158 el a% )
agr oF fmiw ag &, fad o vt
(fa ws) &1 g% afafowr et &1
< gF WX 9eRr (3 W) &

() At pemmar w1 AgE a4
Wy Fer (313 W) ¥ A T
frarenedtT &

(7) 7@ o &l ¥ sfwad fed
1 =g & fagow frafafas §—

o

1973~74 . 21,274
197475 . 38,323
1975~76 . 41,467
1976-77 . 88,709
1977-78 59,815

(orrerdy, 1078 @F)
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Allotment of Government Accommo-
dation

8303. SHRI HUKAM CHAND
KACHWAI: Will the Minister of
WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION be
pleased to state:

(a) The number of Government
quarters under construction for the
various categories of the Central Gov-
ernment employees at present,

(b) the number of quariers allotted
to the various categories of Govern.-
ment employees in 1976-77, and

(c) the estimated pumber of quar-
ters to be allotted to the various cate-
gorles of Government employees dur-
g 1977-787

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) For General Pool mn
Dellri. 5813 quarters are under cons-
truction

(b) 8302

(e) 4258 allotted during 1977-78 up-
to March, 1878,

TTAT AWTA T v ¥ wowrd
AR w1 ATER

6304, WY W WA WoATT : Wl
oy s wromw e gfer Wi e
#Ar ag FAT FrFAw w7 fF

() ¥ar FPTC ¥ €@ AT A -
&0 gwa 7 A1 § fir 0% fear aardh
Foardy § Fod e wod v § e
fagme rdrae Ffqg e vt
feg 7 &,

(@) afx g, o aerwret & a7y,
ST AR A /TR E
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(w) wr wfiwrw wiefa %
¥ wrafer s frrr et e & ;
LI

(%) g& art ¥ avwre € vl
grwer Wi Aifr w@r §?

frerfwr ot wrarw o gfer ity
gt Wt (ot frwmt wem):  (F)
A, gt T Y W & foo o
wisife) & art & quen mwar & ok
L]

() 9 @ 57 "% Ay
o 1300 wiawHY sy QR A
¥ g I ¥ 1 TS WO 1A AR
2—

1) 3] L

I . . 83

II . . 419
III . . 225
v . 392
Vv . . 119
V1 . 32
VII . . 15
VIII . " 9
e : 15
L . 1309
qEATT Sie T @ T R

(@) o, 7
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var wmx & fag swemw frdma
X A oF q3fa &) wvm @m e
WEA L&A AT Wiy oY 1-6-77
@ amra qw aw & fag o wifer
fear 7 &
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Rocategorisagion of Goveramest
Accommrodstion

€305 SHRI SURAJ BHAN:
SHRI RAM VILAS PABWAN:
SHRI KANWAR LAL GUPTA:

‘Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE
HABILITATION be pleased to state:

(2) whether Government propose to
have new categorisation of Govern-
ment accommodation in the near
future by having V Types instead of
VIII Types at present, and

(b) it so, the details thereof”

THE MINISTER OFP WORK AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) and (b) The revised
entitiement w)ll be as under —

Typeof  Monthly emoluments as on the
resdence  first day of the relevant allotment
yFar

Les than Rs 260/- pm

1ese than Rs -« pm but nat
less than Rs - pm

C Tess than Rs 1000/- pm but not
less than Re s00f- pm

D Lew than Rs 1500/- p m but not
lews than Ry 1000/ pm

E Less than Rs 3000/- pm but not
less than Rs 1500/- p,m

E 1 Les than Ry ay50/- pm but not
lesy than Rs. acggfpm

E 2  Less than Rs 3000/ p.m but not
less than Rs 25750/pm

E3 Rs 3000/- p m and aboe

;o-bwudﬂommum
tion by Government Employets having
their own house at the place of duty

8306 SHRI MANORANJAN BHAK.
TA: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to state
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whether a number of Government ser-
vants who surrendered their Govem.
ment flats during emergency have ap-
plied for reallotment of Govern-
ment accommodation and if so, that
total number and how many have been
reallotted Government quarters so
far?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT)  After house owning offi
cers were declared eligible for Gov-
ernment accommodation in  Jane,
1977, fresh applications were invited
from them In response 2908 applica-
tions were received Qut of them
only 3 allotments have so far been
mude

Housing activity by HUDCO. and
DDA

6307 SHRI MANORANJAN BHAK-
TA Will the Mimister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state

() whether the Housing and Urban
Development Corporation has launch-
ed a massive housing programme to
solve the problem of housing in big
aties and 1f so full details thereof,
and

(b) what will be role and sphere of
HUDCO and DDA in the housing acti
vities m the country in future”

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) It 1s primanly for the
State Governments and their Hous-
Ing agencies to launch the housing
programmes tp solve the housing
problem in their States including the
big aities HUDCO's mim has been to
encourage construction of houses
throughout the country by providing
more and more financial assistance,
Its financial assistance 18 available on
the basis of the economic viability
and technical soundness of the pro-
jects formulated by different agen-
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cies. In so far as big cities are con-
cerned, HUDCO has sp far sanctioned
199 schemes with a loan commitment
of Rs. 113.21 crores in the cities
ot Ahmedabad, Bangalore, Calcutta,
Delhi, Hyderabad, Kanpur, Bombay,
Madias, Poona and Nagpur. These
schemes involve construction of
83,442 dwellings, 2033 non-residen-
tie] buildings and development of
8715 plots. It has also a proposal for
construction of 1200 low cost dwelling
units in Delhj through Delhj Develop-
ment Authority.

{b) The role of HUDCO in the
Housing  activities 15 to provide
finance for all viable housing projects
to increase the housing stock in the
country and provides technical gui-

APRIL 10, 1878
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dance to varlous construction agen-
cles in preparing low cost designs
and economic layouts, It alsp under-
takes experimental building projects
to demonstrate the feasibility of
cheap housing by the use of innova-
tive techniques and cheap bullding
materials.

It has so far ganctioned 743
schemes all over the country cover-
Ing 225 cities in 17 States and 4
Union Territories. The schemes in-
volve loan assistance of Rs. 327.83
crores for construction of 8,27,202
residential and non-residential’ ynits
and development of 47243 plots.

It has prepared a tentative perspec-
tive plan for a period of 5 years as
under:

Year Likely  No. of dwelling units likelv to comr up through
In.u-: these sanctions in the years to come,
sanction
(Rx. crores)
Total EWS LIG MIG HIG L}'igluﬂ in
o L L thousanil -)
197074 . . 108 92 5b 11 10 5
197y-8u . . . 130 e 66 25 12 6
1ytia-fin . . . 156 133 8: g1 14 7
wghd: ., 1By 159 97 37 17 8
i 43 . . 224 191 117 44 20 10

As regards the D.D.A. it has a
limited role W pay 1n the housing
activities of Delh; only.

Re-allotment of Government accom-

modation to Government Employees
owning Houses
6308. SHRI KANWAR LAL

GUPTA: Will the Minister of WORKS
AND HOUSING AND BUPFLY AND
REHABILITATION be pleased to
state:

(a) it is a fact that in spite of can.
cellation of the previous orders dated
8th Septewmber, 1976, no employee who
owns his house, has so far been allot-
ted any Government accommodation;

(b) if so, the reasons therefor:

(c) 18 1t also a fact that some such
employees are still retaining the
Government flats while the others bad
to vacate the same; and

(d) if so, what is the latest policy
of Government for allotment of Gaov-
emment accommodation to house
owmers?

THE MINISTER OF WORKS
HOUSING AND SUPFLY AND RE-
HABILITATION (SHRI SIKANDAR
BAXHT) : (a), No, Sir.

(b) Does not arise.



235  Written Answers CHAITRA 20, 1000 (SAKA)  Written Answers 226

(c) According to the orders issued
on Sth September, 1975, house own-
ing officers could continue in the
Government accommodation allotted
to them on payment of market rent
Some house owning officers did not
vacate the Governmeni{ accommoda-
tion and continued on payment of
market rent, while others vacated

(d) As per the present policy,
house owning officers are eligible for
Government accorsmodation on cer-
tain conditions

Complaints against DD A

8300 SHRI KANWAR LAL GUPTA
Will the Mimster of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state

(a) the total number of complaints
received agamnst DDA 1n  the last
one year

(b) the salient features of the com-
plaints and the action taken by the
Government thereon

(c) what are the administrative ex-
penses which are incurred by DDA
in a year and

(d) what specific steps Government
piopose to take to improve the func-
tioning of DDA"

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) and (b) No separate
record of complaints against Dell
Development Authority 15 main
tained As and when a complaint 1s
received, it is examined in consulta-
tion with the Delh; Development
Authority wend appropriate action
taken

(c) Rs 245 crores m 1976-77

{(d) A Committee 0f Experts is
examining the working of the Dellu
Development Authority Its report
is gwaated

310 Ls—8

Governmeni interference in the work-
ing of LCAR.

6310 SHRI P G MAVALANKAR
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state

(a) whether 1t is a fact that the
higher authorities of the Indian Coun
cil of Agricultural Research are of late
feeling thwarted and/or frustrated on
account of Government interference
and/or nadequate financial resources
and as a result their reseazch study
and allied activities are bewng ham-
pered

(b) if so steps being taken to prom-
ptly rectify and improve the situation
and

(¢) broad details of the ICAR
research work and expenses incurred
in the year 1876 and 19777

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a)
No Sir

(b) Does not arise

(c) An amount of Rs 4880 Crores
was incuried dunng 1878-77 and
Rs 62685 crores are hkely 1o be
spent during 1977-78 The research
on agriculture angd allied flelds ;s
pursued by the ICAR through Cen~
tral Institutes, Project Directorates,
Al] India Coordirated Research Pro-
jects and Agricultural Universities
besides g few public quasi-public
and private Institutions in the coun-
try The iesearch inventions made in
the field of crops commodities ani-
mal sciences and farming systems,
etc are published annually n the
form of Research Reports Research
Highlights bulletins and books on
specmlised subjects A few of the
important findings during the last
year gre mentioned below

A number of high yielding varie-
tieg of rice, namely Akashi and
‘Rasi’ were released for problem soils
specially those with low phosphate
and for rainfed upland conditions of
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UP., parts of MP., Bihar, Orissa,
‘West Bengal and Karnataka. A ghort
duratign variety CRM 30 maturing in
70 to 75 days was alsy identified for
rainfed—upland areas. For low land
areas where the submergence does
net exceed 50 cms, CR 1006, CR
1008, CR 1012, CR 1014 were identi-
fed as promising wvarieties. These
varieties are expected to stabilise rice
produetion in problem greas during

Research programme in wheat
ashieved significant success in terms
of production and gaining confidence
of farmers. Six new varieties were
recommended viz. HD 2204 and IWP
72 for North-Western Plain zone in-
cluding Punjab, Haryana, Rajasthan,
Western UP. and Jammu and
Kashmir; K-7410 and HUW-12 for
North-Eastern Plain zone including
Bihar, West Bengal, Assam, Orissa,
Manipur, Tripura and Meghalaya;
HW 657 for Penninsular India includ-
ing Maharashtra, Karnataka, Andhra
Pradesh and Tamil Nadu; and VL
421 for Northern Hill areas of UP.,
Jammu ang Kashmir and Himachal
Pradesh,

In pulses two high-yielding varie-
ties of gram BG 203 for North Fhain
West Zone and K-468 for North Plain
East Zone and one variety of Kharif
Moong ML 5 and two lentil varieties
Panth 200 and Panth 406 were
released.

In National Demonstrations con-
ducted in farmers' fields, it was possi-
ble to obtain ¢ total foodgrain pro-
duction of 10 tonneg or more per hec-
tare per year with assured inputs
and improved technology, but grow-
ing two to three crops in rota-
tion. Rice-Rice-Rice, Rice-Wheat-
Rice, Rice-Maize-Rice and Rice-
Wheat are some of the rotations
found profitable.

Azolla, a water fern, has been
found to be a good source of bio-
fertilizer In rice flelds as it contains
nitrogen fixing blue-green algae on
ts leaves

Written Anstoers 238

Mixing of powdered groundnut

shells and rice husk in Red Chalka
Soils of Andhra Pradesh improved
the soil physica] condition and yields
of groundnut, bajra and wheat.

Considerable progress hag also
been mede in animal sciences and
fisheries research. A Purse Soine has
been developed to increase marine
fish catch especially of varietles like
sardine and mackerel from small
class fishing vessels.

Establishment of Residential Univer-
sitles

8311. PROF. P. G. MAVALANKAR:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state-

(a) whether the UGC have sanc-
tioned the establishment of one or
more residential Universities in the
country duning the years 1970 onwards
till date;

(b) if so, full facts thereof;

(c) reasons for permitting the found-
ing of such residential wuniversities;
and

(d) whether the State Governments
concerned will ghare any financial
commitments in this regard and if so,
how much and for how long?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (d). The University
Grants Commission does not sanc-
tion the establishment of any Univer-
sity. However, any university estab-
shed after June 17, 1972 has to be
declared fit by the UGC to receive
assistance from Central sources in
accordance with Section 12A of the
UGC Act. The Act governing the
establishment of each university de-
fines its type and character. Since
1870, the following residential uni-
versities have been set up in the
country:
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1. Haryana Agricultural Univer-
sity, Hissar.

2. Rajendra Agricultural Univer-
sity, Dholi (Dt. Muzaffarpur)

3. Tamil Nadu Agricultural Uni-
sity, Coimbatore.

4. Kerala Agricultural University,
‘Trichur.

5. Gujarat Agricultural Univer
sity, Ahmedabad.

6. Konkan  Krishj
Dapoli.

7. Bidhan Chandra Krishi Vish-
wavidyalaya, Kalyan.

8. Hyderabad University, Hydera-
bad.

9. Chandrasekhar Azad University
of Agriculture and Technology,
Faizabad.

10. Maharishi Dayanand TUniver-
sity, Rohtak.

Vidyapith,

While all Agricultural Universities
are set up as Residential Universities,
there were only two other such
universities set up since 1970, at
Hyderabad und Rohtak. The Hydera-
bad University has been get up under
Act of Parliament as a Central Uni-
versity and that at Rohtak under an
Act of the Haryana State Legislature,
The proposal of the Government of
Haryana to declare the Rohtak Uni-
versity fit for grants is under consi-
deration of the University Grants
Commission. In May, 1977, the Com-
mission has accepted a proposal ofithe
Government of Gujarat to estab-
lish g Residentia] University at Bhav.
magar. Thig university has not yet
been set up. In all these cases, the
initial establishment expenditure in-
cluding maintenance, has to be met
by the State Government concerned
and the Commissjon provides only
development agsistance for approved
projects of development,
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Chalrman and Members of Social
Welfare Board

6312. PROF. P.G. MAVALANKAR:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) the names of the Chairman and
the Members of the Social Welfare
Board for the last ten years,

(b) criteria adopted by the Govern-
ment for selecting and appointing the
sald persomnel;

(¢) how often does the Board as a
whole meet 1n a year and where; and

(d) what is the machinery for co-
ordination between the work of the
Central Social Welfare Board and
those of the States Social Welfare
Boards®?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BAR-
KATAKI) : (a) A list showing the
names of Chairman and Members of
Central Social] Welfare Board since
1969 1n enclosed.

(b) The Chairman of the Central
Socia] Welfare Board is selected from
amongst the prominent social wor-
kers of All India stetus, preferably a
woman with administrative and or-
ganisational abilities, The Members
of the Central Social Welfare Board
are selected from among the pro-
minent social workers and include
One woman representative, each, from
the State Governments, and three
from Union 'I\errﬂmlet, by rotation,
two social scientists, two socla] ad-
ministrators ang five promlnent social
workers, representativeg from six
Ministries/Departments of the Gov-
ernment of India, two Members from
the Lok Sabha and one Member from
the Rajya Sabha.

{¢) The General Body of Central
Social Welfare Board meets once &
year, generally in Delhi.
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(d) Some of the Chairmen of State
Social Welfarg Advisory Boards are
Members of the Central Social Wel-
fare Bomrd. The jinspecting staff of
the Central Social Welfare Board is
also posted at the Headquarters of the
State Boards, and they send regular
reports on the working of the pro-
grammes taken up by voluntary or-
ganisations in the States. Coordine-
tion is alsy achieved through Chair-
men of the State Boards, agnd the
Central Social Welfare Board, through
normal channels of communication,
tours and meetings.

Statement

Names of the Chairman and Mem-
bers of the Central Social Wellare
Board for the last ten years:—

Chairmen
1. Smt. Neera Dogra.

2. Smt. Sarojin; Varadappan.
3. Smt. Leela S Moolgaokar.
Members
1. Smt, Konda Parvathi Devi.

2, Kumari Indumatj Chimanlal
Sheth,

Smt. Shamsher Bahadur.
Smt. Satyawati Dang.
Smt. Leela Renuka Prasad.
. Smt. V Zopianga.
Smt. Lecla Indrasen.
. Smt. Mary Clubwala Jadhav,

© @ =N ;o v s W

. Smt. Kalawati Tripathi.
10. Smt. Manjula Devi.

11. Smt. Sudhansumali Roy.
12, Smt. Harcharan Kaur Gill.

13. Smt. L. R, Biswas.

14, Smt. Shekuntala Rani Lal
Sareen.
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15, Smt. Sudha Roy.

16. Smt. Indubala Sukhadia.
17. Smt. Rama Devi.

18. Smt. Vimla Sharms.

18. Smt. Kusumtai Wankhede.
20. Smt. Sanghmitra Chatterjee.
21. Shri D. K. Sanyal

22, Dr. (Smt.) Phulrenu Guha.

, 23. Dr. Raja Ram Shastri.

24, Dr. J. F, Bulsare.

25. Smt. C. Parvathamma.

26. Smt. Sarojini Varadappan.
27. Smt. Raksha Saran.

28, Smt, Jamuna Devi.

20, Smt. Devaki Gopidas.

30. Smt. Annie Thayil.

31. Shnn P. P. 1. Vaudyanathan.
32, Shn1 S. Sathyam.

33. Shn1 A. S. Rao.

34. Shri B. B. Sahay.

35. Shri A. P. V. Krishnan,
36. Shri B. N. Maheshwari.
37. Shnn S. D. Nargolwala.
38. Shri S. Venkataraman.
39. Shri N. A. Agha.

40. Shri S. M. Murshed.

41. Shri R. N. Azad.

42, Shri G. C. Baveja.

43. Shri P. P. Agrawal,

44. Shri K. V. Natrajan.

45. Dr. P. D, Shukla.

46. Shri T. R. Jayraman.

47. Dr. Deepak Bhatia.

48. Dr. (Miss) Leela V. Pathak
49. Dr. V. D, Mullick.
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50. Smt, Serls Grewal

5L Smt. Suseels Gopalan, MP.
$2. Smt, Sudha V. Reddy, MP.
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81. Miss Kamila Tyabjl
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83. Miss Ivy Khan,
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91, Smt. Maya Ray, MP

92. 8hri Pravinamh Solanki, MP.
§3. Smt, Pratibha Singh, M P

94 8hr1 B. K. Sharma

Promotion of Jumor PE Teachers

6313 SHRI ISHWAR CHAUDHRY:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state

(a) whether any action has been
taken on the ehgibility lList of Jumior
Physical Education Teachers for pro-
motion to the grade of Senior Physical
Education Teachers which was releas-
ed by Delm Admimstration in May,
1074;

(b) it so, the progress made in this
direction,

(e) if not, the reasons thereof, and
(d) what 18 the future line of ac-
tion especially when a large number
of Junior Physical Education Teachers

are working against the posts of Seni-
or Physical Education Teachers?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATL RENUKA DEVI BAR-
KATAKI) (a) to (d) According
to information received from the
Delhi Administration, the tentative
eligbility Lst of Jumor Physical
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Education Teachers for promotion to
the grade of Benior Physiosl Educa-
tion Teachers, prepared in 1975, had
to be kept in abeyance because of the
fact that a number of Instructors and
other staff belonging to the National
Fitness Corps wag transferred to the
Delhi Administration from the Cen-
tral Government, and this steff is re-
quired to be absorbed in Delhi
Schools, Various jssues relating to
the absorption of this staff, and also
re-assessment of the strength of
Physica] Education Teachers in Delhi
Schools, are under consideration.
After this assessment is completeg the
cases of promotion of Junior Physical
Education Teechers as Senlor Physi~
cal Education Teachers will be taken

up.
ad 1978~ 79 A Tl Wt wEw ¥ fd
wrramn Aafiui

6314. Nt fvax hudt : = g
ot Fawrf o 72 34 W HUT wGT
fw :

(%) T ad 1978-78 7 I HY
w5e & fay Sz sefug § o-
FeqT T & A ¥ qraA et &1 wfan
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wd?
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(o) AT A S 1978
¥ 4t feedt & gq o3 wiaw wredi
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AT € 7t 9T W gAad ¥ sTow
¥ gg A weA ¥ fewre fad
ft war @t | TR W T g fe
1978 & € www ¢5,000 W2
Z7 ¥rzrws waTwil Y wrevea gt
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fom¥ & waww 33 wfiwr ot wEw
& YR wow @Y adh, @ fwdaren
Tt ®Y obq S ¥ wmeaw ¥

AT ATARAWATAATT WTATY §6  ITeT
0% & fag qamafrs o st war
JUPT dATAT & TOWE ¥ T 6
wfrw w9 far A W 4

o2 feamf war ¥iy qv wrarfor
auht i il ovsfior e sroyrelt

6315, st fraT wtaet : wr Wiy
wix Tewrk wat oz qary © w7 w46

(%) = i gfe amm &
fawrfonr # & fir qrefter =gy ot
TR wrurfoe Iur & sy & fag gfe-
A TAAT A ; W

(=) ofe gr, v sP A qw
AN T A ?

plasirc frarf wwvem & con Wy
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& fag oF waag dwr ot fawrfor o
% Torre & wrafawar ¥ smETC 0%
FRATT AT Y AT AT $7 I
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B ¥ Wy seqTR WO 6T wAWT
o Rk W o, g e fip
W orm g Aragh e feg Wy
¥® deqrra wgor & s 50 wfrwe
o ayrar wng Wit wee wnt W
weqot areveeTe Bt gedeT
¥ qu famr Wy
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Ty it wrate it g o ferrenr
w1 § e Qeft g wow gies T
Wamfear afsa ®  ag o
e® s dAwe feas, oY
wfw), anitr T aar I
O ¥ g W anf
WV, WTgfer agT ¥ATg ITvET ®TER |
W ©1T 9%, e i o sarg-
fear w1 aww T STOR W@-IPT
THICE! & ©9 F gyof foq o &1 srdww
ag¥ ¥ &Y wrifean fear o @ €
WTE FORTT A TS GBI BT WY AT
fear § f& wrq avor wafs & wwr o
grifsy smafis aamafe B feam
¥ Wi & @} 9 ST S

i @ ||

Ceniral Assistance to States for Drink-
ing Water Schemes

6316 SHRI ISHWAR CHAU
DHRY Wil the Minuster of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to state

(a) the amount of assistance given
by the Central Government to each
State for providing dnnking water in
the villages during the last three
years,

(b) whether the projects financed
by the Central asmstance are main-
faining progress according to the
schedule, and

(c) if not, what steps Government
have taken to speed up the pro-
gramme, particularly in the State of
Bihar?

THE MINISTER OF WORKS AND
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during 1975-76, 1076-77 and 10T7-78
respectively for rural water supply
schemeg 1n their own plans

However, 1n order to accelerate the
pace of provision of safe drmnkng
water 1n  rural areas, 3 Centrally
Sponsored Accelerated Rural Water
Supply Programme was launched
duning 1977-78 for providing safe
drinking water 1n  problem villages
in the country in addition to the pro-
vision of funds made in the State
Governments budgets.

Central grant-in-axd amounting to
Rs, 38 20 crores was released to var-
oug States and Union Terntories un-
der thig Programme during 1977-78.
The State-wise/Union Territory-wise
breakup of asmstance given 18 indi-
cated below:—

Name of State/Umon Ternitory  Amount
States,

of ard

given
(Rs mlakhs)
1. Andhra Pradesh 152° 30
2. Assam . 5760
3 Bihar ) ' . 242 Bo
4 Gujarat 832 Bo
5 Haryana 142 10
6 Himachal Pradesh 222 6o
7 Jammu & Kashmur 152 Bo
8. Karnataka . . . 142 30
9. Kerala 102 00
10. Madhya Pradesh . . 232 8o
11. Maharsshtra . . + gm Bo
12, Manipur . . D 52° 50
15, Meghalays . e a 25+ 00
14 Napaland . . . m30
15 Orisa s % ® 182 Bo
6. Punjab .« 4+ o+ . TORIO
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Nnmed’&ung-l';:n'rﬂﬂm ‘m
17. Rajasthan 252 30
18, Siklim 36 50
19, Tamil Nadu 217 g0
20 Trpura 8o s0
a1 Uttar Pradesh 352 Bo
22 West Bengal 242 Bo

Umon Terniorses
1 Andaman & Nicobar Islands 20 00
2 Arunachal Pradesh 20 00
g Delh 10 00
4 Goa, Daman & Diu 10 00
5 Mizoram 15 00
6 Poudcherry 10 oo

The amounts released to various
States/Union Territories under the
Centrally Sponsored Programme are
expected to be utilised 1n full

(b) Yes, Sir, according to reports
available

(e) Does not arise

Expenditure on purchase of furniture
in Delhi Milk Scheme

6317 SHRI SHIV NARAIN SARSO-
NIA Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state

(a) the total expenditure incurred
on the purchase of various jtems of
furmiture and fixtures in  the Delhi
Milk Scheme during the last three
years

(b) whether it 15 a fact that com-
plete inventory has not been man
tained and articles worth several
thousands rupeesg are missing, and
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(c) whether any action has been
taken to fix up the responsibiity and
to effect recovery of the lozses®

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a)

1975-76 Rs 41235800
1976-77 Rs 6M24
1977-78 Rs 60,787 18
Total - Rs 1,08,837 62

(b) and (¢) The work relating to

preparation of complete nvestory
was started ;n December, 1075 and 15
being completed The extent of shar-
tages if any, will be known only
after the inventory ;s completed and
the question of flxing responsibility
will arise thereafter

Avallability of Land in South Delhi

6318 SHRI R V SWAMINATHAN
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state

(a) whether Government have
collected the information about the
land available 1n South Delhs,

(b) if so whether this information
will be laid on the table of the House
dunng the current session

(¢) if so, the details of the same;

(d) how much land has been allot-
ted to the group housing Societies
where the boards had been set up for
the reservation of Group Housing
Societies m South Delhi,

{e) whether Government have now
decided to allot the land to all the
group housing  socleties in  South
Delhi in view of the large number of
land available in the area, and



g

() whether many of the group
housing socleties had declined to ac-
cept the land in the flood affected
areas 1n Paschimpun ete?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) Yes, Sir

(b) and (¢) DDA has reported
that 105983 wcres of land are avail-
able 1n South Delhi upto 3lst March,
1977

(d) The land 13 not intended for
allotment to Group Housing Societies
DDA have reported that they have
not put up boards reserving land for
such societies

(e) No, Sir
(f) No sir

Reservations for §Cs and § Ts by the
Ministry of Works and Houslng

6319 SHRI R N RAKESH Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to stafe

(a) total number of posts filled
in each category of posts with speci-
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Scheduled Tribes in the Ministry of
Works and Housing in its attached
and subordinate offices including the
public sector undertakings under
Janata Government regime and also
the number of posts de reserved in
each category and reasons thereof,

(b) total number of departmental
promotions/up-gradation of posts in
each category of posts and how
many posts have gone to Scheduled
Casieg and Scheduled Tribes and

(c) total number of contracts§
licences granted and the share there,
if any to SC and ST 1n each
category of such contracts/licences
and if not, why

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) and (b) The mnfor-
mation 1g furmshed n the enclosed
statement

Information regarding number of
postg de-reserved will be laid on the
Table of the House

(c) Btatistics are not mamntained
community-wise as no special pre-
ference 1s provided in the Govern-
ment orders for the award of con-

fic shares of Scheduled Castes and tracts and grant of licences ete
Btatement
The number of poste filled by direct recr and by p Jupgradation wn each cate the Mi
its attached and offices and the Public Sector Undertakings as on 15t Fanuary, @'?ém e
Filled by direct recruitment
c by By promotionfupgradation
Total Schedu- Schedu- Total Schedu Schedu-
led Castes Jed Tribes led Castes led Tribes
A w8 - 51 1 -
B 38 9 2 146 13 .-
c . 788 8s e 437 97 20
D] . . . 18y 47 12

gt 19 6
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QCeniral Sehools at Darjesling

#3233, SHRI K. B. CHETTBRI. Will
the Muuster of EDUCATION SOCIAL
WELFARE AND CULTURE be pleased
to state

(a) whether Government are conai-
dering to open a Central School 1m
the hill areas of Darjeelng for the
benefit of admussions in the case of
Central Government employees, and

(b) if not, the reasons thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BAR-
KATAKI) (a) and (b). There 18
no proposal at present to open a Ken-
driya Vidyalaya (Central School) mn
Darjeelng No such propcsal has
been sponsored by the State Govern.
ment or any Central Government De-
partment or a Public Sector Under-
taking as per norms fixed by the

fife ¥ediEgE wTE dvwite eftw

6324. WY TWETQ  qrest : w1
fiver wer weaw it depfa ot 7
A wr g e s
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W ¥ fag wiafeat onifee o of
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H

National Library, Dehra Dun

$327. SHRI NAWAB SINGH CHAU-
‘HAN: Will the Minister of EDUCA-
TION,
CULTURE be pleased to state:

(a) the expenditure incurred on the
setting up of National Library, Dehra
Dun;

(b) whether this Library i1s being
utilised as a Head Office of the Na-
tional Centre for the Blind; and

(e) if so, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRI DHANNA BINGH GUL-
SHAN)): (a) A sum of approxima-
tely Rs. 19,70,000 has been spent on
the construction of the building and
the purchase of books.

(b) ang (c). Though the building is
not complete, all the books and staff
of the library have been moved to
the new bullding. A part of the
building is being used Yor office of the
Centre as a temporary measure with-
out detriment to the work of the
library, This has been done for rea-
sons of administrative convenience.

SOCIAL WELFARE AND
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wrorwray wffrem, 1963 Wt frrfeaer
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% Wi W), ek Afeew g ot
O & aravw, afafee wdky dur @
forqer fiwar war o1 forerd afewrmrerey

[xe whwré o g gy wk;
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(w) ufr gt, o wawedr st
w § R og widw ¥ o whietd
w o W ¥ W 30w wRw &Y
qraifrre wCk aTr witwTr wT AT "
¥, Wk

(7) w1 @ witw ¥ dwwr &
it ¥ ¥ ary wof af o, afe o
ot Jud ¥ wrow § 7

foon, waTw weney st WeEfy
Wwrw ¥ o Wt (st awr few
qwem) : (%), () e (7) i
Fafemd ¥ & o a0 antardr WY
dfew farrd Wi w7 A qmEr F
g & Y 17 & w16 faas,
1976 % sifiand w9 ¥ fezrge v faqr
47 97 1+ % foi Fafeee wfse afufe
gy Forar ot a7 | xR A wreEcET
¥ ¥ gERT 24 fawea< 1976 ®1
7o gt 7€ dar fr fedt A, gogw
g swrfory fegr aam °v) Ow Wy
wfafa gro 3e& T w1 greaw
fear mar § fored o dfar =v
¥ Al qx 3z g oy Y Fawrfor
# &1 \§ I F wmRw o we frg
m §

wf wew faw wt e ¥ fg
angy

6330. &t wWer wrwr o : W
o s fowrg e ag wd o gor
w6 fw

(») wr 7z 7 § fo o€ waw
Forwr ot vt s Fordy wrormefir o o
Ty ¥ ¥ wdw sfear o a
& dvfrar § W afi gt, o T e
¥ wfuw swrer ) Wk QU g
ke fifew Tt (g e -
dfewr) wrw, 1050 ¥ wwitgw wuh wic

T wow warinfy, afe g, o ww W%
afe «ft, A 9% wU v, o

(a) war7g ot g § s 7 W
frret oY ¥ e ¥ ford amedat & wrawr
q¢ qifew we ¥y ®ved ary gt
aw ¥ gl At o omeft afix g, &Y
TR e g ?

wie vite Fererf sorvers ¥ orwr sivft
(s woy e i) = (%)
wf e fer ey v % fore ofe
W ST E AT W ¥ A wndfafi
Y w7 WrC Ay At qwaT AT
o wraw fafar s (fafmms i
wrdtan) fraw, 1959 ® WA W
w1 5% &Y 7Y I

(=) ok Ferarer gove formiY wY wurfiey
®CF ¥ Faer q@ wpwly 4r ardr § afy
wrgfr weftd, I e caed w/dtegm
fegert @ & g ¥ R g
ez wwrk aret & 1 warfy, g da
% wer Y ol wTR O v AT ¥ qw
JATTE 1 WTH FT TEY 15 wwr wiww qr
Y wq wiew ¥ 7€ fomer gore fom
®1 FTeEw famd M e & 5 ok o

wafy & faq wrgfrereen & wdt & gz
dr arft &1

Number of School Hours in Delhd
Schools

6331 DR VASANT KUMAR PAN-
DIT Wil the Mumster of EDUCA-
TION, SOCIAL WELFARE AND CUL-
TURE be pleased to state

{a) whether it is a fact that sechon
316 of Delhi School Education Code of
1085 states that total number of school
hours 1n Delhi gchools should not be
less than 1200 hours in a year,
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(b) whoether it is also a fact that
section 31 of Delhi Education Rules
1973 states that total number of school
hours 1n Delhi schools should not ex
ceed 1200 hours a year including the
remedial periods,

(c¢) if so reasons why the working
period of Post Graduate teachers in
Delhi schools were increased from 30
{0 36 per week during TImergency
rendering many teacherg «uiplus,

(d) whether this 18 still continuing,
and

(e) if so reasons thereof”

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BAR-
KATAKI) (a) Yes, Sir

(b) Yes Sir

(c) to (e) The increase mm the
working hours of Post Graduate Tea-
cher from 30 to 36 per week was
made effective from the academic ses-
sion starting ist May, 1975 to meet
the requirements of the Delha School
Education Rules 1873 The total
working hours of the Post Graduate
teachers in the year 1s still within the
limits prescribed under the said Rules
This pattern 1s still in force

Benefit of Pension etc to teachery of
Aided Schools in Delhi

6332 DR VASANT KUMAR PAN-
DIT Will the Mimster of EDUCA-
TION SOCIAL WELFARE AND CUL-
TURE be pleased to state reasons why
the teachers ot aided schools of Delhi
are denied the benefits of service ren-
dered by such employees in States out
side Delh:i 1n deflance of the provision
contained 1n Section 48 of Delhi School
Educaton Rules, 1073 for the purpose
of pension gratuity etc?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMA T RENUKA DEVI BAR-
EATAKI) According to information
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such teachers subject to the conditions
stipulated 1n Rule 48 of the Dell
School Education Rules, 1873

Setting up of Hindl University i
South

6333 SHRI D B CHANDRE GOW-
DA Will the Mimster of EDUCA-
TION, SOCIAL WELFARE AND CUL~
TURE be pleased to state,

(a) whether there 1s any proposal
under the consideration of Govern-
ment regarding the setting up of a
Hind1 University in South,

(b) if so, the details therecf, and

(¢) the names of the colleges and
the number of students learmng
Hindi, State-wise, in Southern India
at present?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (a) No, Sir

(b) Does not arise

(¢) The Universities of Andhra
Pradesh Kerala, Karnataka and
Tamril Nady have departments teach-
mng Hindi According to information
available, the number of colleges
which offer Hindi as a subject in va-
rious courses are 87 in Andhra Pra-
desh, 107 in Karnatake, 42 in Kerala
and 10 in Tamil Nadu The number
of students who are learming Hindi in
each of these States 18 not available

Drinking water in Resettlement Cojo-
nies, Delhi

68334 SHRI D. B CHANDRE
GOWDA.

SHRI K. MALLANNA:
Will the Mimster of WORKS AND

HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state

(a) whether Government's attention
has been drawn to the news in ‘Indian



357  Written Answers CHAITRA 20, i900 (SAKA) Written Answers 258

Express’ dated the 8th March, 1978 that
about two lakh people settled in
Delhi’s sprawling re-settlement colo-
nies have been provided with drinking
water totally unifit for human con-
sumption;

(b) if so, whether it is also a fact
that even since the DDA colonies of
Jehangirpuri, Khichripur Kalyanpuri,
Mongolpuri were get up inhabitants
have suffered from chronic diseases,
particularly gastric trouble; and

(c) if so, the steps Government
have taken in this regard?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) : (a) Yes, Sir.

(b) and (c). Information is being
collected.

yoe  wrer fum, wiege

6335, W TweETH TEY ;W@
wfa ot e wot 77 79T H FO

wit fw

(%) T g AreT twa, =T
g (Fere sor) 7 wodt snar gt
¥y wpfer wrfr g W

(=) afr g, @ FFT T TH AT
¥ wx a3 g7 faofg frar & 7

v sitx frwrl oo ¥ oo s
(st wvy s fg) ¢ (%) of &,

(@) v, 1973 ¥, 39 9%
A woes o wia feafer sz g o
W[ g & Foerger #w Sqavr wY sany
F ¥ o Dere e ey v
gfet # eqroar srwar awr g
& faerre v afgesw swmar w ani
gy sfeerw o & aarfe, ¥ &
Suwegar # wdwrr grw feafy e
wweT & I ¥ dad F whireew gzrR/
319 LS9 '

TF e 27 & wer g7 T dady Ty
we foar war &1 sferw gord/sey
Ot 37 & X F Foofy &7 & e ded
Traw w2 firer ¥ wriEA-97 a2 firare
T Aoy

wretw §¢ frm W Tl @@
fawre W & wiwr

6336. wt it : 7 i st
Ferarf weft Wi & fome iR o
0 fawmg A & wfa vy &
12 feware, 1977 & wardifes ww Ho
3419 % 9O ¥ dd ¥ g T w7 W7
vt e

(%) =t wiferer arerd o v
usfaw s &t 7€ & ;

(=) afz g, &1 oEE o
wr g e

() ufx =Y, & s @ 3 wamHT-
ooy faere & war v § 7

wfy vt faarf Wt (&7 gooie
fog worem): (%)% (1) Tl oy
ora ® o W N
9T T2 0T T & Qo )

st Qx Fogrant giomr & qeemer
frararey T

6337. &Y wgt "o ;v famiw
st wrem war gf Wi grataset
fewelt famre stifusoor g &Y O
ax framrere ffa & wrgest & at ¥
19 fewmat 1977 ¥ wardfed oo go
4397. % FuT ¥ daw ¥ gy oy A
o w14 i

(%) = w drw 97 el
¥ wraer ¥ favhy o foray w3y & P



259 Written Answers APRIL 10, 1978

wHY e a7 Fegrelt do & swe
e e

(o) ufr g, &Y 9 = v w7
dxfers omz feg o ; W

() ofz v fror at fiemn
NEhATFRO Y ?

feriw wX wrare e gf Wi
grefe w0t (s feeme wen)
(%) ft, g

(&) weawly @ 9T TEATE,
ofrmgdt Wi fasngd § o &
WTAET %1 9 § 1 =) ¥ fow Sy
& drore w7 s agw ff wE At .
T & WX A e YR Ieed ) A
® g )

() 5w g = 3=

News item captioned ‘Housing
tage is acute’

Shor.

6338 SHRI MAHI LAL:
SHRI R. V. SWAMINATHAN:

Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether Government's atten-
tion has been invited to the news item
captioned “Housing shortage is acute”
in the Hindustan Times dated the 20th
February, 1978;

(b) if so, the reaction of Governe
ment thereon; and

(c) the steps Government propose
to take to meet such a housing shor-
tage?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir,

(b) According to our estimates, it
will be necessary to construct 4.76
million dwelling units annually to
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provide a house to each household in
a time frame of 20 years,

(c) The highlights of the proposed
future programme in the fleld of
housing are:—

(i) Adoption of housing pro-
gramme aimed at clearing the back-
log and meeting the additional de-
mands due to population growth
ang replacement of unusable houses
over a period of 20 years.

(ii) Restricting utilisation of pub-
lic funds to lower income house-
holds so that large number of
dwelling units are constructed with
resources allocated to this sector.

(1ii) provision of incentives to the
private gector for taking up housing
on a large scale,

Import of Harvest Combiges

6339. SIIRI BHAGAT RAM: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Umon Government
have received any proposal from the
Punjab Government lor the import
of Harvest Combines;

(b) if so, how many Harvest Com-
bineg are being imported and from
which country; and

(c) whether Government have con-
sidered that with the import of such
type of agricultural machinery, lot of
farm labour in Punjab and also in
other States will be rendered jobless
and if so, the details of the measures
taken?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRL
SURJIT SINGH BARNALA): (a)
Yes, Sir.

(b) and (c). No decision has yet
been taken on the import of Harves-
ter Combines. However, in consider-
ing the matter Government are keep-
ing in view the labour displacement
aspect,
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Undeveloped Flols fa Shallmar Bagh
Delhi

6340, SHRI BHAGAT RAM: Wil
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) whether the DDA has given
possession of wundeveloped plots in
Shalimar Bagh in May, 1976 to Janata,
low and middle income groups;

(b) whether even after two years
of giving possession, the basic civie
amenities have not been provided
though the ground rent is being char-
ged from the date of possession; if so,
specific date by which civic amenities
will be provided; and

(c) whether the DDA will consider
and agree to (1) the charging of ground
rent from the date civic amenities are
provided; and (i) pay interest on the
amount paid by the allotices for un-
developed plots?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir,

(b) A statement showing the stage
of development in Shalimar Bagh is
enclosed.

(c) No, Sir The DDA has not
agreed to do so,
Statement
Position of Development works of
Shalimar Bagh

1.ROADS' Phase-I treatment of road
has been completed in Block A & B
except roads in Pocket H, F, J, K, N
& 8 (Paschimi), J & N (Poorvi) in
Block B. The works in these pockets
could not be taken up alongwith other
pockely as originally these pockets
were earmarked for group housing
but later on converted into plotted
development. However roag work in
al] these pockets have been awarded
récently and will be completed by
June, 1978 subject to availability of
funds. The phase-II work is to be
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teken up only after 50 per cent of
the plots are built upon.

2. WATER SUPPLY: The work of
laying water supply lineg in Block
A & B is complete except in pockets
H, F,J & K (Paschmi) and J, H (Po-
orvi) These pockets were orginally
earmarked for group housing but
later on converteq into plotted deve-
lopment, The work of laying water
supply in pockets E, P J, K has been
awarded recently while the tenders
for pocket H (Poorvi) J (Paschmi)
are being called, The work is likely
to be completed by June, 1878. The
water from M C.D. may not be avail-
able for quite sometime as such two
tuble-wells have been installed in
Block A and 4 tube-wells in Block B
to meet the immediate requirement
of allottees. The water from these
tube-wells will be available in about
two months time for Shalimar Bagh
area. MCD EAS laig the water mains
upto DDA underground tank. The
water supply scheme has gince been
approved by the MCD, DDA has also
constructed underground as well as
overhead tank and connection will be
made with the municipal mains as
and when MCD will complete the
water mains,

3. SEWER WORK: The work of in-
ternal sewer 1n Block A 1s complele
except two connection with the deeper
sewer line. In Block B, the work is
complete except in pockeis H, F, A, J,
E & C (Paschimi), The pockets were
originally meant for group housing
and converted into plotted develop-
ment. The tenders for the pockets
have been received and are under
scrutiny. The work 18 likely to be
completed in about six months, The
work of deeper sewerlineg is also in
progress and this also will be comp-
leted 1n about 6 to 8 months time.
Final disposal of this area will be
done in Rithala treatmen; plant. This
work 1s to be done by MCD. DDA
has made own arrangements for dis-
posal of sewerage by constructing
sumpwell pump house and ex:dation
pond,
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4., ELECTRICITY: This work is to
done by DESU. Necessary funds have
been deposited with them and the
work has been commenced by re-
cently. DESU has assured to comp-
lete this work within @ mopths.

5. PARKS: Those have aready been
developed in Block A and further
grassing and plantation is being done
by Horticulture Department DDA. As
regards the parks in Block B, the
grill fending hag been done in three
parks and further work could not be
taken up in view of the conversion of
some group housing pockets in plotted
development. However, these would
be completed in about 12 months
when some houses will come up in

the area.

Transfer of Teachers in Delhi Schools

6341. SHRI JYOTIRMOY BOSU.
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state;

(a) whether a spokesman of the
Capital's Government School Tea-
chers Association has, in a statement
issued on 10th March 1978, alleged
that about 900 higher secondary
school teachers in the capital have
been transferred recently from one
school to another where they find
themselves “surplus”; and

(b) if so, what are the facts there-
of?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BAR-
KATAKI): (a) Yes, Sir.

(b) According to information receiv-
ed from Delhj Administration about
1204 teachers were involved in these
transfers which were necessitated be-
cause of

(i) Abolition of posts in some
institutions and creation of new
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posts In others, on the basis of en-
rolment, opening of new schools
etc., and

(i) To fill up vacancies in schools
located in rural areas.

However, the allegation that the
teachers involved in these transfers
are finding themselves “surplus” in
the schools to which they were trans-
ferred is not correct.

F.CI Management

6342, SHRI JYOTIRMOY BOSU:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether the Food Corporation
of India 13 managed by the Deputa-
tionist officers at the top;

(b) whether 1t has been brought to
his notice that the FCI management
did not deveiop management cadre
from within although it is the policy
of the Government of India to deve-
lop experts from its own organisa-
tion so that they may go up in the
cadre upto the top management; and

(¢) 1if so, what are the facls there-
of?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) to (¢). The
Food Corporation of India have to
work in very close coordination with
the State Governmenty and the in-
duction of deputationists gt certain
senior level has been found to be
useful. FC.I's own officers have, how-
ever, reached very high positions in
the Corporation like that of Commer-
cial Manager, Financial Advizer etc.
and every effort is being made to
develop expertise from within the
F. C. I itself.



265  Written Answers CHAITRA 20, 1000 (SAKA)

g ot wrew ot iy fere derere

6343 Wro wwlt wheraw quedy ¢
wr g wire Peeerd woft o o oY
¥IT w3t iy

(%) war we it Y ey ¥ WK
¥ g o v A wfr dwe G
=i,

(w) = fwdw, firer, vt Wi
wR ¥ I wf fedm v ¥
SRR ER LR CiE

(w) =fx gr' &Y wrew & A Wt
wr Y wf ga e ae % ol
s frawi e, W

(w) wrr & fafow oogy 7 g
W wr= ¥ 9fa §wv o derare
mr g’

wfr e fowrf mit (&t geei
fog worren) : (%) Wi (@) =@
LB i ]

(w) W & g a1 arw @ 5fy
e darare s T ¥ i fog o
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wowat ¥ frefafer omra miter

t—

(1) fefer @tor ® w, (2)
a7 A g Fr e wgT wfee g
e firesit o wfers &t & & w0,
(3) #fw wreAt & wiw o &%
gy qt gt w3, (4) fafww vie
waey aeqrl 3 fasfas saea
wY Fdrrew 2w ¥ frenT -
wife a7 feaay w1 sfwor &,
(5) Fororefy oy Retarfer wit Farserd & ol
®t & wwa a7 qoArt w3 & fa qout
& forarr€ e fawrlt frqelt & areme-
Ta, W1 (6) fodifae e dtor,
RAyR Tl arEfes AE Fdw,
a1 & e faar ard et ¥ gEl gy
W & sadw T | g W
e & sl g el feet & s
g7 qddg Fat 1 Fewr frdndy freit o
Tark wifs W FTWIT F aw ¥4 )

(%) wrea & fafww a<aT & ¥
aqT g % wfg §weT darare & faew
F g farmraa )

w§ 1976-77 F arw war T ¥ wfr Prze v sox &1 faarcer

(fwarr/dwe<)

T e U &

o] it

r;;

1378 613

933 1102

89s 1270

. 1218 1475
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( feammm/dec )
AT/ q & &g
5. gfamm 2468 2024
6. femsmsdw | 1117 1383
7. W AYT FT . 1371 876
8 wfe® . 1537 709
8 ¥ : 1471 5
10. U HRW . 620 741
11. TS . 1351 789
12. #ferge . 1507 .
13, e . 1246 -
14, "TTéteE 1019 .
15. 98T . 735 1583
16. Tz 2583 2432
17. ToRET 1341 1280
18. afrermg 2129 .
19, fagu . 1117 .
20, SETSEAW . 916 1324
21, qfremEmE . 1133 2100
22. wEaT AT freame 1163 o
23 STEUITHE NAM 886 -
24, T AN g . 1558 -
25 feeY | . . 2056
36. WA . . 1856 e
27. faoiw . 786 ..
28, oifedrdy : 2200 e
wfan T . 1108 1394
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ey waw fimfe fom & o
faeir 3%

6344 W0 wWTOEW Tvdw
war fmfor it wmere mar gfr ot
gt AT 77 T A pr XA

(%) < v fmfor fororw &
qm af 1977-78 ¥ fray frafo s
srqar frator 5% 4

(=) Tt g vy 1
() mawmaT feam =9 gar,

(9) 77 1977-78 ¥ 79F (UF
frrn =i AT s Praar oo
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(=) 7o frrm g foter Bom &
frrar s amard AT

() frrwr w1 fag o 3% st
wr ¢ wiv 397 gy ferar s
m?

frwwr witT wrarw e g wite
grate st (s Forewmre wew): (%)
48 (wzarely)

(=) 21481 AT TIO

(m) 429 e"T@EUY

(9) 1977-78 & wa&l &1 oY
a% wiaw ®q 8@ fear v & 1 aanfa
AT & fF g9 saw 2709 W@ WQ
ENT W AT 33 AT T

(v) W g W ofifaar )

(=) o= vt 5 forarcor oy &
A §F TG @19 w # )| v v erdwr
IOT AR () A Fgr v & g aft
frfor w4t & 429 6 9@ T & ;W
=t s ¢

fierer
aaq wan av form &1 g @ s@l & wqare o frato gt 3a
T Stgra v g
L1 LIE fem ara fzar mr T
"o (*a fafe &)
s 2 N .
1 9o Zo #o ad feqr afwry  faeeft afraes fomm 48 1
wrf &1 fwior
2 fret ot & ¥y e Pafaed g Aifraforan o 108,77
frazr gromT o saaegr
3 fasfige & sso st a7 ¢ fawelt 7T fm . 12 08
foaror

4 wfama gaww wrd ~aft- 33.3




an

Written Answers

APRIL 10, 1678

Written Answers

272

10

11

12

13

L4

s

877 ¥ w419 100TANH
we garaq e (i
TEmT AR ¥ wife-
7 w18

TEFA  FAHT AqE FT
frrafor

I FIELT, FEATAR wqAL
gza1 wifs v faafor

afqa _rea w1 faator

wTate &1 & fawrw 47
frmfor | .

HATE 77T & Arfodloqno
uee ® fag w1
faafor

w7z 9T FEQ &7 g

fafag w14 ITECM Ao,
wrd, 757, IR Arix

wfax A & e i
aaxs i

stnfrs gage w1 faqfor

TErEY & Mg dfewa Fraw
weqare w1 fratey

TR & qra WA H g o
droqae ¥ d dwit 3w
WX gAY %Y g3 ¥
o 75 5= 3w 3w w1
foraror

faweft At frrer |

wreEta yegra mifasor
wraT aqt 77 fawra firm,
T AT st firo qur
ST waw frin
"ifaa

wetrrg qfem favafaamg |

7% faeelt a7 oy

faeett

arety faferar wqaam
afeey

% faeelt 7T fms
ot A fomr

% fe=t e ey
arrE e foemad Wik
Q;ﬂﬁﬁ!ﬂ fare

waq g famior fawmr

¥ v frarfor fawrr

12.

26

7.

10

08

.30
.62

69

45

26

.45

54.49

33.7

7.99




273  Written Answers CHAITRA 20, 1000 (SAKA) Wnitten Answers 274
1 2 3 4
17 ®AFAT ¥ Z9a WY qfc-  Agwifaes grade =& qfc-
qixar & fag gadfex QAT 9 0,
AL T §F

18 IR (Fagar) F O SR g &) fawrw A€ 7.76
71 fasfor

19 SATUT 7 49T WA T GOAHAT G JR 21 4
faatu

20 FATH A FEiE@ TR & TE 7 A 3.7
1 qrgat 71 fmim

21 gfexar 7 fafam sl atw-  wede aw fom | 25.0°
T W AT qAF qIEY
"Tﬂ FT fﬂ'ﬂ"'-.

22 d=rsr Ay (Wemamm) ¥ ofewame o faseran 52 8
FIAAT I TTHA AT
T3 ¥ fag areey amT
91 mirfy =7 frafor

23 QeI oTTe wawar & fag #(fmfazw IO IWE - 1.87
aqrgfar w7 77 frafo

24 WrkoATouRoWITo ¥ fAT mmﬂmﬁﬁm 1.8
rarst e famri feadt weremn

25 wFAFAIACH A oTo Kfom  FWifea v TWF M- 83.0
JAEAR I @ R
Wf‘ﬂﬂv.

26 WI<e AT ¥o TYE WAW- wrKw Rt gRfgww foo Re- 24,92
wremsiy w7 fmo, T

27 (wrer w2wm) ¥ wrw sdw oo faorsft A 6.6G
180 o I*Y WTToHTo
#ro ot wy firmfor
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Agricultural Colleges in Tamil Nadu
6345. SHRI G BHUVARAHAN Wwill
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:
(a) how many Agricultural Colle-
ges are now functioming in Tamil
Nadu,

(b) what is the tofal strength of
the students in these colleges, and
(c) is there any proposal to increase
strength In view of future develop-
mentt

Three Agriculture Colleges are func-
tioning i1n the State of Tamul Nadu.
Qut of these two are under the Tamil
Nadu Agricultural University and one
18 under the Annamalai University.

(b) The total strength of students
at these colleges is 285, with an n-
take of 220 1n Tamul Nadu Agricultu-
ral University and 76 at Argiculture
College, Annamalal

(c) No, Bir It is understood that
there is no proposal tp increase the
strength a3 about 200 Agriculiure
Graduates in the State are yet to find
suitable employment
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Coastal Area maﬂhmm

6346. SHRI G, BHUVARAHAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) how many Coastal Area Agri-
cultural Research Stations are func-
tioning 1n the country and out of which
how many are in Tamil Nadu; and

(b) if not, is there any proposal to
start the same in Tamil Nadu?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
81 Coastal Area Agricultural Research
Stations (including Research Centre)
are functioning in the country out
of which 16 are in Tamil Nadu.

(b) As already stated in reply to
part (a) of the question, there are 16
such stations in Tamil Nadu.

Farm Corporation at Neyvell

6347. SHR] G. BHUVARAHAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether it is a fact that loan or
grant had been given to start a farm
Corporation at Neyvell; and

(b) how many Btate Farm Corpora-
tions are getting loan or grant in Tamil
Nadu?

THE MINISTER OF AGRICUL-

TURE AND IRRIGATION (SHRI
‘SURJIT SINGH BARNALA): (a)
No, Sir,

(b) None, Sir.
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Research on Check of Germination of
Paddy by using Urea

6348. SHRI G. BHUVARAHAN: will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether any research has been
made in our Research Institutes so
far to prevent the germination of the
paddy by using Urea; and

(b) it so, results thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
No specific research has been done to
prevent germination of the paddy oy
using Urea in ICAR Institutes.

(b) Doeg mot arise.

HUDCO’s Role in Reducing Construc-
tional Cost

6349. SHRI PRASANNBHAI MEHTA
Will the Minister of WORKS AND
HOUSING AND SUFPLY AND RE-
HABILITATION be pleased to state:

(a) whether it is a fact that the
Housing and Urban Development Cor-
poration has succeeded in significantly
reducing the cost of house-building
especially under the scheme for the
weaker sections of the society;

(b) what was the cost of a house
for the weaker section in 1974-75 and
to what extent it has now been re-
duced; and

(c) what are the measures that re-
sulted in lowering the cost of const-
ruction of these houses?

THE MINISTER OF WORKS AND
HOUSING AND SUPFLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT); (a) Yes, Sir.
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(b) The average cost of a house
for economically weaker sections
sanctioned by Housing and Urban

ent Corporation was Rs
9711 mn 1974 75 This has now come
down to Rs 7392

(c) The reduction m the cost of
construction of EWS houses has "wen
possible because of Housing and
Urban Development Corporation’s
msistence on the use of locally avail-
able cheap building materials, adop-
tion of pew building materials and
techrmuques developed by Bulding
Research Institutes, use of efficient
layout plans which result in reduction
of the cost of the developed plot and
modifications 1n designs using auslere
specifications

Criteria for Setting Agricultural Unl-
versities

6150 SHRI DURGA CHAND Will
the Mimister of AGRICUI TURE AND
IRRIGATION be pleased to state

(a) the criterion followed by the
Government of India for settmg up
agricultural umversities 1n the States
and the names of agnculture universi=
ties 1n each States with year of start-
ing,

(b) whether ICAR has anv pro-
posal to upgrade the Palampur Agri-
culture Complex to a fullfledged
Agnculture Unmiversily on the pattern
of Hissar  Agricultural Complex
which has now been raised to the
fullledged Agncultural Unnersity
and 1f so, the detaills thereof”

(c) whether the Himachal Pradesh
Government have sent any request to
the Central Government for sanc-
tioning a separate Agriculture Uni-
versity In that State in order to
provide an integrated programme in
respect of agriculture and horticulture
in the hilly areas, and
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(d) f so what decision has been
taken thereof, by when the  Agn-
culture University will be set up in
Himachal Pradeshl

THE MINISTER OF AGRICUL~
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a)
The Government of India has accept-
ed the recommendations of Education
Commussion1964—66 for the establish-
ment of at least one Agricultwal
University in each State The Com-
mission's Report and the Model Act
for Agricultural Universities recom-

mended by ICAR lays down the
criterta for getting wup Agn-
cultural Universities Till now

21 Agricultural Universities have
been established 1n the 168 major
States except Jammu & Kashmir The
names of the Agricultural Universities
with their date of establishment 1s
given In the attached Statement

(b) and (¢) The Government of
Himachal Pradesh has submitted a
proposal for the upgrading of the
Agricultural Complex of Himachal
Pradesh Umversity into a fullfledged
Agricultura] University It 1s propos-
ed that the new Agricultural Unive:-
sity will start a8 number of new de-
partments viz Agriculture Engineer-
ing, So1l & Water Conservation Agri-
culture Metreorology Agriculture Ex-
tension, Home Science and Food Tech-
nology in the existing colleges at
Palampur and Solan which ultimately
will become part of separate faculties
in future

(d) The proposal is currently under
consideration with the Umversity
Grants Commussion for their appro-
val The proposal has been supported
by the ICAR The Unversity 1s
Likely to come into existence only
after the proposal of the State Gov-
ernment has been approved by the
University Grants Commission

—
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Statement

List of Jgnuﬂm.[ Universitaas  in India with
the year of Slarling.

Name of the University Year of
Starting
1. G. B. Pant University of Agri-
culture & Technology, Pant-
nagar, Distt, Nainital (L' I.)
1960
2. University of Udaipur,
Udaipur (Rajasthan}). . 12-7-1962
3. Orissa Univerar Jmuf Agri-
culture and Technology,
Bhubaneshwar (Ornsa) + 24-B-1962
4. Punjab Agricultural Univer-
sity, Ludhiana (Punjab). 18-10-62.
5. University of  Agriculiural
Sciences, Heblul, Bangalore
=24 (Myvore). 21-B-1964

6. Jawaharlal Nehru Krishi
uhwa\'ldnhya _]a.bu]pur
(M. P.) . 1-10-1964

7. Andhra Pradesh Agricultural
Univenity, ‘Fruvaka’, Hy-
derabad (A.P.) . Nov., 64

8. Asam Agricultural 1'niver-
wity, Jorhat-4 (Assam). 1=4=1069

0. Mahatma Phule Kinhi
Vidyapeeth, Ralwri, Dt
Ahmednagar, (Maharaslitra)  20-10-60

10, I’lmp'l.nn Kipha Vidyapeeth,
Krishinagar, Aknl.l (Maha-~
rashtra) . . an=10-69

11. Harvana Agricultmal 1 ni-
venity, Hissar (Haryana) 2-2-1970
12. Thmachal Pradesh Unover-
sitv, {Agricultural (‘mrlm .
Simla {Himachal Madesh) . 22-9-1070

13. Rajendra Aguscultwal Univers
pity, P.O Pusa, l):m Sanmastis

pur (Bihar), " . g-2-1970
14. Tamil Nadu  Agriculiural

University, Coimbatene-g

(Tamil Nadu). . B « t=Be1g71

15. Gujarat Agricullmial  Uni.
versity, Near Dafnala. Shahi
Ragh, Govt. Rungalow No. 5,
Ahmedabad-4 (Gujarat). . 1-2-10972

1, Kerala Agiicultural Univer-
sity, anuihy. Dﬁll Taichur
(Kerala). . «  26-2-72.
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17. Marathwada Krshi Vidya-
peeth, Parbhani, (Mahaia-
shtra). f " . « B-5-1972

18. Konkan Krishi Vidyapereth,

Dapoli, Distt,  Ratnagiri,
( arashtra.) 18-5-1972

1g. Bidhan  Chandra  Krishi
Vishwa Vidyalaya, Haringha-
tta, P. O. Mohanpur, Lustt,
Nadia-741244 Kalyam (Wrst
Bengal). . . .

20. C. S. Azad Uuiveristy of Agri-
culture and ‘1 echnology, Kan-

pur-208002. . .

21, Narcndia Deo  Univeruty of
Agricullure and Technulogy
Faizabad (U 1)

1-0-1974
1-3-1975

17-10-75

Integraied Programme for Small
Tewns

68351. SHRI DURGA CHAND: will
the Mimster of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) whether the Ceniral Govern=
ment propose to formulaie an integ-
rated programme at the national
level for the development of small
towns in order to check the influx of
population from rural and semi urban
areas;

(b) if so, whether the Centiral Gov=
ernment have any proposal to issue
guidelines to the State Governments
in this respect,

{e) if s0, the details thereof; and

(d) what is the number of towns of
the population between 20,000 to
40.000 in the country in each State at
present us per 1871 census and how
many of them are proposed to be
develoyed in the near future?
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THE MINISTER OF WORKS
AND HOUSING AND SUFFLY AND
REHABILITATION (SHRI SIKAN-
DAR BAKHT) (a) to (¢) No inte-
grated programme at national level
has yet been drawn up

(d) 545 as per statement attached
Since the programme 1s yet to be
drawn up the number of towns pro-
posed to be developed in the near
future cannot be given

Statement
sl State/Union  Ferrnories ‘O:l;' o:r
No wzef
20 00—
40 000
1 Andhra Pradesh 04
2 Avam® 9
3 Bihar 41
4 Guarat 35
5 Haryana 10
6 limachal Pradesh 1
7 Janmu & koshmir 3
8 karnataka 37
g9 Kerala 8
10 Madhya Pradrsh . 92
11 Maharishira 59
12 Mampur
13 Meghalaya
14" Nigaland '
15 Onssa e . 17
16 Punjab . 20
17 Rayasthan . 30
18 Sikkim . .
19 Tarml Nadu . 50
20 Trnpura . & a
21 Uttar Pradesh : 57

22 West Bengal 38
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23 Andaman & Nicc bar Islands N
24 Arunachal Pradesh

25 Chandigarh

26 Dadra & /Nagar Havels - .
27 Delln’

5

Gea Daman & I
20 lakshadweep M & A Islands
30 Pondicherry

Torar

* Includes Mizoram

»

&

Sour ¢ Compiled frem Census of India
1971,

Expert Team for Survey Work

6352 SHRI PARMANAND GOVIND-
JIWALA Wil the Muster of
EDUCATION SOCIAL WELFARE
AND CULTURE be pleased to state

(1) whether in view of the opimion of
many Archacologists that the scope of
the Archaeological survey has ex-
tended sn far fthat they can no longer
be extended to a single person or
agency Government are taking gteps
to prepare teams comprising experts
from various disciplmes backed by
aduquate finances to do the job

(b) £ so whether Government
have formulated any plan to organise
the team of experis and

(¢) 1f so how many such teams
are working and at what places”

THE MINISTER OF EDUCATION
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (a) and (b) On matters where
expert opimon from other disciplines
is required, relating to vanous Aas-
pects of archaeological works Ex-
perts Committee have already been
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appointed. Besides, there exists a
Central Advisory Board of Archaco-
logy which consists of representatives
from the Universities., Learned Bodies,
scientists and distinguished archaeolo-
gists for promoting closer contacts
between the Archaeological Survey
of India and other Indian Universities
conducting archaeological and other
related studies.

(c) Besides the Centra] Advisory
Board of Archaeology, Experts’ Com-
mittee are at present functioning for:
(a) determination of antiques at Delhi
Bombay, Madras, Calcutta, Varanasi,
Trivandrum, Bangalore, Patna and
Srinagar; (b) advising on measures
of conservation of Ajanta, Shri Jagan
Nath Temple at Puri, Sun Temple
at Gyaraspur, excavated remains at
Lothatl. Bagh caves and Qutab; and
(e) for advising on landscaping around
Taj,

Protection of Cultural heritage in
Ladakh

6353. SHRI PARMANAND GOVIND-
JIWALA: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND CUL-
TURE be pleased to state:

(a) whether Government's atten-
tion hes been drawn to the news pub-
lished in Times of India dated the
10th March, 1978 under the caption
“Zorawar Singhs of today have field
day in Leh" wherein it is stated that
the plunder of antiques and art ob-
jects is being committed by Indian
and Foreign tourists;

(b) if so, what steps are being
taken by the Government to protect
the cultural heritage; and

{¢) since the monasteries in La-
dakh do not keep or maintain inven-
tories; whether Government propose
to have such steps as to prepare the
inventories in the monasteries?

THE MINISTER OF EDUCATIOWN,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir. This news item
ha: come to Government’s hotice.
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(b) and (c). On the basis of a sur-
vey, conducted recently for assessing
the antiquarian wealth of the region,
the Aarchaeological Survey of India
has already decided to declare 13 mo-
numents, includmg Alchi and Leh
monasteries. as monuments of Na-
tional Importance. Further action for
preparing inventorles in respect of the
antiquities within these monuments
would be taken after issue of the
declaration.

As regards antiquities in the re-
maining monaseaeries, these are rec-
quired to be registered with the Re-
gistering Officers, in terms of the
provisions of the Antiquities and
Art Treasures Act. 1972, We are
requesting the State Governments (0
ensure that this requirement of re-
gistration is fully complied with,

Central Government Offices located

at Bhopal (M.P.,)

6354. SHRI PARMANAND GO-
VINDJIWALA: Will the Minister of
WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION bhe
pleased to state-

(a) how many Central Government
offices are located at Bhopal;

() how many Central Government
offices located at Bhopal have their
own buildings;

(¢) how many Central Government
offices are working in the rented
buildings;

(d) what is the total rent being
paid by the Government; and

(e) whether the government have
anv plans to bulld up any office com-
plex at Bhopal?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (e). The Infor-
mation is being collected and will be
placed on the Table of the Sabha.
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Acoommoédation for Cenira) Govern-
ment Employees at Bhopal

6358 SHRI PARMANAND GO-
VINDJIWALA Will the Minster of
WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION be
pleased to state

(a) whether the Government have
any knowledge of its total employees
working at Bhopal,

(b) whether all the employees wor-
king at Bhopal have been provided
with residential guarters, and

(c) if not whether the Government
have any plan to build any residen
tial complex at Bhopal”?

THE MINISTER OF WORKS
AND HOUSING AND SUFFLY AND
REHABILITATION (SHRI SIKAN-
DAR BAKHT) (a) The Minstry
of Works and Housing does not
have mformation about the total
numbter of Central Government em
ployees at Bhopal but 1t has ascer
tampd the requirement of quarters
for employees entitled to genera:
pool accommodation

(b) No general pool quarters have
been constructed at Bhopal so far
and, therefore no employee has
been provided with general pool resi-
dentia] accommodation

(c) At present there is no plan to
build any remidential complex at Bho-
pal }

fafe arfaw fowrer war wiefme
daw whearr & wiwrd

6356. wt yr wfem wat : w7
fiwrt, Wy wwrw st wephr WA
Tg TaT Y g G

(%) frfe wfes-fesre aur -
aifirs daer @eqrw & €9 ww feaw
wiwTh ord ST A L, WK
819 L8-10
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gfeeg ¥ Frafire o & frefr agraar
AT FT & far | s o sy ufer
FANT 3, 50 AT TUC KT & | WG A%
1873~76 %Y Tg ¥7 wafy &1 9 §,
weamw fafuw qifat aror srafoe
2,91,400 %o ¥ Thw ¥ &= ofe-
SYXATHT & WTHT I w1 FTW@IAT

Audio-Visual ald Materials

6358. SHRI K. RAMAMURTHY:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the survey of equip-
ment available with educational insti-
tutions in the country for the produc-
tion or wuse of audio-visual aid
matenals sponsored by the Mimstry
has been completed,

(b) if so, the salient features of
this survey; and

(¢) if not, when this survey 1s like-
ly to be completed?

THE MINISTER OF EDUCATION.
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) The Centre for Education-
a] Technology (NCERT) had assigned
such a survey to a voluntary organi-
sation which has not been able to
complete it and now the Centre itself
is completing it.

(b) The survey would give an in-
dication of equipment for production
purposes avajlable with educational
institutions s0 that the Centre could
identity them fori undertaking pro-
duction work and utilise them ag
Fesource centres later.

(¢) The survey is expected to be
completed by July, 1978,

APRIL 10, 1978
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6350. SHRI JANARDHANA POOJA-
RY: Wil 1the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government's attention
has been drawn to the article publish-
ed 1n Deccan Herald of 4th February,
1978 entitled “Education system ir-
rational”; and

(b) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF ED'JCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER): (a) Yes, Sur.

(b The article in question refers
to the uneven growth of higher edu-
cation as between regions and States
as wel] as in different disciplines, the
absence of uniformity in the minimym
marks required for obtaining pass
marks, Divisions, etc. Keeping in view
the problems in the development
of higher education in the past, the
Government are of the view that
during the next plan perlod. the
expansion of higher education should
be regulated and that the existing
regional imbalances should be 1e-
duced to the extent possible. { As
far the variations in the system of
examinations and the percentage of
marks, etc, it may not be fessible
to ensure absolute uniformity as each
university has full aythority to de-
¢lde these matters,
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ferw
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Distributive Agencles for Drink 17

6362. SHRI P. KANNAN: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the number of agencies in Tamil
Nadu which were prepared to take up
distribution ot the new drink '77";

(b) the procedure followed for
deterrmining the distributor;

(c) whether 1t is fact that distri-
bution rights have been given to =a
firm in Tamil Nadu which is already
marketing drinks of thewr own;

(d) if so, the name of the firm and
the reasons for selection; and

(e) whether Government have taken
into consideration possible detriments
to sale of ‘77" by entrusting it to a
firin which may hove greater interest
in sales of their own products?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHR BHANU-
PRATAP SINGH): (a) Modern Bake-
ries (I) Ltd. gives only franchise for
production of ‘77’ and does not appoint
distributors, The Company had re-
ceived 11 applications (besides ex-
Coca Cola bottlers) for franchise in
Tamil Nadu.

(b) Ex-Coca Cola  bottlers were
given first preference. For others, the
financial standing of the party, their
marketing capabilities, the possession
of fully automatic bottling plant and
upto date laboratory etc. were taken
mto consideration.

(c) and (d). M/s. Soft Beverages
Private Ltd. Madurai an ex-Coca
Cola Bottler and Mjs. Spencer and Co.
Madras have been given franchise in
Tamil Nadu keeping in view the
above criteria.

(e) The Company had given dus
consideration to this aspect.
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Seminar on Reclamation of Alkaline
and Uncultivable Solls

6365 SHRI DHARM VIR VASISHT,
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state

(a) reclamation of alkaline and
uncultivable soils wag discussed at a
joint semunar of Fertilicer Association
of India and Pyriles and Chemicals
Ltd. near Kanpur, UP. recently, and

(b) 1f so, the nature of deliberations
held and concrete steps recommended
by the Seminar?
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THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI SUR-
JIT SINGH BARNALA): (a) Yes, Sir.
A seminar on use of Sedimentary Pyri-
tes in reclamation of alkali secils was
jointly erganised by the Fertilizer As-
sociation of India; Pyrites-Phosphates
and Chemicals Ltd. and Department of
Agrieulture, U.P. on March 4 & 5, 1978,
at Lucknow.

(b) The formal proceedings of the
Seminar have not yet been received.
However, it is understood that the
deliberations were reganding amend-
ment materials and certain basic
studies were recommended.

Commercizl Crop

6366. SHRI DHARM VIR VASISHT.
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) the reasons for decline in the
commercia] crops during 1976-77 toge-
ther with the prospects of the same
in the current year 1977-78;

(b) the total estimated outpui of
sugarcane this year together with
steps taken to hold crashing rates of
cane and gur; and

(e) whether it is a facl that cane
prices have slumped to 50 per cent of
last year if so, reasons with steps taken
to halt the rot?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRL SURJIT
SINGH BARNALA): (a) Among the
principal commercial crops, the pro
duction of sugarcane and jute showed
an increase and that of cotton and
oilseeds decline in 1976-77 as compared
to the levels achieved in 1875-78. The
decline in the care of cotton and oil-
seeds was generally due to adverse
seasongl factors in the major growing
areas. During 1977-78 the production
of oilseeds, cotton and sugarcane is ex-
pected to be higher while that of
jute is estimated to be marginally lower
than that in 1976-77.

APRIL 10, 1074
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(b) and (c). Firm estimates of pro-
duction of sugarcane during 1977-78
would become available after the close
of the agriculture year i.e. sometime
in July-Augusl, 1078, However the
production of sugarcane during the
year is expected to be substantially
higher than the level achieved in
1978-TT7.

The prices being paid in tHe current
season by vacuum pan sugar factories
are about the same as paid last year.
In some cases they are higher than
last year. The actual prices paid in
the different States are given in state-
ment I for 1976-77 and in statement
I1 for 1977-78. There {5, however no
control on prices of cane generally sup-
plied to Khandsari or Gur producers.
In the current season, only the states
of Uttar Pradesh, Haryana and
Andhra Pradesh have notified mini.
mum prices of cane payable by Khand-
sar: factories. These prices are more
or less the same as minimum prices
notified for sugar factories. In the
case of Khandsari units, a number of
cases have been detected by the Gov-
ernment of Uttar Pradesh of Khandsari
units paying less than the minimum
notified prices and action under law
is being taken by the State Govern-
ment, No such reports have been re.
celved from Andhra Pradesh or

Haryana so far.

To amellorate the dificultles of the
cane growers, Government have
announced a number of measures to
enable producers to pay a better prices
for cane. In addition, central gov-
ernment agencies, namely, the Food
Corporation of India (FCI) and the
National Agricultural  Cooperative
Marketing Federation (NAFED) have
been directed to make direct purcha-~
ses in the market with a view to firm-
ing up prices of Gur. Details of
measures taken to help cane growers
get a higher price and also to dispose
of the standing cane crop are given in
statement III,
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Siatemint I

sugarcans molsfied for factorias sn dufferent Stalas and the acluslly
how o M’:‘Gﬂtﬂlﬂhlgﬁ-f?;ﬂlﬂmw bjxw.hi”“b

(Ra./Quintal)
For 1976-97 sedson
STATE
Mimmum fotified Pricc pad by
prnice fuctorles
Uttar Pradesh . ' ‘ . . " . 855 to to:Bo 12:0% to lg-ey
Bihar Bjg to 1opo 13°23@
Punjab . . . e 850 o gro0 1335 to 153§
Haryana . ' . . ' . + g'10 o 1030 1300
Asam + + + + &+ + + .+ B85 to 8930 11'00 Plus Trame
port Submdy.
" & 3 B . B3 w g2 12'%0 W g5

West Bengal R .

Orisa . R P B850 to 890 B'50 w 10°%50

Madhya Pradesh - . . B8 w 103 12700@@

Rajasthan . v M N . M . . 835 to 10010 12°Q5 O g @Y
Maharashtra . . . . + & « B50 w 12270 950" to 16-6o®
Gujarat . . . . . . . Bso to 1140 goo* to 1y 6o®
Andhra Pradesh . . . . . 85 to 11'§0 1000 0 13- 50
Tanul Nadu ' . ' f . ' . B85 to 10020 B3 t g
Karoataka . . . . . . N . B85 to 11°40 10°00 to 18-00°
Ketala . .+ . + + .+ + s 8% w goo 1300
Poadicherry P 940 9'50

1100

%®
2

. 8+Bo ia o0
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notified ‘actories in different Stales and the
S b e g gy vl o

Statemant I
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S e

{Rupees per Quintal)

State

*Uttar Pradesh

Madhya Pradesh
Rajasthan . .
Maharashira

Gujarat . .

Andhra Pradesh .
Tamil Nadu .

Karnataka . .

rondicherry N

Nlphnd . .

Goa . . .

Price pai
factories |

12-50@ to 19°50

12*a5 to 1250
1350

1350

11* 00 - Transport

subaidy,

12°50 to 1450
11'00 to  14'20
12' 50

12:25 to 1425
g° 90" to  16-gz0*
0'00® 1o 14 13*

9'50% to 12 00%

1000 @@ g*30% to 12*J0%

Minimum notified
price
- . 8% to 11°00
. . 85 t 108
. s, 860 to 1020
. . Bs5 o g8
3 B's50 to o910
« + B30 0 g4
N « B's0 to 8860
» « B85 to 1020
» + B850 to 1030
. Bso to 12°40
. s B'so to 11'Bo
. . Bs5 to 1080
. + B0 o
. « B30 to rrrgo
. . B850 to B8-60
+ . B0
. . 860
. . B6o

10:60* to  14-60%
1100
9-30*
11-5

1650

NoTz :— @One factory “Kashi" has reported to have paid Rs. 12-25 per Quintal,
*These are the provisional prices paid as advance mostly ex-field by Co-operative factories,
@@One factory (Vellore) had started paying initially at Rs. 8+ 50 per Qtl. but now it is

paying Rs. 11-50 per Qutl
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Statemeny NI

Details of measures tzken to help cane
growers get a higher price and also to
dispose of standing cane crop.

To enable sugar factories to continue
paying sugwréane prices at about the
level of 1076-77 season, the following
steps have been taken by the Govern-
ment'—

(i) Excise duty on free sale sugar
wag reduced from 45 cent ad
valorem to 27} per cent ad valorem
with effect from 16-11-1977

(1) The all India weighted average
levy prices wag enhanced to Rs. 187.50
per quintal with effect from 1-3-1978,

() To relieve the industry of the
heavy burden of stocks brought
about by increased production, it
has been decided to export 65 lakh
tonnes of sugar during the current
year, This quantity is also India's
quota in effect under the Interna-
tional Sugar Agreement,

(iv) Credit facilities will be exten-
ded to take care of the additional
production

(v) All restrictions on inter-State
movement of sugar have been remov-
ed.

In addition, Government are active-
ly considering giving a rebate in
excise duty to encourage and enable
factories to crush beyond 30-4-1978
80 that off take of cane by the indus-
try is maximised,

Since considerable excess production
of sugarcane has also taken place in
areas where it is traditionally conver-
ted into gur/khandsari, the following
measures have been taken to enabls
Proper utilisation to provide relief to
the sugarcane growers:—

(1) All restrictions on the export
of gur have been removed.
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(ii) Margins on bank credits, both
for gur and khandsarl menufacture/
trade have been reduced.

(iii) Government agencies are
actively (nvolved in purchases of
gur at a premium above the market
price,

(iv) Some State Governments
have reduced Purchase Tax on
sugarcane.

Prospects of Kharié Crop

6367. SHRI DHARM VIR VASISHT:»
Will the Mimster of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether it Is a fact that the
production of all foodgrains except
Jowar and Wheat registered a fall in
1875-76; if so, reasons for the same;

(b) whether extension of irriga-
Lonal faciities in U.P. Haryana and
Punjab led to decline in the area under
pulses if so, steps taken or incentives
announced to counteract this trend;
and

(¢) whether the kharif crops pros
pects were good 1n view of good rains

this year; if s0, the expected produc-
tion of paddy and oil seeds?

THE MINI.SW OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) No, Sir. The
production of all foodgrains in 1975-76
registered substantial as com.
pared o 1074-75. The only exception
wag jowar where the production mar-
ked a decline particularly during rabi
season due mainly to excessive rains
atlhetlmeotlowlnganddmmh
the crop due to cold weather and in-
cidence of disease, particularly in
Maharashtra,

(b) Yes, Sir. The extension of
irrigation has led %o an increase in
area under wneat at the cost of pulses
like gram in some wreas. Ag an
incentive to higher production of gram.



467 Writted Answers

the Government Had raised the sup-
pert price of gram, which is the most
important pulse crop, from Rs. 85 per
quirtal in the marketlng year, 1977-78
to Rs. 125 per quintal during the
marketing year, 1878-79.  Financial
assistance has also been provided to
farmers through State Governments
under a centrally sponsored scheme
taken up in 46 selected pulse growing
distrietz for laying put demonstrations
to motivate farmers to adopt im-
proved practices, multiplication
of seeds of improved/short-duration
varieties, subsidisation of supply of
pulses seed and subsidisation to the
extent of 25 per cent on cost of plant
protection chemicals and to the extent
of 50 per cent on cost of plant protec-
tion equipment for use of pulses cul-
tivation. As a special measure during
the current year, funds have also been
provided to the State Governments for
free supply of rhizobial culture at
Rs., 10 per hectare and Rs, 12.50 per
hectare as operational charges for
control of ihsket pests i1 endemic
areas. Funds have also been provided
for the major pulses growing States
of Madhya Pradesh, Rajasthan and
Uttar Pradesh to strengthen micro-
biological laboratories for production
of rhizobial culture on large scale,

(¢) The production of kharif crops
durmg 1977-78 is reported to be good.
The final estimates of various kharif
crops have not yet become avallable
from different States. According to
present reports, the production of
various kharif cropg including paddy
and ollseeds is likely to make a wel-
come revival from the level recorded
in 1976-77,

ABRIL 16, 101
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1228 hrs.

SHRI KRISHNA CHANDRA HAL-
DER (Durgapur): Whei about my
Adjournment motion, 8ir?

SHR} JYOTIRMQY BOGU (Dis-
mend Harbour); [ have given a notice
319 1811
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of adjournment motion regarding the
tribal workers in Bailadilla. 26 wor-
kers have been killed by the police-
men. Al tribal colonies have been
burnt to ashes.

MR. SPEAKER: I have allowed a
Calling Attention Motion for tomorrow.

SHRI JYOTIRMOY BOSU: Why

Calling Attention? Why not Adjourn-
ment Motion?

SHRI M KALYANASUNDARAM
(Tiruchurapalll): I have one submis-
sion, Sir I have given a Calling At-
iention  Motion regarding farmers'
agitation 1n Tamil Nadu. There was
police firlng Some farmers have died.
S, T may be allowed to make my
submission. After all, the decision is
yours. It 15 beyond the powers of the
Tamil Nadu Government to a great
extent to meet the demands of the
farmers there. Because, those grievan-
ces arose out of the policies worked
out in Delhi and not in Madras. In
spite of that they have this responsi-
bility of facing the agitation there.
The Centre has gone to their help only
by sending CRP and the Army. 8o,
the matter greatly concerns the Gov=
ernment of India and its policy. That
18 why kindly permit me to raise it.
(Interruptions.)

SHRI R. V. SWAMINATHAN
(Madurai) * I have also given a aotice.

DR. SUBRAMANIAM
(Bombay North East):
given a notice on this.

SWAMY
1 have also

SHRI V. ARUNACHALAM (Tiru-
nelveli): We register our protest, Sir.
This is @ law and oder matter. The
has taken flrm
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motion, (Interruptions). Law and
order ig a state subject. We have no
business to discuss this matter. We
cannot get up a bad practice to dis-
cuss a state matter. We are en-
couraging unhealth (Interruptions).

MR. SPEAKER: Mr. Kalyanasunda-
ram and other Members have given
notice of Calung Attention, I wil
tell you—the first to give notice was
Mr. Swamnathan and then comes Dr.
Subramaniam Swamy. They have given
calling attention motion.

SHRI JYOTIRMOY BOSU. We have
also given.

MR. SPEAKER Please hear me.
‘Why don't you hear me when [ have
heard you? It is good for you and for
me also. The rule says that when the
Speaker 1s on his legs, others should
sit down. On Wednesday I have called
a meeting of the leaders of the parties
to consider such question and see
whether we can go into State matters
and If so, upto what point and where
we should stop. We will decide in
consultation with you and we wall
decide that on Wednesday and, there-
after, if you think that this question
should be discussed in this House, 1
will allow it—not only in this case
but also in regard to Andhra Pradesh,
U.P. etc. All these questions are there.
They will be considered by the leaders
including your party’s. I am gending
an inwvitation to your party, Mr.
Arunachalam to be represented there.
We will discuss these matters and,
thereafter, we will decide one way
or the other. This is g very ticklish
guestion. I do not want to say any-
thing more at this stage. (Interrup-
tions),

SHRI JYOTIRMOY BOSU: What
about Bailadilla?

MR. SPEAKER: Bailadilla has been
allowed as it concerns the Central Gov-
ernment. I have allowed a Call At-
tention. (Interruptions) Mr, Arunm-
chalam, I have slready told you that
you wil] alsp be invited, or one of
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four party members will atiend * the
meeting.

SHRI V. ARUNACHALAM. Bir,
our Government has taken action and
everything is under control

MR. SPEAKER: I am going to dis-
cusg this matter with the leaders of
the pariies later on. All leaders in-

cluding your party's are invited.

ot Tm wwww fag (farmiw) ¢
s wgew, gar frden § fin dwwd
werfaar Ffror »ff wTeT HET FEEAHT
N mawr ¥ &1 911 A o
9% gua faow 184 ¥ wemla wTOwY
Afew fear a1 1 T&@ o i 77 0E
fvke wrawr aff frat & 1 gEaY FTEY
for @t m &)

MR. SPEAKER: Notice under rule
184 has to be considered separately—
it is called ‘No Day Yet named Mo-
tion". Kindly inform yourself on all
these matters. If I admit jt, it goes
to the Business Advisory Committee
meeting on Wednesday and, there-
after, Government must give time for
it on its own. We cannot discuss
that. A motion under rule 184 is a
peculiar motion.

st Tm wwin fay : s g,
o wd At ¥ Afew et witw &
¥ @ § W 98 a¢ wrewT 7@ e w
o

MR, SPEAKER: It is not in my
hands. There are several motions under
rule 184. Now, Papers Laid on fthe
Table.
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12.35 hrs.

PAPERS LAID ON THE TABLE

Rzrorr oF REVIEW COMMITTEE ON
UNIVERSITY GRANTS CoMMIsSION
(JANUARY, 1877)

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER):
I beg to lay on the Table a copy of
ihe Report (Hindi version*) of the Re-
view Committee on the University
Grants Commission (January, 1877).
[Placed in Library. See No, LT-
2057/78].

DETAILED DEMANDS FOR {GRANTS OF
MinisTry oF LABoUR For 1978-79

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA). I beg to
lay on the Table a copy of the Detailed
Demands for Grants (Hindi and
English versions) of Ministry of Labour
for 1978-79. [Placed in Library. See
No. LT-2058/78].

ANNUAL REPORT AND CERTIFIED AC-

COUNT3 OF KENDRIYA HIND' SHKSHA

MANDAL, Acra For 1078-77 awxp
STATEMENTS

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI.
MATI RENUKA DEVI BARAKATA-
KI): I beg to lay on the Table:—

(1) A copy of the Annual Report
{Hindi and English versions) of the
Kendriya Hindi Shikshan Mandal,
Agra, for the year 1076-77 together
with certified Accounts.

(2) A statement (Hindi and
English versions) explaining that
Qovernment are in agreement with
above Report and therefore mo sepa-
rate Review on the working of the
Kendriya Hindi Shikshan Mandal,
Agra i3 being laid.

(3) A statement (Hindl and
English versions) showing reasons
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for delay in laying the documents
mentioned at (1), and (2) above.

[Placed in Library. See No. 2058/78].

NOTIFICATION TUNDER URBAN LAND
(CerLmng awp RecuraTiON) AcT.

fmfer oite e wwr qf site
grie swre ¥ qew W (st Tm
fowe) : & sl qfie (wifirwae dar
war fafrqew) wiafraw, 1976 ®
6T 468 ¥ ImTA (3) ¥ wwwiw
i win (wirwms dwr mar fafa-
TaR) (g dwvew) fraw, 1078
(ferdt mar sy weFewr) #r T
wfe ot feats 25 7, 1978 & wew
& Towa § wiageTr g1 "owie
fre 417 % wwifim gg & aar o=
STEATOTE WA GWT N 9 WA

g1
|Placeg n Library. See No. LT-2060/
78].

NoTIFICATION TUNDER Rice MILLING
InpusTRY (REGULATION) ACT.

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): I beg to lay on the
Table & copy of the Rice-Milling
Industry (Regulation and Licensing)
Amendment Rules, 1078, (Hindi and
English versions) published in Noti-
flcation No. G.SR. 408 in Gazeite
of India dated the 25th March, 1978,
under sub-gection (4) of section 22
of the Rice-Milling Industry (Regu-
lation) Act, 1958,

[Placed in Library. See No. LT-2061/
78].

MR. SPEAKER: On item No. 8 Mr.
Bosu, you have an objection.

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): Sir, I would request
the House to consider a debate. I
have come to know this much that an

M'meouumwwummmr.bumwnm July,

1977.
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[Shri Jyotirmoy Bosu] been called “Calender of Events:
authentic document in the hand written 1947—-1072". [Placed in Library. See

form of Dr. Gopal's letter is already
in possession of the Ministry. There-
fore, the responsibility has to be fixed.
For this purpose, a debate is necessary
on the floor of the House on how the
Minister reacts to it.

DR. SUBRAMANIAM SWAMY
(Bombay North-East): There 15 a
Short Notice Question. The Minister has
agreed to take it up. I have also given
a notice op it and I hope that would
be given due consideration by you.

MR. SPEAKER: Al notices will
be given due consideration.

SHRI JYOTIRMOY BOSU: Dr
Gupal's letter is in their possession.

MR. SPEAKER: Mr. Bosu you have
already given your suggestion.,, Now
Dr. Chunder.

12.42 hrs.

STATEMENT RE. INDEPENDENCE
SILVER JUBILEE TIME CAPSULE
AT RED FORT, DELHI

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER)- Sir, I lay on the Table of the
House, the Report of the Committee of
Members of Parliament, under whose
supervision and guidance, the Indepen-
dence Silver Jubilee Time Capsule at
Red Fort was retrieved and the con-
tentg thereof taken out, [Placed in Li-
brary. See No, LT-2082/78]. The
Report mentiong in detail how the
work was done and what contents
were found in the Capsule. Together
with the Report, I also place on the
Table of the House & copy of the
10,000-word account of the history of
India from 1947 to 1872 which bears
the title “Indiag since 1947", written
both in English as well as in Hindi,
and a copy of some informations on
copper plates containing What has

No. LT-2062/78]. On these copper
plates, there are also engraved pictures
which illustrate some of the events
The contents of the Time Capsule
have been placed in the Parliament
House Library so that Hon'ble Mem-
bers, who may like to see them, may
be able to do g0, The contents will be
exhibited today upto 7-00 P.M and
tomorrow from 11-00 AM. to 7-00
PM. 1 also take this opportunily to
sincerely thank the Chairman and
members of the Committee for
supervising the retrieval operation
and also for their Report. Theirs was
an arduous and onerous responsibi-
lity, which they have discharged ex-
ceedingly well, considering the com-
plicated nature of their work.

Sir, I have no pretensions to being
a historian, but as a humble student
of history I cannot help reacting to
the contents, both of the narrative
purporting to be a historical account
and of the calendar of events. I[n my
opinion, the narrative is an account of
some sort but cannot be termed a his-
torical document. It is something like
a scrappy, inaccurate administrative
report devoid of a historical perspec-
tive, a perspective which would signify
interaction between events and human
agencies woven together in a form that
partakes the character of an analy-
tical narrative. By way of background,
there is only one sentence which makes
mention of India's struggle for free-
dom by saying that “it was led since
1920 by Mahatma Gandhi who believ-
ed in non-violence". There being no
other mentlon about the freedom
struggle, which is a serloua omission;
the impreseion is likely to be that the
struggle commenced only in 1820.
Apart from this one Instance where
the name of the father of the Nation
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in bringing about amity.

The House will, 1 hope, agree that
to lend a perspective to a document
which was intended to be of historical
significance for future generations, an
introductory paragraph would have
been eminently desirable to trace out
Wriefly the history of India’s struggle
for freedom and the sacrifices made
therefor by a galaxy of political lead-
ers of various shades of opiniom, An
“Independence” time capsule ought to
have gald something about the role of
the early pioneers in the struggle for
freedom the Jalianwala Bagh massacre,
the non-cooperation movement, the civil
disobedience, the August 1042 struggle,
elc. The document does now and then
mention the secular and socialist cha-
racter of the Constitution but there is
no mention of those great leaders of
different communitles who played a
very prominent role in fighting for a
secular nation. One would, for ex-
ample, expecl a brief mention of
Shaheed Bhagat Singh, Lala Lajpat
Rai, Netaji Subhas Chandra Bose and
{he Indian National Army, Dr. Shyama
Prasad Mukherjee, Maulana Abul
Kalam Azad, Hakim Ajmal Khan, Rafl
Ahmeg Kidwai, Asaf All, Dr. B. R
Ambedkar, C. Rajagopalachari, Jal
Prakash Narayan and several others.

It is rather surprising to me that
what purports to be a historical docu-
ment should have referred to the im-
portant armed conflicts which this ne-
tion had to face in 1962 and in 1063
hy making only a passing mention
thereof, and by referring to {he Soviet
offer of mediation in the Indo-Pakistan
conflict of 1965 without even mention-
ing the great service remdered and the
sacrifice made by the then Prime Min-
ister, Shri La] Bahadur Shastri,

In regard to the Consttiution, while
some emphasis has been lald on the

Directive Principles and Fundamental
Rights, the unigue feature, viz., the
federal structure, which has been built
into the Constitution lias not been highe
lighted, It is this federal structure
which unites the elements of both
centralisation and decentralisation and
which helps in the governance of this
large country. What is worse, the
author or authors have shown very
little grasp of the facts of the Consti-
tution.

SHRI B. SHANKARANAND: Sir,
I have a point of order, The hon. Mi-
nister is reading out these materials
which are not there in the capsule, Let
him read out those materials which
are in the capsule....(Interruptions).
You pleage read out those materials
that are there. We do not want your
comments, (Interruptions),

MR, SPEAKER: There is no point
of order. (Interruptions).

DR. PRATAFP CHANDRA CHUN-
DER: The President, it has been stat-
ed, “hasg the power to nominate (to the
Lok Sabha) a few members to repre-
sent the backward communities or
backward territories", whereag there
is no such provision in the Constitution
except Article 331 under which the
President may nominate not more than
two members of the Anglo-Indian com=
munity to the House of the People if,
in his opinion, the community is not
adequately represented in that House.
About the Legislative Councilof a
State, it has been stated that this body
“is Indirectly elected by public bodies
such as municipalities, universities,

"—which does not reflect the cor-
rect position as provided under Arti-
cle 171 of the Constitution, As the
Hon'ble Members are aware, there are
directly elected members of teachers
constituencies and graduates’ consti-
tuencles apart from those elected by
members of the Assembly and local
bodies. It has also been stated in the
narrative that the union territories
“have their own lagislative bodles
which are authorised to make laws on
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the State subjects’. This is a factually
incorrect statement, as several Union
Territories have no legislative bodies
which can legislate on State subjects.
The narrative also makes mention of
“right of all adult citizems.......... to
elect their representatives to the Legis-
lative bodles and through them the
executive agencies of the govern-
ment”, Not only iz the age of eligibi-
lity for a voter different from that of
an adult as recognised by our laws, the
executive agencies of the government
are also not all elected. The governor
is not elected by the citizens nor are
the memberg of the services elected
and certainly they are to be included
in the executive agencies of the gov-
ernment, In short, Sir, the way In
which our Constitution has been sum-
marised in the narrative shows com-
plete disregard of the sanctity of facts.

It is rather surprising that in the
narrative there ig a one-sided version
when referring to political parties, For
example, “Congress (opposition); party
founded in 1969 after break with the
All India Congrsss of Indira Gandhi
(the present Prime Minister); this part
advcates a socialist programme in
theory, but in practice, tends towards
conservative policies favouring the
upper and middle classes”. I wonder if
indeed the Congress (opposition) party
was really the one which broke with
the Indira Congress or vice versa, and
if the Congress (opposition) party resl-
ly favoured the upper and middle
classes, This would be g travesty of
facts, For the sake of brevity, I refrain
from mentioning the partisan assess-
ment of other political parties,

The entire account appears to be
ingipid, unbalanced and jejune. It looks
llke a command performance with the
sole object of projecting how the gov-
ernments of the times were continuous-
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ly successful in carrying the nation
forward with no light thrown on the
shortcomings that existed, the chal-
lenges that had to be met and the
leeway that had to be made up. There
is no mention of the menacing prob-
lemg of mounting unemployment, of
the growing numbers below the pover-
ty line and of the predicaments of the
weaker sections, particularly the sche-
duled castes and scheduled tribes. Any
narrative claiming tobe a historical
document could not ignore these his-
torical realities,

Even relatively simple facts have
been stated wrongly. For example, the
Bhakra and the Beas dams have been
described as joint projects of Gujarat,
Haryana and Rajasthan, Gujarat is
not at all a party to these projects. In
fact it is Punjab which is the third
State which benefits from these joint
projects. Sir, the entire narrative
purporting to be a historical account
would, therefore, appear to be all ama-
teurish effort to protect the then ruling
party and its government of the day.
I am surprised to think what posterity
would have thought of us had the
Time Capsule remained buried and
been taken out in the distant future.

As reegards the calendar of events,
they are in copper plates, one would
have expected that only events of
some importance from the national or
international angle would be included.
On the other hand, it looks like a
catalogue of haphazardly collected
captions from popular year books.
Glaring mistakes will be found in the
correlation between the happening and
the year in question. To mention a few
such cases, the Imperial Bank of India
was nationalised in 1855*
but is shown in the ca-
landar as in 1848, The Export
Credit and Guarantee Corporation was
set up in 18542 but is shown under
1957. Some of the “events” are men-

*This has been verified from Govt. publication India 1856’ SBJI Act was

passed in 1965.

£This has been verified from India 1984’ and ‘Commerce Year Book of
Public Sector—1876-77. In 1857 "Export Risks Insurance Corporation’ was
set up. It was merged In the other pody in 1964—'Indja 1058
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tioned twice in the same year or In
different years. For Instance, the
‘Fertilizer Corporation of India form-
ed fally under 1956 whereas “Fertili-
zer Corporation of India Set Up” falls
under 1861. What iy the difference
between ‘formed’ and ‘Set Up’, I dom’t
know. The Corporation was formed
only in 1881@. The export of bananas
and the founding of Asoka Hotel are
mentioned as though they are events
of historical record. In short, the
Calendar of svents is a curious combi-
nation of the sublime and the ridicu-
lous. Even a “proposal” for a port at
Paradip has been glorified as an event
under year 1963. Need I continue this
exercise in pointing out mistakes and
inecongruities? There are many more
inaccuracles which 1 do not want to
mention. I leave it to the Hon'ble
Members and through them to the
people of this country to judge whe-
ther the two documents merited being
preserved for posterity in the manner
it has been intended to be done at all.

M indeed there is a virtue in pre-
paring a historical document for the
benefit of posterity should it not be
oneg which is an accurate, carefully
concelved and well-drafted plece of
historical writing? Should not such &
document have been placed before the
public and the Parllament? One can
now understand why these documents
now found in the Time Capsule were
shrouded in secrecy. I crave leave of
this House through you, Sir, to place
these documents for the judgment of
this House, our people and posterity.

PROF. P. G. MAVALANKAR
(Gandhinagar): On a point of order

SHRI JYOTIRMOY BOSU (Dia-

mond Harbour): S8ir, I have wrnt-
ten to you....
(Interruptions).

MR. SPEAKER: I can hear only
one,

-

DR. SUBRAMANIAM SWAMY:
This was a conspiracy to
Nehru's family, We must have a dis-
cussion, Other Time Capsules are

also there.

SHRI JYOTIRMOY BOSU: My
submission is that there should be
a discussion on this and the hon, Mi-
nister should agree to have a discus-
sion on the floor of the House as ear-
lyv as possible

DR. SUBRAMANIAM SWAMY:
(Bombay—North East): There are
also other Time Capsules which have
to be dug up. We must have a dis-
cussion in this House,

(Interruptions).

SHRI KANWAR LAL GUPTA
(Delhi Sadar): 1 endorse what my
friend Mr. Jyotirmoy Bosu has sald

and we are not allowed to ask ques-
tions, My point of order is based
two grounds, You will see that
tement which the hon.
Minister read out was an extra-ordi-
nary phenomenon. For the first time
this Hon. House—whose duty it
to dugout truth—has been compel-
led to hear a series of lies officlally

MR. SPEAKER:  What iz your

point of order?

@Verified from ‘India 1976’ and “Commerce Year Book...... (bid).
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PROF. P. G. MAVALANKAR:
My point of orderisthis, This state-
ment ig not an ordinary statement
which can be governed by ordinary
rules, You will now have to use, may
I say with respect, your discretion
and do two things minimum, because
this cannot be even discussed under
the Demands for Grants of the Mi-
nistry of Education. You must kindly
now see how the House can get at
Jeast one full day's discussion for
such an important topic. In the last
Parliament, for your information.
may I say that some of us who were
on the opposition benches had sought
the permission of the chair to raise
this matter on the floor of the House
and the matter wag discussed in bits
for hours together and that discus-
sion was not even conclusive, as
my esteemed friend, Mr. Atal Bihari
Vajpayee will hear me out. As the
House is very much seized of this
grave matter. I would request you
not to look into the normal rules,
as this is an abnormal situation, and
so you should allow us one whole
«day’s discussion. In the meantime, we
can ask the Minister to go into the
process of telling this House what
steps he is taking againt the pres-
posterous historians. . (Interruptions)
This is my request. That is my peint
of order.

MR. SPEAKER: It 13 not a point

of order. It is a suggestion. We shall
consider it.

SHRI JYOTIRMOY BOSU: I have
written to you that Dr. Gopal, the
historian, sent a hand-written letter
which is in the possession of the Mi-
nistry, Let the minister deny it.

SHRI M. KALYANASUNDARAM
(Tiruchirappalli): I do not want to
enter into the meritsof the statement
made by the minister. But I strongly
support, on behalf of my party, the
suggestion made by Shri Mavalankar
and Shri Bosu for a discussion on
this, .
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SHRI D. D. DESAI (Kaira): This
is a gross misuse of executive po-
wer, This has to be debated fully in
We must see to it that

ture nobody is permitted or has
the authority to bury such a docu-

SHRI D. N. TIWARY (Gopalganj):
The Minister has quoted only some
portion of the lies that hawe been
embodied in it. We want the whole
thing, He says he has placed it in
the library. It should be circulated to
members,

MR. SPEAKER: The whole re-
port is placed here, Only the articles
which have to be seen. whith have
been taken out, are placed in the li-
brary so that the members may see
them.

SHRI KANWAR LAL GUPTA:
Can't you ask your office to distri-
bute one copy to each member? It
1s a matter of amusement glso.

MR. SPEAKER: I will get a copy
of the report circulated to ell the
members, so that we shall consider
it at & later stage. I shall go inte the

I
certainly try to find time, but the
question is. I must look into
matter as to when we can find
because the budget demands have to
be passed. I ghall certalnly try to
find time.

SHR] JYOTIRMOY BOSU: My al-

legation is very pointed. Let the
minister deny it.

MR. SPEAKER: This is not
time to say yes or no. When the
bate ig held, it can be raised.

the
de-

SHRI JYOTIRMOY BOSU: If he
keeps quiet, I will say, it is in the
affirmative. But If he wants to Bay
‘no’ he can do so.
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MR. SPEAKER: That is not rele-
vant to this. That is a separate mat-
ter. 1f this is going to be a debate,
let us not have another debate. All

these are separate matters. This is
not the occasion to ralse them.
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{Interruptions)

DR, PRATAP CHANDRA CHUN-
DER: 8ir, the omission was unin-

tended. I include the name of Dr.
Ram Manohar Lohia in my statement,

PROF. R. K. AMIN (Surendra-
nagar): Mr. Badrinath was the per-
son why drew our attention to el
these lies and he has suffered a Jot.

It must be told to the minister that
he should take action to save him.

Mr, SPEAKER: You can do it at
the time of the debate. In fact, Dr.
Lohie’s case has also been specifical-
ly referred 1o and  that is also an

(Interruptions) i
omission. We will have a debate,
13 hrs,

SHR!I SHYAMNANDAN MISHRA
{Begusaral): I wanted to  know
whether affer an these revolu-
tions. the government hag taken any
step to reconstitute the Council of
Historical Research and secondly,
whether the government wants to
reconstruct the history on the basly
of accurate facts or it does not want
to embark upon that kind of exercise
in future, because it may not be
possible for ug to reconstruet the
history that has been undertaken by
them. Ang it may not also be a
very usefu] exercise ty undertake, So,
let the Government make it clear
that they do mot want to embark
uponauchannxemheinmturem
though it might mean reconstructing
the history on accurate lines. (Inter-
ruptions) And thirdly, so far as these
perdons who were associated with
constructing history on these lines
are concerned, whether the Govern-
ment huta.kensbemtuﬁe'ma:tuy
do not become associuted with any
government bodies in future and
particularly in the matter of history,

MR, SPEAKER: Al that will
come after the debate. They would
like to hear the Members and then
decide the matter, .
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13.81 hrs,

STATEMENT RE. ALLEGED INVOL-
VEMENT OF INDIAN NATIONALS
IN HOSTILITIES IN LEBANON

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE): Mr. Speaker, Sir, Re-
ports had been received by the Minis-
try of External Affairs regarding the
engagement of Indian nationals for
military and para-mihitary functions
by various warring factions in Leba-
non. Government viewed these re-
parts with grave concern as it is
Government’s policy not to permit
its nationals to be used as mercenaries
anywhere in the world. The matter
was of even graver concern because
the civil strife in Lebanon had clear
communal and religious overtones.

Even though our Embassy in Leba-
non had taken all pecessary steps to
prevent and discourage any such use
of our nationals, we decided to depute
a senior official of the Ministry of
External Affairs to visit Lebanon and
EByria. He had meetings and discus-
siong with the Lebanese authorities
as well as leaders of the principal
warring groups in Lebanon. He con-
wveyed to them our deep concern re-
garding the alleged reports about the
involvemens of Indian nationals in
hostilities and sought their help and
cooperation in preventing such use.
All the leaderg he met conveyed their
appreciation of the policy of the Gov-
ermment of India and assured us of
their cooperation. Furthermore, all
the leaders, irrespective of their ideo-
logical and political affiliations,
volunteered to give any information
which they had in this connection to
our Ambassador in Beirut,

As the Syrian armed forces from a
part of the Arab deterrent force in
Lebanon, the officer also visited
Damascus and held similar discus-
sions with Syrian authorities. The
Syrlan authorities, in their turn,
promised their fullest cooperation.

It s possible that some of our
nationals may have been used by war-
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date there Is no indication that so far
Indiang were actually involved in
mercenary activities.

nationals gre proceeding abroad, parti-
cularly to West Asia, in search of
employment. These liberalised regu-
lationy were exploiteg by some um-
scrupulous agents and individuals.
Steps are being taken by us here to
prevent such unscrupulous agents and
individuals from taking advantage of
our liberalised regulations. ‘This s
being done by more vigilant checks at
points of emigration.

SHRI K. P UNNIKRISHNAN
(Badagara): Sir, the House should
have some opportunity to discuss this
also, This is a very serioys matter.

MR, SPEAKER: The question is,
every day We are getting very serious
matters.

SHRI P. VENKATASUBBAIAH
(Nandyal): Sir, I am on a point of
order. The External Affairs Minis-
ter hag said that in regard to passport
there are some agents operating and
tlmed passports are being liberally
158ued,

MR, SPEAKER: You kindly for-
mulate the point of order. Which is
the rule that is breached? A point
of order means some law or rule
must be breached,

SHRI P. VENEKATASUBBAIAH:
The point of order is, in the state-
ment the hon, Minister of External
Aftairs has sald that there is a racket
going on with regard to passporis.
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MR. SPEAKER: That iy a differ.
ent thing. ‘e

SHRI P. VENKATASUBBAIAH:
But in the same statement he sald it,
1 want to know whether he is going
to take any stringent action in that
regard.

MR. SPEAKER: That is not a
point of order.

——g——

13.04 hrs.
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DEMANDS FOR GRANTS 1978-79—
Contd,

MINISTRY OF HEALTH AND FaMILY
WELFARE—Contd,

MR. DEPUTY-SPEAKER. The House
will now take up further discussion
and voting on the Demands for Grants
utider the contro] of the Ministry of
Health and Family Welfare.

DR. SUSHILA NAYAR: Absent. Shri
Jagdambi Prasad Yadav will intervens.
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mentals of health and hygiene, treat-
ment of common ailments, mater-
nity and child health care, first aid
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o §t T ¥ 1 7w Afag  Frdlt w7
wat §§ W e A AN

wa ¥W AT A M ? R oad
¥  oifiwarefew off @Y owwer
wh o @ o el
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¥, o' 3 ¥ wfiwre & st a8 @
wreft o s wy 37 & warw o Tmvrer
¥ Wit ge¥ S ¥ owweww fgm
Harmrtfar ¥ agia s fe
e AT s Ffamr afme wr 39 &
ra gacfrg A Fam Y gz @aT
faweft Aot € f o stwrer ofr e
T g 1 S ¥ g9 wifewa ¥
forar £
It was due to my nsistence that
Mr P N Mathur, Chiet Commussion-
er, Chandigarh rang up the authori-
ties at Delli and conveyed my mes-
sage that Shri1 Jayaprakash Narayan
was dangerously 111 and that m the
unfortunate event of his demuse. 1t
will be essential to perform a complete
autopsy so that there are no specula-
tions 1n the future regarding his con-
dition

AT X { AT AT FET A
sfare wr sl T & Fod ooty
€Y WofT W qTC AT FgA & Ay Wl
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9 % w91 fw grow el mfie @
TR s e g e owy
Twfr soond gt ¥ 1 few ¥ g
g & v wfawc @ & W
ferie Y 2 &% ®r @

oW gfear gdEge W g
a7 oY off ok #Y & 3T oft wvRT ¥ oY
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TR wrAEe W W
frar ofy § 1 "ot ofr @ v § e g
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SEHM Y A § | 9w 7 ww F anded
RS ® swatgr Aff fear
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gt g S0 | W A TTE T R
wias & wins zoe w1 da & w0
wifge 1+ @W gra werE wf d@veE
W I % Jewriega e s anfeg,
I % afuw ¥ ufos grea & wH

wfga
14. hrs.

SHRI T. A, PAl (Udipi): Sir, with
very little time at my disposal, I
would lke to make only few obser-
vations.

In a country like ours where the
largest resource is of human beings
and the greaiest problem iz one of
poverty, poverty becomes a reflection
of ill-health, poverty breeds ill health
and ill-health breeds poverty againin
its turn, Therefore, an attack against
poverty, if at all, has to be made
seriously. we will have to take the
problem of health more seriously than
what we have done.

Unfortunately, the class treatment
which we are accustomed to, follow-
ing the other countries does not seem
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vants or private persons—and to lo-
cate the people in other areas where
no king of medical treatment at all
is available. It iz possible to-day to
locate the diseases which are ende-
mic particular areas and districts and
try to mobilise the medical personnel
even in the private sector to take up
this patriotic duty of finding the caus-
es of these diseases. It iz better to
have nationalisation of the treatment
of tuberculosis where the Stateg take
the responsibility of providmg free
medicines even though the treat-
ment might be meted out by the doc-
tors rather than have a waiting list
of persong on the T.B. Sanatoria be-
cause the waiting list has no meaning
if at the last moment the patients
are discharged or they take the buec-
ket, Otherwise with the advance of
medicing it is possible to have the
T. B. treated through the domicilia-
tory treatment.

My friends have raised an objection
to the large monies being collected
for medical education. I would like
to say that, in this country, what is
the justification for spending from
Rs, 80,000 to 1,00,000 for the study
over a student who becomes a doc-
tor but who ig unwilling to give back
something in return to the society
which has trained him a doctor? The
type of education that you are giving
here is absolutely unsuited to iake
them to the villages and they find
a better bargain in Europe or America
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ang find out what exactly is the {vpe
of education that is suited ty th.s
country, It has to be overhauled com-
pletely, Today you are overhauling
the industrial policy. Why don't you
overhaul the health policy of thws
country also? Why don't you have

a national health policy which
takes care of the problems
that are likely to develop
here? I would like to draw

your attention 1o the damage :hat
has been done to the problem of the
propaganda or the education tha. we
had tp carry to the masses in this
country so far as population policy
ig concerned.

I am certainly not for the statis-
tical performance and, in that sense,
you have to undertake an operaiion
over & man who 1s eighty years or
over g young unmarried man who is
16 years. That 18 not the way. That
was a backlash on the policy as pur-
sued in the immediate past. Now, it
is necessary that as in China we
should try to approach the fanul:es
who deserve to be approached with
proper education and see that they
are able to understand this prublem
which affects not only their present
but also the future generation that
is to come, when we are thousand
million at this rate at the eni1 of
2,000 A.D, instead of being six out
of ten persons being below the po-
verty line we will be nine out of
ten persons below the poverty line
and, I do not think, we will survive
even as a society,

8ir, another point that I would like
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hospital. 1 wou'd like to bring to
the notice of the hon'ble Minister
that it would be a reflection on the
doctors to cast such aspersions, par-
ticular in the treamtnt of politi-
cians, otherwise no doctor will treat
a politician hereafter because it is
likely that after his death there will
be an investigation ang our politicians
will have to go asbroad for getting
treatment. I would like that also to
be avoided.

If they have gone wrong certainly
take it geriously but let not the me-
dical profession make to take it as a
reflection against itself, With the steps
that the Health Ministry has taken,
I wish them all success in bringing
about a new orientation in the entire
outlook regarding health and health
measures, I would very much like
to point out while the Ministry s
not responsible for drug policy, the
Hathi Committee report and the sub-
sequent decisiong have been on the
manufacturing side but how to re-
duce the cost of medicines ard what
medicines are necessary and whether
Indian Medical Science also should
not advance with the rest of the
world and pew medicines ghould not
be introduced in the country at the
instancs of the Health Ministry are
the problems which I would very
much like the Health Minister to
Examine. Thank you very much.
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e e 1 or v & frasor
& fag aza I § g7 WA PR
A g qg gAr wfge e oad
WEIF BT ¥ AW T & A | qrgEew
T €@ aoy ¥ q3ar Aw o fog dod &
W g A rag ar
w A § ot /g 5 qw O Ew Q@
ST ¥ 7 gEn UnAT & 1

£ T & ' § o wEw Ay
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AT, I U WATT ST A |

frdt WY o w7 AR WY ¥
fory wravgw & o g w1 AT e
wrew Y | gufog amee foamr & o
WA It ¢ fe Ay gwaw W
TraAre Aw ¥ g oy iR 3w ® walw
wifewr, SWE TR aTeT SAw wrofr
wTRgdE | o 6 weX amfae
e w7 ool T & swefter T WH |

W ¥ O oy {—qw &t aren
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w7 %7 &7 v fw qgy ¥ qErdt
gfrar ar gy 7 gy WY WA o,
ag w&v o | & gw ¥ QF AwET
AW wTT wrEaT g fe welt g 0y
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¥ #57 § O 99 ¥ I o T aw
fieqm s war g g Wi TETd S
& w1 ¥ frs Aqre g, wa 7g §a<
Ty gva A I wrfarer gy gy wrdem
a8t go7 7 g frar ¥ afey @

XA %1 & A T T AT WA
FTAT § WK WG B GRAT AT
f& wrg 7 Ay w71 747 faav )

SHR] P RAJAGOPAL NAIDU
(Chittoor) Mr Deputy Speaker Sir,
the hon Mimster visualised famly
welfare and extended the family
planmng to 1t It is a progressive
view and I congratulate hm But the
Minister has to traverse a long way
because he can protect not only the
children but also the mothers

With regard to famly planning, 1
want to tell the Minister that the
Government has faled in pursuading
and restricttng the growth in popula-
tion He does not want to force the
people but at least he must control
the population through legislative
measures Unless legislation 1s made
with regard to late marriages and
unless other measures are taken, it
18 not possible to restrict popujation
If 1t 15 not possible to retrict popula-
tion, it 18 very difficult to care for
their health also

With regard to children welfare, 1
am seeing in the villageg that there
18 high mortality because of malnu-
trition and because triple injections
are not given. Many chidren are
crippled b of the di be-
cause the injections are mot given
They are not avallable even in towns
and therefore, they are more scarce in
villages What the Ministry is going
to do with regard to supply of these
injections? That 12 why I have smd
that the Minister has to traverse a
long way from going from family
Planning to family welfare

CHAITRA 20, 1900 (SAKA)

Health & FW. 382

With regard fo women, they are
also suffening very much and mater-
nity facilities are not given m willa-
ges and it 18 becoming very difficult
for them Even m mofussil centres
the matermity wards have not been
increased Buildings are not there,
beds are not there and the mothers
are kept without beds 1t 1s worsen-
ing because the people are realising
that hosprtalisation 18 better and they
are gomng to hospatals 1n more num-
bers If there are no facihihes, then
1t is very difficult for even matermty
facilities

Under a new scheme bare-foot doc-
tors were appomnted They are not
having definite functions as such
though some guidelines are given
They are mot given any medicines It
15 just Iike giving unemployment al-
lowance and keeping them there Un-
less they are made to work, that
means they must be given some work,
giving medicines and other things
there will be no use of these bare-
foot doctors

Sn, with regard tp providing pro-
tected water, 1 want to tell the M-
nister about one important problem,
the problem of supplying water 1n
tracts where there 1s no fresh water
In Haryana 1 gathered some informa-
tion that they go deep The ground
water 1s salme in4 or 5 distriets In
Bhiwani and other areas, where canal
water hag been given pipe water 1s
supphed The other villages are suf-
fering from lack of fresh water In
Andhra Pradesh, in Parkasam and Nel-
lore districts there 1s water with chlo-
rine content and the people are get-
ting diseases The Government 15 not
able to provide fresh water In Ney-
vell there is sulphur m the water In
Rajasthen also there ig sulphur m the
underground water Therefore, the
Mmister must have a plan to identify
the tracts where the underground
water 15 not fresh and to supply fresh
water to those areas Unlesg we solve
this problem of providing protected
water to all the villages within a spe-
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cifiesd period, this promise will re-
main only a dresm.

With regard to public health cen-
tres and hospitals in villages. there
are doctors but there are no medici-
nes or equipments. Merely appoint-
ing doctors when there are no build-
ings, medicines or equipment is a
mere waste, It is unproductive. So,
the Minister has to strengthen the
primary health centres by providing
sufficient medicines.

Some eye doctors are coming to
run eye camps. They should be sup-
ported and encouraged. Grants should
also be given to run eye camps 30
that they may go ahead with these
camps.

Coming to native medicines, I am
glad that Government want tg improve
ayurved. But there are some patent
medicines I think the Minister
knows there is a medicine for bone
setting at Puthur in Nellore District
of Andhra Pradesh. I do mnot know
why the Government has not investi-
gated the efficacy of the medicine
and. if found useful, extend it to other
parts of India. Similarly, there are
other patented medicines for cholera
and even for arresfing dysentery.
The Minister should collect informa-
tion about these patented ayurvedic
medicines and popularise them so
that it will be possible for us to attack
so many diseases.

Commg to adulteration, while it is
good that the Act is being implement-
ed, how effective has it been? Bengal
gram is being sent from the north
to the south after colouring it. The
result it that people who are buying
it, people from Andhra Pradesh and
other southern States, they are being
arrested. If any arrest is to be made,
#t should be at the starting point.
Now the arrest is made at the end
of the consumer and that iz why ro
much complication has arisen.

So far as adulteration of milk is
concerned it is widely prevalent and
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no action is being taken to check it.
Stone powder is mixed with rice and
in Andhra Pradesh, in fact.
there are mills to powder
stones so that it can be mixed with
rice. Government should take strong
action against such mills and ensure
that the mixing of stone with rice
is prohibited.

Now malaria is becoming more and
more widespread, DDT is not able
to control mosquitoes and flies, There-
fore, in the States they are sterilis-
ing the mosquitoes. Why not we adop
it?

With regard to leprosy, umless we
bring forward legislation to seggre-
gate the lepers, it is impossible to ar-
rest the spread of the disease. There-
fore, I request the hon. Minister to
consider this issue also.

wat Tt oy (fae)
W WEREA, WO T AR AWy w0
wrar fear, 940 % Fre o o) e
¢ & mee WA F gEml
¥ Al 1 gk ¥ g0 §O gOrT
AT W WK §E wnfr AT Aran-
wHl 9T gE weE o aEy #
o mgdl ¥ farmar awr waT § 7 mx
¥ 3¢ o ad% & v A sy
g—grenify, oavdfaw, 7Y, sma-
#few oty wrrfes fafemer ) awfor
g7 & fad oF @ maem § wgde
oY AT ag Wt wrEgET # sgaedT IW
wwre ® § fr A dw wiw F qoe
¢t 99 & g &% wH, 3@ & wwh
3% & Anft, 39 & T 37 & yu @
T ¥ T A AT WA N FT Y
& 1 3 & yofior f7 & ST ofr 0w
wrwr gaTy Y & ) vl & o svee gy
£ & =y ot graw afcare ¥ =afer
o &1 & i % wft W oft off
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aw ¥ dawi § agsd | @ faeg A
waifas wge faar s | aw # swar
T woeTT ¥ TU wowwr Wy @)

st uaelt wew v (fedmr-
X) : wawfa wgRw, Wt fewr
dwrea o woA wit o7 v aget
& waf oft ) oot & @ & o god
wrarara W orgar § 1 ¥ wr ag geiw
§ v ¥w ¥ we & ff wiad O wrgear
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[t T oY wvw qA)

&7 ST T@ T WA w7 &Y qheawg
greey wadt Y {1 feRgeanT Y
80 SfvrT arar wrrarfeAt & ) v
#r firwe avr Y wgdd A @y &
afr aegfeafr o & fr dtw sfvoe
w7 ¥ fg 80 wfwwm srres § W
=t wfr o s & fag g afrmer
Trwed &1 Wi fgger W ww ¥ aEy
9 17 F wrywTa ' fR omee wix
T EFITE AT I fFar amy )
RrA AN AT Y wwer gleay ¥
afer 7@ @ 37 gframdt &) ¥ A
HTAT FT IS FLAT AN | THF
A1 =@\ waTAT §Y a1 7Y% A1
AT g Az wfasAw ogrw w7
fomit wha &t &1 o gfaarg 7@
fa=t § & IgsT faer | gy aF AT
H sEraa Aed \1 gfeane geeeg
U4 FT gaw § 39k fam & oF
JAETN AT ATEAT § ) IAT A2 A
|77 7 a4 wena fear a1 fr aman
7 gfy g ot I99eq v & fAg
AT AEW FT ATHI CF G ZgEAT
wfar w40 7Y gellg @ 7 Q@

faqmr AT Fa P wREER ¥ 40
zgrrT  Afra fad s T F s RE
@ 97 9§ ¥ 109 g7 § "few
¥R 9 &Y w1 w7 @ &)1 W
AT wegarEtr vy 31 foer ofceg &
AT 7 & qg s fRa sTRY
t, T gadw dm w wigsm g
TN T4 &1 ag wyT o7 gwar § O
ag v goere & faen 8 &
TR Te wawy § avaey §, ui
sTavgwar ¥ ara % § fie o seqarw
9 we @ § g ¥ e oo §
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fie =Y, srwee o & ard § e oy,
TET  weqrIeT w1 afy aevwery Frrenft
t v W Wk wewow fow o &
o e of gk & fe
qg o qiv 4 & g f oo
R o wwEfy v ¥ SR s
far wmg, owd aft frvmrr w3 &
wrf T @ awat | ghfeRr wiowr &
T & fr oo @ qad a9 fr
# wTH ST 7 glaad aoerw A
® I 0¥ qAl IAAT GHRT A FwAr
t 4

15.02 hrs,

[Sert N K SHESWALKAR n the Chatr]

ATV AT FA A AT HAE
t Tt w1 g oww oAl A,
Toifs ¥ sferrr mawrd 7 F fr
' HIToUA Yo ¥ a7 THWTT o wft
@ o oEEE | o AR oo
arfrr fafeen ot gz 3 ot &
N FAEFT E G o917 3 WA T
it AT 4 A AT w@T 3 Ay
F art g wrwra gfaw ¥7 A
r A 17 F O agA WA #1
a s 19 2 A ¥ wfey aw
T I 50 To ¥ TATH WT 50 Fo
afr A7 &% I w0 A =W
g TR ogqreT dar ¥ Wl amd
Wt Tt € foF oft Tawr oo # Ia
g AT AT A6 § TqH X &H

T aw AN, N W AR W
e & Iuh & ¥ Siw WA Ty
¥ w71 § for wolt ot & ot agg amar §
fr 750 wra =ufwr xo & fifer i §
oYt 8 o & Ay of T &) few
Twy i wr frar §, S, a¥fan, oix
o ww e & g ww W o
= w1 wwy afway ¥ folr ¥ e £
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oY woeTe o & Y afr e foed
for 7 Y s frnfan a Y, & v
®q g wear &) & o dmfa
o & wrdt § I faws aw o
"war ¥

FAT aF Foz Qfaray & 74K 2 )
gardy arafaswar g mf § e ey a
77 afgeps g # | ¥ gt a=x oft
g1 § S wradrg quee oY & g4
f& a5y fm qrrs &1 W T OIS
i wY w1 Ifeq sga=ar T A T
q &, 3fex fafyem 7 &7 oF 9w
Y WygEqT A KT OF AT FW F AW
FT ¥ asar 1 wrarw o ey forem
FT a7=qT 7Y &1 1 T« far o ffrem
®7 ¥ Av477 ®1 §O ¥ SifE57

L1 A1 @7 1S9 T AIEEQT TN
F T FYE, W7 IAET G AT A
B 71 wy femg fm 9w 1 2
A7 & az FA AfFFT Fv A Y 3y
afey @vere ¥ WAL AT 99
fafpearaa & 3a7 & srad 7@ &)
[T SAME WA T FrE Aram § a1
1T AF AN, AT TET T A
w A & w wgr 9 w7 oeqEr &
Qr B srar & A fore wmar o g
TATX AT ¥ @7 Ay w0 v A
AT ¥ W wrAvEaT W A A § R
w7 N e fefemrar § s
A7 STt aAd W a7 A Oy
faar § guaT IfeE foa g

gt af KA el o qurer 8,
I X F geedt § vy, W OR TEy
&9 e 7Y & fr g oo gl
e & vy o fr g fagre
T e w1 § tw W wmaTor
IJAAT it oY Wi, & gmen g 5 oW

CHAITRA 20, 1000 (SAKA)
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¥ & so xfawer A § WY guwT W
T ot &), ¥iew v qwr Y AmmT A
a1 W wT g A1 femr @, aw fea-
mar aficare o &Y efiviT g7@
£ 1 ¥fem awan Y maferm o7 o
o o 7€ wowe 8, 7€ ofrmie frgae
T warh, wifs et maT ¥
fog wert ofmz frdlas s+ a1
WY THET ANTT ATAT I 3_T[ ¢ 5T 9T,
I wAaT RS ¥ ol oy fr ol
T71 %1y frgema & & € =dy g1 raT)
T st qarw § fery @ wwfeofw
awr & wgr fr s=weaT v <d F oy
A awer ft aw o g, afea
g 3w & aemet A fgme ¥ dwa
muzAt we v B Sy aw ofrar
fagtsm & a1? = g9 w2 G T4,
o wreay #at A & emr s gar fa ww
dfavar & a@ FwE QT (=
¥ 7® sadm aronfaw @q or g,
#fe & g1 w1 fr frg = o
FAT A ¥ VH 7 Ay, Hfyw @
= da1 W=7 O & A ewwan
fir oy oft « AfaFarnz g FE e
T T ALV | WTAGAAT 3H T FY
t fs ofene fdfiaw & &) ofrom
#, @t gfrardy A @ ol o sa
gafaa oform 2, e A
FAATFIE W7 AT o e qF
forg worT & ofre fadiay #1519
g, SEd faems armaer dav 51
otz o #1 qard fr ag wemy AT g
fegmam ®Y AT Ww A% = qidww
FI eI T K aw aw fegeaa
# gmfaw ok wior feng =&
g
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[ et wrw gwA)

g o epw & ayrew W
w ogyw & & wE oW & we e
wrga g Fo sty @ & qvosmionyo
mq’ﬂ'oqvoqﬂnﬁmmm
§ fr Trmorw st sg o ewe k)
I gravaEaT v ara v § fw srewd
¥ & < aw g Wi fmar 3 8,
TR et AT Y AT A N pfaar
fowrr &t areerd &, S s
e § a1t & oY smafas e
TS ¥ T ¥ A7 wq qean feft
1T a% arar & O I €@ aE °
SrreTdr we Y f ara-awE § a1 47
fedt &7 o-a@f Aard @ ot §
ot Igw! fafrae w7 & wre Ot e
war gk A gaw & gy

age feit & wgy e & qarer 9
feerom drar § s 0w A g
T g€ &1 oz #1€ maw &1 @
&1 ag a1 it aw & a7 fr g S
F AT 7 TAET F1H 71 wafy a7
#rofroqmedte FT UFAM  FEwCRW
® g ar WY w3 forar ar fr et
a Yo H N oEEW g § wER
91 ot qEEwr 18 7@ g T, wEY
HA L, 7, 8 9 TE &1 & g
fr g1 e & @@ W ﬁn
grwr wt frarge & fo o frafor
wrad frar &, a7 IO W wmw o
|IT &7 F17 7L A Frfvery w7 § o
SOJT FTH T

7 % 39 gue far ¢ &
ooy IR ww fe S g ¥
wwet ® v e o b o
g1 7 3 Fwwr § r foo segeer
2717 o ait & o o I Ayt 9 )
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FTET FIOAT T wwwT w1 g wr §
a1 MY 1 W ag § v Ay fafee
W ¥ | ART AT FX §T
wwar g1

wreny w e afewre wemwrer Wt
(=t o aTvmw)  wrEA, gy
% gew & 3 vt genfae geed o
ww & p frg ww @ ¥
wrz-faarz & wrr forr ot oo xg-
= g f2d

wirwia faavr ot gemfa
TIE AT §, T WY ¥ FO T FO
ww A g wavw gur § o IR
w1 geT ot feg § 1 ooy OF ay
wft iy & Fear g e o e e
¢, T frdw @1 @ @) w9 & uq-
T 9T ot a9tz & qrarey ave-faare
o AY gEATiAe qEew 9T A 8, ST
weer grnd s aw whw orame o
g3, wm ¥ 43, mwe & ug qaav §
fir Formr emrfrer et & W foran 8,
IR & qga § S0 wTor qgy 9% Iofewr
T & (wwww)  forgiy wm
wfY form, =g oY Sufean § ofer ey
wrr fogr, sy of AT g
wft ag ¥ ot o g W A
T wen A Wy ¥ feg
g e gy vy foar fe ow amarr
WOt § 1 % ¥ ¥ W, N g7 I
Jere oft g7 1w e ¥ wgEr
W} —adt @ e awr A sy
o gadr o aw o gAY ) e anr
N oy Fg Y, g FTAR T
Trd T A At

wrr qad war frare wyr gwr
afarxre ferdvorr wigh o gfcarx wemer
wfigh, s b ok ¥ | R o N ofor F
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wer mft § fr g ¥ g quEaw ¥
e qficare frdrare wex ot oy afe-
are wear'” o fiear § | “afeare v
% wraw wex | IH e Ew )

gt &1

¥fer & duwr § fr ww a0 e
it § fe someh et o
Er gy et ey Aff
wifgq | aTeR oft wrire weq 42 U
§ I W e

Go to ‘family planning': leave “fa-
mily welfare’, I could pot understand

qfcare #T dwar #7 gfg w1 e, Y
wrs et ) dw w1 g Gfielt
Ll ol L ]
Ruigw &t &fm it § w®
wyAT g 9 & ) S|y & v Wi
v sl gt faard 1 gm A v d e
s aERy Ridv o@w W)
W, ¥ & ol s e w ol )
W &t ¥ gAY frey & omdeft ) o
wE ST & prafesy 2 o o T
et o off &1 Afer go vl
et & fore, swre s g o
Ty ®Y yeew ¥ vy fear § ) @ wm-
#fir qeedt 7 wgr & fr ¥aw forsr
¥ gg w0 T 0T W & ai wn
§? o & OF W aeT ST W WY
I agr € §—18 GO AT A Wi
21 W HEX WV | CF B FEAFAH
e AR T i R RT w7
FEmT )

W ¥ Ao W o
T §0 A www F wff e fw
wnfare wgrwd w1 wave it g v
b W ag ¥ Wt dvew § a1 W
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wEaw ' m & wam & xfa-
fawn-wr-wifs & 7y fraoor T
wrgaT WY mimifaa waE & oW F
fryza wem fs gfg-faww-aeg-wfa
¥ frgon 7 82 Yfa-frsw-om-sfar
o UEF T &) gfan 9w qfe-
fawa-s-wifa § o7 fawraar dar
VAT & 5a fawmeaar ¥ g9 ST W9 S
qAT FL (v ) a
wTEHET #7 wfears wina g1 amar & ar
9 wiwa g ¥ wifsa dar gl &,
ATt 78 21 Aaren T Frerer qraT &,
FYTE g1 AT § W o s T
3 at wfers ¥ fasirrar g1 o #)
78 & IT T (U RIAT ) A LHF AR
7 g7 =& awg Atw @feg
difeq g #fee, @ sifae
wa & g9 ¥ o 39 I@wNd §
art ¥ 4 g ¥ 3 fv o AR
wfy qfraaarra & 1 & Q@ wd
auAAT | W foqvg & w7 @1 TAr AW
¢ fr wrea 8y e ggfa AT AR
At smaimaw ¢ 5
FZT I AT T X4T 77 F1 wlaAmar
gz g Ao kO FaE A
am ogfrar g gem ¥ oy §
oY 727 97 & 17 fampr @E | 3T AW
#1931 72§ g A7 FAT IR
e qrF Ty w0 §Y fafed o
FIAFT LA WL YA R &1 €A A
W wmm Afag 1 wRfo,
e qfiedt 9, fazadds, @
% frq ot ot o1z Q@ & oM
W & ATl OE9 wE Y WY woAy
W T @ g e W e gf
AT FT AIAX WY AT AGA AT 9T
7 g | w19 WAt S & awfee |

% srelle wee  aQ wgwd
T wauS gENT drfag |
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ot v wremw 25 o aw ey
AT ST ¥ Ard wr rwww T8 0 WX
FTET ATTAT WTE AT AT AET AN
AT FUT AETIT AN WK | T ey
ara §3 qar 4 ) M w AT

wiqq Faqwgrad 1 e qwmn )

AFT A F7 57 A&7 facary qamT |
AT A A A ATy
faafig mwfm g sTgRaweT g

ag 7 arz 7§ 7F AR wrfa A
qr @,

F% ATg g WAl g7 war &7 faw
®T N

| gar w1 @ ;1 Ard wiwfag =
A &Y, e, g afs wgrEm g
frg g & ar vgife #7 SyETEw S wTw
¥ T 9T HAKTT IA W AT gAT
¥ agr &7 awal & 1 T AT R W AT
WA X AR T AWM LT T

zdr & ag Arq gfaa-faz 41 @ )
arq F1 Wmas A feara afgr——dax
%7 <fimar, @ W e ARy
oY | T AR WY AT agA q
g9 wHqfre A qam FA A
afmawTsarg 7 wAnrgfeey Svwe
ATE% 37 {Far | wiafaw oY wwe
qAar 8, qarardy ¥ ww adeErr ov
At &Y awAT §, TR ST AWLT &7
W aFT ¥ W gw I W
qfgqa + 7g<rE ¥ arsqm aw awfAor,
o f qaw & T W)

ot fo ®o wrwe whw (FTRlT-
3IT) * 7% fraw & I & wemm
3 wyar aqat o o7 wwr Afan
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oft orw aremw ;. wx woAT Aad
AT 3 A WTT W AZT FOE KT TRT )
% ag we= Y Al wman )

“ﬂl’ﬁiot{ﬂ’oﬂo ¥ TIaET
FATH e THc ATFET & IEIA AL
Fufdr g Fa warwgr g, A
g v wradia e amgw S gAY
HAA &3 § 7% 99 #1 g7 A WR AT
& a7 agard ¥ faw w0

“A Commuruty Health worker
who knows his lmmitations is less
dangerous than a doctor who is not
aware of hig limitations.”

wrg e sty fF ogfear & faad
stafafg qees ga 3w A o § Y &
NI A T AT AIEAT F7 g WY
agr A% grEA W § fr oo g e
Tz 9g= 77 ¥ f5 Wi Y a7 9 aw
EITRRT THF AYAAT 8, W oMA ATH
T 91X FT qraaw §, A T T O
qg ATA FY ATXAT §, FT AT FY AT
w ArAar ¥, qader o TARr 5K
AT W XA QNAAT T WO T@T A
Fed vy gfrar & gat aur A g@rdr
aeF guifaw gr w# § afaw qar oy
w0y Fark gl AR TAW gE™
¥ A9 T Ak i ww ¥ e Y
il

E a7 77T ¥ AT WK AT

© W Tz a0% X g7 a1q W € §
Ffea & sgar avi s wmgde, g,
Tz, o, srafas fafeea, fradd—
T ot o g¥ wgrar AT & wile

TOE OATT wer N IyeEy ®Y FHAT|

WR W W o afext § wanfat

Wi o e qm &

Taresy WY sredlt aeg ¥ ap andy €

(wwarr) gt ¥ gawr e

CHAITRA 20, 1900 (SAKA)

Health & FW. 402

g1 W wgdl ¥ ot xuwr ¢ 47

qar 91&f /T aar wF 6w aw
a wrearg fafesar ggfe w7 qgeT AT
T 9777 fRar & | o8 a1 T W7 T=-9F

g ¥ Nz s Afag fiF gw Fe@E

afewsY Fafeear agfe 8t o gl
@ AR g fafear wafa & g
g1e fzar | & wa v 91 =T Iwq WrA-
afdaT a1 W@ F AW AW H
AraAAT g FurE A AT R
AT 7% frar ot iy Y Fr @A A
WIF L P qa 5 es @9 @
AIAF ¥ 94 & G7FC F7 @7
wr 3 i areqta fafeear azfa &t
qarrr 75 frara g o wqad fE
HIRT AYHIT 7 9T aF 4787 IT6!
AN | gN gq arT #7 @At & 5
AT FEF Y qHTC A Ay Fafsear
g3f1 & N ear fear & & AN
A=A ® GI F fag, 0 A7 o few
qET 97 IAHT 92 397 wRAr g | wafowa
Afena afeeza w1 oF sfafiy gves
agr a3 wrar a1 fa7 § gz 5 are
7w E-—-FWIT AT AT FTE, B
qrer AT 9 AT )

an open scrutiny of the entire
Ayurvedic scene in India and not
to subject them to a ‘guided’ tour
as is done in totalitarian countries
where an outsider is shown only
what he 15 intended to see It 1s
demonstrative of my faith in Ayur-
veda that I took this greater risk"
of letting them come to India and
meet all schools of thought, vis a
ms Ayurveda, in this country.”

oF Agr 98 ¥ ag s oy weww wyar A

SHRIMATI PARVATHI KRISH-
NAN (Coimbatore): May I ask the
hon. Minister why he does not take
measures to see that the government
recognise Ayurveda and reimburse
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[Shrimati Parvathi Krishnan.]

rules and regulations, guch employees
including those in the Rellways do
not get reimbursement, I cannot un-
derstand it.

st W ATOOW : uH T
WEEAT FAT W &3 |

SHRIMATI PARVATHI KRISHNAN:
The Chairman should say so, but not
you,
oft O Areaw ¢ F fAgw ®T RN

q‘l’—

“The Central Council of Indian Medj-
cine and the Southerp Illinois Uni-
versity (SIU)—Dr. Glen Davidson
Project Co-ordinator who is now in
the city has opined that the systema-
tic approach and inherent features of
Ayurveda will have an impact on
the medical profession in America.”

g T ST W1 GYET A7 e ¥
w §—

“Many chronic diseases were
known to have been treated with

Ayurveda and the surprising lack
of gide effects was important.”

TN W q e waar fe o
radfes A ¥ arw-rdwew
XL, & wgie ¥ A N § —wg qw
wgeayet o § fodr st wwedt WY
THRAT TR | ST @07 g Y e
rAE T ool Ao en ¥ W
TPRH WA AOT R § | O T W E
Ot %Y weet &0 dfiew Iw & arw w
O & o § ) xufed e
wyr & fe e o o O gt §

APRIL 10, 1978
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ot Swwow Wl (ArRY)
wfipr far W X xo o fwr Y R,
g ¥ ot § o go oy | (% arls
Haefram gecaarR

off T ATCAW : TTET ATH KET
Lo

The SIU faculty have investigat-
ed medical gystem in other parts
of the world but have found Ayur-
veda to be the most systematic.

WA ¥ T I & TRl v3-
@ am oW s oegy § e sqafew
foew facgw fudifew faww 8,
wa fe g wrer ¥ s woet & Fafae
oafa ¥ fad wed & fie arqae = wm,
IR A AT WHT EAT

gl wenfae ween 7 ey fe
wrqAE ¥ art ¥ fr  fEar w1 afodr
fe qa @ WA ¥ Y 2aT B W
e
TANY & srgex w forrr o gy &
& x@arw %) fawge 9% £ A7 "rgar
f fr qetedfy & srgexr Y firrr e
oot § 1 O adwm wA-fawe
N guaferar 4, 7 ot Iyafeay
®1 q¥T T qEIAW AT gL Loy
®T v § , AT wTqEE, g, G-
&y, fag W TT 4 FAHT T FTH IT
% agrad, foredt wiee g, Sefy
wfRr ow agrat-gated @ R frdy o
qrear A TaAr wfgy |
SHRIMATI PARVATHI KRISH-

NAN:; He has not answered my ques-
tion. I am all for Ayurveda.

1 sald those people who undergo
Ayurvedic treatment do not get re-
imbursement. You should reimburse
them,

rules and

According to your regu-
hﬂTsthey do not get reimburse-
men'
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T W wTOwEe : f aEwTT ST
E— W wrgie o T wlw WY
o W, 9w wr ameraer fur @,
T W ey w1 e w3, 9w foga-
=z frgy g |

£3 ot wAw THE IR FT W
W wTq & grT oy &, g W g7 W
we T § 1 few § 1g e g
7 fis wrofr foew Y s wor fadmt
7 @ ot &, wedt i § gO oA w5,
T 3T A o Sr 7 Y, AT A
W ST | qEaTgER F A d
®qw AT WA AT | WGER W
fam v ww i A A
R, I W g T

ot §to ¥ WET MW - WIES
garft ¥ st 7 oY FEAT ?

ot oo et EX A v far g
fe oz 50w e e
wagr ¥ (wrea) o foed
T Ry | wrgde o1 FwAw g
wagy ¥ W et w7 e
EgE sawar ¥ G AT o feeet
T At @y (wwam) gl
frrer ot 37 o A Sewg @ € vow
ure 7, watew A, efesrry ¥, o
¥ gt org oft €7 A, €9 X A q@w
fr frg oy & amafafc qafe wr
wavr qarddY ¥ veqarey ¥ Wy g )
@ qafe & ¥od avrswifaer § 1 wefrd
€ o1 wgAT $w & fe o ¥ e
fufipeam qafr oy s 1 < &
R @R e ) (waeaTr)
W Arrw YEEE W osage A
T® % wrr v W geiegE A Y
w8, @ ez @ wen ¥
¥ew % i o fawft g o sifr
gmitwuwﬁm
A

CHAITRA 20, 1000 (SAKA)
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g, WX A ¥ fay, wigie €
w A gt oF sy e & fiear
g mAmA o w st oE
o T oo 1 wR dw ¥ fag
% € T Wy olwr qafr gl o
ot g7 g ¥ A i v €
greaniet X oY qF & W g | g
B T RY F ¥, G wawar
ofr ot ®7E =i )

e ¥ g Afeww fowew W oF
g AT T wE Y | I W
) ST gl ¥ g WE wad
T Y 1 & o W fereen & e @y
fir ot fireew & QezRopee fre 37 Y
WY suaeqT gRT | (vawaT)

SHRIMATI PARVATHI KRISH-
NAN Before he leaves the subject of
ayurveda, I would lke to know
from the hon Minister whether he
hag taken up with the Tamil Nadu
Government the gqeustion of not
charging exorbitant sales tax on ayur-
vedic medicines, because today n
Tamil Nadu, where we do have people
who believe in Ayurveda, they have
to pay very high prices due to these
taxes, for ayurvedic, medicines, which
are normeally very cheap Therefore
they are suffering thereby to a great
extent So, may I know whether he
will take it up with the Tamil Nadu
Government? Will he give an assur-
ance in the matter?

st T AW @ (WeEw) q@
ot gt § fe genfme wowr oY
oYl Y ey W@ 1 T W W
& mar & gw e o @ o gEd
wig & | qur aft wenfer e
o ¥ § 1 (vawarr) wrf aw,
Saqefror g o g T A
v, mgewara § S &
o darerd ¥ wrer § ow & Ao oof
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[sft vror atrera)

bl SR CR R L L
fras@ kfedor w3 w e §
AN ¥R T 97 faAarc v @ ) &
TRty fr waw
Targdt # B Wi A I T
wit ¥ foadr ag Wiy fewre v < £
Tarel ¥ At vy B werd, W w]
ot fiwar o, ot & A i gaTe St
Trer e & 6 g 99 o & ey &
fore % Wi g 3 wTW aMeT WA
AT 47 W W G ¥ g
aredw off Mg § | o S g OF A
wE Ay § | gy war ot g A o
£ fr ot ofr sfterea it wrvdt § 9w
qma T ¥ TEd e ¥ s
wiw TR A Arfeg | ag gwidr fafeew
grom € Wi g ¥ far gw amwe
wed W1 W wom ¥ wr AT R
oY wrfY, €W A FTHr wwEw &0
1 W Wy | e fore wma
W g9 waerwrer § & ol @,
otz forrdy gume s § AT ey
® T I T ER W AR ¥
fargre wiit | gAT? AT Ao dYo wEW
¥ v gury fod, ag emeen Ty A
® 1% § @ 97 & guraT A7 Iy ar
A g w6 T, TAST A wAwE @t
ot sigr www ¥ e T wriefy, @9 A
AT FCAAAR T A g
Far Y 7w A qgelt woeTe ot o
oy wgT wivqe, a3 s afvqa, 7
g7 wemi Y gHrh AT A e ¥
w0 o foenn ot i wfeww, of
grumrTE i g AW T A €
g gy qrT W S e g, wg e
v ar@RE

A AT RS T W Jwe
qF g fr et o i Wt
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qrieRiE TE X ) vwiey gn & wg e
W FATER T U WY | Ay ey
sl wft wrar orriT | afes s
T §CF JTAT AT | AAAT W7 AW
o & IO oA & fad wer gen )
AT T AT w AW ¥ qy 6
LY, $AX ITH WIAAT HT AT A F
Frwmywiwrmadfr . a8 ¥
afr wrar ag Wi adr wwwy § oW
B T EWIT ¥ WAy 9¢ gW &
ageiwlly sriwat @ § 1 g A ¥
wfinfire ar€ 7 =qaeqT ¥7 &, W W
gra vy § fe ag s gefy, st g
dar off 3 1 =rEor SwRTET ME A
A ? e a A S E awr
s dYo qlo Feww off vavar T §
mfrgfmaraaysan §
S g 1 galed I X Bk wwvT 6
oW T |

W T o AT e &= @
AN TR R T TN ® )
wq EAQ gq AT ¥ O TRV
W Ty foor mar 8, @ wraw
fafirer agfr w1 wrex @ wy
fafeer qafe s swfeer grft oot
&1 T grm | &Y ofelt qae
gy, g wdw,  fagre, o,
wer waw, gfomm, fgaree w2w,
qura ¥ wrqaz w1 g, faeef gl
w1 TR Erm, Wi afwere ¥ faan
s 1w ¥ wgEe wT g,
gretx o aafe w1 e gw X
wfirerre WY gz ¥ o §, ST X wgr
fis s ff wFr A § eqew
€ T & o wrew qgy srhww s @ g
ST Ay g un v fred 7y
T WY, WY WYAT TOET WY ShR
a7 ¥ woTey, N AW EH ¥ § q,
EER | NsTR oA
aY 30 EHTT 0T SATEST CAF WA Aoy
% Wiy o ) o ok g, feder, it ofiewsft
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wAHY, o qferaTve wT et wTar .,
wg v TR & m o T o wC
qur Fra , wrmaTE TR ¥ waw
fordy fir aaT wRA &Y 1 57 T ITATY oY
oF Ty ot fin ¥ areeT £ § foefoe
gt ¥ ot mfe v ¥ s
ot oft 4 gawt wo fifwr fr g
W & o SreTd oY S S g |

SHRI K P UNNIKRISHNAN
(Badagara) 1 want to know how
much he has included in the budget
eshimates fo, this He should not be
allowed to carry on this fiction He
say, there will be one for every
thousand That will come to 6 4 lakh
Even if we take an expenditure of
Rs 100 per head the whole thing wnll
come to Rs 76 crores [ would like
to know how much he has provided
for ‘this 1n the budget estimates He
should not be allowed to mislead the
House

T U AW AT T ST
A I Y & Fyar wrfew gard) Qe
! &F AAA T | TH AT T AT Se
AT AT A A7 G 3 wE Ay A
¥ T} WA @ W DT { wdw Ay
I WTER 50 Fo iy wrw & T 50 %0
#Y za70 ¥ | HYE 6T F ST A0 av
50 T ufer WTH ¥ 600 FTCAT OF T~
saTee-TeE w7 foqr AT oW dEw
2T T TH TE ¥100 T AE Hfod
AT 60 EATTEY WA | X7 AW ¥ /v
TAr wE Ay & T W o
w v frwre &t )

ey & qaa § e’ & few o
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waafe sgew s RET aY
& ywrqer ot o & fie we oY o
TR & e af M| 76 W Wy
g 7 wT WY A op S fer
t?

oft T AreAw  f@d 1978-79

¥ 21 6 w0% #fgd, WX wRfwEY
geq T |

aarefr AP T W 7 T
o S qman fe miy g8 g
T ¥ ¥ g A’ 76 FQT & w4TA 4T
o 21 FOT @S £T @ o1 frmar

- 10a

qar oW g fe m
gt fawrr wier & aw e =9nf o
WA ¥ o grA g v &1 RAEy
v gw = w57 fr garh &y
forerfT sfer g€ 3wt &% @@ Wik
Y TG w) I@EC A TA4T |

ST WY A1E A EW LT 5 AT
%7 oz &7 § o 5 @ o feam g
IEY ¥T HrAAT ZAO 7

g wfAr gE o &Y gAY
uw & 97 wg famr v g Ie fee
foftz 547 & foru dar )

wwraf agves  fedfte v & far
A

ot v wroww qr & oo,
ag ot arey A fanforr d 1 wor W
44, 4591T 46 |

ﬂ'-ﬁ

gfwareg ¥ waw ¥ safwe 5w
e 44 8, fafeer v wor-eareey
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[t <Tror AreTor]

¥ wafyg whrder 45§ i ofeax
weqrer & Hafw AeT 46 § | ATT AT
44% gswOwl, 45% 264 06 FO¥
gt 46 122.00 ®OTE 1 ug
T Zlew g § 387 03 FUT 844 |
T T HATHG W7 R AT AT AN §
TR a9z W W wC gaw@ v )

SHRI K. P. UNNIKRISHNAN: Sir
he hag not answered my point at all.
Sir, I seek your protection. He is talk-
ing of something else. Sir, would you
put my question to him?

MR. CHAIRMAN; He has repled to
that.

it rwarewer - & wrgm fie e
framesm s d qf 9z aqd f
5 g & o & W g dma

SHRI K. P. UNNIKRISHNAN: This
is not an answer. I wanted the speci-
fic answer. He can clown every-
where, But this is8 not the
time to clown, There is time
for everything. But I have put a
specific question. I want a specific
answer. My question was....(Inter-
ruptions)

ot TrwaTerRe - wF & wer wem,
AR ATEd IqE AZ GO A |

2uft At w1 eI §), @E
forg wre Y <1 & 1 g, gt i
faz *r waw wan wratefear afefert
¥ 1 ok argdfes oy d@fignr wwr-
g, forad 444§ 1 arEEm
qfcag ¥ wrens & Y ST 440 TATHY
7T ®m gar § W wglre dwfre
TOF ¥ vrwr waigdtw fear mar &
WA TR ¥ wewTT Wt emgfoe
dwfrw Afr QA €
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firerr W wrc wgrar wr qr ¥ )
wredra fufiear ¥aita afcey wifufras
1870 ¥ wwmty eurfaw ofeeg & AR
A ¥ it fafrer & erw | wr
arggn fafge w< fear § Wik wiesg &
OF Y TTETT AT BT 3 wRET | wHRY
T e | WY aerar Ay § o
g agmar T st it @1 = wril
w1 Frreror ot wfafram & sty o
gy e gy glnard Y g, o
w1 Iqrhe ¥ qrewar garr w3 L ArgAdt

fedt orafir & 7Y garr
frowon w07 & fau ¥ wfasw
fafra wfawrdr srdard vz g )
feeit @ age & fiwelt wrwee g7 forely
wf ey & o wwrw & fag wgritn
T ST Ay Ay wT awET )
7g are Tnit ¥ figw 3 & i Frely simfa
¥ gy & frorsr & fam ag ey
¥ ey STz AT forat € o w7 OAN-
we F |

o af gk & qAT ST
AT A wATG AT AR | WA
fardy Crowwm S1 0w e ag giwfifaa
w@ & fag fe s qarfe 1 @@ o,
o feaded A € s Srw 4

7T § AT GEed @ QF A
qeT wrga § e wror e ame (e
T & 1w E aree e X st
R ? 3 weqrever aA § ot e
amy £

SHRI C. K. JAFFER SHARIEF:
Sir, he should speak about various
Health Schemes and about the provi-
sion of medical facilities to the people
and not about the injections,
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et oyt e wfge, R s
wfeg, twrad & ?

ot T wrewaw ¢ &y aF TR
o frarsderr w At A e w7 wdaw
fedardr ¥ womar ond |

o o waw : Wk Nwgr e
ety whww feeferdrar ¥ §f sy o
e fimre & o gy A 91 wwar
¢ o wTIeE Qe & W I Y
o off oo 7w & widsy R &Y JEN growy

W e 7

st TmToEw ;. rERifE T 52w
WA TE § IR W WAeqr §
Twd! § 1 5 g oY v ¥ arrnft

T CF I F AU AT weat
AE X AANF | ATATT R R AR A
wgroar & ag gw Y gawd § fin
& Ay ¥ faere gy W dw A
At IRA W &7 WX F0T
foare @ fe o s} o s W Y,
TREEE AT §AFTE, e
W FT Y | EE A T A O W
Tt §, o fawr vt oY § fie sl
1 v wlth ¥ arw wA ¥ fvar waw
TR AT | W Ty ¥ e ey
§, 5w By w7 w0 U9 T O el
ATE ¥ AT AT | G Y g
T &1 T ww gl § | 9 9%
¥ et wfy v@ amr WY waw fifag

gfeare w1 fratan g, dwd wn
&, o v dx v, @ rdw R
Wt AW frewram g W Aes
WYX A T IT X AT QTG 4y RrEr
wok dur wor ¥, ag i A A g,

AR L B &
|
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WA-EATEST AW WYX F A 7 A
ANy § g aft avde o 2
#7175 7g 73T a1 oF wiRrrd s
®t ayxar w1 @t & fyvq e werfadt
e @ R E ey wng-Ang § WHE
qMg § 1 w1 gaar war oftforg 1 g
arrg ¥ e aredt g A § At R
E® 7 2w A7 § ot Tow qOAd W
gy sy dfedad, ek se q oy
% W @ ghews @ =g
TR T T E TN FF W
% Wi §, ¥ 9 o §, e W o
wig §, frét o7 wrg & qwg wwd,
A AN ERAWT {90 g
oy FAE F1I TH—Lw 3 @ e
® AT g Y w1 qaqv F4m i Fqwwrew
v Fa g ? & o oft ¥ wftew
Femr fs gramTqE ¥ § WX AET
g ¥ fedy s9me & wgr X fr g
AT g § W T I AAIAR
TR ¥ wAvew v Afwg fr ag v
gt §, #X ¥ A AR, @ EA
gy 97F IoT Fage R AT A
NfRw FATag§ F sy T
& s & sorrw A 7 § Wi gk s
¥ o § o I 9% warw feg 3
IR w F ga I8 IAL Y TN
TR I W g aggAn a0 f®
WTET DX wToTC FrwT W &
Fhpo N W U witam fearn
wrgar g fe ag dvear gisdor wmaffag
g @Y |

ot fo Wo wwf : ([wErw)
NE 9T H g ey g i !

ot TraATOAw @ QUTE X F
N AYP ¥ 3 AT qYR
gy wraar aqr ? oo frwy wled
Y 1 gAY, 2 CACT AT 3 T A 8,
& qyz § ex?
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[sY T araer)

ot & war o7 feagz | T I
¥F QHo To T CAE-C O B L
gqer ., (wwam) ofr g, THEG
FAT T (wrwreT) grafaa
wer w1 qan g fr faagz wm g ?
AT Framz 7 Wy 7g Wi AN wfgam,
afor WX dv7 w1 w@r 799 e ?
& & 99 & @ fear fe grTRe Mo
I g1, Qo THo Hro ), FA-FAEH
TS BH 77, $1 A @A 7
ma? gy Tav v § fF w8 s
& s ) A FvR oA, W oW @
i g gy 11 AT §
AT TEAT AT Z | T A HOAT WA
w17 gfre 1 gave ¢ | gafog s ag
T G2 FY A AW Y v wAaT o
AT AT F T W7 Agrer o« weae fwgamw )
a7 7™ o7 3 % fawr aage AT W9
SIFAe FT AT HFET R A W F AW
gy w7 | gafe & 7 ¥ Srer
gfF ma @ W@ AOR § wTeqr A
o1 & i P a0 & ma &1 Tve,
AT FT ST HAAT ¥ T4 W TR |
78 sraeqT gu4 ST § ) wnfor day
¥ o TaTRRT %W gAw  oferw Eq
¥ 12 gy wiw ad &Y o,
oa IHA 10 @A-wew qE A §, oA
20 EATTRYOT CAFT §Y TAT T 12 AT
I, 3H A ¥ € AATHT 3257
& 7an | g & At # aT
WA QU a3t g aEAnT—e0 AT
W o frasv & g wAT 1 W@
18 ZAT

oF qeTiT qaedT ¥ AT g el
favs & eaE yeaTd qwg)
e Warantt ¥ swAw & fay
sl fegagfy *r owfe  “Frer-
ssqray”’ w1 Isva fwar qr 1 €@ oy
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w1 WTET & wrary O ¥ o wwd ofr )
# ag arm wgw fe fex Fefrer
qaft & wameaTT ¥ ford maTe & OF
¥ v g s s Wl
wgr v Oy e fag  wtefat ax
W wAwrfa ¥
Faanr g Wy fa=re fear s ) 02
ot frdz g o, gl fag
wrfz ¥ TavEar TAvH ¥ fay & SoAndr
T ST AW 7 AL AT T Jow A
§ oA% wrErE & wREE W g
Ay ¥ 81 fag ggfe & fay
Faanfy et oft sl & e &7 afe
WIAVIFAT HANE A S a7 g« @
¥ 7T wAw faarT w3 | W W R
wiafgar swv wmar & wrE AW
fEn e it sw @t T

TF WIG-ATY FAIL §B WETATHL
Favw o waigi-Sme AT ¥
aT¥ & fried FT7 | AFTTIR wETArT
¥ yx WTOEY AHEST TATT AT GRI-
¥ safem-gt avar § g fma wew
ot e l—TF T N FarT fag W
gt oft ggo ThegwrT | I =1 safer
AW 31 WA, 1977 W 1 TwAT
1977 1 o%% 7 s I ofew &
o & ey mar Wi ¥ WO el
q¢ FYAEIT  FTHTH, WA WY
TETTHT WETATH T I WA B
@ 1 ¥ weemar wy fe & Qft & dar
Fred W rg Afm o ww v
¥ for g qr i afess wmdr O
oft O wre @ % 1 gfew & 9 firewre
w¢ forar § st st qere & fadr
3% foarve o T fear mar ) wER-
AT T ¥ AT qww 5 6T
fed w2 §, wfr O wzard Qo N
& 1 gt e gver WY @ WA
¥ fafwr @, & wogm-% @0 T
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srdenft & ey g 0oL,

(wwwrm) . ...

faferrer wreqamer & off QW #o
e, TETT WY R & WX ¥ g
grmfire gxef & agt oo anw firgrar )
oY g@o ¥o wre WY owrT ¥ fay 12
s, 1978 WY faferew wemme &
et fargy war | XuE W ¥ SET At
afwaray 3ra oF foemey AT s
sl mE 3 1 ow e & gy T
# firs Ol Y firely afess wrweTd iy
B | =gt IF Ry F dfr e
T F7 5 § e g ww efr ey
T dET AT | qf o wrwe & erare
¥ s feaid oy 2, wwfod oo
a1 wEfdes srodfesw gefesi=
& wy farar mar € s & ¥@ fireraa
Y gir-gdt ol #% WX g Fogid
@ AT B WS |

feeeht weqarE! 71 vie-ww & T
¥ wlawiw forad wenfre weer 91
§, ot warfi ¥ axfgld 1 agawt
ara ¥ i fawelt & woqaret & ofiye
agE et g ) AT { WA X
W arr  sfwadl Y @eaT SgeE
farear<t # wrea & wg ey § | wRECAT
WA ¥ ar fawt # e ager
wovy a8, wIfE Wy o TN @
1207 famrt &1 Y aqfae wwEw &
fory ey ol &1 Afes fafaereer
werare 7 70 wiafomr faerdi o
wreqr ¥y oy H 4 1 Faeeelt e
¥ wfm fgg 0% weme & 200
farmr<t w1 qF T O @t zEAR
v ¥ 120 fawrd w1 ov W
qu R araT g wgt aw feeelt W
¥ S §—srd i wet & fre-
fafae weooreY & feerd & awn
[y w7 frare §—
319 LS—I14,
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fraat

1, g fradfies Wfe-
&% 41 6% qegame 50
2. gfw aeqare 20
3. T ATAE W ¥ 70

4 N waw  da
weqars (Afar g i) 40

5. arfae O Qe
ogET . 350

6. 7% faeelt awonfeer
wegary, AR A, 50

16 hrs.

wiewTe ! &7 &0 ¥ fag wiv fafow

&at ¥ wevaret gferd dgav o ¥
Soeew g, 9g gfifivw v & fad
gt X WX mgETw ¥ 500-500
famdl w1 orgs womm &we w
farare & 1 gf T ¥ 500 feead W
Wt weam WYET, 99 ¥ 300 fawd
Wz & €6 Wi 200 TR & g,
fagd fx wrgde are-amw frefim w0
¥ wnt @y w9

et & | W wevare gt
¥ fag ag g aw 7 ToTaE, Xaw fag
faedlt swnew, feeelt & wnfior &
¥ 100-100 frnli & T werTa
wiwd St Wi ST A A g xw A
o sl & WWTE W g) ard,
wifs vo aa freelt & grfior s
o1 e T & aga ¥ Wi faelt &
aoper szt ¥ afear @7 &

fereelY & arge & Ofirat & Fodamsy
¥ fordr snbwrrermeit # soaear & gdw §
q@ 7 e eom § fr awewim
werarer & arwd fera ¥ o g daw

-
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[ T )
Nyt W ¥ W 6T TR
wreqaTe 3 wga B2 darr a3 e 6
gfrard srwew w2 & wk §)1 v
weTaw ¥ wit I T Afrn
foredt & far wigw & fad
Q& TqT AAT IATAT AT QL ) XF 4%
15.13 WIW ¥TWQ ¥! ®HETA WA &7

A

fafezs weaomer ¥ wstonar 7413
w1 g% Par wears ez v ¥ efrwrome
foaar war § Wik Frmfor agr wame
dareg | qfa qr fewre wfeerd &
Iquwe wqra X ferw w0 e A ¥
farg, R o wwman aATE o W%, warg
fag ot &1

Y avg ¥ geT fire § < erafafeg”
F o § qur1 dw ¥ wmfafar &
sryeqr syt <t &) gt ¥o
Ryl SrawaTr ATIEOr oY FT AW
fagr vy wgr v wawem ot & fag oY
dar ek gy @r 3, v w0 § 70T 4
® for oft sk figar arrgenr ? & e ¥y
WA ¥ —oawerw o woat & §
it & fog § st wowY & owrT &
far & 37 % A faraft ammae wft
aft & wife & 1934 ¥ AgETe o
vaml Fg......

St ¥y ot : 47 T TR
IETaT Ot e fag & wm & qorfor we
w7 § 6 g gfaeer et & fag W
g4 wifag

ot T Arevae: & F@t agery ar
qt § arfe ¥ Tt 7 @ wmg
o waAt ofdiy wY agr @ §—eritfiom
N Wi, 99 W A ¥ qF ww o\
=wear Y Pt §, wyt wgt g
? grwew A—F aw 0¥ § B o
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ST R T | e W vt g
§-EW UF WIN-SATER WTH T4Wv 8,
fom % samm st oft, o ol off, # wilx
w Qturedt wifvw 8| ST A gw A qg
sweqr ¥t § fie Foaet, g WX dege—
@ @t & gaw & fag afe yo
dar T v, A gR IT LR A T @A
& “srgrd sk’ fear o 8,
X je IR AT AT ATATY, YA &
fog gk warwa & ora tar A ¥,
g xeoge & ara ofy gaer dar ot &,
wafrg & o xarr qar Ad v ¥ fag
form-fan it w1 A% W@ § AW
qar fear amr & o AT aRel By
¥ T ¥ waerd g o aifiy fe
wE o ol s gt Tt A fra
figmgtasw .. .. ..

SHRI K. P. UNNIKRISHNAN:
What is the corpus of this Trust?

o T Arema : TR T AW
v o § fe wOuT *Y wox wwar)
(wawam) et gw agt o 4@ Tar
ava § fiF Feammsaar §oare i | ¥fieq
WANT  5-7 M@ FTAT T | F I
o off &, fadre qur & avit et &,
W & Fw gAY AT R afte wea
fis @ Jurar & ary e ¥ dav § onfw
it * sErgar g w1 W Wl
wiw §, gfowa &, foedt onfr wr &,
Ien gu fafirrs w7 3 wgraor ¥
a1ga & 1 oo wa¥ srafy war €Y ang o

ot st m at (g - &
ArAeftT ot oft *Y qF ama g fire g,
arx ¥re wifigar whan sfeat i G &
&Y it orgwar oft 3 sialY ofr wr sl
# vy wt for o wege wfigar wwoq)
wa, ureh garw § o el wft Qi
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ur wavera oY o a0E ¥ £ ¥ ;MO
wifgr @ e w7 v 3w § AT Fag
wned § Afe wy for wa wgar wa
fepam ¥R & w@ wedt w
e ¥ g fadeit

ot ow wroaw : Afwg, @ fw
TG FAT A A | 7 o Wi,
wawwTa off Wi wrard w7 2 off v
AT wrar § &t gardt wqrpear ampa
T &

ot ¥ax T ofed : T AT
foq ot wiaafae w1 g=raree @,
gfcadt & forg WY gvar av agf graw ?

st o areae w6t g g
gart arg fra-are gfeaat &1 am arar
R ¥ 3¢ vradfem & e o
w9 firar & 1 v 3R fag sradfaa oY
WECT EAIT AT ITET T AT o
(vuware) wgi Wt AT w1 (Rramr
o wff TR W o wdfie
qrary # e dmrad gar 8, g g
gemfa qusdl ®Y aarw Wk §)

wrqAtee g I QI A vt
Wt wATat ad &7 YT EE AW}
wATaT ard—aa a X —mfira
&Y gure T T Yy e we QY A
(veqma) 129 6 W@ 35 A,
83 EWIY, 20 AT, 2 7T 83 EIATY,
T YT AT FTIT 9 AT 18 FATCINC
wr &€ qrar § 1 ag gF sradfae g
g oA § 1 €8% gF 9 9 99 v
wrfgz, faxrdt w0 graer wifgy, 91
R a ardrafas fae avg & i,
Farirart o v g vgremAfag 9A
(wryamr) ag wgar aga wfr § B g
T F OF-qF srgafen 7z St ayaenr
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€1 ag gwrT S Wy § o 3w e
¥ g W § 1 X9 awq syt wet T
wradfaw o Tl §, ok fond # ¥
o E W & 1, wgrog F 11,
ofiwst wmer ¥ 5, dow ¥ 1
wraft, saT wdw¥F 1, afreg
%4 fogre & 1, wew % ff,
mh*ﬂﬁ.?ﬂm*l-'“i‘m
s 1, R T 2, wream 7 1,
e ¥ Wk v, Sporcr ¥ 1, AT F
it 7, ghaamom & 2, fgaraw v
¥ 2, wforge Y, frgersbwré g,
wogar fratare v ag & A% Y,
faeeit ¥ o, e & Y€ g, AT
T g 1 radfoe W syear §
7L gard 7 wferw § e g T
¥ g TET THATET B q0T E A )
wTT gAwT fren< T ¥ g gat anl
¥, gAY ¥ WY qgeT aF o agT weaT
& 1 firr orr Agrert 3 farorefY e age
qrar o gawar & g g1 AT aWr
AFT CAST F AT 9T qHAT § :

o v ¥ genfra g € W
w1 UG ¥ qAQ q€ wg
& wrc ga et fafer qafr wt
fawfaa w¢ & goftor o=ar & v
T B AT Qg T dar W & an
& wrgAT | g At wew § 5 S g
g w3 | gy ¥ qarfew gw v R Y
£t ®Y sarT § W FT gAY THIT
Qe frr ATt § | g ow wfreTd
@iy § W g g wref fafr
qgfr ot write & Foofie # frg ey ¢
Tt o Faet 4 ¥ aw o= wer fenr
8 9% oF gAmek Ak fF
g TTeer daTey ¥ awe 9T fiedt
W AT qee & W ST A
T T ) T W T tey &
HATTHRATE AT WA § | O qF, A
T ¥ vur Y, oY Ay vy WA fr A
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[t 7w AT)

TEAT WY Wi gt vl gtwer §
fe o 1 W v T T w30
wawam A s ok
e ¥ oy Frde v i &l amal
T TEIHT FT AX F AA w9
R w6 ¥ gk v & wEEi A
i §3

ot g femgr (3orge) @ eI
W ST fafer & @t # oo

®E T A w0

et gy fag (TR) ¢ et
oY, wEK #Y At aga W@ gy, Afe
[T ¥ a<w o T | 9T 9o Sfawa
i o< dwr o @ Rl

st ofeem wiw (qta7) @ W
R AT WY gAmE '@ 9%
@], FTT AT AW &L 9T AT F4

st TAtn e (FTE)
|7 qEEdl ¥ qET W7 XgAA W7 ATy §
W FAF 113 7 9T A AT
I ATE T W@ ar |y T g e
T T FT THL FHI T T FL P

SHRI T. A. PAl: 1 would like to
raise twp points. I am gorry, the hon,
Minister brought in the political an-
gle that during the Congress regime
the care of the villages was comple.
tely ignored and now it iy going to
be made good by the Janata Govern-
ment by the appointm-nt cf the wil-
lage level workers. Why should
these wvillage level workers whom
you are appointing not also try to
treat the Ministerg and Members of
Parliament also? Are W» more preci-
ous human beings, who would like to
be taken care of by brtter doctors,
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and the villagers will continue to be
condemned to an experiment with all
its defects? I know it may be better
than nothing. But it should not be
sald that this is being tried on the vil-
lagers while we ourselves will not
be allowing them to treat us. Second-
ly, so far as the equipment for dialy-
sis iz concerned, it is an imported one
which is subject to excise duty. So,
a person who gety affected by kidney
trouble is condemned to death most-
ly on account of the high incidence
of excise duty, Will he irtervene with
the Finance Ministry ard see that
it is completely exempted from ex-
cise?

PROF, P. G, MAVALANNKAR: With
regard to the rura] health service, I
only want to add that a» impression
is gathering in thig couniry that the
treatment of villagers wul bo in  the
hands of quacks, rather than pro-
perly qualified people. Therefore, it
is no use having more enthusiasm and
spending of some more money. This
scheme, of course, ig to be welcomed.
But I want to know whether those
people who gre in charge of medical
health of the rural people are given
proper training in the fleld in which
they have to work. Some assurance
must be forthcoming on this pont.
Otherwise, in the rame cf rural
health scheme we will be responsible
for killing more willage pecople, I
appreciate his enthus:asm but I want
an assurance from the Minister that
it will be implemeatel cflectively
and sincerely.

SHRI K. P. UNNIKRISHNAN: I
have great respect for my old com.
rade. but I must say that his speech
was confusion incarnate,

I asked a specific question, He said
that he had plans to have one multi-
purpose worker for every thousand of
the population, It works out to 640.000
So, Iasked a straight forward question
how much he has provided. He sald
Rs. 21 or Rs. 22 crores. I have searc-
hed the whole book of Demands. I
have nowhere been able to find this
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amount, All that I find is Demand
No, 315 on page 55 where there is a
provision of Rs. 1.04 crores for train-
ing, and at page 65 there is a provi-
sion of Rs. 3 lakhs for the {raimung and
employment of multi-purpose workers.
Whom 15 he trying to kid? Does he
think that we are a bunch of fools
distening to him and that we will go
back ang press this button? Please tell
us, before we vote on these Demands
for Grants, what you mean This
kind of speech you can make in the
Ramleela grounds, not here

& arf emge & wgw weer f fe
B QO sqwew qg # § 0 fawyr
waTY § guw fad | agir Re§ awr o
& WY wwemel & @S X &,
ot ot wgw ® Wil ok enw
wat wigd § fs o ¥ srwr e
w, O e N o 7 (wrwww) )

& ag s e § f o 2w
¥ oY fre¥ atr § 9 g9 ot g
QT SIET-HY2T /T 9oy §, g7 ITHT
AT ¥ WA T, IAO® AT W
arf smgw * fad, dfit & ot g

Please let us know how much you
have provided and where In this
you have nol provided That 15 my

<harge.

&t W Areme @ 5, AR fae
A1 IANF] 7T §F dediT 4T &
arAere afw & werfaa @ WX
g o @ ag e Wy &, o ew
H 3Am1 gOA v, sew wmAte wg
avy § WA § A9 wgT g |
T 78 %7 q9qIAT 9T 2aw o< frama
SFar, sar 7% wEdw W91 ¥ ww
2? ox awmm &< famm

ot %o dYo IWIFwy : WX
foammm &7

ot T Aoy : gAY WX ey
gaar §f T|hH

& qgd ot arf qrEw oI R
@ E | IFW 93 warw far fie ag
# wT-EATeT TAE §, 9% W whw ¥
w4t ard, g wifedl Ay, . . (wawamy) |

3 Wi & vy § v e
% WITE G T e e e,
ot IavFera & frr § e g aw W
oI w1 Wi s ot ot ey
g T aft 7w

weegi & fad & T

SHRI T. A. PAL: What I was asking
was this. Not that we want to be
treated by them first What T wanted
to know was why are you imposing
something on the villagers which you
and I are not willing {o suffer” There
should be no distinction between the
city dwellers and the rural population
1 the matter of health care.

sl T Wemw: 9§ WEw &
qurde ¥ ¥ g wRl W g
R o wawar g1 ¥ o ew &
e we g s & aorfefer ¥ ¢ Wi
qifeforg g oF & | omefes ot
Tt Wit arwfee audtfes o
21 77 o Wi Todifa § awa w2
& | gt fordr arewifore ot & fe wgt
garet w1 oarw 1 (wqwarr)

grafafers dr se R &1 &
e ¥ &Y wgAr wrg §, aré s
@ e w4 fF 30 e & NS oY
witg gowe w1 folfm a1, w1 @
TCH IART SqTH 0RT T wqT yredior T
¥ I B WY SR G ¥T &R
mw ? st fewdife e ew W
Wt wig ooec v sam WA ?
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[sfr e ATTT]

wite gorre ¥ 21w dar fad &
Tw FOTTN WX OF wWEt ) gEer
fou w1 e W ¥ w% ok gy
7 %31 39 ¥ afe 3 3w ¥ @y o
4

SHRI T. A. PAl: You say that
we have not done anything. I don't

agree. But if you say you are going to
do more. No objection at all.

sttowaraaw ;& oft aondt
T wee F e 8% fagre dw ¥
aareen #edY Wik w< Al fafezar
femlt 5 oft S0 dro R wix =ft
SUE FAIC WA, & & aw,
off SramaTe ATOaY %) @ T ¥ ;
FH oA g g A §; w0
< & wwgfeq w@iege wiw Afeew
ﬂ'ﬁﬁﬂi‘f o ale Uwe T W aﬁ'
fem w4, wfr ag 3@ ¥ a9 %
fanfs femmr & & oft sowmwr
AT w1 T far g 8B ooy oY
e fr afy TRl %1 woaT TR
w1 owE 7 g, o gfew o wwrdy
u# ¥ @@y & oft srwwwTw ArCIor W
¥y W oA a0 & Al w1 a i,
wife fogre & &1 awmaor fage
LUK 4

7@ faedt Tr W e W g
fewr wrd < vt gt may f: forgre S &
TA ATAYS o7 WAT @A ¥ @t
¥ ; g ¥ aoeTs, it e,
F 9% Ok TgT T KW WL o B,
vofey o9 fE W & giEwe W
faar s

Immediately I was transferred from
Tihar to Hiasar where I lived at least
for 14 morihs.

APRIL 10, 1678

Health & F.W. 428

X 77 qtw "y i i vk for &
Tgaw # Wt o

SHRI DHIRENDRANATH BASU:
(Katwa): Do not bring politics. You
are the Health Minister not of a parti-
cular party but of the whole country.

SHRI RAJ NARAIN-T1 am not
bringing  politics. But Jayaprakath
Narayan is also of the Nation for the
Nation, for the society, for the peo-
ple.

ATAATT TEem, o IHIFE, W
I 4 W & | “fam dr e
OTF HE-qUY ARE | REgOT
THT W T Fr o ¥ fawlw
2T ¥ ) = &0 wfaw @Y. 4. 26
A", 21.60 HTW, HleUWo¥FTTo
THe, IR 41

¥r fe & =poeirlt & A ¥ wgw
L

SHRI K. P. UNNIKRISHNAXN:
These are thg only iwo books which
have been supplied to us, Please
show me,

SHRI RAJ NARAIN: Do not be
misled.
ot ¥o o Frltgeny : & awrz ¥y
T, fewtgw ¥ o wT @ )

I will bring a privilege motion

against this men,

St U Rromw @ qRAE ST
o¥qd wE )

oY ®o dro Iuitgomy : WY ¥
formrsy

ot ow aroae : & ot frar 2
F 1 oy oY firerr ¥ 8 1 e

e A 3@ ffag)
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WOl Y-syrfew crenar-srten
farwre ¥ gerr-we ¥ oy wed A
¥ twr forar amw | w® T § gy v
% @ § o e & & e frr g
hperq @ wfy EgEar WET |
wrfow fawre & wi wwe § 1 Q%
WY wrfes fape 8, TF gERTRT
w1 wafew faere & 1 o e
w1 "t fawre § —

YA A WO 9y §9 H7 i e
AT

g wera |ard Wiww § & w7 A
w4 N

wT FAEW FHW § TE ATWHT JER
¥rofaar ) (wwwm) | . . FeEE
ot 8w 40, osiT 62T H |

& ag wg <& 91 % w1 3¢ wmfaw
TR |TAT ST g gy, L, (saewwr)

g v worgviwrag
wrafeaw faeTe w1 Swmwr IqTger §
it fr 25 9, 1075 ¥ T & v AW
¥ T @ Y froare s b e X
Ty w faar o arafer oot &
o oo W s Y ? ¥ wAwar
7y Wt qw amfaw foere & o W
afee O # T @Ay qg gl
wfeg | w1 sufir Y@t awer W
WYX WY T ¥ WET o we o sfive
TET B WY WA WY qoT F Ao i
TEHT WTE 17 2T & Aicew o sfsar
¥ Wi vt § o Y &, o w-
fau ¢, gv ki o} forw oy fe @
g W fawrx wX fie Bt ofr w7 ar
fwre v, e wr Qg oy fiw flt
wifpr & afeewy at g gl wc ?,
et ot arw T ¥ T o et ol
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we ¥ fir vy ey ¥ ety Mfdte oy sifer
fieg quild W] W ¥ ) g OF W
a¥ arfae T w1 wree e ko
W ¢ o e w1 qu e <,
g imw e wigomgfi ...
(wwaw)

wwrk, arafaw Qr sk e ¥ E o
ot & o ST ¥ O o ffieeer W
qr g | & wrefre wet ¥ g e &
o gaThr wae X o utt wefr ot
Wiy AREMTdY 4 g ) (weam) | .

et mee : @ 70 few
& fir wrrefiry el 1 oY g WTAETE
& W g amd Wt &Y o age
ATy ¥ | fer wma 1 sy
g¢ S e & sl et oft & fiw
ot i w) gary w8 fom ¥ @@ AT
A T o @ |

st ow o wfe F 8 @
g5 & geTe aEE WK g W]
¥ wow firar g T & frdew wem
o gk fawrr o wefer w3 &
ety waer § Wit awT wgh oY
wyAr gang fear v §, o gwmEl
oY gangl ®Y ga Fr fore s o T
T er g iR
e age ¥ genfre axwr o §, & g
w1 fe gt wwer saTew #F Wi
& wrk Y srwear ¥ wrd e ardy arly
¥ drg-aty, wretg-amelie s & goen
Yot o e v g § e stomew
¥ wfieg afiorre swmr vt oficare i
am & fowfadr f s o orerd € &
vk e ¥ g Fewr o
wut o &, oyt 9¢ 9w o frer A &
wife gt et aeefte qeer Iw O
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st TromrTT)

2w & fr fd qfesw & aq gaT@
suve gw A AT gwr {0

wife? ¥ & o7 ¥ vt amnfae
s & ag whw v fr 3§ v
g HaTey ¥ wRiww ¥y gww & oie
R ¥ 1wy Sl ¥ ¥ o o
fF ag ot g zw wrm fear g
¥ fag, fewht & fog, dec d e &
fag, wia ¥ fog, sa%  fog & =wy
T ¥ dur ¥, wfw gawr s
T | W A A § qQ favedan
§ fr orew adrwfa & 1961 9w
F3 | wa ToTSr & I 7 § 1 g
Tigr § W g wiaar ¢ fF ogw
TN T qEw TR F ) wQS R}
gk gfo & wifrmay &, foed
Oy e § Wit o’ § aar
QY a1 & o A g 1 T Ay Y
g% T T I ATES & | IART A
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o W § W wqE s
Wk vz A AW a9
e T gy A N qIw v ®
TR |

MR, CHAIRMAN: I am now putting
Demands for Grants of the Ministry
of Health and Family Welfare to the
vote, The question 18:

“That the respective sums not
exceeding the amount on Revenue
Account and Capital Account shown
in the fourth column of the Order
Paper be granted to the President
out of the Consolidated Fund of
India to complete the sums neces-
sary to defray the charges that will
come 1n course of payment during
the year ending the 3ist day ol
March, 1979, in respect of the heads
of demands entered in the second
colump thereof against Demands
Nos, 44 to 46 relating to the Minis-
try of Health and Family Welfare™

The motion was adopted

Demands for grants, 1978-79 in raspect of the Misistry of Health and Family W olfers voted by Lok Sabha

No.of Name of D d A of Demand for Grant Amount of Demand for Cran
Demand on account voted by the House wt:d by the House *
on 16-3-1978
1 * S 4
Revenue Cﬁfd Revenue
Rs. Rs.

44 Ministry of Health and

Family Welfare . 14,77,000 . I 78,853,000 -~
45 Madical and Public Health  30,80,58,000  13,53,71,000 131,99,87,000 67,60,358,000
48 Family Welfare . .« 20,34,60,000 f17,000 101,78,01,000 83,00,




r

433 D.G. Min of Edn, CHAITRA 20, 1000 (SAKA) S.W. & Deptt. of 434

16.35 hrs,

DEMANDS* FOR GRANTS, 1878-70~—
Contd.

MintsTRY oF EDUCATION AND SOCIAL
Werrare AND TEE DEPARTMENT oOF
CULTURE.

MR, CHAIRMAN: The House wil
now take up dlscussion and voting on
Demand Nos. 25 to 27 relating to the
Ministry of Bducation and Social
Welfare and Demand Nos 97 and 83
relating 1o the Department of Culture
for which 8 hours have been allotted.

Hon Memberg present in the House
who desire to move their cut motions
may send shps to the Table within 15

minufes indicating the serial numbers

Demands

Culture

of the cut motions they would like to
move,

Motion moved:

“That the respective sumg not ex-
ceeding the amounts on Revenue
Account and Capital Account shown
m the fourth column of the Order
Paper be granteq io the President
out of the Consolidated Fund of
India to complete the sums neces-
sary to defray the charges that will
come m course of payment during
the year ending the 31st day of
March, 1979, in respect of the heads
of demandg entered in the second
column thereof against Demands Nos,
25 to 27 relating to the Minisiry of
Education and Social Welfare.”

o v for Grants, 1978-79 in mspeet of Minisky of Bducstion and Sacial W lfere submited 1o the vote

No. of Name of Demand Amount of Demand for Grant  Amount of Demand for
Demand nnlemmtvwwd;yﬂwﬂome submitted to the vote 3'3;
on 16-3-1g Houwse
1 2
. 4
Revenue Capital Revenue Capital
Rs, Rs, Rs. Ra,
23 Department of Education , 29,531,000 .- 1,46,56,000 -
26 Edueation « « . 86,6,50,000 18,335,000 181,82,97,000 91,65,000
27 Department of Social Wel-
fare « % & s 41478,000 s 20,73,68,000 .

*Moved with theJrecommendation of the President.
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MR, CHAIRMAN. Motion moved:

“Thai the respective sums not ex-
ceeding the amounts on Revenue
Account shown i1n the fourth column
of the Order Paper be granted to

the President out of the Consolidat-
ed Fund of India to complete the
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sums necessary to defray the charges
that will come in course of payment
during the year ending the 31st day
of March, 1979, in respect of the
heads of demands entered in the
second column thereof against De-
mandg Nos 97 and 98 relating to the
Department of Culture "

Demands for Grants, 1978-79 in respect of Depariment of Culture submuited to the vols of Lok Sabhe

No of Name of
Demand Demand

Amount of Demand for Grant Amount of Demand for Grang
on account voted by theHouse

submitted to the vote of the

on 16-3-1978 House

4

Revenue
Rs.
97 Department of Culture 1,82,54,000
98. Archacology 1,19,99,000

Captal Revenue Capital
Rs. Rs. Rs
9,12,67,000
5:99,96,000

MR CHAIRMAN Now, Shrmati
Parvati Devi will speak I just want
to tell the House that she iz going to
speak 1n her mother tongue and she
hag given translation of her speech in
Hindi for the record of the House.

siteefy qrieh et (wETw) : awr-
ofs wgrea, & woft wgrey wmr X
qAaT g g

* i, wATa wwqw W Al
darew ¥ Al o whT o www &
o w8 A w7 wrex far
Iur fay & wrot ey

wEra AT AW Y dr ox ferd
¥ o o wrelie Ton & o P

 wfiwr Wi fndmar &1 fier -
ariyw Iwfe & vy vy § 1 ey
frogrTar WY W & srer g @
¥ wifus fagy § 1 wefaw faar &Y
oF FANITH AT Y § 1 9AF Ay
¥ ww At & Wik fafwm s 9t
w waw g &1 wgr avar ¥ fawr
¥ sfar wrwdor &2y v & fog gl @
I ¥ sravgwaT § | Sgrearfaa o
vy fowr & fadr fody & amge wrn
quar § | Y v} A I T ¥ AR
o oreT qwar § 1 wgre ¥ faundf gew
ferer Wi awelt fawr, dfews o
wifx & fod yomgreTx fawef, ey,
wife @y a ax £

wre % Aty qiw ol Ay wt
& wfy wefus wqon §) o e
& wra v (foower) ome faomsre

#The original speech was delivered 10 Ladakhi.
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woi & ) wgrar Ay 6 fewr w7 ox
oy ¥t ey egraT o el erf-
o ¥ qvwry g gfest o oft W
WTATET %Y TF Q¥ & &Y qranawar
& ot o°F gev wife o W it s
FTah | Y qd A ot gl wAT
¥ e wr www 31 A Rer g
¥ grdar § fe oF 39w e & faem
geqry o e %y o€ o S
A Ew uE st 21
TNy sqqeqt ¥ gurT fear o wife
T AT IIW Y gf wT A | ww
wa% fay gogw T &) Wt Tt
qg @€4T e frvy w1 wmed o
WIW AE4T §T 7 GO0 KT q6aT § |
AT ¥ AONT W7 arEl WNT ¥ gEn
gEEs T T g ¥ 1 o
aorR Twa sy § fr wam & fanf @
& far wmarey wT ¥ @, @y,
T AT e Gerh FHTie F ITee
) g Ay @At am § fe
AT WTAT ¥ WSt IR & W
# wera ¥ femT o} femfar gw
wraT ¥T fawpa w1 @l ) 1g v wm,
degfa vt & wh-md yw @ )
wErr ¥ wepfa ard dw ¥ frowa g,
wi ey o s e
FOOT 10 I § fame-famat &g
W fasy ¥ g9 ¥aw Js0lY | wEr—
& ¥ty ege @Yo A A )
afy agr ¥+ wpw sifae fear o
AT & w7 awr girar g aRe
TR & {9 a1 B Oy wis.
ATE T QAT $O AT § | TG FR
T HWT A aoeT ¥ el §
for®T wwT wwT TC ZHAET EraT W
§ S g o & o B o
TRUTH ®T HTHAT SO e § 1 (WY
Wt g s ey iy ) gfat o
o ¢ TR Wi srerEt fer &
wy Ay somw s K

W fyrra § v a srvitT it
A AT BT AT 9T AL A7 IAC
g ot ot amd & vk § wvwr ot -
X w4t

SHRI P RAJAGOPAL NAIDU

(Chittoor) 1 beg to move

“That the demand under the head
‘Department of Education’ be reduc-
ed by Rs 100"

[Frequent change in system of
education at the will of the Gov-
ernment (1)]

“That the demand under the bead
‘Department of Education’ be reduc~
ed by Rs 100 *

[Failure to give technical edu-
canon for the progress of rural
industries (2)]

“That the demang under the head
‘Department of BEducation' be reduc-
ed by Rs 100"

[Failure to develop scholarshivs
m time (3)]

“That the demang under the head
Department of Education’ be reduc-
ed by Rg 100"

[Fallure to develop Hindi 11
South India commensurate with
the requirements of the Nation (4)]

“That the demang under the head
"Department of Education' be reduc-
ed by Rs 100"

[Failure to get the self-instruc-
tion dictionaries prepared for
learning Indian languages (12)]

“That the demang under the head
‘Education' be reducedq by Rs
100"

[Failure to develop non-formal
education at a greater speed (13)]

“That the demand under the head
"Education’ be reduced by Rs 100™
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[Failure to provide adequate
fundg for college buildings. (14)]

“That the demands under the head
‘Education’ be reduced by Rs. 100.”

[Failure to implement compul-
sory education 1n elementary
schools. (15)]

“That the demang under the head
‘Educalion’ be reduced by Rs. 100"

|Failure to provide mid-day
mealg to the poor chuldren in rural
areas studying in elementary
schools. (16)]

“That the demangd under the head
‘Education’ be reduced by Rs. 100.”

[Failure of the Central Hindi
Directorate to teach Hindl through
correspondence course in Talugu
medium. (17)]

“That the demang under the head
‘Education’ be reduced by Rs. 100."

[Need to start a Sanskrit Uni-
versity at Tirupati (18)]

“That the demang under the head
‘Education’ be reduced by Rs. 100.”

[Failure to develop sports to a
standard level so as to send teans
to win 1in the international
sporis (19)]

“That the demangd under the head
‘Education’ be reduced by Rs. 100.”

[Need to provide more funds for
N.8.S, work.(20)]

“That the demang under the head
‘Education’ be reduced by Rs. 100"

[Failure to establish a net-work
of rural libraries. (21)]

APRIL 10, 1678
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“That the demang under the head

‘Education’ be reduced by Rs 1M0."

[Failure to revise the timings of
the schoolg in rura] areas fo suit
the agriculturists and other rural
masses.(22)]

“That the demand under the head
‘Education’ be reduced by Rs. 100"

[Need to introduce lessons 0a
agriculiure or agriculture ag a
separate subject with elementary
priciples in education.(23))

*“That the demang under the head
‘Education’ be reduced by Rs. 100."

[Failure {o implement 3 language
formula in all States.(24)]

“That the demand under the head
‘Education’ be reduced by Rs 100.”

[Need for more funds to help
the poety and writers.(25)]

“That the demanq under the head
‘Depariment of Social Welfare be re-
duced by Rs. 100"

[Failure to train workers for
voluntary service. (39))

“That the demang under the head
‘Department of Social Welfare be re-
duceg by Rs. 100"

[Need to strengthen the National
Labrary for the blind, (40)]

“That the demand under the head
Department of Social Wellare be re-
duced by Rs. 100.”

[Need to increase training facl-
lities for adult deaf in engineering
and non-engineering crafts.(41)]

“That the demand under the head
‘Department of Social Welfare be re-
duced by Rs. 100.”

[Neeqd to start an institute for
mentally retarded children in the
South.(42))
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“That the demang under the head
‘Department of Soclal Welflare' be
duced by Re. 100"

[Need to provide more funds to
voluntary organisations working
for the handicapped persons. (43)]

“That the demang under the head
‘Department of Social Welfare’ be re-
duced by Rs. 100"

[Neeq to increage the number of
hostels for working women, (44)]

“That the demang under the head
‘Department of Social Welfare be re-
duced by Rs. 100."

LNeed to promote moral hygiene
amongst gtudents.(45)]

“That the demang under the head
‘Department of Social Welfare’ Le
reduced Ly Rs. 100"

[Need to provide better nourisn-
ment to needy women and childs
ren.(46)]

“That the demang under the head
‘Department of Soclal Welfare' be
reduced by Rs. 100.”

[Need to provide enough voea-
tional facilities for chidren, 4M

“That the demang under the head
‘Department of Soclal Welfare' be
reduced by Rs. 100.”

[Need to provide more funds fo
rehabilitate physically and men-
tally handicapped persons. (48))

“That the demand under the head
‘Department of Social Welfare' Le
reduced by Rs. 100.”

[Failure to encourage voluntary
organisations in the field of social
weltare, (49)]

PROF. SHIBBAN LAL SAKSENA
(Maharajganj): 1 beg 1o move:

“That the demang under the head
‘Department of Education’ be reduce
ed by Rs, 100.”

[Pailure to make students’ con-
tribution for running students
unjong in universities and colleges
voluntary instead of compulsory
ag at present. (5)]

“That the demang under the head
‘Department of Education' be reduc-
ed by Rs, 100"

[Failure to recognise the para-
mount Importance of education
by allotting at least Rs. 500 crores
instead of Rs. 223.4 crores. (8)1

“That the demand under the head
‘Department of Education' be reduc-
ed by Rs, 100.”

[Failure of University Grants
Commission to do justice to near-
Iy 5000 affiliated colleges, in
which 80 per cent university stu-
dents read but on which according
to U.G.C. Report for 1975-78 hard-
ly 4 crores of rupees were spent
in grants-in-aid mg compared lo
about 82 crores of rupees spent on
about 100 universitles in which
only 10 per cent of university
students read. (7)]

“That the demand under the head
‘Department of Education’ be reduc-
ed by Rs, 100"

[Failure of the U.G.C. to ex-
pedite the release of the allotted
grantg to afliated colleges as a
result of which more than halt the
colleges are not able to draw the
grant-in-aid allotted to them. (8)]

“That the demand under the head
‘Department of Education' be reduc-
ed by Rs, 100.”

[Failure of the U.G.C, to give
100 per cent grant-in-aid to
affiliateq colleges, as State Govern-
ments do not reimburse the mot-
ching grant contributed by col-
legeg by taking loans which they
find difficult to obtain and :n sny
case almost impossible to rejay,
for which reason more than ha't
the affiliated colleges are nnaole
to draw even a paisa out of the
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allotted grant of 5 lakhs of rupees
in 5 years to each of them (9)]

“That the demand under the head
‘Department of Education’ be
reduced by Rs. 100.”

[Failure to decentralise the ad-
ministration of U.G.S. (10)]

SHRI A.ET. BARROW (Nominated
Anglo-Indians): I beg to move:

“That the demand under the head
‘Education® be reduced by Rs. 100.”

[Need for a clear statement on
the 10+2 patiern of school educa-
tion (80))]

“That the demand under the head
‘Education’ be reduced by Rs. 100.”

[Need to alarify the policy with
regard to the rights of minority-
run institutions, under Article 30
of the Constitution (61)]

“That the demand under the head
‘Education’ be reduced by Rs. 100.”

[Need to change certain Rules
framed under the Delbi Education
Act, 1873 regarding minority in-
stitutions to bring them in line
with Supreme Court Judgement
(62)]

wro Traoit fag (WrmraT) @ wemw
wgiaq, faerr & arg § o gw @@l
F9f FTa7 9rzd § A yreaad o< fimar
Fr ot faitr afeey §, o6y g @
At aFq &1 qUTL WEA ¥ g W@\
! -
“qANIGIET FFIARATHA:
vi e Ffeafmd vy qfaent adarrar: 1

garT wraas & afea & Fawr v

APRIL 10, 1978

S.W. &k DeptE of . . .
Culture b

¢ ferg ok 3w o7 7g gwiw & fe
Hare ¥ wremat f ¥ s & wmn
froa v &1 form ¥ & wenft o
W & sgrar wdAT o vt gt &,
Y o ar WX A, afet el
g¥fer, Ffrer wix worre, favafir i
afirsz &7 2w §, 96t ¥ ¥ < ek
T Ao g TAY Iy AT T@ Awm
& fag gui #r o ok A i @
awdr 1 Frody drg a9t ¥ orhfas
& WA @ ¥ @ w7 51 w9
adt ¥ wega: frar &1 afawc oF
wraarfasre &) gak dfear & fod-
aTsi & g7 aga sw< & witwr fa,
4T gHIT & wwrdew vgzw fRa
afer fiew w1 Aifas wias g#
sarr gt fivar ) ferarr & forwa ¥ fqam
& frfms fagiai ¥ Y =i fHrodr
AfFr gaer Afas wiasre sfmam
g war Y fay mam

Right of Education is contained in
the Universal Declaration of Human
Rights,

ATH S 49 & Irfas wrAar-
WIART WY AT F UCE € kA
fearwar & :

Art. 26 (1) Everyone has the right to
education shall be free, at least in the
elementary and fundamental stages.
Elementary education shall be com-
pulsory., Technical and professional
education shall be made generally
available and higher education shall
be equally accessible to all on the
basis of merit.

(ii) Education shall be directed to
the full development of the human
personality.

T wsqw wEay, dar &3 W
¥ frde fsar fe wrem i#ﬁrm
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fvinet % o whwere of Rl §
#fex fawt wr wfieere gff = far
Faw Caw At ¥ erfeey Fafaow #
&t 9w feat 71 §) @9 O TW
dfieary ¥ fadow aea ot s ff
fvar) gae aegoharerad ¥ srcfeR-
Ll 4

WeTH WEIAT, §qFT TG °Y A
AT AfeaeT ¥ oy wrng g o, @
T oF @ wE wdy of fr fmr &
@7 % fgdy Y werewT wawrr ST aaly
afl g wrfgr | wy ff o wTe
Ueg |9 ¥ qg I € G e it
wr far gam fadit Afer wreaad
&7 78 g TgT § P ot oy wq |t
£ arr &Y ¥ 70 wfvwa v fn &
IR ¥ difmw @ @ &1 gl e
frar Aify o1 & ag sfomr T £
T ofms | 3w R &) 3¢ aw
fea o wrew gy Tgzw FaAa @
W

Convention Against Discrimination
n Education, General Congress.

13 g ¥ 14 fRaswy, 1960
¥ wigdwr ¥ 77 w9ez wgr 99T §—

(a) of depriving any person or
group of persons of access to educa-
tion of any type or at any level.

wTo WY Q¥ wpw wread F frw-
714 § gt ada) & Twwl #) AW 1w
fag wia 7Y frqar fo & 781 & %
wew Tt g any §) aw fowr ¥
wiqoreg & are Frearema &1 0@ ow
wrend ¥ ¥ oF gere & wpw wwd
Th, ¥ gy egr Wik amdz e

wat Wi ox av frar w7 A wrT™A-
sfirert § Jawr g7 gar @M

awfa wgew, wreed § for
¥ e aga §f qUEYS g § W
gur & | fomr & wvaew g Ao §
7.9 TeiE, galt AT § 5. 8 e,
At Frorr ¥ 6, 9 qXde, ANt FraAT
¥ 5.1 wXdz W qiwET g A
FWI A 9T 4, 6 TXHE, AfeT W F
3.3 yedfe gum) XOY g 3@ aw §
fr fr oo ¥ firar # g7 VT TQ
&1 wwrafr wea, wamer ¥ 5 9w,
A ¥ s Rz HeATAEE H 1.5
qede | oY fer & wfr g aw )
firerr & wrarew ¥ waAW TET GEwiT O
¢ fis g arafas forar &7 Wil St
o sTfmreregy WA R
adrar g & fF gurdr aw FEE
7€ & oY Wiy fsim &7 W1 oAww
30 51 ¥ a7 T a7 WEATOVET &7
T W4T | TR SEWT FE FAET TG
&, o ag § fF Swa o s i
g€ & wrafaw famr 9 «w ¥ w9
w fiwaT T W I ferr g wATET)
warer ¥ srgfas fmr ¢ 60 TG,
WY # 38 IXHE, WA AT &, AT
Fw # ot s gorr Free qetelt § 43,6
ez o4 {iaT W1 1969 IF 22.6
qede fpgene & ad gar & T
# wrafaw firar 0 60, 9 iz &t
g i AT Aaar g g s oy
foreaar w1 s ¥w o Taw foey
difr & warar 9 I® 7@ 4

adft a1 few TwE T §
11,319, 32 ¥11F 9 ¥ foar
fraar frar &7 412.91 wO®
¥o XATT 4% W% Ay Pyt firar dafr
wqr %3 ? fwr 8 fowr &) g ¥
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[ere Traet fem]
frr wre ot T RAfwr Wit
woerl & w3 wrare ot frogan W
Tt s Ewy | gw fa¥ % fadww
e fin T ST v TwTC® WY 9T
0 @ § o wiw dE Wi fen 9T
wfas w9 % |

aargfy wgie, i v wive-
AT TAT ar7 |y wet &) Afed A
W #Y 2Y fogr€ swar e g Wik
Y frgrd Far A0 B T ® Ay
#1 witfar frdrar w1 sfimr oF
A fr F D g ) v ol e
f wmafes firar 7 freet <8t &
TEY | o TqFve T o dFaifewT
330, AMrAT GFEafeAT 365 51
TR AT 9T 330 W7 gfafEdt
AFTA 97 4505 FAT| WG
wY e farear ife #1 gEE qvr s
w7 #7721 wAr @ 7 gEfy avmfy
wgen grafas foer & amq 0% &
faware frar mar &) a9 & wvaed
waa o @rv fr s ad,
1948 ¥ TEMFWH % WEwAT ¥
qfrafadt qadwT v 9T, 1949
7 gré afsew Svftaa 47 qrac TS
&, W17 1952 ¥ &R Foee
THEY FArft 8 W17 1956 F A¥wT
FHWA o B FT wsgwar ¥
AT wary AT W oaw 2w ¥
srafas firrr & far *v€ o 4t
T T gEY wrew § f wrooed
w7 ar froaT £

qwaft wdiza, waa @ ar fowr

Afy ® a1 91 77 § e W
amﬁmrqnuzmtm

APRIL 10, 1678

S.W. & Deptt
Desti of 448

% firr 8, wowT W 60 whow
ghrumrer of, 42w {2ww W gw
g vefed o F fowr e ¥ oF
wfewr(r afords st ¥ swoee
¥ W aw Rz & e w6
—Pedagogy of the oppressed.
arw T W afeat w1 fosr me
wifgd ogr e gn AT A ww &
TR 9T AT 8% |

warafa oY, ag wiwE &k 70
T gt § 1 4% oifaw wis e @
t &5 30 Az WX yTE ¥ @i §Y
fegeam & amnfas, gwifar wir
dfers e g e gn § 1 S vwwAR
et ot @t w ST o §, TN -
war & qara fear ur 7 agr ofiew
= ¥ 94U FqEK AT WIS aTE
# iz FT0 § 9K A Aréowongo
WA gurafaE JEmeY & AT gent-
AT W &, a® a7 952 qfarr ¥
o7 § | wreasd &7 §EIO SWTEA 900
gfam & gy & g1, TE¥ TAFC g @
R wram g aFAr ¢ 7 1 \a
qfare g ot & § cafar
T afeet ¥ fa¥ $© wemA T T
frodr ama &1 €9 a<g WIT oY wAm
graTa &

o farw T arfra ¥ forkr o) 8, wairfe
W e ¥ F-WTST §Y W
farert oy qatd fe Foat o wawr
Lt A cof s udad of &
& 5ot €Y Fg v & i et vera
formra sfier v €, or=ed @ oo
60 TTHZ ITT-UTIE FT ¥ § WX oY
IF TR-I[W 70 TRHe WK 1247 aw
WRA-FY 85 TEE FIT-HTIE HT WA
) foft o qgew ane e 1 TE
%) sa% waew ¢ fr whw fowr W
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Furk aror ot qew § ) wer wmAr
tirgaregr v ge ) wrghwes
TRAT & AR A 7 A o w7 @y
&, Fraay Ay 74 fsam, 1 g, M
otr &g aud &, o) fowr & ITEY
w1¢ wfwefa af 21 avar &1 gafag
uT Y faren & T SfraT § 7 SifawT &Y
e | uamagA asr s eI AT
a1 ar | wro wifwe zda faqrar M &
qra A & 3T w0 ferar wreat A faAvan
oY & #ara Fear T amar o1 agr @@
g Az dvr ovgA p T T vEq & AT
Faww vax 2 fadrzr O ¥ 307 faar
f adt mfrx arga, 71947 # a7 ¥
Ferr @t 7R v7A, FANe A A R
gz zmrey foremr A gifa 2

for=A1 7 mr 7 AHYEA § o7 A A
g el | a2 wrew ¢ fg ai-ad
fazrar & zasr foiwar st ac 1 §
g1 fqt Fae Aag @i wfan A0
@ w3

TETT yzr7ada & 21 & fF—

“By and large it 1s the rich people
who have the opportunity of giving
their children the ipye of education
reguired for posts ol influence and
responsibility in the country.”

ag 247 487 WA,

“Educational Challenges in Socia-
list India" —ATHF JEH q
Mr. Swaminathar

“All talk of equality of opportuni-
ty in education is megningless un-
less the inequalities are tackled at
the bottoms of the educational lad-
der.”

319 L8—15.

Ay
Dr. Kothari ¥ #f wg1 8 %
“The system of primary educa-

tion continues largely ineffective
and wasteful and many children who
pass through it either do not attain
functional lteracy or lapse inte illi-
teracy soon afterwards.”
ag g9 vataq w7 73 § f5 ada &
wrea g fsn 7 AT AT AT 9rer
TR grar & a1 afaar grea a1 g 36T
are T &< ¥ gafau ga foar
n3fy & afrafa fr woyogsar 2

a4 oY gamar Y & fr Frodr A
fix & & srogrez g #& AAY
g & g wgAn g g e adara
farar-ag fr 1 &Y ag ofoms ger 2
FERAAE AEAT A—ITR gL
¥ Frdr w1 &rf wF 7Y g AR B—

oYT T SEATE | AT
Tz T a1 P & wra W w7 afers
3329 | I FIHFAT41F 7 GEvHTAD,
garraArEn gy femafaamy daw wie
% fa1 2 v P g g A, gw A
frar £y qefead w40 | w1 faren ¥
1 & wg 78 <3 # ¢ favafaamg o
froafrarm o7 Y W £ ¥E T
WM F17 @Y 1 F Ay OF Al ®
Fampzer & | WTT §F AT T LA
7 w37, AT 104 2 3WEA
10X 3 X 2 Wiz ¥ sqaedr &1 FH
& %o A g R

o wfree ar @t g W@
Qvar wif 1 wrfew wgr war § f frar
e # gy ¥ af gfror E--LIFI
£ fr ez femmams fedom | &7 ot
garard fe frannacea & @@y )
a1 < 7 fafa g <@ &%, W9 WA
My fr ag g @aa it 7 @
ki
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gufar srw frgr & aag 7 €
#1 frare Far g wat gard frer
qeg" 14T A ¥w § Mfaar 7 I9q_
QEAT | WX FATT TR &1 oy arferar
gAY g E ) 347 93w F feadt v
afae T4t § 1 &< wag aifar T )
5 a3 & Prary f4 Py s w@id ?
T FETR

‘It 1s education that forms the
common mund Just as the twig s
bent, the tree is inchined”

ZR &1 AngAT v fr gwedt forear fat
g1 ardy 3 F7 AT 7 AG¥T A1)
oo & U 3feAr ¥ w0 q W frg
Ard qr 781 Afra ow fegeoer §
=9 F 4 9707 F 7AF4 foy g
qreTaT FaIs 41 i firerr & faqa
5 & i wraraar i1 fqemee refzard
ga #AY TAFAT A & 7 A ¢ fF
grafringenfador max 20 1907
& tfegq A7 FIIF T QF 9EIT I
ferr ot far g varmararfr fegema
7 qreqvs faar gzfr a1 grav anfer )
Fardy frar vgfg ¥ A1 F arg 7 77
i

It 1» based upon foreign culture to
the almost entire exclusion of indigen-
ous cullure The higher he goes the
father he 1s removed from his home so
that at the end of his education he
becomes ¢stranged from his surround-
ings He feels no poetry about the
home Life If I had my way 1 would
certainly destioy the majority of the
present text books and cause to be
written text books which have a hear
ing about home hfe

FIITTRETT 37 74 w7 @ fr g ued)
foar gzt | wredrgar & 47 wL |
grrary frar agfr emr 37
FACTIT QAT AeAra g5l qar
ST ATTIRTARTT TAREET |

APRIL 10, 1078

S W. & Deptt of 452
Culture

wafa fwar @ e gAY aifgg | feg
qrx oF &1 & fag, gurt fag wed
&a § aafe T0a gfom &1 Fewr
Y eRd § O §, I wTE T@A ATRT
Fdr & 1 T waTgeT Agw qfeatest
9 A &I AT @ gr & omfe
fagre & a1z & IO & THAH 9 T
&1 afg7 & A w47 8, sfew sad 9T
&7 7¢I 31 AT qF AW @ gwar ¥ ?
WA qoETC wgar § fr ga R/
fpar @@t #7F IN, A1 747 forr mwTA
firatr g1y wrfe |

wreAtT torarr 3gfa e fagm
¥ graar—are rgfgm 03 o fan |
wrq fedr greea | a9 a1eg | 8-
®T q17 #9-F9 189 774 ¥ fodd )
qW A 41 F7 fear g ¢ Q@ Awr A @
fg gn arr=aa | & faerz F18@ a3
73 FAKI T Ard 31 7mar § fr frdt
faxr & g1 77 ¥ ¥w fAo W
quAt fmerr & 4q | ATRAT T gW
HTAVRAT§ |

@zt a¢ a5 7 g ¥ qrAry
733 §

Wi AEATTN] A1 WA AEAE
FTUTHF |

A gfeqaraftagey wr fafgarri
wrar s §7 foreg w1 @@ @@ v E
et nfafad) & Fga-aaTHTRE
tragmaragad ) Ammgfrgad
nagra & wfuwrd afi 1 qF £17 grar
&7 weawe wr frarTor w7 AW
waaraTy 1 afeT sors W ATear §
1§ T Y 1 91T T A FTH 9770 W
Tzaraom &) &6 % @ 9r 4w
forrw Y ar 7 fre & fggena ¥ efag
¥ grq fawrany frar §, Fawr & fggeare
¥ chrgre w faga frar & wwqw
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# 18 woafey avgrnrard v wfor an)
FTH QT qewqHI A S FE g Mg
&) wig Tw gOfgm § T T
& I Y7 £7 ® § frar—ge T
§% Y| 7§ §F ¥ afeT wrw T8
&t war watar § 7 gw A A faaga
gz i mART BFF W
gAfry ares frar a3y ¥ afcas
wqrATE ¥ | A At gAY —
amr wray frera gt g wa foar &
qreqyn & wr wrefrifos arar § 32
Tl vy § % afata g I aqr
A = aromfag fran w1 fram
fre g6 @ 81, 8 47 fa=ie
FX T weEwn ¥ o JTOEW
AN F mawar A TE T
afr ar 717 37 A fasifen & 4 fe
fagw q-3ra 7 4fax M aAnarfta
faogr fror @ ) Af6T 39 5 9%
A T B R AL 9T T WX T T
ar? 7917 A & anfH g7 A qrrATET
#T qAMAT |

AT § T 303 AL F2A0)
afsa famr s1 1 {ma WM B,
Tredty Frar vt az a7 o frar st M
WrsTR Z1A0 ACET A AOA-A0AT FIAT
wifgn ( awgaFATT A AMATIR Q0T
o qreqry v faarz 1 @ & fe far
£ /07 F704Y 7 Fora7 &1 WOLAT W@
217 Frag & fad ¥ gu wgar Aty
f& 7 34 waTR wear & qee & faa
1940 # g ¥ qamw wA* AT
“aifarst et fx s2z mwbwa’ § w@
ag &y ar fw it fgar s areaw
€ 7 et ot 7 s wprar ?

“If 1 would have the power of a
despot, I would have complelled,
under the threat or pain of dismis-
sal to  Introduce Mother Tongue
forthwith I would not have waited

for the preparation of text-books. It
15 an evil which requires summary
dismissal.”

g ure gw faame s WEET A 43
o< PTY T AT AT, AET BT ATH AWY,
wTH ® AW YW ? 1948 § TR
wrA feaw 1% YRWT A W wEr
qr ? FIAT4T WX T WA AT
wreaad & waw fre walt &, I fra
wraT F w7 97 fn forerr o7 wrenw v
g wifigg ? wro siarey ot farer et
¥, grarary ¥ & I & ITTO QA @Y
®X TF §, o HrATeY ¥ w1 vy w1 7
orTAT ATgd ¥ WU Fg 917 AwAW
Eerorrs RN wA FHET A waT FRr A7 ?
o faqw % & v ¥gr 41’ X
qadt ¥ gt aww F €T FeT AT
TRl TETTATETS A & agv Ar fr
forsr w1 wsaw way g wifew 7 AT
%) warg gemfaT gfvafady s dewer
gfrafadr & saewT C§8 ¥ S
o ard w8 8, ww, gW AfgeE & Wiy
T EY T awA Y e S e g |

g\ & wTw & sTeww ¥ ag ¥R
fis wror Wt forare g & fow gfiz @7
aetrar st amg ax @ o fre
wrex ®¢ gfe ¥ o woAr wmqemar §
¥ oEE # wrer § 99 & wregw ¥ @
feerr 4w wrfge | foerr 7 smeaw
q«amfmmmgm
wifgg 1 &7 ) ant & Wi w1 R
wiwam &1 & qoar g #1€ § W
Qar dar goT, (R *1 oew faw
qa, fre &1 T o @w W
agr ¥ favafagraay & qrgaew ¥ oz
ard ? ol o ey wewtn A
frer %7 g ofcwn T & 99 & fog aw
wgt § fF g waot ¥ TR | oI
% gy fat o wgt W wEw § agw g
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[w10 Tl fag-ard)
o v w17 & wrar g1 1T fet s

w® wg 91 f& amwT ¥ weew ¥
frrr & ww ) w7 o owd
# wfeewry aft fapgr, s war &
frar ) 27 &Y oot & am W s
T A ALY §, AT WH KT AW L |
et d= frdt wifat & oY, Tg &
wrrfwnrey Y ofwsafer ) q@ad a0
arw ag 2 e wror et & wwem &
g st qar & oF =@ wivar faar
g @ ool aw wr o freaT @ €
Faer fremea & frarowr & fan o
7 wiwga famr &) =mw foa,
q3E QAFWA W17 3 fraderia e Wi
TR A—gasr garw fear § - afew
¥ gaw w1 =g 5w fow @
#1 & dfifan gy faer 4 T—wm
E6%1 & | 9 WA gt FW AW AT I%XE
g WY a| 7 {9 =7 o W 9%E
T &1 s a7 ¢ T oy owEe
*T ST T § | WU TW AN A% TY
W TG FTH FEW a1 &7 9 ¥ qrH0A-
AT & P oTw @ wrAArg faer
wdr Wt ¥ w9 A F @ g,
¥ o owwE L, @iw R “Rfaw
fifes” & ot aror_gar § a1 7w o
s W §. 9HET @Y ww ¥ @9
AreAT O WA X FH F GHAT
ag Tt S &1 A 97 77 A wreaad
1 ari= aesfa vl o o g
g1 e wferg ol qrew—3
w1 51T &9 & guaAw ¥ afy gard
foar w1 3w =fwe s Faiiy
fawra gt A v & a9 wF W anfar
gt wifgq | 72 Faw gand g A @
T AEY &, qWIT o wToAAd F &Y
Teew q3fa o afew ol w7 ¥ oY
R Psfefamm oo qadww”’ o
w7 § fir agt o faerr ogfa & ofidee

AFRIL 10, 1978

S.W. & Deptt of 456
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TF IF X § | WA ¥ AT ¥
e §? SN Y G W g6
qYRET | g w1 Wy § e wer
ar g gz T, gare W o 7w

' qr—ANW ¢ % | qg ey avefefnw

& v @ g o, @e af o oY
gY axdt &) xafu agrar ATy
arovRT ¥ w8 wEfay wg w9
oY ferr q3fa qaea 5 WA MA K

TG F¥ B A AET A1 WA AT VT
g w1 d@ dF17 wmwam

ZUIT |15 §IRT goW AT & a9g ¥
faamar st & 9 W G WT TEPA
A T4 faar a1 faw 3z wgmaa
93 7Y 9T, WTA% 99 97, FEEAA 99 47 |
# W usewTeT & w7 7 faAEar o ¥
frrerr ar 1T #7 &gr 9r 2147, 9 ATYHT
IO FT TISE WY WY FATET WIAVATAT
qt g Wy A & | TEY AT 7 OF
T FEWITT FIw A gRT 91| A&
THFEHT FIET &7 AT gTr 4O aWr
7 g w91 Ag gorwrd Awrand wT
¥ wre g Y Nody w7 H g f
w@r 2 9 " oA

firett &7 we afEdA @ Tdr A
wrd ot st a1 § 1 g€ oY sanas,
¥ fin forar womrdy feqr@de 7 a7 TR
farar &7 wmqeer Qe ofgd ) foar
gt & ot wfen feerd dfem oY waw waw
T4 § ag fowr wqr fewr swer &9
et & wgm fis fog atg & www-
arofy ® g oo wrEmew oY = @
§, foy o ¥ wremmarnd v fow-
ot A w0, gfrTar 7 5% -
7ol wAAT WA ¥ T vy & oyt Wt
&1 ud v ¥ fowr & qmw tfoam
T 4T A 2w, Tt S W
gfet @ v wEmme Ay
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o wifigd : vy ¥ Y awEm 4, Wy
*aw goETd wEAl W g Sarw

LR AR Sl UL AL PR

wamfa A : WE STT WO
WA §ATE dfed |

Tro TR fag : gwmfa  wgEm
w3 § Fa7 0F g A wgAT Wgar
f—uEz oyEvw A¥ w7 ¥E—
ag w=AT &ra §, o ATt ¥ g gull |
afrr & awam 7 & o® @ AF 7§
g1 ¥ merger: afafa a1 a9
fqaaarids T87 9—afe WY N
FREYT &1 29 4997 |@A & A1 qro
A=Y FHFT | YT 55 ¥ F 75 ¥OY
aF GEHT FT AT F7A 7T @ FIAT
vt A~ T Ay wradr 2z fufa
TIT AET A FF B grT vt A v
FT FAATAT T 7] EF——TANT
¥ Az A0 1A FY TR 7T OWUEIA 2 )
et famaarn i zfai- - a7 g
qavE AT F AT AT 20
gfqorr ar, &fra w3 o4 affum ¢
gWTY W ¥ 45 @@ s 2, geAW
#iry faurdf g——z7 na a1 geEn
AFT WY XF FTH BT SHI ) 917 AR
qrt @A A 77 dfaa Frfaw
= w7 Ifa7 #7 T T TAET @
I/ Th FW 7 BfFT ) wqw ofaq)
T forqer wrar IR 4, za feri ogaTy
qE AATARIEE FT gAT IA——TE
qTETT ¥ AFHA 2, TU & IE T
Mad) gz swFdvw 3 7@
ford gt &, & wm g fr v " oo
qgtar gl st far vk ™ o=
TEAT & OZ7 TE-REE-OE-arni 8y
T w3, dar FUTFIH A A FZ YT
fem-fam—afy gwit 35w
Porors o ®tw ¥ o wrd A frowa
AFY AT GATN EY Gy §y are

Papers Laid 458

frerfaa} & dar gwr wew
&Y wraar | AwEr W AT aew,
¥ wx fem @i, & way arsm, feT
FeqAT G YT F GrAGEAT & Wiw
¥ fa¥, ag ¥aw TwAdr Sra-Hamarg
¥ A g1 gwdr )

T & waw ¥ o & 0w A
v g

wwmafe wgve . w19 3@ faw F#T
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17-15 hrs.

PAPERS LAID ON THE TABLE—
Contd.

Order Extending President's Rule in
Mizoram

THE MINISTER OF STATE IN THE
MINISTRY ©OF HOME AFFAIRS
(SHRI 8. D. PATIL): Sir, on behalf of
my senior colleague, Shri Charan
Singh, I beg to lay on the Table & copy



459 D.G. Min of Edn.,

{Shri S. D. Patel]

of the Order of the President dated
the 7th April 1978 issued under sec-
tion 51 of the Government of Union
Territories Act, 1963, extending the
President’s rule in the Union territory
of Mizoram for a  further period of
two months with effect from the 11th
April, 1978 published in Notification
No. S.0. 256 (E) in Gazettee of India
dated the Tth April, 1978. [Placed in
Library. See No. LT-2062A/78.]

DEMANDS FOR GRANTS, 1978-79—
Contd.

MiINISTRY OF EDUCATION AND SOCIAL
WELFARE AND THE DEPARTMENT OF
CuLTUurE—Contd.

SHRI P. V. NARASIMHA RAO
(Hanamkonda): Mr. Chairman, Sir,
while speaking on these Demands, I
do not propose to repeat all the enco-
miums paid to education from time to
time, starting right from Sanskrit and
coming down to ali other languages. I
would only like to rush through some
of the educational problems within the
time available to me. At the very out-
set, I would like to tell the hon. Edu-
cation Minister that in a wvery real
sense, ‘his success will depend on the
performance of our brilliant Minister
for Family Welfare. The demographic
picture of the couniry is ultimately
going to determine the educational
picture, particularly at the primary
level. We know from the statistics
available to us that even now for
every 1,000 population there is an
addition of 35 babies annually. That
means for every one thousand popula-
tion, there is an  additional need of
one class, one teacher and all that goes
with it. Now, according to this cal-
culation, if we take the entire popula-
tion into consideration, I have come to
the conclusion that at any given point
of time, we must have not less than 30
lakhs of primary teacher in this coun-
try. Nothing less than that will do. In
faet, it will be more because there will
be so many hamlets and each hamlet
will have to be given education and if
you take all these things into con-
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sideration, it will be much more than
30 lakhs. Now, I would like to know
if we do have 30 lakh teachers today
in the country and if we do hope to
have 30 lakhs of primary teachers in
this country in the foreseeable future,
Figures show that we would be short
by 33-1/3 per cent and I am quite sure
that it will not be possible to make
good this leeway unless your brilliant
colleague in the  Ministry of Health
and Family Welfare and yourself, both
of you, give us the projection for the
next 20 years of the demographic pic-
ture of this country as to how many
school-going children are going to be
there, say by the turn of the century
and in that case how you are going to
cater to their needs, etc. These will
have to be dovetailed and a compre-
hensive programme has to be given o
the country. This is the very first
exercise which I would like all of you
to undertake along with your colleague.

1718 hrs.

[SHRT M. SATYANARAYAN Rao in the
Chair.]

The next general observation which
I would like make is in regard to the
Constitutiohdl pdsition. Last year, the
hon. Minister very  cautiously made
some statements in this House while
replying to the debate, which have
rather intrigued us, because while he
said that the Constitutional position
technically happened to be that educa-
tion is in the Concurrent List, he does
not propose to do anything in pursuance
of it, because he is not in favour of it.
He expressed himself very clearly in
favour of giving education back to the
States and making necessary amend-
ments in. the  Constitution. That
amendment has not come so far and
today the States are in need of cerfain
guidance, co-ordination and certain
standards being maintained by gui-
dance from the Centre which has not
come forth. I would like to know if
his attitude which was revealed in his
speech last year in this august House
continues to be the same or hag un-
dergone some happy change. I would
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also like to know what is the rationale
behind it. Whatever may be the likes
dislikes or allergies in regard to the
42nd Amendment—into which I need
not go—I would like to remind him
that this proposal to include education
in the Concurrent List is as old as the
Constitution itself. A  countrywide
debate has gone on for the last 30
years and arguments have been ad-
vanced from both sides, Only when it
was found that it was mot possible to
have the desired co-ordination, the
desired maintenance of high standards
and even the desired clearing informa-
tion from one State {0 another—when
all these things were found impossible
of achievement—it was considered
that the only way of tackling all these
problems is to change the Constitution
and put Education in the Concurrent
List.

In this connection the hon. Minister
quoted tlie Kothari Commission report
last year, a very significant statement,
but it wis a statement which was ten
years old and it was not really in con-
sonance with the time when it was
quoted. In that statement, the Kotha-
ri Commission says:

“We are convinced that there is
plenty of scope within the present
constitutional arrangement to evolve
a workable centre-state relationship
in education and that this has not
been exploited to the full.”

Immediately after that the Minister
went to say that the previous govern-
ment did- not wait and changed the
Constitution; in spite of the recommen-
dation of the Kothari Commission they
brought education in the concurrent
list. I would like o remind him most
respectfully that the Kothari commis-
sion report dated back to 1965-66
whereas the inclusion of education in
the concurrent list took place im 1976,
ten full years later. And may I re-
mind him that it was because of the
experience during those ten years that
this had to be done. If the Minister
does not agree with this view, he
should have come out with his own

Culiure

plan of the centre-state relationship
to which the Kothari Commission
made a pointed reference. I should
like to know during his speech or
thereafter what exactly is the centre-
state relationship which he has hit
upon which will really do the trick
without education remaining in the
concurrent list or with education going
back to the state list. Is it possible?
It has not been found possible and
therefore this was done. Either he
has to agree to the inclusion or re-
tention of education in the concurrent
list, and do something in pursuance
of which he will have to show that
inclusion of education in the concur-
rent list becomes meaningful and it
gives the desired results. Or in the
alternative he should come forward
with a foolproof method by which all
that was expected of this change in
the Constitution is also got achieved
without the change in the Constitu-
tion. There could be no middle-way,
no middle-course. This is where he
will be judged by his performance and
the scheme that he will plave before

the House.
e

There is one more ticklish gquestion
in regard to this matter. Enfry 66 of
the Unich -Kist very clearly says that
in matters of higher education co-
ordinatfon and determination of stan-
dards has to rest with the Union
Government. It has been argued time
and again very forcefully that if you
do not look after the standards at
the school stage, you could hardly
do anything at the higher education
stage; you may do something - mar-
ginally but the best way is to look
after the foundation and if the founda-
tion is wrong or weak it is futile to
expect that the standards at the stage
of higher education would automati-
cally go up merely by our doing some-
thing at that stage. This has also
been argued by the Committee of
M.Ps. who in their report seem to have
referred to this pointedly and stated
that this was one of the reasons why
some kind of uniformity, some kind
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of co-ordination, some kind of deter-
mination in the matler of standards
will have to bhe undertaken at the
school level also. This is the reason
why these changeg had fo come.

Now it is possible that although I
agree for the retention or inclusion of
education in the concurrent list, the
hon. Minister may hold a different
view. We are in an age of party
politics and we cannot go beyond the
partymandate. I sympathise with
him. Whether he agrees or not, I
propose to find something useful and
with full sympathy I shall suggest
something which might bring about
the same result but which might also
not offend or go against his party line
or any other party line if there is
one. We do not yet know what the
party line at the moment is. But as

Isay gaqm avca wdweafafadfea:

I am prepared to go one step further
and tell him very well, let us not take
the entire education in the concurrent
list; let the Administration of educa-
tion remain with the States, but have
one more item in the concurrent list,
on the lines of ifemn 66 of the Union
list, in regard to school education.
Now that will perhaps go someway in
improving matters and giving you some
scope to maintain standards in educa-
tion, some uniformity in standards at
least at the feeder levels. It is quite
possible. Let us try this in the next
five or ten years. Personally I am
bound and convinced that having
education in the Concurrent List would
be an ideal solution. But you need
not go to the other extreme and say:
let it go back to the States. We all
come from the States. We have cer-
tain experience of the State Govern-
ments in matters of education. And
therefore, I tell you, even based on my
own experience that educational
standards at the school level are in a
pell-mell today, they can never be
Brought up unless there is some kind
of discipiine and central guidance at
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least in the short run. What happens
after fifty years, I am not prepared to
say. But this is the ecrying need of
today and I would like to impress up-
on the hon. Minister to appreciate this
not from the party point of view, but
from the point of view of what has hap-
pened, undeniably happened in the
matter of education in the last twenty
five years. This is one suggestion
which I am making in respect of the
Constitutional position.

Now I come to the primary part of
education, primary stage of education.
I would like to take it along with
adult education because curiously the
failure at one stage increases the bur-
den at the other stage. If we fail in
primary education—and we have been
lamenting our failures time and again—
it would be automatically adding to
our burden for mass literacy program-
mes later on. Therefore this matter
of drop-outs which has become a bug-
bear in education has to be tackled at
the early level. How can we stop
these drop-outs? We have been talk-
ing about them, writing about them
and we have been irying to some ex-
tent to stop the  drop-outs, but not
with very much success. I would like
to analyse drofﬁouts, which are of two
kinds mainly. The first category is of
those who for financial or other reasons
cannot even reach class five, even if
it is available 4n._a  school. Even if
there is a primary school, the boy or
the girl has t6 leave education even
before he or she reaches class five.
The other category is of those who
have reached «class five, completed
class five, but for the same reasons,
they are not able to go to the mext
village which may be five or ten miles
away and continue their education
until class seven or eight. If we are
able to catch hold of this second cate-
gory and see that they continue their
education, they are enabled to conti-
nue their education until class seven
or eight, they may not automatically
relapse into illiteracy. Because they
have been exposed to educational
process for eight years they will
not so easily relapse into illiferacy.
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The first category does relapse into
illiteracy. What doeg that mean?
Simply put, it means that we want
more middle schoolg in this country.
‘'Taking the educational pyramid
- particularly, at the secondary level,
we are told some people with some
aesthetic sense have told us that it
has = very slim waist line. A slim
‘waist line line may be very desirable
in a human figure; but when it comes
to education, it is not at all useful.
We must have at least one middie
school one upper primary school for
every two or three primary schools
.and if this proportion is maintainec,
I am sure that so many boys and
girls who have to leave their educa-
tion at the primary stage or even
before that, will be enabled to go
on upto class seven and eight. At
‘the upper primary stage, number-
wise, I am sure, that this is the
position in all the States. It was so,
at least three or four years age and
1 do not see much having been done
to improve the gituation. I know
about my State where there was a
clear geficiency in the number of
‘middle schools and I think the same
conditions prevail in other States
also. The hon. Education Minister
will do well to look into this matter
because thig is going to save a lot of
money later. You have two more
teachers and two more classes to
add here and you save a lot of money
on adult education and all that goes
with adult edueation.- Adult educa-
tion ig not easy. To make a person
of twenty five or thirty years,
who meanwhile gets interested in so
many other things to come and take
a slate and pencil and read ‘a-ah’ is
not so easy. I do not say it is impos-
sible, but it is not going to be easy.
It is easier to pick up a boy at the
tender age of lthor 12 rather ihan
catch him later at 25 or 30. Of
course, there have to be incentives
to boys and particularly girls, from
the weaker sections. Apart from
scholarships, free books, free
slates and pencils, I would like to
make a pointeg reference to the
programme of mid-day meals. I had
the Dbitter experience of being told
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that the mid-day meals programme
was suspended in many villages in
my State and maybe in other States
also because there was no firewood
to cook the stuff. Obviously  our
people wanteg that firewood also
should come from America! This is
preposterous. What is the coverage?
The report which the Ministry has
given hasg come as a revelation to me.

I was thinking that there was at
least 25 to 30 per cent coverage of
boys aad girls in this programme, I
am grateful % Tfhe ministry for hav-
ing opened my eyes. I have found
it g hardly 10 per cent 2.17 lakhs
children are covered by non-CARE
programme locally. Is it something
to gloat about? 76 lakhg boys and
girls are getting food under the mid-
day meal programme in the whole
country. Is it something to gloat
about? 217 lakhs ig less than one
district. 76 lakhs is about 30 to 40
districts out of more than 400. It ig
less than 10 per cent. All this is
because we continue to depend on
the charity of some other country for
this pr®gramme. Why should we
do it? Where is the need to continue
to depend on some other country?
We are having very heavy stocks of
foodgrains ¢n hand and we do not
seein to kifow what to do with them.
The prévious government has been
time and again blamed for having
built up the stocks. I will not g9
inte that. But I would appeal tg you
and the Food Minister, that instead of
allowing these foodgrains to rot in rain
and sun and to be eaten by rats and
cockroaches, why can we not allow
our own under-fed boys and girls to
have some much-needed food and
nourishment as far as we can? You
have the other advantage of attracting
them to the school, more than any
other programme can. This has a
double advantage and I would like the
minister to gop deep into it after con-
sulting his colleague, the Food Minis-
ter and see that some massive, country-
wide programme is taken up. Some
vears ago, I had seen one central Kkit-
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chen functioming near Madras which
was catering to the needs of 40 or 43
villages Some vehicles were going
round taking the cooked food from
sthool to school 1 do not know if that
scheme has been extended to other
States I am not up to datc on that
But some such scheme will have to be
initiated and extended to the whole
countty We are very much plOgruss-
ing ¥ food technology Can we not
think of some food packets centrally
prepared and distributed”? Or, can we
not prepare them in each village, ¢ hich
can |l 4 very lucrative and useful
tut aft  industry®” According to the
urwursstances convenence and needs,
both nethods can be tried Unless this
15 wo1e I am sure our drop-out rate
15 10" going to come down This 15 a
spLar L suggestion [ am making

Sir .ommng to hugh school education
1 an .fiaid we are enteing the field
of controveisy And 1 am sure my
stateyaent will be corroborated with
facts and figures There 1s no dearth
of b sthouls 1n this country Really
the rumber of high schools can NO
longer be considered really 1nadeguate
In fact as we go Into the countryside,
we come across many high schools
with uneconomic pupils strength We
have seen these schoals Pupls do not
tume because they just cannot come
for ¢tonomic and other reasons and
still we have tbe schools fun tioning
there Let them function, and 1t there
15 any need still to augment the nom-
ber #§ high schools. Let that also be
done Our Plan programmes will take
carc of that But Sir what ocur Five
Year Plans have not taken good care
of 15 the quality aspect of mgh school
education 1 have geen many high
schools where even students of 10th
class are not allowed to handle a test
tube They have to watch while the
teacher does the experiment and
they have to draw therr own
conclugions Heaven knows how This
is what 15 happerung in  our high
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schoolg and if we do not really im-
prove their standard, improve their
equiprpent, improve the hbrary facili-
lLities, improve all these things over a
period of 3 or 5 years, I am sure that
high school education 18 going io fail
and therefore all education 1s going to
fail The mgh school stage 15 a very
crucial stage of education which 15 the
gatewiv to further education and 1s
also a terminal stage 1n iself II that
fails everything else 15 hkely to fair

Now what arc the measures? How
do we impiuve school cducation® Fom
some little expeiience that we hne
in t.e States I havc certain specfic
suggestions to make It pag been owm
ewperience that gven a good school
inspueector wha operat s (1 p are of
30 er 40 sllage fhe 1ty e
academic cffort snould be made 1m-
mediately there ;s an 1mprovement
in that airea It tiere 15 a District
Educational Officer why na got cer-
tamn flan tor the acadume side he

wil]l see that the academic side 18
impioveqg at least to some eatent
This only shows that our present

educational admimistiation at the
State level 1 very very faulty and
it 1» not conducive Lo standards at
all Now, look at the phenomenal
amount of admimstrative worh which
our educational pfficers ar¢ doing ®r
education cannot be imparted by
officers obviously And while they
L0 on adminustering the Department,
the actua] ymparting of education 18
nobody’'s business and this 1s the con-
dition today A phenomenal number
of papers to be signed the District
Educational Officer takes at least 5
or 6 days to sign the pay bills in his
District Nothing else he can do dur-
ing these 5 or 8 days and he has to
see g lot of people, dance attendanoce
on VIPs and what not How 18 1t
possible for this Admimstration to
think of standards® How 18 it possi-
ble for this Administration to attend
to the quality in education? So, un-
less there 15 a complete reorganisa~
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tion of the educational mdministration
at the State level, nothing is going to
happen. 1 have no fina] answers to
this, but from my own experience in
our State I can suggest a few things.
In the first place, there can be no
compromise on -one thing, that there
should be a separate Directorate for
higher education, a separate Directo~
rate for school education and of
course, there are separate Directorates
for technical education in many States
already. Where they do not exist,
they should be started immediately.
There can be no consideration of
economy or anything in this matter.
This will have to bhe done in all
States.

Coming to the Directorate level,
naturally the Director of Public Ins-
truction, who will be the Head of
the Administration at that level will
have to be in overall control, but
along with him there has to be’ an
Additional Director of Pyblic Instruc-
tion (Academic) who will not Dbe
overburdened with any administra-
tive jobs, who will not be asked to
run about making enquiries, who will
not be asked to run about dancing
attendance on bigger officers, VIPs
and so on. He will sit in his room or
go to the school room or go where
the teacher is teaching and see how
the teaching is taking place, how the
boys are progressing, how the text-
books are faring, how the examina-
tions are being held and how the
results are being tabulated. AIll these
matters will be his exclusive respon-
sibility and nobody shall interfere in
that. But, for the sake of enforcing
these standards, he must have all the
powers, including administrative
power and power of punishment. All
these powers will have to be given
to him and he will have to be made
answerable for results.

It should be on the same lines
down the line. At the district level
and lower levels also there has to be
a suitable separation of the adminis-
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trative from the gcademic side. In
education these two sides will have
to be taken care of by separate per-
sonnel. It is only then that it is
possible to hold somebody responsi-
ble for standards. Today if you ask
the Director of Public Instruction
why the result in mathematics is 10
per cent, he will not be able to say
anything, because he may not him-
self know mathematics, for gll we
know. This is the position.  Then
who to ask for an explanation? So,
first set up the machinery, make
somebody responsible and see that he
works. This is what T would like to
suggest, in so far as educational ad-
ministration is concerned.

Now, I am not talking in the air.
We have tried this in some States.
We have trieq it in Andhra Pradesh,
and we have iried it with great suc-
cess, I must say. So long as we tried
it, it was successful. Because it was
successful—I do not know—it was
stopped later on. This is the logic
sometimes that we sometimes follow.
It mappened and it can happen again.

Please look into this carefully, call
yvour.,Education Ministers, ask them
not tod be worried about what they
are ‘épending on this separate Direc-
torate, because it is the same officers
—one officer is looking after two
functions today; two officers can look
after the same functions; they come
mostly from the same personnel. So,
there will not be much need for addi-
tional recruitment; there will be
marginally some need, but mnot
much need for additional expendi-
ture also.

I have already referred to the
School Improvement Programme.
Cost-wise, let us say there are 30,000
high schools in this country which
are in need of some improvement.
Taking Rs. 50,000 as the average cost
of improvement, it will come to
Rs. 150 crores in a period of one
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Five Year Plan, which js not going
to be prohibitive in any case, because
if this education fails, we are going
to waste mueh more than what we
are spending on its improvement.
That is what I would like to suggest
in termg of cost.

“While we are on the point of school
improvement, I would wvery humbly
suggest that at least now, let there
not be this complete dichotomy bet-
ween the technica] and the formal
streams of education. Today a boy
passing out of the industrial training
institute is considered jinferior to a
boy who passes out of a high school,
because there js that hiatus, nationall
hiatus, between what is done by
thand and what is just mugged up
from books., This will go only if
these two streams are made to co-
ordinate with each other. Today we
have the Polytechnics and the Indus-
trial Training Institutes. Can they
not manufacture the simple needs of
the Education Department? They
can. But they are never asked to do
that. Can they not  manufacture
calorimeters, bureites, pipettes, test
tubes, test tube stands, furniture,
school bags, school boxes, students’
books, exercise hooks and things like
that? Is it not possible? It ig emi-
nently possible. But it is never done.
Even the Polytechnics get their re-
quirements from the market through
the contractor, because we gl] know
what all happens between the con-
tractor and the administration. And
even if the administrators are honest,
it will not occur to them, it will not
strike them that these two streams
can be made to help each other
and strengthen each other.

Look at an engineering college.
The Principal of an engineering col-
lege is generally of the rank of o
Chief Engineer. All his staff are of
the rank of either Executive Engi-
neers or Assistant Engineers. No
-doubt they are doing a teaching job.
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Similarly, in the medical colleges
civil surgeons gre doing the teaching
job. But when it comes to construct-
ing a building, or doing even small
repairs or electrification, it is done
by the regular Executive Engineer of
the State Government through o
contractor. And these great men just
look on while it is being done. Is
this Jeally what should happen in
this country? Why should the Chief
Engineer not take greater interest, a
more live interest, in the construe-
tion of his own building? 1 have
spoken to some principals. They
were grumbling about the design of
the building. I asked them: “Why
are you grumbling? You are a Chief
Engineer yourself. You should have
given your requirements.” The gns-
wer was that when the building was
constructed, they were not there.
That is a different story, but the
system is like this. This gystem has
to go, and the technical and formal
streamg have to help each other.
Only then work experience in the
real sense and the status that has to
be given to work will be re-establish-
ed, otherwise not.

i 472

Now f' come top g very delicate
matter on which I really do not know
what to say. Probably I will be
talking some blasphemy, but I would
really like.fo share my views with
you. We-have been reading and
listening to speeches sbout education
from life, education for 1life, educa-
tion of life and what not. The net
result of all this talk appears to me
to be—maybe. I am wrong, if T am
wrong I will be very happy—to sug-
gest that the importance of the class
room and the teacher is being reduc-
ed somehow. I would like to submit
that this is a very wrong approach,
at least in the present context.
Things are not ripe, our society is
not ripe, conditions in the society are
not ripe, for giving small children
education from 1ife.

Take a village, for example: half
a dozen children of all ages huddled
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in one hut, the father coming home
drunk, beating the mother with reli-
gious regularity every night just
when the children open their books
for doing their home work. This is
what they get in the house. Coming
out of the house, whether it is the
village or the slum areas of the city,
we find exploitation, (petty-minded-
ness, deceit, violence ang everything
that a child ought not to learn. This
18 what they get outside the home.
This 18 the condition of our weaker
sections, and we are talking in terms
of giving them education from life.
What is the education from life that
they are going to get” They will be-
come either frustratedq or rebels.
Only these two possibilities appear to
me, there is no other possibility. So,
at least for some time to come the
importance of the classroom gnd the
importance of the teacher cannot and
should not be minimised.

How many of these parcnts are
literate themselves” Sn far as the
weaker sections are concerned, almost
al] of them are illiterate. Even in
the middle class, they may have a
smattering of their mother tongue,
but they have no idea of the con-
tents of the education that is being
imparted to their children. How can
they supervise the education of their
children” So, the teacher will have
fo be the mother, the father, the
guardian and the teacher of the child
all rolled in one. This 13 the condi-
tion today, these are the stark reali-
ties which should not be forgotten,

It ig all very well to say that we
must given them an education which
is work-oriented—yes, please give it
by all means, but meanwhile do not
put the cart before the horse, Do
not lose what you have and run after
something which is doubtful. Please
achieve that in the_shortest possible
time and see that what you have is
consolideted meanwhile, and not
otherwise.

Culture

In this connection, I would like to
make another very specific sugges-
tion. Whenever in a village there
is a school building, that building
should serve as a centre for super-
vised study for two or three hours
in the night. I am sure that the
school will be full in the night as in
the day, perhaps fuller, because the
conditions are so bad that no child
can read in his own home. He will
certainly come. All that is reguired
is lighting arrangement, maybe a few
lanterns; if it has electricity, two or
three bulbs This is not going to give
any unbearable shock to our ex-
chequer, T am gquite sure about that.
Please look into that. Please see
that in the Jakhs of school buildings
lying vacant n the night, some use-
ful activity like study for two or
three hours takes place and the child-
ren are given some time to study in
peace without being disturbed by the
atmosphere at home. This is the
first need of the children of the
weaker sections today.

s gudw (Tafear) : fagdt A
aEi A @ T waw Ta ) @
we

SHRI P. V. NARASIMHA RAO:
This struck question namely, what has
been done during the last 30 years, I

am not prepared to go into, For the
benefit of the hon. Member, I may tell
him that in all capacities, I have been
agking for these things to be done for
the last 30 years. It iz not a brain
wave Which I got from {he time you
became the Education Minister and
that I did not have it before. We have
been asking for these things. If one
Government has not done or done it
only partly, there is no justification for
the succeeding Government not to do
anything, If that is your logic, please
tell us.
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THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) I have not said anything

SHRI P V NARASIMHA RAQ 1
now come to higher eduration, I am
not 1n g position to say much about
it becduse 1t 1s a2 hughbrow business I
come from a village But things which
have come to mv notice, I will bring

them to your notice and see what can
be done about it

Most of the umiversmties, whatever
may be the reason, are agam experi-
encirg certain traumatic shocks Why
it 15 $0, you will have to go into de-
tauls. Whether you like 1t or not whe-
ther we like 1t or not here 15 a situa-
tion which we have to meet gnd reme-
dy Itissaid by poltictans them-
selves that it 1s the interference of
poliicians that 15 resulting in thig in
the universities 1 am really amazed—
maybe they are rnight or maybe they
are wrong So far as I know, 1 sav
without any fear of contradiction that
every university in this country 1s gelf-
sufficient 1n  politics No universty
needs any imported politics In the
universities, there are cliques and
groups  The poor Vice-Chancellor 1s
n one group or another and most of
his time he 1s setting one against the
other for hus own survival This 1s
what 13 happening in the umversities
which 1s common knowledge I am
not talking of one umversily This is
the situation as we find and 1 do not
know how politicians and polities can
be banned i the universitics Please
show me a way—I do not know If
you know please do 1t But I say,
please do not do 1t as politics 1s In
every department of life in this coun-
try But politics need not be politics
that 15 being witnessed today Politi-
cal partles can come to some kind
of an agreement some kind of con-
sensus some code of conduct of how
they have to behave how they have
to conduct themselveg in relation to
the problems of students and univer-
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sities This can be done It 15 not
easy but under your care and under
your guidance, maybe something can
be thrashéd out Some of our genier
leaders say that we are going to ban
politicy In the wumversmities I would
beg of them not to be so 1dealistic or
so utopian 1 their thinking Let us
have politics by all meang but that
should be of a healthy type This Is
going to be inewitable in this country

Appointments are made 1n  the
universities on party lines If a per-
son belongs to my partv, he 1s ap-
pointed and 1if he does not he wnll
not be appointed If the Government
changes he 1s again demoled or sent
somewhere else Now, this 13 some-
things which 18 very unfair If this
happens in any other institution there
may be a few demonstrations here
and there and there may be some
petiioming  But 1f thus happens in a
umversity there s immediate L}eli-
hood of very sharp reaction and over
réaction

DR PRATAP CHANDRA CHUN-
DER 1 have not done that

SHRI P V NARASIMHA RAO
What 18 happening in some of the
universities 15 common knowledge

In a university 1f an unjust deci-
s10n 1s taken 1f a palpably wrong de-
cision is taken the reaction 15 much
sharper than anywhere else Why" It
is hecause the umversity is composed
of such elements They want t, fight
against injustice They have a
certain innate idealism in them Let
us be charitable to them, let us not
always condemn them But what 18
the remedy”

The university is an autonomous
body As the Education Mimnister,
you will not be able to change one
dot or one dash or one comma of what
the Vice-Chancellor has written The
only person who can change it is the
chancellor or the Visitor Most of the
University Actg have a provision that
the Chancellor or the Visitor can ins-
titute an inquiry into the affairs of
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the university. But that is something
like killing a small bird with Broh-
mastra. That is to be so sparingly used.
There is a stigma attached to i, If a
Vice<Chancellor iz told that an in-
quiry 15 pending or that the Visitor or
the Chancellor is likely to institute an
inquiry, he thinks that his university
15 going {o be condemned. The very
fact of instituting an inquiry i{s taken
as 8 stigma. This {8 not proper, An
inquiry by the Chancellor should be,
more or less. @ routine matter

After all, autonomy does not mean
autocracy.  Autonomy should not
mean nonanswerability, What s
happening today in most of the um-
versitics under the cloak of autonomy?
1 am al' tfor autonomy; I am not
iganst 11, 1 do not want it to be res-
tricted But 1 want some checks and
balances to opecrale in the autonomy
of the university just as they operate
n Government, apply to you and to
the President of India. Autonomy just
cannot be completely scot-free

1 have gol one suggestion to make
in this regard. 1f the Visitor or the
Chanrclior institutes an inquiry, the
inquiry. in fact, becomes an inquiry
by the State Government or the Cen-
tra} Govornment. So, autonomy s
lost. That should not be the case.
Thercfore, please see that the Univer-
sily Acts provide for the appointment
of a person of the nature of an
Ombudsman in each university, He
is a person who has nothing t§ do
with the Government. He will not
come under the influence of the Govs
ernment. But, at the same time, he
will look into all the complainls per-
taining to the university and will ad-
vise the Visitor or the Chancellor who
will take action based on that advice.
Some such arrangement will have to
be made because not only justice has
to be done but it should appear to
have been done. This is not the case
in many universities,

I would like to make a few points
with regard to technical education,

Culture

The Estimates Committee of Parla-
ment has adversely commentied in re-
gard to technical education on several
points. One of the most important
point is that technical education is
very much theory-oreinted and there
is really no liaison between industry
on the one hand and the technical
institutes on the other, This s some-
thing which has been said time and
again. But I am sorry to say that
not much has been done to correct
this defect. In U.K. as we all know,
they have what is called the sandwich
system. A student of an engineering
college spends one year in an indus-
try; then, he comeg back to the col-
lege for three years and goes back
again in the final year to the indus-
try ‘That 1s the sandwich system that
works there. I am not sure how It
will work or what version of it will
work in this country. That is for the
experts to tell us, What I would like
to say. as a layman, is that I agree
with the Estimates Committee of Par-
liament and, T know, all of us agree,
most of the people agree, that the
technical education which is being
imparted in our technical instltutes
is for removed from life and that it is
theorv-oriented.

18 hrs.

Secondly, in the field of technical
education, the proportion hetween the
engineer and the technician is very
much distorted in this country, In
other countries, for every one engi-
neer, there will be at least four tech-
nicians. That {s the ratio between the
engineer force and the technician
force. In this country which is a poor
country. which is a developing coun-
try, which requiries a much larger
number of technicians, the corres-
pondinf| ratio is said to be 1 : 1.25.
This is preposterous; this should not
be the case. This will have lo be
corrected at the earliest. Otherwise,
we will have only strikes, unrest and
nothing else; no work will be done in
this country. Please see that the poly-
technics, ITI's and the intermediary
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level institutions are strengthened and
the number of technicians iz augmen-
ted Even at the polytechnic level it
15 said that 1t 18 theory-oriented
Really, there 15 no sandwiching with
any indusiry available In the neigh-
bourhood, even if it 1s available, they
think that it 1s mfrading to go there
and try to learn something An engi-
neer says that he 1s an officer, it 15 his
wortk to supervise the work of others,
he cannot do anything, his engineer
son cannot fix a fuse in the house
This 15 the pomition of our engineers
foday I am not really crticising them,
but I am only expressing a fact which
15 well known to everyone

APRIL 10, 1978
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MR CHAIRMAN It 5 past @
O'clock We cannot go beyond, we
will have to take permission of the
House Please conclude

SHRI P V NARASIMHA RAO
These are some of the important
suggestions which I wanted to make
I bave a few more, I will pass them
on to the hon Minister I am grateful
to vou

MR CHAIRMAN The House
stand, adjourned til] tomorrow at
11 AM

1802 hrs

The Lo} Subha then adjourncd tall
Elerén of the clock on Tuesday Aprl
11 1978/Chaitra 21 1900 (Saka)

GMGIPND- PMR—-319 LS—334=—10-6-78~—880






